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L,OK SABRA DEBATES 

LOK SABHA 

Monda". A"'o,ch 9" 1987/ Pha/g"no 18" 
/908 (Sako) 

---
The Lok Sablta met 01 Ell!v,n oflhe 

Clock. 

(Mil. SPEAKER in the Cholr1 

ORAL ANSWERS TO QUESTIONS 

'ft'le(a.t of TV Seri." 

.16 J , l) R . B, L. S A I LE S H : Wi 11 the 
Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(a) The GO~/ernment·s policy regardin, 
telecast of variou'i serials on tbe Television 
Il~twork; 

(b) the total income ne.Utd by Door­
dar6han fr(1m the various serials during 
1986 .. 87 (upto 1 Fehruary. (1987); 

(c) the inlpact on the advertisement 
revenue as a result of rise in the taritY for 
prime time and ocher slots; 

(d) the nunlber of serials under eonsi­
deration for allotment or time; and 

(e) wh~ther any pre.screeniua of aU such 
seria's;s done 10 check their sui. ability 
and adaptability to tbe present'social 'needs. 
fronl various angtes. if so" in what 
mann~r 1 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRl . P.A. 
SANGMA) : (8) to (e). J., Statel1l~Dt I. 
"ven below : 

'''''" .,," ,.,.,.,,_.,'-,-,----------------
St.Cement 

(a) Government's Policy is to sere'!n serials 
which provide wholesome entertainment a~d 
are socially relevant. 

(b) Doordarsbao earned revenue 
amounting to Rs .. 3,64 .. 3.5,000 00 on teJrca~t 
of serials from April 1986 to 31 st Janua.ry. 
1917. 

(c) SiQce tbe revised rates have come 
into affect only (rom J. 3.87, it is too eRrly 
to make an asses!ment of ih impact on the 
advertisement revenue. 

(d) At present. nine serials are under 
ooDsideration for allotment of time. 

(e) Yes. Sir. In accordanee with the 
revised guidelines made opt'rative (rool I Rth 
July. 1986, the proposals r~ceived f('\r 
telecast of serials are classified into soecitic 
categories on tbe hasis of their subject 
matter and p1aced before a high ranking 
Selection Committee (which includes non­
official mC'mbers also) for its consideration. 
The applicant i!i required to submit the 
followina de!ai1s : 

I. Overall story line/concept; 

2. Synopsis of I to 13 episodes; 

J •. Detailed scripc of the first 
episod; 

4. Particulars of production team .. 
Director, Cameraman. Script 
writer. prol"osed C8~t, efc. 

The Selection Committee. on the basis 
of the information furnished. 81'proves the 
concept/idea in the first instance in appro. 
· prlate cases, tbe number depending upon 
Ooordarshao's requirement over 8 period 
of time in tbe rclev,nt category. The 
producer 1s thereafter required to produce 
• pilot which is previewed by the Selection 
C0p'mittee before according its fin~1 
approval to t~e serial. Arter approval of' 
tho pi~ot, tbo l'~ed~rf .s Islted to 10 
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abead with the production and find a 
suitable sponsor. The serial wben 
comp",ted is, however. previewed at fbe 
appropriate level before acaual 'electst. 

(Tran./atlon) 

DR. B.L SHAILESH : I want to know 
from the bon. Minister wbelhtr keepio, in 
'fiew tbe socia' condition in our c.ountry, 
should it not be the ponc)' or Doordarsban 
tbat its programmes are nor only entertain .. 
ins but also educative and m.aoingfut? Is 
it Dot - its duty to telecast prOlramJDCI 
which arc meant ror the uplift or'be 
backward classes aDd to" inculcate amool 

• the illiterates in the rural areas. 

(£"gll.,,11 1 

MR. SPEA KER: Do not go at the 
speed of Rajdhani Express. Please 10 
IIo"Jy. 

(Tranl/allo,,] 

DR. B.L. SHAILESH : Keeping in 
view the socia) conditions in our ceuRtry. 
Ihould if not be rite poUcy of Doordarsban 
that its prOirammts are not only enter.ain­
in. but also educative and mf'aningful? 
Is it not it. dut, 10 prepare such pro­
grammes wb'ich would help in tt.e uplift­
ment of the back ward cla~ses, tn instilling 
confidence amoDS the illiter.te~ in the 
rural areas. in bringing awareness among the 
women and in inculcating the spirit of 
nationalism in .be children '1 If tbe hon. 
Minister agr~~ with it, he may kindly 
inform UIJ 81J to bow many such serial~ 

bave been prepared or are 'likely to be 
prepared and whether Ihey bave been 
allotted the slot in tbe prime tim~. 

[Englilh] 

MR. SPEAKER : One tbin. I will 
warn you. No reading of supplement.rics. 
You are an intelligent younaman. Come 
wen prepared. 

PROP. MADHU DANDAVATE : You 
are allowed to read th: writings on the 
wall. 

SHRI P.A.. SANOMA : J cotltcl, 
tt,re~ wit~ t~e vi~ws e"pr~~ "r 'tie bop, 

Member tbat while sbowlDi serial. on the, 
national network. we must convey to the 
Mtien a rMal1inlful message -as the hon. 
Member bat put it. Tbis has always 
beeD ,be ctrbrl, on tbo part of t.be Govern.' 
ment. 

As far 81 the Dumber of serial. is 
.concerned. from J..5.J98S to 7.5.1985, ther'l 
were 1675 applicants, out of whic~ 191 
have been approv~d at tbe cooc~pt .ta,e 
and nine teri.1s hive befn approved in 
rotalily; these are in the pipeline and would 
be comins. 

(Trans/atlon 1 

DR. B.L. SHAILESH : What is tbe 
policy or tbe Government about tbe nun,ber 
of episodes f()r a partkular seria1? AI an 
ilJu!luation. 'BuniyaadY

,. typical Bombay 
filol serial ha, bee'n funnina for 10.12 months 
and more tban SO episodes have already 
been teMealt. On the other hand, not 

-more than 10 .. 12 episode, are shown or 
()I~r serials in spile of their being of a 
very Rood quali.y. What is the educative 
quality in · Runiyaad t

• for which it is goirfa 
on for so Jon, ? 

SHRI P A. SANGMA ~ According to 

che policy of the Govtrnrnent t .h~ serials 
have h~(n ;at~Jof ised in various ways. 
Mainly. there nre three categorics-ficrioo, 
non- fiction and special. Dependina upon 
tbe nature of the ~ria', we have cRlt'lories 
like soap-opera with 52 epi'l(){Jes. serials 
based on long novels with 26 epi~odes. 

other 1'erials of fiction with 11 epi,odes and 
mini·serials with Jess tban 13 episodes. 

SHRI SHANTARAM NAIK : At 
pre't'nt one serial by name • S"OO/,· ill hfioa 
shown on drug addiction. Several episode! 
. or this serial which bave been shown 50 .. 

far, in!!tead of curbina the n1tunce of drug 
addiction showed where char as would "'e 
available, bow 8tudents could aet hold of 
it. what impressions they would get after 
drug addiction IDd 10 on. All tbese Ihinls 
are shown in a very pr(lminent manner 
rather than their maJ·cft'ect4ii. I would like 
to know whether you bre BOlng to reliiew 
tbe episodes which have been sbo\\'n and 
"'SO 'lle future episodes avai1aple . "ith 'fle 



D,oordAnbao 10 •• to loe ',that tM 1Ol~1 
·Subabt is Dot ,0108 to be the ·Slwnl for 
our youoa loner8lioo. 

PROP. MADHU DANDAVATE:' Did 
you cbeck up wbore tbe dru.s were .van,· 
ble 7 

Oral ~"$Wer8 , 

Tbe qqoatio.o 01 castiol asper.iou ,doe. not 
arJIe. 

SHRI RAM SINOH YADAV' : StUI 
it is not proper to pass remark alaiost tbe 
CQlturc of ,ca.cse ~bo!;aIa. 

l' MR. SPEAKER : No ,poilU of order. 
SHRI P.A. SANGMA : It is the. Actually it is wrona to bave dual system of 

opinion or impre~ion of the' hon. me-robe,r educatioD. 
of ParliafDCot. There are mixed reactioo' 
from the viewer. on eacb serial. But we 
do constantly reYi~w the serials and t'acb 
episode i! actually previewed by the 
Selection Commiuee before it is put on the 
screen. 

Mn... SPEAKER : 10 your opinion. is 
it to che contrary? 

l Trolts/a/ion I 

SHRI ARIF MOBAt-1MAD KHAN: 
Mr. Speaker, Sir, according to tbe filures 
of the Governtpent. Doordarshan co\'ers 
10 per cent population. 70 per cent people 
of Ihis counu y view Ibe TeJevisioD 
prOlJramnles and (lUr intention is to 
encour ollie our tradiliooat values through 
programmtJ and serialCl telecast on tbis 
powerful medium. Sir I SOlue of the serials. 
for c"lIcnplc: the serial 'Subah~ menti<'oed by 
an hon. Member earlier t project the culture 
of our student' and youths ~tuJyiol 0" 
in elite schools and colleges like the Doon 
and St. Stephens. But it cannot be tbe 
culture of our schools io villaacs aad 
small tOWIl~. 'I want to Ufje tbe boo. 
Mioi'iCer thr\lugh )'OU to constitute aDO,ber 
committee for the review of sucb serials. 
Such nrograrnmcs. which Pf(.ljoct values a 
fundam:ntally ditT~rent from Indian culture 
and Indian values and are only 't'imported 
values should :lot be eocouraaed by 
Doord lfsban. Will the hOD.. Minister 
consider my suggestion 1 

SHR.t RA,M SINGH YADAV: Sir, 
by taldnl tbe, Dimes of cereain educational 
institutions. he is c:astiol aspersion alainst 
tbem. 

SHRI ARIP M'OHAMMAD KHAN: 
I hay~ not elit aspersion aaaiOat any 
institution. I have only said that tlk 
schools in' which, the cblldren of tbe elite 
clals Itu,dy bave Ibis sort of culture. 

SHRt P.A. SANOMA : Sir, llbout tbe 
serial to wbicb the boo. member has 
referred. in fact our feedback shows tbat 
it is quite popular. But I think, the bon. 
member bas a point. But it is vcry 
diffic\lJt 10 cater to the tastes of the viewers 
id abe •• me d-.rcc. wbctber ft"be for rural 
viewers or urban viewers. It is very difficult 
and tbe boo. memtJer must distinguish it. 

PROF. MADHU DANDAVATE 
What about tbe Dooo School "I 

New Distribution PoUe1 for Stetl 

• *164. SHRI PRATAPRAO B. 
BHOSA LB : Will the M inilter of STEEL 
A·NO M INBS be pleased to state: 

(a) whether a new steel distribution 
p()licy b" bccf) introduced;· 

(b) if so, tbe objectives in view; and 

(c)" since when it has been made 
eff~tive ? 

THB M1NISl'ER OF STEEL AND 
MINES (SHRI It.C. PANT): (a) to (c). I 

A Statcmcot is liven below. 

St.teqaent 

(a> Yet'. Sir~ 

(b) Tbe objectives of the distribution 
lutdelioet are : 

-To ensur~ timely fulfilment of tbe 
requirement!, or the consum·crs. in 
particwar 01 tbe priority sectors of 
tho economy from iDdiaeoOUB prod \Je­
tton and tbrouab timel, clcaraD~ for 
import. wbere otcosaa'1l -
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-To iive duo wolabtaa' to tbo 
demands of COQJumers in the priori ty 
sectors. uuits in backward reaiouIJ and 
sick units; 

_:_ To ensure. distribution equitably to 
different consumer troups and 
(elions; and 

-To provide an efficient CUltomer 
servi~e and to develop dinct 
rclalioo8bip between cu,tomer.' aDd 
producers. • 

(c) The new ,uidelioes will be effective 
from April, 1987. 

[TranJialion] 

SHRI PRATAPRAO B. BHOSALE.: 
Mr. Speaker.· Sir, will tbe boo. Mioiater 
kindly inform us bow maoy small IQ Ie 
sector units bad to be closed do~n accouot 
of DOD-availability 01 raw material .. per 
tbeir requiremt=nt and in how maoy units 
tbeir hal beeD a raU in produccion ., 

Sl-IRI K C. PAN F,: Mr. Speaker. Sir. 
1 have 00 information regardingetbc closiol 
down of small seale uoits 00 accou~l 

of non .. avaUability of irOD or steel. IrOQ is 
not supplied directly to tbe small scale uDh. 
but • it is supplied through tbe Small Scale 
Industries Corp~ratioo., These Industries 
are not located at, one place but a.re 
scattered and their r.equirements are abo 
ver,. little. Hence. iron i8 made .vaUable 
to thero tbrouab tbe Small Scale In4u81ries 
Corporation. It ii considered to be tbe 
proper method and the State Governmonts 
also cooperate fully in Chis reaard.· The 
State Ooverom~nts also want that iron 
should be supplied throus\ this Corporation. 
Tbe producers supply iron accordinl to the 
demands conveyed by tbe corporation 
wbic.h further distributes i~ to tbe various 
small scale units. '~I': 

SHRI PRATAPRAO B. BHOSALB : 
Keepinl in view tbe requirement' or demand 
of tbe small .cale industrIes, blve the 
Government devised ways. and means to 
ensure that the sma n scale industries do not 
close down and their requirement .. of iron 
are also met 1 

SHRI K.C. PANT: In regard to the 
amall actle .industries. tbe Government il 

al".ys makiol etrorts to CC';~l"; tbat, tboy 
lOt tbe oocelSary raw .aterial and arc not 
closed dowD. Je i.· tbo beat means for 
aeocra'iq employment opportunities. AI 
. it baa • lot of employm~Dt potential, our 
distribution policy bas been cacclorised ioto 
.. Iroupa-A. B. C. D. r~c Small Scale 
Jodautriea Corporation bas been kept under 
,roup A because of its relative importance. 
Defence. Railway.; Power Projects Coat. Oil 
aDd Steel Plan's arc included in tbe larlelt 
.roup. rhus. SmaU Scale' Industries Cor­
poration has been included in tbe Kroup 
whicb consists of sectors which are liven 
priority from tbe nauooal paiot of 
yjew .. 

• 
SHRI MADHUSUDAN VAIRALE: 

I would lake to k.now from tbe bon .. 
Mtoi.5ter. while draw.ng his attention to SOtlM 

df tbe rtports or the COlumittee on Public 
Uodcrtakinas it WIU expcllcnceJ chat (or 
few years. tbere were huge stocks with SAIL 
itself and it was pointed out that chey bad 
made DO demand survey in the industries. 
It was one or tbe reasons Ibat medium 
industries could not aet the steel which 
they required and 'h~ .. e was mucb. delay. 
So, lome unit.; bad to be closed down and 
some uoits had to briDal down tbeir produc­
tion. 

Now. I would Uk e to k DOW r ronl you, 
whether any such demand survey of lb. 
market bal been tnade by the SAIL and i. 
there any productioa prOiramme based on 
that, beioa implemented ? 

SHRI K.C. PANT: Sir. in actual fdct, 
apart from SAIL makin. its surveys, the 
way in which the distribution policy operates 
is that. every year, berore the financial year, 
tbe JPC. which is a body of tbe "rodueen. 
presided ov~r by tbe Iron and Steel COD'" 

t rollor, they act into contact with aU the 
main producer.- .. roup! or consumeR' 
IrOu.ps, if you like for 1> steel, includiol tbe 
Government DepartmeDts and tbey aet from 
tbem ao alle.ment of tbeir demand. 

Therefore. e.e.ry yoar, before tbe 
finaneial year, an al .. ament is made of ehe 
demand and tbe. likely availability and tbo' 
lap is determiaed 10 that tbere can be aD 

import pia,' to import wbatever il aecea .. .., 



to ... ure thai Iled I. ·avld.bll to all 
actor. of tbe economy. patUcularl" lbe 
mOlt ,important periodt, IeCtOIl. 1 here­
for.. demano uaaameDl it aD aooval 
e"crciM. 

TileD. lbert II a quarterly 'exercise 
.piD to Dl.t~b tho roUlol plan to t'bo 
demand. So, it i. Dot lba' demaud cxel~iJO 
is bcioa dODC ooce io a wbale. 

SHRI ANANOA GAJAPATHI IlAJU: 
Tbe VlSAkbapatnam Steel Plant 11 00 Iteam, 
aad on I), ils. 700 olore. bavo bee~ anoned 
to lba, planc tbi, year. . W.U tbe amount 
be lDcrca.d •• 0 tba' the date of completion 
i.t. 1981 II met, iod Sbit production abedule 
of tbe 'Vlsakbapatoam Steel Plaut is added 
00 to the per.pt;cuve plan. tbo rollial plan 
aDd tbo annual Icvaew. 10 lba, it will make 
lbe Steel Plaot tbere 8 reahly. and nOl jw.t a 
paper plaDt which we havo lbouaht it il. all 
these )ealti ? 

" ' SHRI K.C. l)ANT : The trouble is 
tbaL my boo. friend appear. also to convc)' 
this iD;lpression to bis Stlte Oovcrnme.nt, 
becaulC tbey have Dot taken action 00 the 
water scbeme i.e. to supply water to 
V laa~hapatoam . One of tbe critical ·points 
for tbe Mart or tbat project is that water 
should reacb iI in timc~ 1 would request 
bis aaslatanee to let tbe Slade Government 
to supply waler. CeDtral GovernfDCnt hal 
aiven them special loaol DOW, to see thai 
tbey lupply tbis water. It i. ao assistance 
wbtcb IS normall), oot liveD to tbe St •• " 
Government; but it . .11 ODe of tbe critical 
factors. I am alad tbat be bat ra'sed this 
pOint. Tbe tarpc .dale is 1988, and not 
19~ 1. We sball still try to complcte tho 
pro~t by tho taracl date. Tbat is OUt 

effort. But even tbere, tbis will be ODe of 
the ractors. I am ,lad that be bas raised 
,be question. I pubhctly appel' to him to 
ace that tbe State Government completes 
UI pare of tbe proj", in timo .. 

'~' 

SHRl ANANDA OAJAPATHI RAJU ; 
We will complete tbe water schome. Let 
bim complete tbe steel plaot. 

III .... Tranlfer. of Laad In Delh' 

165. SHal RAM DHAN: Will tbe 
MiDiater of URBAN DBVELOPMENT be 

. ploued to ~tato : 

Oral jllswers U} 

(a) whether jt i. a (act tba t a larae 
Dumber of lease or sub-lease bolders of' tbe 
Delhi Development A1jtbority land have 
illela1ly transferred the Jaod' allotted to tbem 
under' power or attorney system. causing buge 
loss of stamp duty to Delhi Administration 
and also gcne ratins' bJack"money io tbe 
pro~rss; and 

(b) if so, the f('medial action beina taken 
among others to aboJi~b the lease-bold 
s)'stem which is considered responsibfe fot 
tbis atate of a,frairs 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(DALBIR SINGH) : (8): Some instancea of 
such traosfer have come to the notice of tbe 
DD.A. 

(b) The ter~ns and conditions of allot­
mt'llt of residential plots by tbe DDA do 
not permit their transfer/sa Ie by the lesseel 
sub-lessee except with ,he perior permission 
of the lesser. Any contravention of 'bis 
condition r('nder~ tbe allolmcnt liable to 
cancellation. Thcrefort", whenever an), case 
of such contrll-ention is brought to notice, 
act jon to determine/cancel tbe lease is taken 
by tbe D D. A. The 'case-hold system la 
not considered tnainly, responsible for such • 
unauthorised transfers. 

'[T,atuIOlion) 

SHRI RAM DHAN; Mr. Speaker~ 
Sir. the bon. ~.f.nish:r ha\ adnlitted that ~ome 
instances of this type have come to the 
notice of the D. D. A~ The illegal transfers 
are generafing a lot of hlack-money and 
if tbe Government had realised duty op 
this amount, tben there would have been no 
need fur it to seek foreign aid. This is how 
the paulUel econumy is functioning in our 
country and'the biggest bungling. is taking 
place in case of land transfc:rs in tbe rural 
as well as in the ·orban areas. In Delbi 
there is a place called Vasant Vihar where 
seniOr officials were allottd fta ts. Tbe flat. 
have been sold to big capitalists and the 
transactions involve crores of rupees. But 
these transactions do ~ot figure in the 
official records. Tnis is the situation every· 
where. All such tran~fers are made tbrouah 
power of attorney and the D.O.A officials 
are alia involved in it. He must a I~(l be 
aware of it. people arc very will .ware . of 
the reputation of D.D.A. I want to know 
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,,.. the 1loD. ..inl.te, oW'" it II the 
rcspooaibility m O"'y &Itc ,pubUc: to '.GrID 
lite OoveramUlt io tbit ..... rd, I. It DOt *_ ,responsibility of .... Goyer ...... ot tp" 
Up • m,cbiaory to chd blut mopey 
Wbi;b is "beiat'ICOHaaed 00 aCOOllat 01 it 7 
b· tbe Gioyeromeol prep.red to tet.up. 
mac.hioery to cbeck such uuutbod'" 
tranafers 'I . . 

SHRI DALBIR SINGH: It .. Dot tNt 
&hat the D.D.A. oflicia... aN iovOlyed -0 it. 
Out of tbe complaints rna. IP'aat tile 
residential scbeme of the D.D A .• io 6 cases, 

plot. ",ve ben caDceltcd by '.... D".D.A. 
becauae ·those .-ere told by the leaee' wi ... • 
out WOfIDi... Uae ,1",0'. Tbete ue two 
QQOpc-r.,." loe__ wb~b bad IOld plou 
without tbe prior permission of tbe D.D.A. 
Sbow cause notices have been ils~d in 40 
such eases. 8 p&ob have bee. c:aocellcd 
and 22 cases ace uod;r examinalion. AflCt 
ioqa'ry. 10 cases \\ere fouod to .b" ba ..... , 
Those ~. have- beea JiJed .,f'et dae 
inquiry. I have beeo no iaformata.n about 
the coloay IDOOlioocd .by tIM 'boa. Mea,ber. 
II be bas .. y audl iafonutioo, be may PIlI 
it 011 to ,ul in .ritina. We .... U iove.tip'" 
tile complaint. 

SHR) RAM DHA'N: Mr. SDeaker. 
Sir, my Question bas aot been antWC'''. 
J had asked whether tbe GOYCloment is 
willina to set up a machinery wbiob would 
fUD,tioo .s an iotoiqcDCC .aeocy led cake 
measures to cb~k such il leaa I trilosact.iool. 
Today, it is a well·known ract mat Ibere it 
considerable buoaliOl in IUCb transactions 
bUI our Government ioaiJlS lbat it hal Dot 
come to ita notice. There is a II, ina: 
MundJ,un aankh katah"n kUlch" nahln. It 
means tbat we cannot see aoy.hin, if we 
abut our eyes. The Governmeot ia. oot 
aware of it although tbe wbole world know. 
that such illeaal 'raosfer. an lakiDI place. 
10 ~iew of lbe litualioo, i. the Government 
thinkiog or (ramia, ,.ocu JaWI &0 check tbe 
unauCilqrised &tao,'el1 takiDa place tbrouab 
power of attoroey etc. resultiDa in tr.me,Dd· 
out loss to the GOVOl'omc.ot 1 

SHRI DALBIR SINGH: Mr. Speaker. 
Sir, In connection with the underbaad 
dealings, tbe D,D.A bad iOlerted an 
advertisement on 27.1.86 on tbe •• te/trans­
fef or O.D.A Rats. It wu advertised lbat 
tbe people would have to deposit 50 per 

OIIlt of .. .....ned JOCIMI«f mone,. 
",,_ AD ..... iQDII 25 oor CClI t wJIl bay, 
10 :,be depclli.ticl at) Abat ,we caD re.ulari •• it. 
Bq 'ar •• ,lat1 lor plota act cooccrocd ll if • 
plot of land or·. nit bad been pu(cbatod 
ia 1980 for as. J lalth and DOW if is beiA, 
IOld ·at aI_ 1 or Ils. 3 'akbs. lben JO percent 
or the price ,will have to be pa,id to the 
D~D... HoWC~fl. in;\')r per.:minion of the 
lesser bas to be obtaillC'd for ,transfer Iiale of 
iand or ftats. D D.A is concerned albl>ut 
uD~"od ..... w"p aad waots '0 ~bcck it. 
Accordh.ly,. oQaifi,catioo hal bedl iSlUed 
and • pedod of oioety dlYs bavc bee" fixed 
for leccipt or f'Ppticationa. Some apP!lca .. 
"'lns .b.ave been ,ece;v~d and if tbe rcsponao 
is Dot ,.ianUlcut. ,tbe pel'k,d ml&bt be ex­
&en4cd by .b.tr da,.. It would ena blo UI 

to rclularise and al.o cbc\:,k sUeaa' sale of 
Oats .ad· plots. 

SHR.l RAM ,DHAN : J had lubmiUc:J 
aboul framin, a law and abllut scuing up 
of • machinery 10 cheek such ma'prtlc-
lice,_ '. 

SHRIMATI SUNDERWATI NAWAL 
P.IlABHAKAR: I waot to ~ now (rom the 
bon. Miollter Urban Developm('oc whether 
sbe a.velomen' has asseased the extent of 
loss luffcnd by it 00 account of Jaod ',aos­
fen Ibrouah power of aUorne y. Do the 
Govtrnmeal inteod to pant full (lwnersbip " 
rllbel in aU these easel wbue land or ftat. 
have been trlosferred throulh power of 
attorney "1 I am a\kiOl .bi~ quellioo 
bec:a,use it bas becD found lb., tbe alluu •• 
traDtfer tbeir atlotmcot5 Ctf flats or land to 
ollleR lOOn after 1bty ael pos~esiion of 
them. Ther. is • Jot of bun,ling in it. 
Will ,tbe boo. Mint.lor kindly Apprisc UI 

about tbe steps beiq taken t" this rca;.rd 1 
People .tt tboir flats or laod to other people 
and IQ a ... y aad tbe buycfI arc put to 
trouble. Liter on. even tf tbe D. D.A 
itIua notice or trio. to &eUM matteR. h it 
of DO use. So, will &be bon. Member 
kindly tell •• 10 whit ateps Ire bein. la'eo 
by blat AD Uris .... at '1 

SHRI DALBIR SINO... : Tile Uov«o. 
ment is leized of tbe question of underband 
delUn.I, and I. alive 10 tbe need to control 
ir. It hal I"'W')'I 'been uDder oar consldera .. 
tion lad we· U:O reviewin. the LaDd Trans­
fer Act 10 tbat CbeM tbina. could be 
checked. I do DOt ba". 1bc a,Utos, asked 
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by you;. If the boo. 'Mtmber 10 .. Ira. 
I "in furnish them later. 

M .. ter Pia. lor D .... 
• 

166. DR. O.S. RAJHANSt : 
SHRJ V" SREBNivASA PRASAD: 

Will 'be Minilt.r of URBAN 
DEVfLOPMENT be pltased to .,.t. : , 

(8) whetber bit attention baa been drawn 
to the MWS Item captioDed ··pupuJatloa '0 

Delhi Plaa tJDdereltimltec:t·· appearlOl 1ft 
tbe Indian Express dated 31 December. 
1986; 

(b) whether there i. lOY proposal uo&r 
conlfd~,ation or Union Government to 
amend 'he second Mu1ef P1an keepina 10 
veiews f~ traosport problem in tbe capital: 
and 

(c) ir 10. the time by wbicb , a flna. 
dcci~ion it likely to be takeo to amend tbe 
M 3t1er Plea' 

THE MINISTER. OF STATE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRJ DALOIR SINOH) : (a) Yes. Sir. 

(b) The Mister Plan fot ntlbi is beinl 
modified. hlvin. retard to tbe perspective 
need~ or trln~l"()rt.tlon~ bOd"", and otbet 
inrra~tructure or its proJeete-d population in 
tht" ytar 200 •. 

(c) (,t)vernmeat it makfna an poaible 
tfforts to finaUse (beae modiftcatlona expedi­
tiously. 

DR. O. S. RAlMANS : Unfonaoatety, 
the rtply i, deadly e,vI.lYe. '''I!xpedidously'' 
nleans ft.nythinl. I. may mean five years, it 
may mean one day. I waat to tDO. 'rom 
the hon. Mini,ter ~x.e'l, by whicb diCe 
tbis muddied Second' Master P"o will be 
available to us. 

{Trans/atlo,.) 

SHRI DALBfR. SINOH ! Mr. S peak e-r. 
Sir. the b(ln. Membtr. observatiou about 
expedhlousneu is Dot correct. Tbe p.aa 
w~fch was rorm~lat~ ia 1~~ WI.I fOa4, rOf 

20 ,earl and our MiDi.try had direcled the 
. D.D.A. i. 191t-tp ,ian blfore,tbe com­

p1et.ioa 01 tbe plan period ta 1981-to 
cbalk .. t I modI8ed HcoDd 'Malter PlaD. 
A 60ua 100 objection. '. aad sUlFatioos iD 
ro.pect tboreor have bleD rtceived, lor wWcb 
tbe D.D.A bal.act up a special board •• 
.ell ... l1eeriDI. Beard" 1e.88 boped &at 
It wouJct'compJete ill work by M arcb but it 
will take some more time. Our Mioisuy is 
•. Ized or the iSJUe and we waot tbat all tho 
mod'ficatloal iD our Muter Plan of Delhi 
fOI tbe petiod 1981·2001 should be made 
at .be earliest .10 tbal it could be lubmltted 
to tbe ca.,ioet lor approval. Heece. it il 
no' tbat we are making any deJay in proces­
lioa _n tb.ele maUen. 

[ FA,II.l"J 

DR. O.S. RAlHANS: In Vie. of tbe 
unprecedeated arowtb In Population in and 
arouod Delhi, J .. at ,,, kDOW from tbe 
boo. Minister. wbetber tbis Modified 
Malter Plan .Ht .... e .. , eo .. ,...ioo .ith 
the Plao NlatiDl to the National Capital 
Region. 

SHRI DALBIR SINOH: Aa reaardl the 
populatioa Itowtb. accordinl to J 981 census 
tbe population of De1hi wa. 62.2 lath. and 
it JI .rowiq It tb~ rare or 4.34 per cent per 
year" D.D.A. is alive to tbit problem and· 
D.C.PO.I,',nd other autboritifl are also vili­
lint abottt .11 ill aspects. Experll on this 
Iubject lad orpoiaationl like N.C.R. au: 
llao .ivinl tbeir Iqaesti008 and recommen­
d_tioGs. Our nell plan would be prepared 
after contlderfna an .betto aspectt. 

SURI SURENURA PAL SINOH : Sir. 
II it .·'fact tbet in tho o'iaioal M.ster Plan 
or Delhi •• be entire !or~tt area Ilona Iho . 
ridp was earmarked al the IreeD beft and 
fba' was done 10 order to preserve the 
forests area from depredation aod encroach­
ment? May J know what i •• be positi'ln 
roday' Is it the same a5 was ori.inally 
stipulaled or ha, it deCf(ased c\)nsiderably ? 

SHltl P. KOLANDAIVELU : EVfn in 
t~e Malter PlIP t ' 
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. [Tra",latlo"l . 
SHRI DALBIR stNGH: It bas Dot 

, come to our notice' and if somethiol has 
come to tbe notice of tbe hon. Memtter. 
tben he may kindly' write 10 u.. We will 
inform bim accordina1y. 

• MR. SPEAKER: Please do sometbiol. 
'Along with it. I would like to po!nt out that 
the spaciog in the O,O.A. colonies is not 
proper. You must .. see to it. There mu~t 

be some breathing space in 'he colonies 
otherwise tbey ~ould be ,reduced to. con­
crete jung'e. I have seen this position in 
maoy ptacet. 

(EnglilhJ 

(IIJterrupt/olu) 

PROF. MADHU DANDAVATE: He 
must chanle the number of bis 5pectacles. 

( Intc'_,uplloIt6) 
" 

'Didrlbatlon of Laad undt'r Rboodaa and 

Gr •• dan Mo.eRlt'llts 

·167. DR. KRUPASINDHU 8HOI: 
, 'ViII the MlDi~ter of A( 'RICULT URE b" 
pleastd to !'I'ate : 

(a) the total land "Jonated undel the 
, Bhoodan and Gramdan mO\'f'ment!9, the 

land di4Jtribulrd so far and tbe land tbat 
awaits distribution; 

fb) the reasons for delay in distribution 
of land with area of land donated and dts­
tribut(d s:\ far; and 

(c) tbe steps envis81cd lor earJy disfri­
bution of the remaining land 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF kURAL DEVELUP. 
MENT IN" fH8 MINISTRY OF AGRI. 
CULTURE (SHRI RA.~ANAND 
YADAV) : (a) to (c). A statement i'l,ven 
below. 

Sfatelhtot 

(a) and (b). Out of 45,88,381 acres of 
land donafed. 21 .. 49,883 acre~ have ~en dis.' 
tribute" 80 far leavinM 23.38,"9$ aert.s or lAnd 
for dis1 f ib4titlt}, The realQn. fOf DQD. 

diatributioa of rtmalolna land U indicated 
by 101M States are Don· placement 'Of $iona­
lion' -deeds(Oan patr.. lor confirmation 
before revenuo officers. tbeir pendency witb 
tbem for setutiny. donated land beioa still 
In possession or donors or under unautho­
rized ~upation or iQyolved .in Uti,ltiop or 
unfit for cultlv.,ion etc. 

(c) Tbe Stale' Governments have been 
advised to expedite distribution of remaloina 
bboodlo laod. , 

DR. KRlJPASINDHU 8HOI : Mr. 
Speake" . Sir, if you will read the answer 
and tbo atatement. 1 tbink it will be • lon, 
answer, and the bon. Mloi.ter must bave 
aiven tbe detail. or the Bboodan movement 
in each Stale. So, ftnt ""bat I want to, 
know (rom the hoo. Minister il 'he lotal 
number or acret or land. He had liven a 
ftaure or 45,88 lakh Icre,. bUI in the previ. 
ou, report (rom tbe Oovernnlenl they have 
liven a fiaule of 46 88 lakb acres. It is • 
maUtr or juu1ery of stlUislic,. \\'ill the 
hOD. Minister look up and State Ihe State­
wile tctat acrease of dlsctibuhon of the land. 
that bas bten distributed under tbe Bhoodao 
Ylana move men! and wbich States are heinl 
doinl bener and which are the State, which 
are Dot doing beuer ? 

( Traflslalltm) 

SHRI RAMANAND YAI)AV : Mr. 
Spelker. Sir, iI il truo that c{)rrect filum 
are not availahle with us and I want to reply 
to tbe question of 'be hOD. Mtmher witb 
whatc\,er fiau,e~ are availabJe wi.h us. In 
Andhra Pradesh. J.9S.S09 Berts of land hat 
been donated (Jut of which one lakh acre, 
bave been distributed. About 95.000 acres 
a're left. In A~sam. 940 acres have been 
donated and the eotire'land hat been dis .. 
tributed. In Bihar. 21.19,670 acres 01 land 
hac; been donated ... (/"tt'rrllplion~) ••• 

(/nttrrllpilolu) 

[&llIlh) 

SURI SAIPIJDDIN CHOWOfiARY : 
He sbould bave aiven tbe$e detail, in tbe 
statement. 

SURI RAMANAND YADAV 
He has •• lced. ror It. He 
."Iot' to ~oow thete ~et.U ••.. (!n te rr up t Ions} 
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He bas put • quoatiOD tbat I mould live aU 
, tbeIe detailt. 

SHRI P. KOLANnAIVBLU: Sir, ,', be . 
lbouJd ba .. aiyen all tbeN detaU, 10 tbe 
statelDODt itself. 

SHRI RAMANAND YADAV: But be 
hu uked I que.don. If you -waDt tbe total, 
tbeD I can liYe tbe aal"r ia detail. 

MR. SPEAKBR : DoD't let beatod"rtom 
eitbe, 'ide. You cad ,lay it on tbe Table of 
the HOUN. 

. SHRI RAMANAND YADAV: If be 
like.. J caD lay it on tbe Tabie or the 
Houso. 

DR. KRUPASINDHU 8,HOI : I do 
..,ee" Sir, because I bave lot an tbole 
atatildes. So, be can IIY it on the Table of 
the Houte. 

{TranI/Olio" ] 

SHItI RAMANAND VADAV: Ilball 

'ay it on lbe Table. 

( £lfgll.tlt 1 

SHRl SAIPODDIN CHOWDHARY: 
What is tbe position 10 Welt Ben .. ' ? 

DR. KRUPASINDHU BHOI: Sir. 
ba~d on my first tu.,plem~nl.ry, J would 
like '0 know tbat out of 46.88 11th beetam 
of 'and which b •• been donaltd, how many 
bectares are cuttivable, . how many hectares 
are culttltable, bow many hecIarn are aban­
doned land. how many hect.re's are forest 
'and, bo- many ht'ctares are undtr lidption 
and how many hedlm bave not beeD veri-
fied .•• (JIf'~rrllpll("'$). 

MR. SPBAKER. : Thh can be lupplied 

to you. J ,bink. 

" OR KRUPASINDHU 8HOI: Also. 
............ _. tt.e Mtnlstef il aware I)' the fact 

Wl~\t~. " i wb~b 
that tbere i. a Shlvramlo Comm ,tee 
has been constituted and wbo.b~r they bave 
included in 'bat commIttee • poph,:t 
and a hydroloabt 10 that tbe oultut • 
fbbab\e or any other ty,. of 1884 CAD be 
determIned \'Jy them, and .110 wbetber the 

Committee tt •• lUbin"'" •• ""POrt T' 

PROP. MADHU DANDAV~TE: 
He baa foraottoD tbat bow ma.,y are under 
mutafloD. 

SRal RAMANAND YADAV ': .Sir, 
. this it a State subject. The State Govern­
meDt diltribu... land tbrnuah tbe Bhoodao 
halides. Eac:b State bas it. own law and 
tbe Samiti. bave been formed 8CCOfdiDlly. 
Tbe Samilis undertake tbe work of land 
diltribution. ,J do not have tbe filures 00 

tbe basil of whicb I could st.ce as fo bow 
mucb of land ia fit (or cultivation. bow 
mucb is under Jitiption and so 00. It IS 
very ditBcult to' say because the ftgur~s are 
witb the State OovernmtDt and Dot with tbe 
CeDer •• 

So far as · tbe SlvramlD Committee is 
cooceroed. tbe Centre hal constituted if so 
that tbe land donated under tbe Bboodan 
YoJna cOuld be suryeyed and disposed of as 
early a. possible. It ia the respolllibilhy of 
tbe State OOYOfome.nt to implement t be 
Sivaramao Committee Report. ' The Centre 
bu rorwarded 'be. report co the State 
Oovernments. If tbe hon. Member wants I 
cln read it out. 

SMRI C.K. KUPPUSWAMY: Sir I , 
"'ould like to know from tbe hon. Minister 
bo'tY mucb lind bas been received by tbe 
Oovernment under Blloodan and Gramdan 
movemeDls in Tamil Nadu.. whether the 
eqtire land received under tbe above scheme 
in Tamii Nadu bas been distributcd or not • 
and if nOl, the quantum of land remaioiol 
for distribution in Tamil Nedu. 

[TrQlUlllI"'" ) 

SHRf RAMA~,AND YADAV : Sir, in 
Tamnnadu, 24.387 acrn of land bas been 
donated under the BhoOdan scbeme out 
of whicb 24,294 acres have been distributed. 
Only 27 lerts of land i. le't for distribu­
tloa. 

{.,II." ] 
SHRI P.B. PATIL: It bas been .t.t~d 

that 22.49,883 .ores or land bas bt"en 
dittributed. It is common experience that 

l'o~ fItll9b ~~~ ~fl' dia,rfb"ted ~~f 
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Bhoodan OramdeD Ichemes arc 'Qot beiDa 
cultivated actually because tbe land which 
bas been given to persons ale poor and 
tbey orl tbeir own cannot cultivate' tbe 
land v.itbout tbe "s~i'tance of tbe State 
Goveroment. It is common experience thlU 
assistance is Dot' beiDi .'veo and so, tbe 
land which bas been distributed is nOI beina 
ac,ually cultivated, I would ""e to know 

~ 

from the Government whether any, ,suss-
meDt' b is been made by tbe Oovtroment? 
Out of the land which has been .di~tributed 

whetber all tbe land is being cultivated O( 

not? 

[ TraM/allon] 

SHRI RAMANANO YADAV: Sir, 
each State grants a certain amount every 
year to' the Samitis. Tbe Centre bas also sent 
luidelines to the State Governments under 
the IRDP. NREP. RlEGP co aUot tbe land 
donal~d under the 8boodao scbeme to the 
people JivinS bt-tow the poverty line. 
Finaneial anistance bas also been liven to 
such people under IRDP, RLEGP, NREP. 
to develop the 'and in case they are eligible 
for it. 

(Englllh] 

SHRID.B. PAT1L 
been done or Dot? 

Has as~essment 

SHRI RAMANAND YADAV No 
ass~ssment. 

MR: SPEAKER : It is 8 matter which 
res's with the State Govtrnntent. 

Plan to Boost Production or Ff'rfiUser. 
by IIi'FCO 

*168.' SHRI DHARAM· PAL SINOH, 
MALIKt : 
SHRI PRAKASH CHANDRA: 

Will tbe Minister of AGRICULTURE 
be pleased to slate: 

(a) whether the Indian Parmers Ferti. 
lizer Co-operative Limited bas drawn up 
a corporate plan for the ':ominl de~ades to 
bOO!1 the production of fertiJjstrfl in tbe 
country; and 

, (b) if 10. tbe details ~f the pJaa and 

t~~ ,f\lq~, ~"QC,I~4 for .t~o pYfPQR ? 

THE MlNISTER OF STATE IN THB 
DEPARTMENlS OF FERTILJ~eRS IN 
THE MINISTR.Y OF AGlllCULTURB 
(SHRI R. PRABHU) : Ca) ttnd (b). Tho 
Corporate Plan propated by Indian Parmers 
Ferlili~r Co-operative L,imited for 1986-~6 
aims at 'increasio. production in tbe 
elis'iol plan~ by' revampiol and rctrofittiDi 
IS well as apen,iop of production 'acilities 
by accina a new Utea Ammonia Plant. The 
Corporate Plan also invis81td ('nvia.ace 
seuing up ot a HOPE ba. manufacturing 
unit. Tbe total iovescment il about 
R s. 2300 crore,. The plan is set to 
be considered and approved by the Board 
of Directors. 

( rrall8lallon] 

SBRI DHARAM PAL SINGH 
MALIK: Mr. Speaker, Sir. I had asked 
from tbe hon. Minister about the details of 
the I'lao drawn to bOl)sl production of 
ferlttisers. 'The d~tails have not been 
provided. I find tbat 80 per ceot· of the 
people siuing in this HO&l\e claim to be the 
repr~sentatiyel of the (arme.s and also 
e41pouse their cause. Bur the faC1 is that the 
rl.wd,rain prices are increasing at a 
proportionately le"'st'r rate chan the prices 
of (t rtilizers. The fertiliser prices are 
iocrea~in8 sharply and its quality is decHninl. 
In this connection, I wotlld like to know .he 
Statewise stock of imported f~rtilizers wit.h 
the Ferliliser Corpor8tior. of 'India 7 Is it 
'true that the prudocri\'e capacity of .his 
fertilizer ktpt in stock ha, exhausted 1 
What W8' the anlOunt of foreign t"xchan8c 
spent. on importiDI thi, rercHiler in l'tock 
and what "",'tpS have the O(l\'ernment taken 
for 'he di~po5al of this harmful ~tock? 

Along with it. it has also come '0 our 
notice Ibat adulterated f~rtilizet ha. been 
supplied to our fnrmen. \\'hat n:tcasures 
do the Government pr(lposfI '0 takt in this 

,"regard? How many case. have been 
registered and whether the agency holders 
have bteo penalised in r,t~8rd to those c;ases 

·or not? ' . 

SHRI R. PRABHU: I do not a~ree 
that tbe rerstlizera prices have been on the 
iocrease because tbe rertiliesrs price to-day 
is tbe same .s on 1st July, 1981 and it Is 
59Uio, at 1\1. ~3'O p'r . $onQC' 9f Vre". 



2i Oral dlUwers 

This question pertains to 1001 term and 
abort term plan of lPF~O. 

Tbe bOil. Member wants to know tbe 
quaatity imported and tbe quantity in stock 
lo-day. I do not have th~ figures on band. 
If the hon. Member' wants, I can Rod. 
thoae 81urel to bim. 

[Tran./aUolt) , . 

SHRI DHARAM PAL SINGH 
MALIK: Mr. Speaker, Sir, I do not want 
to know the .quantity wbicb bas been 
hnporlcd. I am otJly askinl about the 
quanttty in stock today aDd tbe boo. 
r-.,tioistcr Ihould know about it as it is a 
very im portao' issue. 

My second .upp)emen1ary is wbether 
any \.hftkuhy was experienced in the supply 
of fe[tilil.~rs to the \larions st"ces according 
to tbeir needs during 1984.85 and 1985·86 ? 
Is the Government considering ail)' scheme 
to provide loaos to the Slate.,. on interest in 
order to have an adequate stock of r~rti .. 
lisen and other inputs? If thrre is some 
su\:h scheme then wbat are its details? 

[Engl;.\h) 
f 

SHRI R. PRABHU : S;r. I would 
again like '0 repeat (hat the. hon. Member 
is asking question which bas nothir. to do 
with tb~ question he has aiven toJa),. But 
jf be wants to know various fertilisers tbat 
are cOIl~um~d and what fertiliser is being 
sent to the vario'us Slates, that is not 
available readily. I will .end it to' him., 
if be so dcshes. .A .. far as the Clu~tioD of 
imported ftl tHiser is concerned, I would 
not be able 10 give the stock oft' band. 
But I can tell him tbat there is pipelioe 
stock of inc.l igcn(lU5 and imported fettiliser 
which is about 30 lakb tonnes of nutrient 
as of today. 

SHRI P. KOLANDAIVELU What 
about tbe importc:d fcrUJisc,r ? 

SHit I R. PRABHU : I doo't bave tbe 
figures wilh me because tbe question is not 
about that. 

[T"an.tlat 1011) 

SHRIMATI PATEL RAMADBN 
RAMJl.BHA\ MAVANI ~ Mr. Speaker, Sir, 
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I want to koow from tbe bon. .Minister, 
tbrou.b you, wbetber many compiaiota bave 
been received (rom' tbe farmers tba' the 
fertilizer. were Dot properly packed 00 
account 01 \\-bleb tbe farmers were put to 
lou because of tbe sbort quantity of 
fert'iJiser, Consequently. 8aricuJturai 
production has also suffered. Wbat steps 
tbe Government I1ropose to take in 
this connection in order to avoid this 105s to 
fbe farmers ? 

(EfI,li.h) 

SH,RI R. PRABHU : We have oot 
,eeehed mao)' complaints from the farmers 
that tbe fcrfiJisc:r'i were nl1t properly packed. 
We have two types of pal-king. One is the 
packina in jute bags and 'he otber is the 
H UP bag pack ing anJ I can assure tbe boo. 
Member that if tbere are aoy complaints 
tbat COf1)e to our ootice. we will take 
corrective action. 

SHRl UTTAMRAO PATfL: Sir' 
fertiliser is oot readily available in mao; 
parts of the country. Would tbe f\.fioister 
be kind enough to let us know wbat action 
is being tllken in tbis respect to maintain 
equal distribution or fertiliser 7 

SHRI R. PRABHU : The position 
today is tbat there is too much fertiliser. 
Fertiliser is available in mo~t parts of tbe 
count ry and if there is any specific 
complaint that - the bon. Meruber would 
like to bring to our notice. we would see 
in the country thac thf" fcrt iliser is made 
available in those disl riets. 

RAO BlkENDRA SINGH: Tho hOD. 

Minister has stated tbal lh(re is too much 
fer\i1iser in the country. I take it thlt this 
mean!' there ·is a glut of fertili~er. )s it not 
a faot that tbe amount of about Rs. 2000 
crorea ,bOWD as subsidy for fertilise.r is 
only duo to tbe fact tbat tbe ioefficiency of 
tbe fertiliser produciDI ractories. is heiDI 
rewarded by way of ensuring a 12i% return 
OD tbeir investment. Wbother tbey work 
emcieotty or not. 10 fact tbe subsidy does 
Dot benefit tbe farmer. at all. It is for tbe 
Industry. Secondly, I wOljld like to know 
wbetber it is a fact tbat tbo carryiog cost or . 
fertiliser. by . tbe diatributiol apncies is 
about Rs. SO per ba. per year. Would tbe 
GOV.fOlDeot cODsi~er a ~ropo.al to aive 
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fertiliser from tboir .toct to farmers on 
doferred payment .Yltem 10 lbat feruhser 
can be utiliSed by the f.r.,n ror iocrcasiol 
production as alao tbey can pay tbe prico 
later on thereby the Governmeot would 
not sutter any loss? It il only tbe a{{touot 

,,' which 'tbey have to 'pay to bandlioa 
alencies and tbat will accrue to tbe 
farmers witbout any additional cost OD 

GO~tnment 'aDd ,bit amount of subsidy 
will come down. 

SHRI R. PRABHU: Tbe bOD. Member 
was tbe Minister for Alriculture a couple 
01 years ago and I can .ssuro him that tb. 
situatioD as of today is oot cbal\led. 

PROF. MADHU DANDAVATE: But 
be himself bas replied with retrospective 
effect. 

'SHRf R. PRABHU : The situation 
today is tbat the fertiliser industry bas not 
cbanged much since be was abo Minister. 
) agree with bim cbat today tbe subo;idy is 
about Rs. 2000 crores. W,itb reprd to 
inefficiency t I can assure bim tbat it is not 
being rewarded. As far as J21" return is 
concerned. I would like to clara.r, tbat 12" 
is presently tbe PMt tax return for tbe 
industry ;vhich is tbe same for moat 
industries which b4ve administered 
prices. ' 

A5 far a& tbe suueatioft that we should 
give credit to tbe farmer. i. concerned. if 
be bas any specific proposals, he heiDI a 
knowledgeable man. I would be happy if 

. be could write to us. We will elamine 
them. 

PROP. MAOHU DA~DAVATB: Sir, 
iostead of a reply. be only lot a certificate 
that be is a koowledgeable mao. Tbat is 
all. ... " 

MR. SPEAKER: Is DOt tbat cnouab' .. 

PROF. N.O. RANOA: He ,said. it will 
be examined. 

SUR) BHAGW AT JHA AZAD: What 
be bal said is correct. SomethiDI more 
Ihould be. said. But aivio. certificate i • .. 
correct. 

MR. SPBA KEIl : Something ia better 
thaD nothiDI t 

SHI\I P. KOLANDAI'VELU: Sit
t 

In 
tbe rea:ot budaet aleo tbo du'ty on imported 
rertilizer equiplJlOnt. bal been raised. I 
waDI 10 know from tbe bOil. Minister witb 

'repld to tbe taraet, bow much of taraet 
we bay. fbed in lodia with reprd to tbo 
fertilizer production and whether we .re 
eelf-sufBcjcot DOW or' .. berber We are 
importinl fertilizer Irom other countriCt. 
how much we are impartiol and how mucb 
we are prodocina. ' 

SHRI R. PRABHU: Sir. a. far I. tbe 
recent imposition or customl duty in tbe 
recent Budlet i. concerned, a custom. duty 
of IS per cent ha. been impo&ed on 
importfd capital 800<1s. The intention for 
imposto. thia customs duty is not 
necessarily to increase tbe revenue of tbe 
Government, "but to aee that tbe capital 
lood. industry in 1he country is encouraaed 
and people who are puttioa up new 
fertiliter plants are encoura.ed 10 buy 
loea I equipment ,ather tban imported 
equipmeDt. 

As 'ar as the question about tbe local 
production a:td imported rcnilizer i. con­
cerned, toda, Jodia is not really stU. 
sufBc:ient in fertilizer. OUf import of 
fertiiizer is about 25 per cent every year. 
Tbis yearts producfion t.rsct is about 69 5 
lakh looaes of nutrients. I would no'" be 
able to live hgures for import. 
I can live last year', fiaures. but I would 
not be able to live tbit year1

• fiaurcl, 
tbey are iu tbe procell of heinl finalised. 

u. of Fertilizer to Mao.rat'are 
£.,1 .. ,," 

·110. SHRJ AKHTAR HASANt : 
SHRI YASHWANTRAO 
OADAKH PATIL : 

Win tbe Minister or AGRICULTURE .. 
be pleased to state : 

(a) wbetber ,ub-staodard CaJcium 
Ammonium Nitrate stored by tbe food, 
Corporation of Jndia in hs lodowns is I 

claode.tioeJy beio. used to. make 'explosives; 
aod 

(b) illO, the reaction of Governmebt 
in the matter? 

THB MINISTER. OP STATE IN THB 
DIU'ARTMBNT OP AGklCULTUU 
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AND COOPER.AtlON IN TIIB I, •• dard CAN to printe partite and 
MINISTa Y Of AORICULTUI\E (SRRI' esplore the poasibilities of aale to OO\l"ro-
VOOBNDltA MAK WANA) : (.) Iltd ment industrial iouttutionl. 
(~). Tbe 'StatemeD'I .... D below_ .... 

St.t ..... 

(a) and (b). While tbft'e are flQ 

autbentic reporte about the cl ....... tine use 
of tub-standard C.I~ium Ammoaium 
Nitrate .lORd by tbe food Corporation 
or India in its lodoWD. ror m.ktDl tbe 
explOlives but tMre hal been a pre .. 
report in tbe ·HindultaD Time. dated 
4.2 .. 1987 reaardiol lbo. use of ferUllsetl to 
make abc explosivc •. 

Sale, price and q_lit, of r~rtililefl are 
rClulaled throuah Ferailiser (Control) 
Order. J985, which bal ~D luued under 
tb. Essential Comm.odttie. Ac:t. 1955. 
Clause 23 of tbe said Order provicift for 
dit.,m.a I of non .. 5tanda,d rertilite'n to 
are not .old to tbe rarmers, who abouJd 
set quality fer d Utter. can be sold 
on.1)' to manttf'aetures of ullxtures 
of fertilisen or special mhctura of 
fertnisers or rcseareb farml or Gove-romeot 
or Universities or such bodies. 

Alain &ander Clause 2S of tbe Or~r. 
no penon "ball except with tbe perminioo 
of Central OoveromeDt aDd subject to 
such terolS and conditions .s. may be 
iftlposed by abe OOye~Dt. sell or use 
fertilisen fOt purpoaes otlIer cba.· fertili .... 
tiOD of 50lla and increuina productivity 
of crops. The priaf of fertilisers permitted 
for _Ie for industrial purposea thai' be on 
DO profit no 1011 basil. 

Tbe Slato Governmenta, wbo bave been 
delea.lcd tbe powerl 10 ~urorce the 
Fo,tiliser (Control) Or'" in tbe Slate, ba" 
beeR asked ttl keep a atriet viail OD tbe 
unautborised divenioo or rertiliH' for 
iodllltrial purposes IDd to take leasl actioo 
... ioal tbe offooder •. 

Tho DCWI item wbicb Ippeand . fa the 
Hindus,an Times dated 4.2.1987 , •• ,dID, 
use of fertiH.en to make exJJiOlivn ••• 
also broulhl to t,be DOtice of the State 
Government ... witb • view tD cnluriq tbat 
r,rtill .. ,. arc Dot uacd for aD), COII'tG\Or .. 
cial purpose unless .peciftcatly permitted. 

Tho FOod Corporation of ladia baa 
al.o beoD .aked &0 atop tbe .10 of lub. 

['T,tlnd all 0"] 

SHR) AKHTAR HASAN: Mr. 
Speaker., Sir, ~ub-slandal'd fertilisers fetch 
a aood price in tbe market but sometimes 
these are sold 10 tbe '.rmers also. Tbe 
faf,mtrs pay ,be full priCe but tbe 
.•• ricultural output is Jess. Will the bon. 
Minister kindly stop the production of 
lub-standard fertilisers 1 Jf this cannot 
be don~ win the Government ensure that 
.o,ha' tbe production safeguard the intereat . 
of farmers. Non-standerd fertiUtel'l 
sub-standard fertilisers is good and the 
rarmen are benefited and tbe nation 
also makes prOlrt"ss. 

.. 
SHRI YOGENDRA MAK WANA : 

Sir. there is a pfovis1on under Fertilizer 
Control Order 1985. as to bow it should be 
disposed of aod it should not be g'iven to 
tbe farmers for usc. Jf aoybody is &ellina 
to tbe farmen, then it because an offence 
under the Essential COlnmodiHcs Act under 
Ihis Order it"". So. the farmers are pro­
tected aBainst Cbe sub standard 
fcrrtlizers. 

G."ellae, ror Selfctlon or Beae8daries 
uetter IRDP 

·"1. SHRI AJOY BISWAst 
SHRIMATI JAYANTI PAT~ 
NAIK: 

Will the Minister of AOR ICULTURB 
be plea~d to state : 

(a) the alloCation for implemeluation 
or the Integrated Rural Development Pro­
lramme durina 1987-88; 

(b) tbe Dumber of families proposed 
to be covered under IRDP dUrioS 
1987·88; 

(c) wbetber Government have issued 
any guidelines to the States felr selection 
of the beGeBeiaries; and 

(d) if 80, the .tan. thereof? 
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Tt:{B MINISrSR·OP SfATa IN THB 
DBPAR.TMENT Of RURAL DBVBLOP· 
MSNf IN THB MIN1SfRY Of AGRI· 
CUL TURS (SURf . RAMANAND 
YADAV) : (a) 'to (d). A statement is 
liveD below. 

Sf.feme.t 

The Central sbare. of atlocstioo for 
IRDP is R,. 3~O.OO crorcs. Tbis io· 
elude" Rs. 308.14 Crl)fCS for tbe prolramroe 
and Ri 1.86 croce for Mooitotioa CcII 
and R~,earch and Bvalultion Studies etc. 
The total allo:ation. iocludiol tbe Scale 
abare for IRDP is R,. 613.64 erores. It i. 
proposod to assist RI_ 39.11 lakh families . 
durin, 1987 .. 88. 

The guidelines issued for selection of 
beneficiaries duriol tbe Sixth Plan cooti~ 
DUet. In order (0 id~ot"y the eliatble 
beneficiarje" tbe DRDAs ate to carry out 
6rst or aU houSebold surveys. The survoyed 
families should be cateaoriaed ioto ) II &rOUPS 
I.e. Income upto Rs.· 226.5, 2266 -3500 and 
RI. 3501-4800 Thereafter tbe foUowinl 
procedure should be adopted for 
eelectioD 

en 

(ii) 

(iii) 

The lisl of lbe poorest of tbe 
poor ramilies sbould be prepared 
by the VLW /Block statY. 

The said list .hould. tben, be 
placed fos: approval in the 
m~etiol 0' the Village Assembly 
(Gram Sabba). Thi, meeuoa 
sbould be called by tbe Block 
Development Officer. 

Tbe Villale Assembly should be 
attended by tbe local people, 
non-officials, block officers and 
bank officers, prominent volun­
tary action group, etc.. should 
and be associated with tbae 
mectiols. 

(iv) Tbe list of tbe benefiel.rie. 
finally selected io tbts Villaae 
Assembly should be displayed 
on the notice board 'of tbe villaae 
pancbayat and tbe block oflJce. 
I n case any di.pute I, raitcd 
re,ardiog ao)' name in the 80al 
list. it should be decided by tbe 
Project Director. District R.ural 
Development AIODCY in contul­
Cltl04 wltb tbo Bbo. 

SHRI AJOY BlSWAS: Sir. it is said 
tbac banks are lakina ·more tban ono year 
to .aoctioo tho assisfance 10 the beneft· 
ciaries after hlYioa received the application. 
Tbere are also instances Ibat al)plications 
are beiDI reJ~ted by tbe bank au.horit'es 
on Himsy aroutlds and .be beneficiaries of 
'·be IRDP are being hara4lsed. My question 
is. wbea.ber tSe O"vernmeot bave" any plan 
to simplify tbe present procedure so that 
the beneficiaries ~ the I R 0 P can get loa ns 
in a very e •• y way from. tbe banks 1 

(TrQlUldtlOllj 

SHRI RAMANAND YADAV: Mr. 
Speaker. Si't jt is true Ibat various agencies 
are enPeed in tbe work of fieiecl;ng the 
beneficiariea and this result' in delay. The 
aaencica involved in this work are Vt w. 
Block Officers and tbe financial. institutions 
of the banks. The banks play a rn"jor .ole 
10 U. However. it bal been Doticed thai 
VLW prepares the Ii.t by selecting Ihe 
beoeficiariOl .rbilr.rily and in,,)ud~s the 
Dames or tbose persona who lire nol clt"ibJe 
under tbe JRDP. We have issued certain 
guideliuc. accordiDI to which 'lLW and block 
development officers sbould first pre-pare a 
list or tbe" beneficiaries arter due survey 
and tbe Hst sbould be submitted 10 the Gram 
Sabha for it. approval. This m~'i"s should 
be attended by the baDk officen, veterinalY 
oOicerl, bl,oct development officers and-' 
other coocerocd aaencie!. The list or bene­
ficiaries finally 'pproVf'd by Gram Solbha 
aboutd be displayed on tbe noatce board of 
the Oram Pancbayaf, block development 
office and district 4.levelopment ,oflke which 
is under the District Rural [kveloptn~nt 
Aaency. Thi. order should be implt:''llented 
at tbe earliest. We bave instructed the Stale 
Governmeat to implement iI. So rar as Ibe 
Don-cooper.tioo or tbe banks is concern~d. 
I think tbe), aro not .8 uncooperative as you 
are I'a'io.. So far u tbe financial in.sli. 
lution. are concerned, we ,ball deftnhely 
h"ld an enquiry. It hit .110 b«n said that 
Icrutiny or applicationl should be over 
witbin two or three month. so that loanl 
could be .ranced at the earliest. 

SHRI AJOY. BlSWAS: Under the 
preaeot Icbeme, ac:tually the beneficiaries 
ba.c DO eholgc 10 tile purcbaac o~ tbe' prO· 
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ducts. My questioo it "betber tbe GOY.rD­
ment bave laY proposal to cblop thO 

, present icbeme and "introduce I new ecbeme 
which' would livt) nece •• ,,, , .. dom -to tb. 
beodiciarie. to purchase tbe product.' of 
their cboice. Would the GoverDm,aI' 
introduce Iny ICbecDe 10 Ii" cub to tbe 
beoe6ciaries' ' 

,7'o";./allalt) 

SHRI RAMANAND YADAV: Before 
prew idin. tbe asset. to tbe beneftciaries it bal 
10 be seen wbetber abey are viable lad ebe .. 
produ~lioD from them caD be 1010 io tbe 
",cal market. and also -bother the necee .. ry 
infralitJucture ia available. All tbi. can be 
examined only by an export. Tbose who 
know how tbe marketina .ystem fuoctioos 
.•. ( I" Ie ""plions) 

RAO BlkENDRA SINGH: Hi. sup.. 
pJem~nr.ry is Ihlt .be beoeftcia,., should 
have the choice to purcbl1e tbe productl 
and he sbould Dot depend on tbe bank 
." . (Interruptions) 

SHRI RAMANAND YADAV: Sbri 
RdO is quite f'abt. But the question is of 
.he marketability of tbe products, and tho 
availriliHty of the required infrastructure. 
Wb~n these are created.. ooly tbea we can 
provide the assets. It is true tha' the beoe­
flela rits are cold about tbe market potential 
of the a'lels and then tbty art to select 
t1)tir it('ms. It is important tbat tbe experta 
should advise them reaardina tbe viability 
or th~ Utets as to whether tbe necessary 
infr;,uuclure is availablc. whether milk. 
chairs etc. can be sold, wbether some new 
machinery can be prodU«'d and wbclbtr 
c.:-:i repair or repair of lome other parta 
cln he undtrtaken. We provide finance to 
.n types of ~ople. 'Bu. the beneficiaries 
are advised by experts onl,. • 

, {Ellllis"l 

SHRt AJOY BISWAS :" would like to 
know whetber you will chinle fbal nst. 10 
the pre-.ent scbeme, ooly. little List· i. 
presented to the bene6clary and be purc:bate. 
rr.om that List. The be~ftci.rlet bave DO 

choice. I would like t~ know whetber tbat 
schenlC' will be chanatd. 

( rl'"",/alloltl 

SBRf RA~1ANAND VADAV: Thl' is 
",ht. Accoldhlf to tbe rcpo.. r~~ir'd b, 

_ tbe beae&ciaric. .till bave tbe riaht to 
lliect tbeir llieti. But tbo authorities allO 
adv. them about tbe Jocati on ()f tbe 
varioua market. and .about the selection .of 
tbe lbarket. 

SHRI BHAGWAT lHA AZAD; I 
would like to koow from you whether a 
farmer tooM better about a buff.loe or tbo 
A nimal Husbandry Inspector. J would like 
to know who ia aD exppert OD this. 

PROP. MADHU DANDAVATE: Tbe 
bUfl'al0 is ~&pecled to be aD expert! 

(Tnuultlllo" 1 

MR.. SPEAKER : 10 tbi, case inteJli· 
aence will be Iubiervieo. to Ii". 

SHRI PRATAP BHANU SHARMA 
_ I waot to ,ubmit tbat it ia a very important 
issue and al such balf-an-bour discussion 
should be allowed. 

(£".11,,,) 

SHRIMATI JAYANTI PATNAIK: A 
recent studies made by tbe Central Govern­
men' in different Slatea bas indicated lbat 
io 80me Slates tbe bent6cWies blve bteo 
lC~cCed from .be lowe.t tDCome groups and 
in maoy atatOi. hiaber income ,roup! 0' 
compare. ivel,. more affluent income l(\lel 
aroups of the rural poor bave beeD aelect~d. 

f,,((j\ 

Our lotentioD i. 10 benefit tile poor 
preferably lbe poorest of tbe poor. The 
boo. Mini.ter .ha •• aid in his reply tbat tbe 
DRDAs are to carry ,out tbe hOUSf'bold 
lurveys. The Survey should be catcloriaed 
ioto tbree income Iroupa. The income 
,roups 01 RS t 4.800/m8Y firs I be jncJudt~ 
in tbe beneficiary list of IRDP. fn spite of 
various proceSftI for ,abe list prtparfd by 
VLW /Block SI.fF and approved by Gram 
Sabba. My point is we should belp the 
pGOrnt or tbe pOOr first I would like to 
"DOW -betber tbe Ooverumeut is coDsiderinl 
loweriol the annUli income limit or tbe 
benefiel.rits undt,r JRDP so that compara .. 
tively the poorer pt!'ple would ~nefi;t • 
~or.. . '; 

. Secondly. under the IRDP Scbeme. 30% 

~no~.rl.. .tlout" '" "~lD~D •• per tile. ~ 
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p:.·lines of tile Central GovorollMOt. But 
the tarlce taa. not reached ia tbo actu.al 
field •. 

May I know wbat is the percentile of 
womA of IRDP beneficiaries. Tbe major 
part of the work of IRDP is beiD' dODO by 
womenfolk even tbouah the beneficiaries Ife 

me~. Why are the WODl4:D Dot IClooted as 
tho beoeficiaries also ? if tbere is ny ~. 
traint. whae steps are taken to remove 
tbem ? 

(Tralfl/at/Olll 

SHRI RAMA~AND YADAV : Accord­
iDa to the concurrent evalutation report, 
78 per cent beneficiaries were in the anDu,al 
income bracket of Rs~ 3SOO. This is our 
acbievemen t. Now the limit bal been 
raised to Rs. 6,400. However, there is • 
second layer witb RI. 4,800 a' the limit 
and setectioo is made below this income 
limit. Tbe other annual brackets are RI. 1 
to Its. 222~ aod Rs. 226S 10 Rt. 353' 
from among whom seltctions are made. 
AccordioM 10 our CODcurrent tva\uatioQ 
rt-po·rt. 78 rer cent or tbe beneficiaries arc 
selected from amoDg the poor people. The 
annua1 income of only S per cent bene· 
ficiaries. accordin~ to 't'le evaluation. is 
between Rs. 4800 and Rs. 6400. 

,t 

WRITTEN ANSWERS TO QWESTIONS 

[I!n g n, II I 
Floor Price rel' COCoDut In tear •• taka 

4169. SHRI V. KRISHNA RAO: 
Win t~e Minister of AGRICULTURE be 

• p'eased ro state : 

(a) whether tbere ·'s a demand (or 
fi~ing a 800r pr;ce for coconut in Karnataka 
State; and 

(b) if so. the reaction of Union 
Government thereto? 

THE MINISTER OF A<;JRICULTURE 
(OR. G,S. DHlLLONt: (a) ~qd ~b). 

Gown_at "'II .'tcdWNI. numbtr or ra­
p ...... tiOlll frOlll .arJoua source. for 8a'D, 
• .ppore prico lor COCOIlut (copra). 'Some 
aocoaut .,owen from Karaatua allO re­
presented to OOYOJ'DJDlat Co take stcps to 
ioCrease dle price of 'tb,nr produce. This 

. repreteOt.tioa wu received ja 
October. 1985. 

Government haYe decided to fil tbe 
.upport prieD. for COCOD,," (cop.a) 00 • 

rc,ular basis, U iD tbe ca. 0( tnljor 
aaricultural commoditJea. 

·112. SHit MURLI DEORA: Will 
the Minister of LABOUR be pleued to 
l'lle : 

(a) I,be IOtal DUmber of unemployed 
araduatea aad oaber .... ittered wi. b employ­
ment escbaoaa 10 'he couo.,., al tbe end of 
June. 1986; 

(b) tM potcent.., or uoempl()yed perlOOI 
who have been prov4dod clnploym.ot by 
tbe employment acbafIICS durin, the last 
three yea,., aad 

(c) tbe number 0·' untmploy~d penon, 
ettim •• td to be on the role o( the Employ­
ment ~xcbanles at the end of the Stventb 
Five Yelr Plao 1 

THE MINISiiER OF STATE OF~ THE 
MINISTRY OF LABOUR (StiRf P.A. 
SANOMA): (a) Tbe number of ,raduates 
(iocludiol POlt·8r.4u.tes) and other job­
seckers, ali" of whom are nor n~ssariJ)' 
unemployed. who Were 00 'he I"'e reailter 
of~mp'oy'_nt eldlaoae:. IS OIl 30 6, 1986 
wil 26.0 and 2~2.l I.kbs' respectively. 

,(b) BmpioymODt SIchuan .re oaly 
one amoapa IIver,J .,encles tbrouah which 
.placelNlM' 0( .nemp,o,ed penoo, are 
male. The percea •••• of ptacesoent. m,adc 
by .b. Employment BxchaDIH to "he 
n~mber of perlons relistc,red with them 
year-wise durin, the laM three year. 11 a. 
roilowl : 
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Year No. or t .... tere~ durias 
tho ;ear 

198. 62.2 

1985 58.2 
• 

1986 5'.4 

(c) No estimate of tb. number of 
uoemployec! perIOD. czpoctcd to be on tbe 
roll or tbe. Bmployment Bxc:baolOl at 'the 
eod of tbo Seveoth FiYe Year PlaD is avail­
able. 

C.t,.1 LabHr 8e"lee 

-113. SHRI P.M. SAYEED: Will tbe 
Minister of LABOUR be plealtd to 
atate : 

(a) whetber Government have recently 
constituted • Central Labou,. Service; 

(b) if 10. tbe salieot features thereof 
and tbe maln purpose tor whkh tbe service 
bal been constituted; and ., 

<c) (be benefit. likely Co be derived by 
tbe worken i,p respect of Jabour relations, 
enforcement o~ welfare rules aDd redrossal 
of ,rievaDceI ? 

THB MINISTER OF STATB OF 
THB MINISTRY OF lABOUR (SHRI 
P .A. SANGMA) : <a) Yot Sir. 

(b) and (c). Tbe CeDtral Labour 

(pI,urea In lakbl) 

No .. of place- Percent. of 
meDts durin. placements to 

the year re,istratioD 

4.1 6 .. 5 

3.9 6.7 

3.S 6.3 

Minister of At'fllICUL TURE be pleased to 
Ita', : 

(a) whether there I. aD), proposal to 
live .ubald, tor paddy cultintloa la 
Kcrala: 

(b) if 10, the dotal" thereof; 

(c) whether Kerall Govemmcmt _­
approached UDion Oovemmcmt with 88,. 
scheme 10 tbis recard; II 10, the dotal .. 
tbereof; and 

(d) wbetber any 8nancia' ... istance bu 
been sOUlbt by Kerall OovemmeDt; II eo, 
tbe details thereof' 

THE MINISTER OP AORICULTU,,-B 
(DR. O.S. DHI LLON) : (8) : No, Sir. 

(b) Does Dot .rise. 

(c) and (d). No, Sir. 

FormatioD of NaUoBalaloa Cearaac. 
Doard 

Service bas beeo coDstUutod with lbe object • J 75. SHRI V .. S. KRISHNA IYElt: 
Qf baving aD iDtearated structure 01 Ibo Will tbe Minister of URBAN DEVELOP. 
cxiJtina luoctiooaricl. in areas of labour MENT M pJeased to Itate:. 
relations. labour eDrorcement,labour welfare 
a~ arievanco settlement. Tbo Service bl. <8> wbetber UOIOD Ooverame.ot are 
been constituted by rtuearaUDI various Clasa coDsfderfn. tbe constitutioD of • National . 
J posta boloqina to tbe Central Industrial Slum ClearaDco Board to monitor Ilum 
Relations Macbipery, Central Pool or dwellers' rebabilitation proaramlDefl an oYer 
Labour Officer. aDd Welfare OraaObatiOD tbe country; and 
or Ibe MiDistry. AD or.-oised Service to 1/1 ' (b) il 10,. tbe detaill thereof? 
look after tbe Interest of tbe work force ID 
VITiou fields In tb. CeDtral Spbere will be THB' MINISTER. OF URBAN 
in .tbe interett 01 work.tI. DBVELOPMENT (SHRIMA TI MOHSINA 

S •• '" for Pad.,' Call1-tloD I. ueral. · KIDWAI) : <a> No ,uch pro,.,... It Y. .. uoder cOD'sid'eratioD •. 

·.74. SHRI T. BASH13Bl\: Will tll. (b) Doea QOt "'''' 
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Motorlzaflod or Flsblna Crafts In A.P. 

*176. SHRI SRIHAItI RAO : Win the 
MJQister of. AGRICULTURE be plea~ed to 
i'ate .: 

(8) whether Union Government have 
approved tbe scbeme forwarded by tbe 
Andbra Pradesh Government for motorisa­
dOD of fisbins crafts in tbe Slate; and 

(b) if 10, tbe detaill tbereof ? 

THE MINISTER OF AQRICULTURB 
(DR. 0.5. DHILLON) : (a) Yes, Sir. 

(b) Government of India have decided 
to motorisc 1200 traditional craft in Andbra 
Pradesh during VII Five Year Plan. 
Government of Andhra Pradesh ha ve 
recently submitted a proposal for mQtorisa .. 
dOD" of SOO traditional craft undt"r this 
acheme which has been approved and the 
Central Government have sanctioned an 

, .mount of RI. 9.~O lakbs out of R~. 187S 
lakbs due as 25% subsidy. The balaoce 
amount wHI be released after the compte. 
lion of identification of beneficiaries, 
arrangement of bank Joan, and placement 
of orders for su.pply of outbJard nlotors. 

Prod8etion of"Wbtat, Padd, and l\fillets 

.177. SHRI P. NAMGYAL : Will the 
Minister of AGRICULTUltE be !"Jeased to 
state : 

(a) the maximum yield obtained so far 
aDd average yield in the country of ~heat. 
pa1ldy, maize. jowar and bajra, separately 
and the corresponding yield.:; obtained in the 
neigbbouring eounu.ies, part kular Iy 
PakisraD~ and 

(b) tbe ateps taken further improvement 
"Or yield comparable to other advanced 

'countries Uke U.S.A.. Australia aDd 
Japan? . 

THB MINISTER Of AGRICULTURB 
(DR. O.S. DHILLON) : (a) The averale yield 
of principal cereal crops in tbe country In 
1985-86. alona witb malimum yle.ld obtain­
ed so far., 8! also tbe .vera,e yield' obtain­
ing in nei.bbourinl countrlet. Incl_diu. 
Pakistan, is liveD in ebe ltatemcnt aivea 
below. 

(b) Steps bel,... 'Illed fot furth" 
improvement of yields comparable to olber 
advanced countries include : 

(i) MalimbatioD of prodDCtiV'it1 Ie 
irrigated aad ralnred .reu tbrou.,. 
beuer mauacm8llt; 

(ii) Timely and _declo.ta supply or 
a,ricultural input. like techooJOIL'. 
seeds. fertilism. implement., plaot 
protec tiora cbemical., crtdlt etc. 

(iii) Increa,ln. the area uoder blab 
),iekiinl varle'tlel or crops; 

(iv) ImplementatioD of Centrally 
Sponsored Special Rice ProduclioD 
Prcgramme fa tbe Six EaSterD 
Sfates: 

(v) Intensification' or research efForts 
to extend the beoefic. of new 
technology to cover more I.rmor •• 
croppins systems and ""iool; .. 

(vi) Propaaltioo of DCW prodactioa 
technoloay throuab diltributio •• ' 
mioikit. or seeds of Dew valiClin. 
adaptive trials, m,aiu demonstration. 
in backward areas etc .: 

(vii) Assurioa RlDDDCrative price_, 
market support for tbe •• rlcohuraJ 
commodiliea. 

Sfa'ement 

Yield Levels 0/ Principal Cer~aJs In India! NtllhbDfI,ltf, CO."'I, 
• (k •• ,ba.) 

Country Wheat Paddy Maize lo,," 8iJrl,;or,. 

1 2 3 4 5 6 
~_I'~_. 

India 

(a) Ma~imum yield obtained so far 2032 2355 J456 7Z' 6" .. .,. 
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I 2 3 4 5 6 

(b~ Averqe ,ieJd In 1985·86 2012 23SS 1172 641 345 . 
, •• ldIU 1589 2250 1272 595 .' '461 

Cbiaa 2951 "5346 3546 2843 1102 

U.S"S.R. 1647 3898 2906 JOOO 789 

BaaaladUb 2166 2100 792 62S 690 

JNrma 1719 3208 1830 698 

Nepal 1181 2000 ' 1467 . 926 

Sri Laok. 3066 IlS2 1065 727 
....---~--.• ' ... _ .. --.--.... ----......-~-.~--.. ~ .,_,' """' -~~ ... ,,,,,~ ....... ,._ -.. ~, .. "' ..... -,--...... 

Por countries other tban India, tbe )' ield levc: Is are for the yea r J 985. 

LflfilatiOD for Welfare of Aarlcultural 
, Wor.er. 

-178. SHal PARASkAM BHAR· 
DWAJ : Will lbo Minister or LABOUR be 
pJeased to state : 

Doordarsban regardina Republic Day 
celebrations in A ndbra Pradesb; and 

(b) if Dot, the reasons tberefor ? 

THE MINISTER OF STATE OF THB 
• MINISTRY Of INFORMATION AND 

<a) whether tbere is any propo .. ' under 'BROADCASTING (SJIRI A.K. PANJA): 
considcntioD of Union Goyernment to (8) Yes~ Sir. AD item on tbe Republic 
cxamioe tbe "ability of blvin. a taw 00 Day celebrations in A ndhra Pradc6~ was 
an aU-India baai. to det~rmiDe the riahts of teJe,~ast in the national Eoalisb news bulletin 
aarfculturllli workerl; aDd 00 27.1,87. 

(b) if so, tbC dot.n. In lb .. rcaard ., 

THE MINISTER OF STATE OP THE 
MINISTRY OF LABOUR (SBRI P,A. 
SA-NOMA): (.) a04 (b). The -. matter 
relardiDl · enactment or CODt,al Legis­
lation (or a.ricuUural workers was consi. 
doted in ,uiolla forumt aed it .1. de:.:ided 
tbat suitable leaislatioD to ftlUJ41c the 
work in. cooditioDl aDd to proviJe for 
•• lIare or aarJculUtrai work~rs may be 
enacted by the State Govcrumeotl tbem­
ICI.CI. State OoftmIlMD'. were advised 
Iccordi ••• y ~ 

T.leca.t of ",.,.W Ie DI, Celebr.tlo.1 II 
A ...... 'P,... .. 

-.79. SHRI A.J.V.B. MAHESWARA 
RAO: WI. tile Mlnilter, of INfOR­
MATION AND •• OADCASTING be 

pl .... '0 "a" : 
(a) wbotber aa, Item "a. telocast by 

(b) Does Dot arise. 

Re'ease of Ntw VarleUe. of Sugercaae 

, *J80. PROF. RAM KRISIINA MORE: 
Will the Minister of AGR·ICllLTURE be 
pleased to st .• te : 

Ca) th.: new varieties of sugartabe 
evol~ed for diffcrrot aaro-climatic. zones of 
tbe country duriDtJ the last three years; 

.. 
(b) the silicnt reature of tbcse ~ri.i .. ,: 

and . 

(c) how rar these varietiel bave 
enhanced the production of lusarcane io 
tbe country 1 

THE· MINISTER OF AGRICULTURB 
(DR. O .. S. DHILLON) : (a) Teo new· im­
prOved varieties bave bton evo1V1d/re~, 



commeDdCd lor cultivation to differeDt (b) Tbe saliont '''or. 01 theM vadetl .. 
qro-olimatic reaioDi of tbe countrY. d~iDI and tbe feaion to. wblcb tbey •• 0 r~~-
the lut· three yean. mooded are livCD below : ' 

s. ..,,1 Name of the 
No. variety 

1. CoS '1918 

2. COS 767 

3. Co '527 

4. Co 8021 

5. CoC 671 

I. Coli 7803 

1. Bo 104 

8. Do , 106 

9. So 108 

10. CoA • 8201 . 

Yield 
(T/ba) 

7S 

120 

146 

117 

124 

120 

100 

100 

1-10 

SucrOH 

" 
17.0 

18.5 

18.2 

18.3 

17.S 

16.s 

17.1 

18.0 

11.6 

16.9 

Special 
I_tura 

Rcaiataot to 
redrol lad 
smut. 

Resion to 
wblcb re-
commended 

'Uttar Pradesb. 
Bibar 

Resistant and . Uttar Pr.dab, 
to red rot HarY.D. 
smut. 

Resistant to Oujarat, Maba~ 
mlrot and 'albtn 
.mut. 

RaistaDt to 
mlrot 

Early 
maturioa 

Early 
mlturlD. 

ResistaDt to 
wlter-loa· 
liDI 

Reaiataot to 
water.loa­
aina 

Resistant to " 
red-rot 

ResistaDt to 
major 
disease. 

• 

Qujarat 

Karnataka. M.P. 
Oujarat, 
Mltt_raabtr. 

Haryaol 

&jar 

Bibar 

Bih.r 

ADdbra Pr ..... 

Ca) wbether a fee i. beinl cbaracd from (c) AI a result of cultivation or 1m· 
proved "arleti. aJonawitb improved aato­

. tecboiqu. tbe productivity or lugarcane 
" Increased 'rom ~6 t/b, in 1983·84 to a 

record level of 60 t/ba duriol 198'·86. ' 

. the destitute for Ibelter in· tbe RciD 

Claar,e, for Slieiter I. ReiD Ba.er.,' I. 
D~~I ~ .. 

, 181. SH&I ARIP MOHA~MAD 
IC.HAN : Will Ihe Miliister of URBAN 
DEVELOPMENT be pleased to state : 

Baaera. 10 Delhi; 

(b) . II 10. the reuoDl for intraduclDI' • 
fee for aleepiol io RoiD B •• eras; aud 

. 
(c) whether it Is a fact lbat mao, 

destitute PeftODI ClDDot _«Oft tbe 'lime; if 
10, tbe reaction of Union OovcmmcDt 
tbereto? 
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THE NINISTBJ. OF URBAN DEVE ... 
LOPMBNT (SHRIMA n MOHSINA 
KIDWAI) : (I) Ya, Sir. 

(b) A fee or 50 paile per utaht baa been 
Imposed wltb effect 'from 2.1.87 lor the 
provilioq,. of facilities 'ameoltiel and for 
proper maloteDAOCI 01 tbeae DI.bt 
.hellen. 

(c) Dntitutei wbo are haDdicapped aDd 
luch 'ot~er penooa w.bo deserve · exemption 
OD compuaioDito ll'oaDdI are Dot c:barICc1 
auy fee. . 

(TranI/alto"] 

Exte.lon 0' Crop I ... ra.ee Scbe.e, 

·'82. SURI RA,J KUMAR RAI: Will 
tbe Minister of AORICULTURB be pleaed 
to Itate : 

CI) tbe names of States where Crop 
losurance Scbeme bu beea elleD~ed 10 

far; 

(b) the namee of Stat. wbich were 
covered uDder tbe ICbcm~ durio. 1986-87; 
and 

(c) the Dames of States wbicb will be 
covered under tbe scheme durio. 1987-88 ? 

THB MINISTER OF AGRICULTURB 
(DR. 0.8. DHILLON): (a) aod (b). The 
names of tbe States wbore Crop loaurance 
Scheme bu beeo extended by 1986-87 are: 
Andbra Pradesh, Bihar. Oujarat. Karn.taka, 
Kerala, Him.obal Pradesh, Madbya 
Pradesb, Uttar Pradesb, Mabarubtra. 
Oriaa, R.ajuthao. T,mil Nadu. West 
Beopl and Tripura and ,Uoloa Territories 
of Delbi. Andaman' aDd Nicobar lalaodl, 
Goa. Daman and Diu aDd PODdicberry. 

(c) Three States l1iz., JamlDu .bd 
KaalJmlr, Maoipar and Meabal.,. are likely 
to be covered UDder tbtl scbem. du~iD' 
1987·88. 

(En,IIIII) 

Tecb8otoa, lor Dr •• "' •• Wlter Sappl, . ' 

1764. SHRIMAn N.,P. JHANSI 
LAKSHMI: Will tho Mipllter or 
AGIlICUL TUItB be pleaMd to .tate : 

(a) the various technologies from tbe 
rorelaD countries under consideration for 
provJdl~1 safe -drinkiog water supply; . 

(b) wbether aoy foreign country baa 
ofY'ered kDOW .. bow aDd financial assistance 
iD tbi. reprd; and 

(c) If 10, the details tbereof ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF RURAL DEVELOP­
MENT IN THE MINISTR'Y OF ~AGRJ-
CULTURB (SHRI RAMANAND 
Y ADAV): (a) No tecbnoJogips from 
loreiao countries for providing safe drinking 
waccr supply in rural areas arc under 
consideration at present. 

(b) No, Sir. 

(c) Docs Dot arise. 

Loa.s ror Purchase or AericuHure Input. 

1765. SHRI MULLAPPALLY RAMA-
CHANDRAN: Will tbe Minister or 
AGRICULTURE be pleased to state: 

~ . 
<a) the total amount of loans s8nctioDt'd 

by tbe Union Government to States and 
Union Territories for tbe purchase and 
distribution or agricultural inputs during 
1986-87; lind 

(b) the Percentage of luch loans ad­
vanced to the State of Keral. durio8 tbo 
above period 1 

THE MINISTER OF ST ATE 1N THE 
DePARTMENT OF AGRICULTURE 
AND COOPE.RATION IN THE 
MINISTRY OF AORICULIURE (SHRI 
YOGBNDRA MAKWANA): (8) The 
Union Government' sanctioned a sum of 
RI.· 260 crores .8S sbort.term Joan to 
cJifl'ertDt States duriug 1986 .. 87 for tbe 
purchase and distribution of agricufrural I 

inputs. namely. fertilisers, seeds and 
1>"ll/c; des. . 

(b) The loaD advanced tq Keral • 
durin. 1986-87 wal Rs. 2 crorel wbich 
accouDu for 0.77 per ceot of tbe total loan 
.auctioned. 



[ Tran.datloll] 

Prod.etlo. of , ... I. Co.Ia"oratl .. · wUII 
Cbl .. 

1766. sual KAMLA PRASAD 
, itA WA T: Will ~be M.ioilter of INFOR. 
_ MATION AND BROADCASTING be 
pltased to state : 

(8) wbetber an, film i. beiDa produced 
in coU.bora'ioD wltb Cbina; 

(&HR.I DAlBIR SINGH): <8> to Cd). 
IDlormltion is brlnl collected aDd ,will be 
laid 00 tbe Table or tbo Hou ... 

SeUlnl 0,01 AIR/TV Tr .... IUen I. 
Hlmacbal Pradesh 

1768. PROF. NARAIN CHAND 
PA-RASHAR ': Will the Minister or 
INFORMATION AND BROADCASTJNG 
be pleased to atatc : 

(b) if 10, ,he name of tbe film and tbe . (I) tbe latest proaresl in tbe instan.· 
Dames of places where ita- sboorio, will tato tion of a Radio Station at Hamirpur and 
place; aod tbe TV transmitterl at Hamirpur, I BiI.spur 

(c) «he expenditure likely to be incurred 
thereon and tbe details in tbis reaard ? 

THE MINISTER OF STATB OF THB 
MINISTRY OF INFORMATION 
AND BROADCASTINO (SI!RJ A.K. 
PANJA) : (a) No, Sir. 

(b) Ind (c). Question does Dot arisc. 

" Sub·SlaDdard Construction or Go,rn.f.t 
Pre.llee· 

1767. SHRI K. PRADHANI : Will 
tbe Minister af URBAN DEVELOPMENT 
b. plcased to state: 

<a> wbetber OovcromclIt aUaitiOD has 
been dtawD to tbe poor quality of material 
used in tbe construction of OovCtnmtot 
Complexes aod reside-otial premises in Delhi 
rCiultina in aecpaac of water and collapse or 
bouse,; 

(b) if 10; tbe number of aucb ClICt 

durio. tho last three years aDd wbother 
rcapoosibiJUy b.. beeu, tiltd jD tbLt 
rcprd; 

(c) wbetber UnioD Government PJQpoM 
to usc plastic water taok. In place or 
concrete ta oks in residential . premia" 
occupied by Ooveromcot employees; lod • 

(d) jf 10, the details thereof? 

THE MINISTER OF STATE. IN THB 
"MINISTRY OF URBAN DBVELOPMBNT 

and Uoa in Himachal Pradesh; 
, 

(b) whether tbe POSiclsion of the 
laDd has beeD laken and tbe prokramme of 
construction of maio buitdiop and otber 
ancillary works pbased out: 

(~) if so, the details of tbe proBrammn 
cbalked out ror eaob or these tbree plica 
for tbe years 1986.87 and 1987.88; IDd 

(d) Ibe likely dates by which tbe radio 
atation and TV,' tlauslDiuera wou!d be 

-commissioned? 

THE MINISTER OF STATE OF THB 
MINISTRY OF JNfORMATION AND 
BROADCASTING (SHRI A.K. PANJA) : 
<al and (b). The pros ... made in comple­
tion of these projects is al roitowl : 

I. Akalb ••• t 

(i) The lite for sellio. up a R ldio 
Station at Hemirpur bas been 
selected but tbe State Government 
bas oot so rar banded over itl 
potlCllion to AIR. lutbqritica. The 
Civil worka, CIO be ~l'J}eDced 
.;1Or tbe lite il cakeD over; 

• aDd 
• 

(il) Otde~ (or tbe luppJ, of required 
equipment bas been placed. 

II. Door •• ,"'. 

(I) Site for iottalla tioD of 1V ,franl­
mitter", at Hamirpur bas beCD 

'entatively ideatifte4 aad actJon •• 
llleet luUable II .. at BUIIP. &lDd 
Unl bu booa 1011lale'.' t .... 
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Civil works on tbete projects can takea by tbe DDA ~ priority basis. 
be commenced alter I he litn are . While tbe facltidel eliit in qui te a few 
t'aken over; .. and areas. \Vo(ta for provldiol tbe facilities are . 

in various Italta in otber areal. 
(it) Ord~r for tbe supply or lon, 

delivery equipment for tbe 3 TV IEntll'h] 
tno_miner. in question bave beeD 
placed. Suppl, of Pertlllzer. 

(c).,.and (d). 

A .... bwanl 

. Subject to avafJabfJity of land. tbe 
proposed radio Ifatiqn at· Hamirpur it 
expected to be ready for commiSlionio. 
durio, 1989-90. 

,Doord.rlhl. 

TV transmitter at Bila,pur is exPected 
to be commis!ioncd during 1987 ... 88. 
Tra .. smitters at Hamirput aDd Una are --
expected to be commissioned lubse-
quently. 

[ Trontl aI/on] 

Chic FacUUlet b, nDA 10 Colonie. or 
lloullng SocleUe. 

1769. DR. CHANDRA SHEKHAR 
TalPA THI : Wjll the Minister or 
URBAN DEVElOrMENT be pleasc:d to 
state: 

(a) whether it is a fact tbat a ,rtat 
difficulty is being e"per~nccd by tbe 
fe.side nts \lecausc the DOA bas not provided 
civic raciUties so far in the colonies COOl­

truct('d by Houlinl Societies 10 Delbi; 
and 

(b) if so. tbe time by whicb DDA 
proposes ' to provide these facilities 
there? 

THB MINISTER. OF STATE IN THB , 
'MINISTRY'OP URBAN DEVELOPMENT 
(SHill DAlBtR SINOH) : (8). and (b). 
Reprtaentations bave been received from 
lome of tbe societies 'o·r provi cltna civic 
'aeilitTes in tbe lreas allotted to them. 
The societie! have not yet completeiJ tbe 
COd!1rUctfon of housts fo most. or the 
areal. Wherever construction bal been 
completed/Marini . completion, aeces .. r, 
IOUOD 10 provldt ci\~jc ameoltiOl is bela, 

1710. DR. V. VENKATESH. : Will 
tbe MiDi.ter of AGRICULTURE be pleuea 
to 't..te : 

(a> whether GoVel'llmeDt 'aced the 
problem or supply of fcrtiliaen accordiDl, 
to the requirementl of ,various States during· 
tbe lut quarters of 1984 .. 8' and 1985-86; 
.aDd 

(b) 1110 •. th' details tbereof and tbe 
actioD taken to remedy tbe situation ? 

THE MINISTER OF STATE IN T8B 
DEPARTMENT OP AGRICULTURE 
AND COOPEItA TION . IN THB 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA) : (8) and (b). 
lbe lupply poiitioD of fertilisers 10 various 
Stat. durio. 1985-86 .a. very satisfactory. 
However, durin. part of ltabi 1984·8S, there 
was It'me' difficulty io meetiol lbe fun 
requirement. in lOme States like "Uttar 
Pradesb and Bibar due to prodoctloD and I 
or movement constraints. Timel, a~tio.p 
was taktD to rusb supplies to meet the 
situetiOD. 

World Blnk AkI for Alro.ladu.tr'al 
Corporalloll 

1771. SHRJ C.K. KUPPUSWAMY:·, 
Win tbe Mfnist~r of AORICULTURE be 
pleased to s'lte : 

(a) whether Union OovernmeDt have 
received a joint proposal rrom Andbra .. 
Pradesh. Tamil N.do and Kamalata State 
AlI'o·JndustriaJ' Corporatioos. setltin. 
World Baok assistaoco lor buyioS bun­
doze,.,.; 

.if! (b) if so. tbe det.lfs tbJrtof aad the 
a·etlon taken thereon; Ind 

(c) tbe •• 'YIb" likel, to secure in 
for&la'ft elcbaae as·,· result of tbe jalDt 
purcb ... of ~\lll.doler' ? 
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A.lltuce for procuremeot of 
buUdozen etc. II per It.tomeot 
liveD below. 

(U) It it. under Idv.. ataae of 
consideratioD by Ibit MiDi'try. 

TH'S MINISTER OF STATB IN THB 
DEPARTMENT OF AORICULTUIlB 
AND COOPBRATION IN THB 
MINISTRY oE AGRICULTURB (SHRI 
YOGENDRA MAKWANA): (a) Proposals 
from Andbra Pradesb, Kamatata Alro­
Industries Corporations aDd AaricuUural 
Engioeeriol Department or Tamil Nadu 
have been received. 

(c) A. tbe prnpoeal eovin.,. procure­
mIDt of Bulldozers tbrouab foreiln 
uslltance. tbe question of rorollD excbaolO 

. ... (b) (i)' Proposal envisapl World Blot· lavina dOlI Dot &rile • 

• Stlte_eat 

SI. Name of the 
No. Machine 

1. Bulldozers 

2. Tractor with implem,entl 

3. 20 tonnes trailers/ 
trucks 

4. Lorries 

s. Jeeps 

6. Hydraulic Excavators 
c,. 

7. Back Hoe 

.. 8. Rjppe~ 

9. Heavy Disc Plouah 

ADd bra 
Pradesh 

Alro-Ind. 
Corporation 

120 

" 

Distribution or Dilease Free Citr.s 
Panting Materials 

1772. SHRt H.B. PATIL : Will the 
Minister of AGRICULTURE be pleased to 
state : 

(8) whether Union Government bave 
taken steps (or the distribution of disease 
free citrus pla!lting material!: to Hight . tbo 
serious citrus die-back disea.se ctrectiol 
orchards in the country; and '. 

(b) if so, the details thereof 1 

THB MINISTER Of STATE IN THB 
DEPARTMENT Of ',. AGRICULTURE 

Karulaka 
Alro-Iad. 

Corporation 

100 

-

Deptt. of 
Alrl. ED •• 

Gov •• of 
Tamil Nadu 

100 

200 

20 

10 

10 

s 

10 

10 

20 

Total 

320 

200 

20 

10 

10 

s 

10 

10 

20 

AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA.) : (a) and (b). 
A Central Sector S~bcme on Elite Proleney 
Orchard. it bein.1 implemented throup 
State Farow Corporati·GO of India for 
distribution of disease rree plantiol material. 
of rru1t treel includioa citrus tbroup 10 
farma located at ditfer.at places. Aoother 
Scheme for Itreoltbooio. 15 eailtiol Sta&e 
Ooveromcnt Dunel'iea ror increaliDI 
production aod .upply of' quality plantm, 
material or truit trees Includiol diteue Ireo 
ciCnu plaata it beln. implemented tbroup 
National Horticulture Board. Tbe Indian' 
CouDeIl of Aarlcultural R_arcb bal. i 
pro,ramme ror production aad distribution 
01 vlr"'l rree plantln, lIl,urial of ehr,,1 
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ODder tbe All JDcSii eo·ordfoated Fruit, 
IDJpr(YfOtDe,Dt Project. 

Cc) The cess was eo1Jected onder tbo· 
Beedi Worker. WeJfa(c Cess Act, 1976 @ 10 
paite per tboutand manuractured heedi •• 
The money ia utilised to provide welfaro 
facilities, 8ucb 88, medical, housio. 
educational and recreational . to the becdi 
workers aDd their families. 

Ne" Srhemel for Ptoductlon or FruIt. 
and Vetetablel 

17'14. SHRI LAKSHMAN MALLICK: 
Will tbe Minister of AGRICULTURE be 
pleased te atate : 

(a) wbether UnioD Oovernment have 
framed lome Dew scbemot 10 step. up 
pro4uctioQ of fruits and veaetablca in cbe 
cppotry; and 

(b) if 10. the detail. in tbis fealrd 1 

THB MINIS·TER OF STATB IN THB 
DEPARTMBNT OP AGRICULTURti 
AND '. COOPERATION IN THB 
MINISTRY OF AOklCULTURE (SHRI 
YOGENDRA MAKWANA) : (a) Yes, 
Sir. 

(b) National Horticu1ture Board under 
the Goycrome.nt of India is implementing a 
project for I .treD,tbcoinl - existioa 2S 
nurseries under tbe State Governments for 
increasing production and supply of 
quality plantiol material of fruit trees. 
National Ho.rticulture Board ia also imple­
mentina another project 00 intensification of 
vegetable cultivation for distribution of 
minikit. containiol seed of improved 
vorieties of 'Ytletables. fertilizers etc. at 
nominal cost. 

B'dl Worker. W,J'are FaDd 

171'. PROF. MADHU DANDAVATB: 
Will tbe Minister of LABOUR be pleased 
to state: 

(a) whether Oovemmeat havo conlti. 
ruted Bidi Wotken Welfare Fund; 

(b) if 80, tbe collectioDl made; aDd 

(c) tbe basil Of collection and their 
utilisation? 

TH~ MINISTER OF STATE OF THB 
. MINISTRY OP L.\BOUR (SHRI P.A. 
SANOMA) : <a) Yea. ~r. 

(b) Durin. 1.9B5·86 sum of as.. 3.1 I 
crorel was .:011octod. 

Requirement/Distribution of Seeds 

1776. SHRI AMAttSlNH RATHAWA: 
WiJJ tbe M'inister of AGRICULTURE be 
pleased to state: 

(8) wbetber National Seeds Corporation 
hal worked out the total requirements of 
various kinds of quality seeds per year; 

(b) if so, tbe details thereor; 

(c) the number of seed, distribution 
centres opened in the country by National 
Seedd Corporation and the number ot sucb 
centrea opened in Gujarat; 

(d) the nletbod. adopted to distribute.' 
quality seeds to the farmen in tbe country; 
and 

(e) the quaDtity of seeds produced/ 
marketed/sold by National Seeds Corpora­
tion during tbe last three yean and durina 
the current year so far 1 

THE MINISTER OF STATE IN THB­
DEPARTft.1ENT ,OF· AGRICULTURB 
AND COOPERATION IN THB 
t.-tlNJSTRY OF AGRICULTURE (SHRl 
YOGEND'RA MAKWANA) : (a) and fb). 
National Seeds Corporation doe. not ~'otk 
out the total 'ted rrquirtmtDt of tho 
country. 

(c) Tho number of seed· distribution 
centres opeoed by tbe National Seeds 
CQrporatioD in tbe countl'J is 120. oue of 
which, six centres are in Qujarat. 

Cd) National Seeds' CorporatioD, • 
Centlal Government Undertaklnl Is ODO 01 
the many, public agencies tbat IUPpUes toed. 
to farmtrs. Tbe National Seeds Corpora­
tion 8upplies seeds to farmen tbrouah 
different channels, ,like, State Oovernmcnts •. 
State Seeds CorporatloD, AIlO-lndustriel 
Corporations. Cooperative Institutions. 
tbrousb dealon appointed by the t'ational 
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S.d, Corporation and tbroUlb their own 
tt'taifs sales out-leIs. 

(e) The quantity, of 'see~s producedl 
marketed/sold by National Seeds Corpora­
tion during tbe last three yean and during 

t 

tbe current year is as under: 

-,Year Prorloced 

1983·84 3,43.273 

1984-85 7,58.828 

1985-86 3,83.492-

1986 .. 87 4,95,444·· 

·Provisional 

··ExPected 

(In qtls.) 

.--.. , .. --~--

M orketed !Sold 
~-..... --.-.. ----,--.~ --

. 5,37,:\70 

4,70,527 

4,38,891 

3,SSJ063 

(June, 86 to 
December. 

1986) 

Construction work by NBCC in Iraq 

1777. SHRI MOHA-NBHAI PATEL: 
Will tbe Minister 6f URBAN DEVELOP .. 
MENT be pleased to state : 

(ar) whether tbe National Building 
Construction Corporation awarded de­
watering wotk on Water Treatment Plant 
at Debis (Iraq) to a Kuwait Company, 
Messrs AI .. Hamra, in J982-83 as per 
cstablisbe,d business norms aod 
practices; 

(b) whether the said Kuwait Comp1ny 
executed the job; \ 

(c) if Dot, the reasons therefor and 
action taken by the Corporation against 
tbe Company; 

, (d) whether any condition or 
warranty was agreed to for no perfor-
mance; if not, the reasons lor this 
omission; , 

" (e) how tbe work was finany executed 
and additional cost involved; • 

(f) the total toss soffered by tbe 
~orporatioD in this deal; and .. 

(&) tbe act·loft cane. lI.y ' .... .. 
officers held repoosiblt for tile ... • 
Corporation 1 

THE MINISTER. Of STATB IN THB 
MINISTRY OF URBAN Dl!VELOPMENT 
(SHRI DALBIR SINOR): (a) .. (I); 
Due to poor I'OSpODII ifMI .... ... .... 
vaiJina war si~uatioD io Iraq, the wott fII 
dewatering on tbe Water Treatment PlaDt at 
11ebis (Iraq) was awarded '" Natf\tDal 
BuHdina~ Construction ()orporatIoa 'to 
Messrs AI-Hamra of Kawait .. bo ..... 
had Dot aafeed to Donna) CODdi'" 01 

"contract. Tbe equfpmCD' brouaht a. tbt 
site by the party wal Ddt ...... fut. !lit 
party, therefore.' waDtcd ldoptiOD of 
dtlfc{t.[lt trcbdiquea aod modJ8catlOitl 01 
tb~ tcr rna and conditioOl of lb. ortaltJlll 
agreement. This wa. Dot I'ccepted '" 
NBeC. resultins in Doo-aecvtloa or the 
job by ~1essrs At .. Hamra.. Later, NBOO 
were somehow able to execute lb. 1'Otk 
departmentally. The total expenditure oa 
the werk of dewaterial dObe departmea. 
tally a~ well as the amount paid to MdIII 
A J .. Hamra bas been well wltbin tbe teDder 
provisions, resuitioa 10 profttablU" to 
NBCe. 

Budget Cut In Geologica' S8"', of 
ladl. 

1778. SHRIMATI GEETA MUItRER. 
lEE: w~n tbe Minister of STEEL AND 
MINES be pleased to state: 

(a) 'the .re •• io which bud .. t cut . for 
J 986-87 was imposed OD Oeoloa'caI Survey 
of India in terms of iOltructioDt or 
Government; 

(b) the areas in which 081 attempted 
to reduce expenditute to mate up 1 per 
cent budtet cut; · 

(c) whether there was ID, reductJoD 
in Petrol Oil Lubricant expenditure iD 
o .S.I. during tbe field _lOll 1984.85 aad 
1985·S6~ and 

(d) if not. tbe MIOtla tMnfor , 

TI;IB MINISTEk OP STATS IN THB 
DEPARTMENT OF MINeS IN THB 
MINISTRY OF STB,BL AND MINES 
(SHRIMATI RAM DULAaI SINHA) : 
(a) and (b). Witb I Vlow· '0 .... 00.1..,· 
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~1. w~ver poulbJe. the p~ovisioD' 
PC!' t~ d~erent ·~.et bead. were' 
M/ully.. re,~"ed ~Dd tile. same was 
reduced"Ja tucb • way tbat importao, 
activitia 01 OeolOilcal Survey. of India 
did DOt ,uffor OD accOUDt of cutl imposed. 

MANDAL: WiJJ tbe Minister 01 STEEL 
AND MINES be pleased to state: 

(a) whether tbe Steel Authority of 
India Ltd. (SAIL) is setting up' its captive 
intersat~d communication system througb 
satellite; . (c) aad (4). Field "SODS 19~4·8S 

.Dd •• .5 ... 86 (coveria, periods from October 
1984 "to September' 1986) involve three 
fioaooial ,.ean. Cost of Petrol Oil Lubt i. cant 'i.~ ~iDIY an operational item of 
nPtDditure required in tbe field , and is 
book. uDder ODe· _,d otber charges' 
.l~itb otber field expenses.. Relevant 
information' , iI beioa collected' (tom 

di.teAl uaitl 01 GSI aDd will be laid on 
~ Table of the House. 

Ot ...... 01 Ca.n uDder ludustrJal 
Db,.. .... Act 

1'J79. SHRI VIJOY KUMAR 
Y40AV: \Viii tbo Mjoisler of LABOU R 
" ~ to ala$C : i • 

(a) wbelher U~ion Government are 
coQlideriDI a proposal to live time bound 
JudaorDeo& tG &he industrial employees 
WIder tho Ipduauial Diaputcs Act, 1947; 
u4 

(b) ir 10. tho dctajJs of tbe 
proposal 'I 

THB ".NISTER OF STATB OF THE 
MINISTR.Y OF LABOUR (SHRI P. A. 
SANGMA) : <a> and (b). Under tbe 
,.1e.IO' proviaioDS of tbe )hdu~lr.ial 
Disputes Act. 1947 which came into, fotco 
,"I" ailed from 21 August 1984. 
aD order refcn'na ao iDdultrial dispute to 
• Labour Court, Trj~uDaJ or National 
Trlbuoal sball .peeif, tbe period within' 
"b~ lucb Labour Court. Tribunal or 
~~, trib"oall~at1 lubm~t its award 
O.q u.c~ d.itpPto. to tbe appropra'te Govern .. 
~i prQYId,(~ lb..' DO lucb peri~ sbaJJ 
.~ ~~~. "OD~~ • .,bere I..,cb In~u~trjal 
dl.pate Ii coa.ted witb aD Individual 
workmlo. There 1,. DO proposal uDc!cr 
Oovwomeat\ coDildoratioD to prescribe 
DeW tilDe Umita for lubmiuioo of 
a.fda. 

(b) , if so, the estim~ed :capital oLUJa,; 
and • 

(c) how far it will belp to improve 
ahe workina of the SAIL plants, units., 
mines, central marketing oraaDi .. tioD, 
branches·and nefwork of stockyard? 

THE MINISTER OF STEEL AND 
MINES (SARI K.C. PANT): (8) Yel 
Sir. SAIL have a proposal to set up ~ 
"aptive Integrated. communication system to 
nleet jts communicatiQn requi.rements. 

~ , 
(b) The cost estimate of tbe system 

wal onl), be available after tbe DPR it 
available to SAIL in Junr, 19~1. 

(c) The iOfc&rated communication 
system, wbich wiU provide efficient aDd 
reliable communicatioD' Sysfem and ~;deo 
co?fercn,cing facilities ror SAIL pJan". 
UOlts. mtnes, central marketing organisation. 
branch offices and stockyards, is exptcted 
to improve the efficiency of tbo orglni._ 
lion. . 

DeYfloPlbent 01 Rural Roaels '0 Orl,sa 

1781. SHRI ANADI CHARAN 
DAS: Will tbe Minister 6f AGRICUL­
TURE be pleased to state: 

(a) tbe Dumber of villages COvered or 
propo~d to be covered in Orissa 00 Priori" 
ba~is under different prtlgrammes lib 
MNP, R.LEGP, NREP etc. fot - devtloP­
ment of rural roads; 

(b) wbether tbe report submitted b.v 
the committee appointed by o OVCIDqJCI;lt 

(or tbe purposo hilS been studied and, if 
so, whether implementation thereof will 
be made from' the current year; and 

lettlD. ~, 01 C.ptl'e latearated 
Co ••• olatlo. S,..t •• tbroaa" 

Satellite b, SAIL 

(c) if so, the details of roads &ad 
bridles recomme-oded to be tak~D up ? 

IfIO. SHlU SAMAr KUMAR. 
THE M.NlSTER OF STATS IN TH£ 

DEPARTMENT OP RURAL. DEVELOP!' 
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~5 Written Answ;" 
MBNT IN TH'S ,MINISTRY OF AGR.I· 
CULTURB (SHR.I RAMANAND 
YADAV): (a) Tbo Minimum Needs 
Prolramme for rural roads falls in tbe 
State 'Sector and funds for tbis prOStamme 
are earmark.od in ,tho Stato Planl. The 

Population Villages connect.,d 

cateaory .. by tbe end of 6th 
Plan (tentative) 

1500 aDd 1462 
above 
1000-1500 180 

Under tho National Rural Employment 
, Prolramm= tbo Annual Action, Plans aro 

prepared and finalised at the level of 
District Rural Development Aaeocies. 
Tbe information telatinl to location of 
inclividual works and tbe Dumber of vUtages 
covered by such works is ' not available in 
tbis Department. However, tbe tocal 
length of rurat. roads constructed/improved 
uDder N REP in tbe State during the Sixth 
Plan and during 1985·86 and 1986 .. 87 
(upto December 1986) is about 60370.65 
Kms. 

The road length to be taken up under 
tbe projects sanctioned so far under RlIral 
LaDdless EJDP10yment Guarantee Programme 
for Orissa is about 3294.16 Kms. 

(b) 'Tbis Department has not appointed 
any Committee for tbis purpose. However I 
Planniog Commission bad set up a Com­
mittee in 984 ,to consider various issue. 
'connected witb~ tbe integration of different 
programmes for construction of rural 
roads. Tbe recommendations of tbis 
Committee were sent Co all tbe State 
Governments, in August, 1986 for tbelr 
conlideratioD.' So far tbe comments of 
Tamil Nadu, Kerala, Bibar, Laksbadweep, 
Tripura: Rajasthan, Gujarat aDd 
Maharasbtra bave been received. Rural 
RoadJ fan within the State Sector . .It is 
tbe State Governments· wbich have to 
Implement tbe main ncommendations of 
tbis Committee. 

(c) Tbo Committee only considered 
'the issDe of iotegration of differont pro .. 
lrammel for construction of rural roads .. 

.It did oot recommend aDY. particular 
,roads and br!d808 for ~oD.tructioD. 

villa._ connected by aU weatber roada 
at the cOd of tbe Sixtb Plan ,aDd tho &acacia 
for 1986·87 and 1987-85 accordinl to tbe 
catelories of eUaiblo vUI'lcl II livea 
bolow : 

Taracta 
1986·87 

40 40 

38 40 

Import of White Ce .. eat b, NAFED 

1782. SHRIMATI . RAMAB.EN 
RAMJIBHAI MAVANI : Will abe Minister 
of AGRICULTURE be pleased to 
.,ate : 

(a) wbetber NAFED bad imported 
wbite cement duriDl 1984 or 198.5; if 10. 
«he quantity and tbe rate at which it was 
imported; 

(b) whether white cement is one or 
the usual item.s tbat NAFED is importing; 
if SOt the provisions under which NAFED 
imported tbis item and if not, tbe reason a 
for import of bis uncoventional item; 
and 

(c) tbe profit or lOIs NAFED made 
on these transactions ? 

THB MINISTER OF AGRICULTURE 
(ba. O.S. DHILLON): <a) NAPED 
imported 2,500 toooes of white coment 
durin" 1984-85 policy period at tbo rato 
of U.S. S 135.50 per tonne (C and P 
Bombay). . 

(b) NAFED imports a variety 01 
items froD' time to timo. As a recoaniled 
Export House: it wu issued ao additional 
licence (or import in 1983-84 .1 ao incontlVe 
-sa·iDlt o.xportl; and it imported "bit. 
cement, under the scbeme. ' 

(c) Tho account. re .. tiDJ to tbo . 
import of white cement ha.ve . Dot . bee.n 
fioalised pendiol aettlemoac of a. dilp~o 
iDvolviol sales tranuctions. 

MlalmalD Wale. of Labourer •• 0 

St.te. ~ 

1783. SHIU D.L. BAlTHA: Win . . , . . ~ 
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the Mlotter 01 LABOUR. be pleued 10 

atate: 

(a) the nt. or mlaimuDJ .ate. of 
.arious cateaorict of I. bowen ja dUfoRDt 
Stat.; 

(b) whetbel' tbe ratea filed an com­
mensurate witb th. provailiDl prtcea; 
lOci 

(e) it Dot. wbether OOYOrorDcot are 
coDSlderiD. tbelr revision ? . 

THE MINISTER OF STATE OF THE 
MINISTRY Of LABOUR. (SHRI P.A. 
SANOMA): (a) to (e). The informa­
tion it not maiataioed by tile Central 
Government. Tho Stato Governmentsl 
Union Territory Administrations have. 
been advised to reviae tbe minimum 
rata or waPI alter every two years or 00 

• rise or '0 points 10 eoolumer Price 
lodex Number, wbJcbevor ia earlier as per 
tbe recommeDdatioo.a or 311t Labour 
Mioi.len' Conr.ronce held In July, 1980. 
Tbe State GoftrDtnenti/UT Admnt. fixl 
reviao minimum rates of Vilan in accor­
danee with tbe proviaioDl ot tbo Minimum 
Wales Act. 1948. ' 

I Tranl/ollDII) 

AUotmeDt of L ... to Coopeiatlye 
HOD"8. FI ••• ee Soc'.', 

1784. SHRf JAODISH A WASTHI : 

'/I 

Will, tbe Minister or URBAN DEV;ELOP­
MBNT be pleased to state: ' 

(a). wbether Government bave 
anotted a plot of land measuring 1000 lei. 
meters to tbe Cooperative Housiog Finance 
Society, Delhi io Kbel GaoD (Asian 'Games 
Villqe); 

(b) the amount of loans taken by the 
£OCiety 10 far from Government as well as 
from otb~r financial institutions during tbe 
Jut seven years alona witb the rate of 
interest institution-wise; and 

(c) tbe particulars of Cooperative 
Housina Societies which have been given 
financial a.sistancc by the Society so 
far? 

THE MINIS fER O.F STATE IN THE 
MINISTRY OF URBAN DEVELOP­
MENT (SARI DALBJR SINGH): (a) A 
ptot of land measuring, 1000 ~q. mtrs. in 
Siri Fort Area bas ~eD allotted to tbo 
Delbi Coor·erath'c 1iousiPI Finance 
Society by the DDA. ,The possession of 
tbis land was handed over on 11.2.S7. 

(b) The Society bas oot taken any 
10ana from the Governmeklt. It has, 
bowever\ availed of loans (rom the LIe 
and by fie>ating of Government Guarantee 
bonds. Statement-I giving tbe detans of 
these loans with the rate of interest is 
liveD below .. 

(c) The relevant information is aiven 
in tbe Statement·1I below 

Statemeat·1 

Lo.", RQI,~d /0' Loa"',,, Opera/IDu by [.,lltf CooperatiH HoufinK fillance 
Soci~t)' Lid. 

1. FrOia Life lalUraace CorporaCloD or India: 

I. LoaD No. 
No. 

J 2 • 

I. 1. 

2,. 2. 

3. 3. 

Year 

3 

1981·82 

1982·13 

1983~84 

Amount Rate of 
(Rs. io Jakbs) Interest 

- per annum 

4 S 

200 11% 

400 12% 
" 

400 12% 



1 • 2 3 4 $, 

4: 4. 19,83·84 )00 It 12% 

5. 5. 1~4·85 160 t~ 

6. 6. 1984-85 500 121(. 

v. 7. 1985·86 500 12% . 
8. 8. 1986·87 100· J%" 

2,960 

(*Nute: Yet to be Lirted but sanctioned) 

2. GoyerDlDeat O.araotecd DoDd. aDcier the Market 80 rr(",1 01 Pro" ••• e 01 
Go, .... eat -----s. Year Sedes No. ' Amount Rate of iqtt. 

No. (Rs. in II kbs) pOr aatnuu 

1. 1984·85 I '00 9% 

2. 1915·86 II S50 9. 7 SCJ(t 

3. 1916-87 III 1000 II" 

20$0 
-------.- .. ,----.,------'-'~.-.-.-~------.--... - ...• ' .. - ,._-", 

Slate~e.t-II 

Ll~1 0/ Soc/tliC'$ ,,'''Icla have bOte" Disb"'"d Loll" tU Oil 2O.l.87 

s. Name of the Societies 
No. 

* 

1 2 

1. C.C.I.B. Coop. Group Houlin. Societ),' Ltd .. 

2. Oath",., Coop. Group HouaiDa Soeiet, Ltd. 

3. EK.Jot Coop. Group HousiUl Society Ltd. 

4. Ion Sbint O>op. Group Boulio, Society "Ltd. 

~. Sbubb Vibar Coop. Group HouiDI' Society L14. 

6. Lake View Coop. Or.oup Rousina Society Lt~. 

Buaioe'l and ProreSl~oal Women'. Co~p. Group Houlin. '7. 
Society Ltd. , 

I. Central Govt. Servicel Cobp. .aad, aod Group HOUlinl 

Society Ltd. 

Loan dbbuntd 
(Rs. io l.kbt) 

3 

'6.10 

37.00 

$3.80 

42.98 

29.00 

60.60 

'8.80 

499.00 



............. ,. 
2 

9. General Staff Coop. Group Houll .. Boote" Lt. ' 

10. '. Oatta Codp. Orou.p Housioa SOciely Ltd. 

•• , Baljit Napr Pursbarthi C~. Or..., HouaiDI Soeietr. Ltd. 

12. Apna Gbar Coop. Group Houliol Society Ltd. 

lJ. Kashmiri Sabyak Samiti ~oop. Group Hou.i .. Society LtcL 

14. New Delbi Baolalee Coop. Group Roosl., Society Ltd. 

15. OuJarat Coop. Group HousiDI Society Ltd. 

16. Defence Ministry Exp. Coop .. Orou,p Housloa Society Ltd. 

17. Adarash Jlwan 'Coop. 0 roup Houlin. Society Ltd. 

18. Delbl Uolvenity Non-Academic Emp. Coop. Group Boulin. 
Society Lcd. 

J9. D.T.C. Bmp. Coop. Group HouJinl Society Ltd. 

20. Home Ouard and Civil Der~Dce Coop. Group Roullna 
SoCiety Ltd. 

21. Pundrik Coop. Group Houlio. Soeiot, Ltd. 

21. Rabiodra Coop. Oroup Housioa Societ, Ltd. 

2'. A\boka Coop. Oroup Housina Societ, Ltd. 

24. Rajasthani BbawaD NirmaD Sebkari Samiti Ltd. 

IS. Low Income Group Oovernment Servants HoUle Build ••• 
Society Lid. 

26. East Delhi Coop. Group Rousina Society Ltd. 

27. S.B. M. Coop .. Group Housing Society Ltd. 

28. Bmin.abad Coop. 0 roup Housh\& ,Society Ltd .. 

29. Ajay CooP. Group Houlin. Society Ltd. 

'0. Abinsa Coop. Group Housioa Society Ltd. 

St. I.M D. Emp. Coop. Oroup Hou,loa Society, Ltd. 

. 32. Anaad Lok Coop. Group Houslo. Society Ltd. 

33. Airmen and·SaUon Coop. Group Houslol Society Ltd. 

34. Virat Coop. Group "nusiOI Society Ltd. 

3'. New Subbasb Coop. O'roup Housin. Society Ltd. 

36. MeeDI Coop. 0 roup H(Julioa Societ, Llf .. 

11., Raksba Karamcbarl Coop. GrQDp HOUllq SOlie" ,Lt4,. 

31. aakaba Viall Coop. Group Housio. Sociel1 Ltc;. 

I.' • . Sblv,IUk Coop. Oro~p 'i~liDf ~ict)' Ltd, 

3 

62 .. 410 

'74.24 

43.60 

34.2S 

46.00 

82.J5 

63.42 

36.08 

• 21..91 

38.50 

44.36 

24.09 

138.9S 

48.13 

63.1.5 

160.00 

0.44 

17.35 

3480 

61.68 

15.35 

163.00 

17.70 

139.38 

124.60 

49.60 

27.35 

34.32 

94.20 

4080 

2{).30 
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40. Liberal Coop. Group Housiq ~ocicty ,Ltd. 15..20 • 
41. Jyoti Bagh Coop. Group HOllli08 Society Ltd; 21.30 

42. Bbagya Laxmi Coop. GrouP Houslo. Society Ltd. 78.00 

43. Venus Coop. 0 roup Housing Society Ltd. 98.27 

44. Delhi Niwas Coop. Group Housiol Sockt, Ltd. J51.oo 

,45. Srioiv8spuri Miitra MandaI Coop. Group Houlin. 27.7J 
Society Ltd. 

46. Delhi CooP. G.loup Housina Society Ltd. 12.00 

47. Nigam Coop. Group HousiD. Society Ltd. 23.50 

48. Dhauli Dbar Coop. Group HousioS Society Ltd. 25.30 

49. Himalaya Coop. Group Housing Society Ltd. 28.00 

SO. . Ka110l Coop. Group Housina Society Ltd. 52.5)0 

S 1. Narwana Coop. Group Houlioa Society Ltd. 177.56 

52. Jbeel Kburanja Extn. Coop. Group Honsios Society Ltd. 36.00 

53. Lord Budba Coop. Group HousiDI Society Ltd. 20.00 

54. Panchvati Coop. Group Housina Society Ltd. 62.00 

55. North End Coop. Group Housioa Society Ltd. 13.00 

56. Tarun Sewak Coop. Group Houling Society Ltd. 43.00 

57. New Deluxe Coop. Group HOUSitll Society Ltd. 26.® 

.58. Jai Shiv Coop. Group, Housing Society Ltd. 52.00 

59. Labour Coop. Group Housins Society Ltd. 69.20 

60. Delhi Citizen Coop. Group Rousin, Society Ltd. 50.00 

6J. IIJ.L. Coop. Group ~ousing Society Ltd. 80.M 

62. Neethi Coop. Group Housin8 Society Ltd. 39.00 

63. Central Delhi CooP. Group Hoosin, Society Ltd. 14.00 

64. Ghalib Memorial Coop. Group Hou,lol Society Ltd. 22.00 

65. Nav Rachaa Coop. Group Houaing Socier, Ltd. 15.00 
, 

66, New Sury. Kiean Coop. Group Housioa Society Ltd. 17.00 

67. Oxford Coop. Group HousiD8 Society. Ltd. 23.00 

68. Kakateeya Coop. Group Bousiol Society Ltd. 42.00 

69. Chetak f Coop. Group. HousiDI Society Ltd. 42.00 

70 •. Baba Banda Babadur Coop. Oroup Hooain, Ioelet, Ltd. $9.~ 
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. 71. Backward Cia. aael Low lacome Coop. Oroup Houlio • 89.00 
Society Ltd. 

11. Ram. IC.rlsbna Coop. Group HOUlin, Society Ltd. 24.00 

7l. The Deleoc. CooP. Gro'up Houlin. Society Lt.IJ. • 26.50 

74. May Dbarat Timet Coop. Group HOUaiD, Society Ltd. 11.00 

JfwD Jyotl Coop. 80uslol Society Ltd. 
u 

75. 98..00 

76. HiodustaD Timet BlDp. UnioD Coop. Group Houaiol 13.00 
Society Lt~. 

17. Unique CooP. Group Housina Society Ltd. 32.00 
fI 

i8.' VartuD Vihu. Coop. Orou'p Bcuslna S<>tiet, Ltd. 32.00 

19. A,rob, Coop. Oroup UOpiDI Society Ltd. 22.00 

80. Land and Hoalin, Coop. Group Hoosi". Society Ltd. 3J.00 .. 
81. Sooth Jodi. Coop. Oroup HOUliD, Societ, Ltd. 15.00 

82. Triveoi Coop. Group HouliDa Society Ltd. lS.CO 

81. Adarasb Coop. Group Houlioa Society Ltd. 13.93 

84. Ordinance Coop. Group Housioa Society Ltd. 22.00 

IS. Company Law Coop. Group Houaina S'ociecy Ltd. J~.'3 
86. Krith' Coop, Groop Houlh,. Society Ltd. . 33.01 

87. Tbe Luxmi Coop Group HOUllol Society Ltd. ·19.00 
• 

88. Aditi Coop. Group Housloa Society Ltd. 10.00 

89. Fine Home Coop. Group HoUliDa Society .Ltd. .0.00 
90. 'Aruna Coop. Group MOUliDS Society Ltd. 11.00 
91. N P.L. Coop. Group Houlin. Society Ltd. 4.00 
92. J.V .. T. Coop Oroup Housioa Society Lcd. 17.00 -_.-_ .. 

4,789.$8 

(b) whetber Goverameot pro",*, to try 
tbi. toctboique in tbe COUDtry: 

New Fllh 8rfecliitl Tee'ul',,,e Deftlo,", ,. 
b, J.p •• 

.., 

1785. SHRI G. MADHAV RBDDI : 
WIII"the Min",. of AOIUCULTURB bo 
pltated to atate : 

(a) _betber Japan ba. developed a Dew 
fish breediq technique oalled IC.yD*nesis" 
taf breedinl 'Iuper·fisb', if so, tbo detaU, 
,bereof; 

(c) wbetber iolaad and maria ... 
production remaioed. ataaoaat; It 10, tb, 
reasons tbereor; aDd 

(d) wbetber heavy expo", oj fisb. bave 
Jed to OlaJDutritiOll .amooaat labermeo; II 
10, tbe steps taken ·thereon , 

THB MINISTER. Of STATE IN, tHB 
DEPARTMeNT Of AGRICO~tt1R.B 

flo" 
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AND COOPERATION IN THB MINISTRY 
Of AGRICULTURE (SHRI YOGENDRA 
MAK W ANA,. : (a) Oynogenes.is is a 
technique u'ied in Commercial Aquaculture, 
in some countries including Japan. This 
technique is reported to be useful in certain· 
species which breed profusely i.n tanks and 
disturb the desirable population density, 
and thereby aheeting the afowth. 

tI 

.(b) The trials conducted on gynogenesis, 
arc yet to be standardized in ~ur country. 

(c) and (d). No, Sir. 

Advisory Committees for AIR Jodbpur 
. and Jalpur 

1186. SHRI VIRDHI CHANDER 
JAIN :. Will the Minister or· INFORMA." 
TION AND BROADCASTING be pleased 
to state: 

(a) whether Advisory Committee for the 
All India Radio. Jodhpur a~ Jaipuf have 
been constituted; 

(b) if so, tbe name! of tbe m.embers or 
tbe Advlsory Committees; 

(c) if the Committets have not been 
constituted. tbe reasons therefor; and 

(d) tbe steps Oovernm~nt propose to 
take to imf/fOve· the standard of pro... . 
grammes broadcast from A II India Radio, 
JOdhpur and Jaipur ? 

THE MINISTER OF STATE OF 

(d) R.eviewof proarammea tor Improve~ 
ment is a cODtinou' proceu at AIR Statloaa. 
With 8 view to fmproYiDI tbe qual..,. of pro­
arammel. Government II coaalderiaa • ICbcme 
for settin, up 0( specialised proaramme 
production units at • part 01 tbe Solt",are 
Deveiopm'ent Schemes of 7th Five Year 
Plan at AIR laipur aDd' Jodhpur. 

SanctioQ bal a'ready been .... ued lor tb. 
settin. up of a Sports Cell at AIR. 
Jaipur or facilitate widor covenp to Sportl 
activities ;n Ibe area. 

State •••• 

The Proarammo Advisory Committee 
attached to All lodla Redio. Jalput. 

1. Mrs. Ptabba Thakur. 

2. Dr. Sbantilal BbaradwaJ. 

3. Smt. Alii 0.,.. 
4. Dr. Fazle IlItam. 

5. Shri Babu L.I Bai, ••• 

6. Shri Visbwlnatb Vimalab. 

1. Smt. (Dr.) IMla,ati Adaule. 

8. Pror. R..C. Mebrot'l. 

9. Shri Sbauklt Ali. 

JO. Sbri Jli SiDib NiraJ. 

Canldl •• Aid for Oll.ted. 

1787. SHRI HARIHAR SORBN : Will 
tbe Mioister of AORICUL TUltB be pclaaed 
10 state: 

THE MINISTRY OF JNFORMATION AND 
BROADCASTING (SHRI A.K. PA'NJA): 
(al Programme Advisory Committee at 
Jaipur bas been constituted and action for 
constitution of a Programme Advi!¥ory Com­
mittee at Jodbpur has since been initiated. 

(a) whether Canada bal offered to 
(b) A list Gf name, of members of assist in tbe productioD or oi1~cda iD &be 

~rogramme Advisory.Committee for A.l.R.' country; . . • 
·jaipur is given in tbe statement below. 

(c) Programme Advisory Comtnittees 
"are attached to tbese A1R Stations which> 
9riltnate prografDmes (or a duration of Dot 
less: than 51 bours every ·day. Jodh"ur 
bas since become eligibJe for the constitu­
~on or a Programme AdvisorY Committee 
~. aCtion ,for its ~onstitu'ioo bas beeD 
Miff'ted.· . . . 

(b) it so, tbe de •• 111 thereof; 104 
.... 

(c) tbe mlnuer In wbicla It Is propoeed 
to be utilised ., 

THE MINISTER Of STATE IN TH. 
DEPARTMENT OF AORICULTUaS 
AND COOPERATION IN THB MINISTRY 
OF AGRICULTURE (SHRI YOOENDIlA 
MAKWANA): (I) Yes, Sir. . 
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(b) ne ClDlcta it usJstioa in· tbe 
pioductioD 01 oilseed. fn tbe country by 
IUPPIPac. ,ift on (crudo rapeseed oil) 
d1rouab Cooperative Union of Canada 
(cue) 10 tbe Nalional Dairy Develop .. 
meot Board (NDDB) wbich is implement­
IDa • project ·4IratructuriD. edible oil and 
011_41 production aDd maiketinat

•• Tbe 
project Ie 10 operatioD sloce J 980· 81 and 
the NDDB bu already received "aift oil" 
wortb 95 mitUoD Canadian donars.' 

(c) Tbc (uod, acoerated through the 
... of lbil oil are heiDI used for imple· 
mcotatloD of tbe project in IClec1ed areas 
of North Gujarat. Ori... aod Maharasbtra 
throuab Ibe State Cooperatives with a view 
10 .tabillae and i.ocreeso the product ion of 
oibced aDd other atM;iilaf), aspects. 

CaaceJlaU •• of AII.tlDeDt of Plots by 
DDA 

1188. SHRI SYEO SHAHABUDDIN : 
Will the Minister of UR BAN DEVELOP· 
MENT be ploased 10 ltate : 

(a) whetber tbe DDA has decided to 
cancoJ lbe allotmena or aU residential and 
Industrial plota whicb bave been J.yins vacant 
for tbe lut ten yqrs; . 

(b) If 10, tbe Dumber or sucb vacant 
residential plots. cooperative society-wise; 

(c) tbe circumstaoces in which excep­
tions are proposed 10 be made under tbe 
law lDfo~; aDd 

Cd) tbe procedure lor re-allotment of 
tbe vacaDt plots to other applicants? 

THB MINISTER OF STATE IN THE 
MINISTRY Of URBAN DBVELOP~1ENT 
(SHRI DALBIR SINOH) : (a) Ya~ Sir. 

(b) A rresb 4Urvey or such plots is beiDI' 
carried out. ' 

(c) Action to caucel the altotmenJ of 
plott will bo !lkea uDder tbe ~erm8 of leasel 
lob .. lease deed. A. lucb. dO UceptiODS ~re 
CODtemplated. . 

(d) AI reprd. ploll allotted to tbe 
Societies •• p~ot .rter It. cancellation is, as 
prlOtlot, .. de l¥tJlabl, to ,tbe Society for 

re.aJlotmeat to the. Dtxt member on tho 
waitjna list. 

The prccedure of re-aJlotment of vaca6lt 
industrial plots is :'y way or auctioD or 
allotment to the industries approved for 
allotment for shifting from' Don·comormi"1 
to conforming areas. 

, A.sbtanee lo Orissa (or Redan.atloG 
of Land 

1789. SHRI NITYANANDA MISRA : 
Will the Minister of AGRICULTURE be 
plea~ed to state : 

(a) 'be area in bectares affected by 
salinity in' Orissa; 

(b) the steps tak~n to reduce/check the 
salinity of soil; and 

(c) the Central as\istance given to 
Orissa for the reclamation of tbe land during 
the .Jast three )lears and tbe assistanco 
earmarked for tbe cunent financial year 'I 

THE ~"JNISTER OF STATE IN THE 
DrpART~1ENT OF AGRICULTURE 
AND COOPP.RATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDRA 
l\1AK WANA) : (a) According to informa. 
lion submitted by Orissa Government, an 
area of about' 2 54 lath hectares is affected 
by salinity in Orissa. 

(b) and (c). Tbe Government of India 
have not provided any Central assistance for 
reclamation of such land, to Orissa Govetn­
mente 

Organisation o·r Bidi Workers 00 .. 

CtloperaUve BIMds . 

1790. SHRI V.S. VIJ~Y,ARAOHAVAN: 
W in the Minister of LABOUR ~ pleased 
to !&ate : . 

(a) whether there is a proposaJ un"er 
consideration tlf Government to organise tbe 
bidi wOlkers on cooperative basis in tbo 
country; and ' 

(b) if so. the details thereof? 

THE "UNISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P. A. 
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'SANOMA) : (a) No.~Sir. tbe of.anisatioD 
of cooperatives is tbe responsibility of the 
State Governme.tI. However t assistance is 
.1 ... to BeedJ Workon Cooperativcs by tbe 
CADtr" Gove-romeot for CODltruCtiOD of 
, .. tllteda. 

(b) Does Dot arise. 

at ..... ce of T. V. Serial. 

1791. SHill K.. S. RAO: Will tbe 
MiD_ter of' INFORMATION AND 
BROADCASTING be pleased to Itato : 

(I) .betber Doordarsbon bad cleared 
Ii well as rejected a lara. Dumber of 
spoosored T.V. Serials durin. tbe year 1986; 

(b) whether it is a fact that Door­
"arsban bal' screened more serials duriol t 

tbe lut quarter of 1986 tbaD in tbe first 
tEee quarte"; . 

, (c) If so. tbe details of serials witb 
titles and names of Producers whicb bavo .. 
been cleared for screeniog durio. January­
Marcll,- April-June, July-September aod 
October-December, quarter-wise durio, 
I",~and 

(d) tbe detaill of serials approved 
teaioD-wise ? 

.. 
THE MINISTER OF STATE OF THE 

MINISTRY OF INFORMATION 
AND BROADCASTING (SHRJ A. K. 
PANJA): (a) to (d). Doordarshan has 
acIopted • new set of guidelines for IcreeoiDI 
propoula for telecast of .polllored aerial •• 
,_.... .. e made operational from 18tb 
JaJ1. 19M. 10 accordance witb tbcao 
........ the propoaal. are classified 
Iato ,1f'C" a_oricl on tho bula of 
!btlr, •• ~ ""'ter and placed catclory· 
wile before a biab rankin. Selection 
CorQmittee (wbicb includes Don.tf1icial 
IDOJDbenl for itl cODlider.tio~ The 
CommJrtee .. Icctl tbe best amODlst tbem. 
tbe Dumber depcodinl upon Doordarshan', 
requirement over a period of time in tbo 
relevant caIC.O!')'_ 

10 order' to clear tbe backJoa wblch 
bad Illumed sert,OUI proportlona, tbe 
Committee met almolt every day towards tbe 
latter part of 1986. Wbile tbe seriala ban 
bcoa eJcared for rurtber a~tioD. it is Dot 

pos,",lc . to indica', "beD lb.. Would be 
{ioally tcJ~ast II • Dumber of forgl&lidel 
arc required to • ,omplcted before tb. ICda .. 
caD be actually lO*&lt. Tbo ae1eotioo of 
aetiaJa is not mado realoo·wlle. 

. T. V 41 Traa ...... Jo. C.tre at E ••• a. . 

1792. SHItI C. SAMBU: 'Will tbe 
Minister of INPORMAnON AND 

, BROADCASTING be ple.sed to It ate : 

(a) tbe time by. which T.V. traoSdlluioD 
Centre at Kbammam wm be set up; aDd 

(b) me details tberto,' 7 

THE MINISTB~ OF STATE OP THE 
MINISTRY OF INPORMATION AND 
BROADCASTING (SHRI A. K. PANJA) : 
(8) .ad (b,. A 100 W TV traDllDitter at 
Kbammam il expected to be commiuiooed 
towards tbe end of the VII Plan period 
wben tbe equipment for tbi' Ceotre i. 
likel, to become available, 

[ Trall,Ilollo,,) 

Mort.ale Perm ••• loa b, DOA 

1793. SHRIMATI VYJAYANTH MALA 
BALI: Win tbe Minister of URBAN 
DevELOPMENT be pleued to ltate : 

(8) tbe number of requests peadiol with 
the Delhi Developmeot Authority .s 00 

15 February, 1987 for ,'\lin, mor,pee 
permission tet Ooveromcat employ", for 
tbe grant o( bOUIe, buildiol advance by 
thoir respective omc.; 

(b) ror how m_ podod tbeIC reqoeata 
are pcndioa; 

(c) tbe re&IOO. fer delay 10 tllelr 6· 
postl; aad 

(d) wbe\ber.., time limit .. proposed 
to be laid dowl) lor -tbeir disposal ? 

THB Ml)qltER OF STATS IN THB 
MINISTRY .f;)P URBAN DEVELOP· 
MENT (58&1 DALBIR SINOH): (I) 9 
applicants 101 ,aldcoti.J plots. 33 appU-
cants ror r",tlll ftatl. ' 

(b) Since 1'·11-1986. 

, (.~ ed (4). A. lit'· terms lid COIktI. 
tloDI of allotmeDt of ftata mulmum per. 



. 
pHAlOUNA 11. 1,.8 (SA.tA) W,ltten Answers '4 

aaI_slble period '01 p,m •• t ·wa. 27 .. J 1-1986. 
10 respect or 4eman4 loiter lauod uDder 

. General Hou,ioa Scbeme and J5.12.1986 io 
.... pect of New "ttom Scbeme 1919 11 sa lost 
wblcb requeat. Ire peodiDl. No furlber 
extcDlioD .1 . per tenns and condition. ia 
pcrmluibJe. ... luch mort.... permission 
CQUld Dot be hlued. However li~ tbe 
mltter t. IUbJudice iu the Court or t.a •• 
DO BctiOD Cia be taken till tbe mltter is 
decided. 

The delay 1ft tbe .raot or mortsaae 
permission in tbe case of plots is OD tbe 
part or tbe leu=,/ sub-Ieasea a. tboy have 
failed to pay tbe clemanded amount of 
peripheral chafF' composition fcc ,for 
bellted conS'tructioD. As lOOD as tbe 
payment. J. made and otber formalitie.& are 
completed, tbe mon,alo permission will be 
1~lued. 

loan. 08 loleftl' b •• '1 to State. fot 
'.rlcoltural IDpat. 

1794. SHRI K. N. PRADHAN: Will 
the M ioister of AGRICULTURE be 
plea,ed to Itate : 

(I) wbether Oovernment arc considcriol 
• scheme to live 1010t 00 interest basis or 
Iranu to States (or buildio, sufficient stocks 
of fertilizers and other i.npurs; 

(b) ir loeb scheme u.ists at present tbe 
ataodard fixed in tbi. "lard; aDd 

(c) if 10, tbe time by which this scbeme 
will be finalised ? 

THB MINISTER· OF STATE IN THE 
DEPARTMENT OP AGRiCULTURE AND 
COOPE.RATION IN THE MINISTRY OP 
AGRICULTURE (SHRI YOGE1JDRA 
MAKWANA): (a) to (c). Tbe CeDtral 
OovcraIDCnt provl4. abort-term loan 10 
varlou. Statea, aepuateJ, for Kbarif Ind 
llabi nalooa. to belp BDaDeO soppJ, of 
aariculturlilloputs. The quantum of ,bort­
term JOID to any State -Is proportionate 
to tbe value of .,,'cultural input •• parti­
c\111' I, fertilisers. bandied by tbe Stato 
Cooperatives aDd tbe public Icctor al,ociee 
enpeed fn tb. dil'ributloD of alrlc:ultural 
lap"t.. Tn Dormal rate or interest il 
6i% per ._\lm, witb i" rebate for 
,imel, npaYIDIDC aDd 2i" .. ditioo.l 

interest ror deJayed repayment. The re­
payment or loan . by tb~ Staies commences 
from tbe expiry of lix months from tbe 
date of drawal. the repayment is to be 
made in a siOllc instalment tOlclber with 
tbe interest. 

[Engllslt] 

Allotmeat of Foodgra'nl under NREP to 
Ao.dbra Pradesb 

1795. SURI S. PALAKONDRAY .. UDU:· 
Will tbo Minister or AGRICULTURE be 
pieased to state : 

(a) whether it is 'fact that the utilisation 
of (oodar.ins by tbe State Government of 
Aodbra Pradesb, under tbe National Rural 
Employment Programme has increased 
durio, 1986·87 as compared to tbe last 
tbree years; 

(b) if SOt tbe percentlae increase and ~'!. 
details of utilisation durin. tbe above period; 
and 

(c) the allotment made for tbe year 
1986·87 ? 

THE MINJSTER OF STATE IN, THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
RAMANANO Y ADA V): (a) and (b). 
The quantity of foodgrains reported to ba\ic 
been utili&ed UDder National Rural Emplo)'. 
meat Programme in Andbra Pradesh during 
tbe years 1983 .. 84 to 1985.~6 and the 
quaDlit)' reported so far duriog 1986·87 to 
have beeD utilised is as under: 

1983·84 

1984-85 

1985·86 

1986-87 

11,868 

8,009 

18,300 

31,083 

However, utilisation of rice supplied 
under tbe I'rOltamme bas not been in 
coofirmity with Ibe programme guidelines. 
'rbis has-been brousht to tbe notice of tbe 
Stile Goverltment. As the actual utilisation 
of foodarains under NREP in Andhr'a 
Prado6b bas noC finaJJy been settled, it is 
Dot possible to indicate tbe percentage 
iacreaae. or ilocreaso in utilisation. 
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. (c) A total quantity 01 1.20,56-1 M.Ts .. 
or (oodlraios bas been allocated to tbe 
State for utilisation uDder National Rural 
ElDploymcDt Proaramme durin. the ycar 
1986·87. 

Appointment of Ad,ertlslag Aleuts for 
Doordarlhan and A.I.R~ 

1796 .. SHRI ANOOPCRAND SHAH: 
Will tbe Minister or INFORMATION AND 
BROADCASTING be pleased to state: 

.. 
<a) the norms for appointment of 

advertisioa Blents for Doordarsban and All 
India Radio; and 

(b) whether there is any programme to 
appoint new agent. ? . 

THE MINISTER'OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A.K. PANJA): 
<a> At pres.ent. there are combined rules 
for approval of advertising agencies for AU 
India Radio and Doordarlbao. The" 
existina rules provide for tbree categories 
of agcDcies. A new agency which is 
genuinely interated/engaged in advertising 
is given Registered .tatus. A Registered 
Agency which provides an annual business 
of oot less than Rs. 5\),000 in a financial 
year becomes entitled to Ict Recognition 
Status. ·After an Agency bu completed 
atleast two years· business. bas an aDDual 
turnover of Rs. 5 lakbs and the prescribed 
minimum paid up capital and bas liven a 
business of atlea,t RI. 1 lakb duriog tbe 
financial year, is entitled to Accraditation 
stltUI. While tbe rcaistcred and recoloised 
asencies make payment in advance. tbe 
accredhed agencies are endtled to credit 
facilities allo. 

(b) Approval or new a.encles for AIR 
aod TV is a continuous process and tbe 
agencies are approved as aDd when tbe ir 
applications ·are rrceived. 

Replatement of Student Sale. A •• I_tant, 
Employed 10 DMS Booth. 

1797. SHRI KAMLA PRASAt> SINGH: 
Will tbe Minister of AGR.ICULTURE be 
pleased to sta~c : 

assistant. by cx-serViCC41tD aDd peosiooera 
for disttibl.ltiDi milk; 

(b) if 10, from when and tbe reuoDi 
tbereof; 

(c) tbe remunoration beina paid to the 
students ror eheir .rvim; and 

. 
(d) wbotber tbere is any proposal to 

incrtase tbe lame cod if 80. tho decails 
tbeueof , 

THE MINISTER OF STATE IN THE 
DEPARTMENT Of AGRICULTURE 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDR.A 
MAKWANA): (a) ¥Cj. Sir. 

(b) J t bas beeD d:cided to .,adually 
replace tbe student depot aaeDts with Ex­
Army Mea in a pbased manner. as such an 
arrangement wilJ eOlure availability of milk 
for sale for longer periods or time, easier 
collection of sa1e proceeds tbrough crossed 
cheque.s, facilitate banding and eakin, over 
of mlik filled boule .• and (mptics ttc. 

(c) There is normaUy one Senior Depot 
A,ent· and one Depot AIl!nt at each of tbe 
milk booths and tbey arc pa¥l Rs. 6 and 
a •. 4 respectively, per duty. 

(d) Not at present. 

Minimum \Vage. for Worker. 

1798. DR. A.K. PATEL: 
SHRI C. JANGA REDDY: 

Will the M ioister of LABOUR be 
pleased to state : 

(a) whether the Fourth Pay Commission 
has recommended a minimum WAle of R.I. 
10S0 p.m. for worker. but tbe DeJbl 
Admioistr!ttioD has failed to implement it; 

(b) tbe position rrevailiol ia difJ'~reDt 
States and Union Tcrritoriel and Obvero­
ment's auidelines in this regard; and 

(c) the advice liven to tbe Delbi 
Administration in this relard ? 

THB MINISTER OF STATE OP THB 
(a) whether Delhi Milk Scheme propose MINISTRY OF LABOUR (SHRI P.A. 

to replace the student. employed as Sales· SANGMA).: (8) .to (c). Tho 4tb PI, 
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Cbmmisllon bal Dot made an, reeommen­
ditiOD concerniol worker.. The OoverD­
ment bas, however acc.eptcd the Pay 
Commi.sioo's recommendation "made for 
Oroup ·B~. 'et and 'D' employees of tbe 
Central Goverom!ot. As tbe report of tbe 
Commission is concerning Cc:ntr~d Govern­
ment employees, the question of adviliol 
Delhi Administration and. tsaulol any 
luldeJines to the St. te Governments doc. 
Dot arise. 

AlltoaoDl, to' Doordarda •• 

1799. SHRt te. RAMACHANDRA 
REDDY: Win the Minister of INFOR· 
MATION AND BROADCASTING be 
pleated to state : 

• 
<a> whether Government are consideriD, 

to accept the recommendations or Chanda 
Committee aDd V rrabese Working group OD 

the queatioo of more autonomy to Door­
danhan; aad 

(b) if 10, when tbe decision of Govern­
ment iO'thi. regard win be announced '1 . 

THE MINISTER OF STATE OF THE 
M1NlSTRY OF INFORMATION AND 
BROADCASTING (SHRI A.K. PANJA): 
(a) Doordarsban already enjoys rutl (ree­
dom and functional autonomy in an pro­
fessional aspects; 

(b) Docs no,," arise. .. 

All ladla Radio Station at Cotbla 

1800. PROF. K.V. THOMAS: Win 
tbe Minister of INfORMATION AND 
BROADCAST,NG be pleased to atate tbe 
progress made in the instaUation of an AU 
India Radio Station at Cochin ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF INFORMATION AND 
llROADCAST1NO (SHRI A K. PANJA): 
The transmitter or the proposed AU IJldia 
aadio Station at Cochlo is to be set up at 
tbe exiltio, TV transmitter site. AIR 
authorities have fatrn over a site ror 
construction or ttudio .fld statl' quarters 
from the State Oovernm~nt of Kefal. on 
27. t 1.86. Tbe preliminary estimate. for the 
COftltruCtiOD of builJlolI for tbe . transmitter. 
ItudlOi and Itaff Quarters bave been framed. 
Govorameot bave ac~ordtd sanction to the 

esiimates for studio buildiDI and ataff 
quarters Oil 20.2.87. Tbe construction 
work for building is expected to commence 
by September 1981. Order for the su'pply 
of equipment, for tbe station bas also been 
placed. The proposed radio afati~n is 
expected to be ready duriog 1989·9U. 

Ga, Leatage 18 Shrlram Foods and 
Fertlll.erl, Deihl 

1801. DR. DATTA SAMANT: Will 
tbe Minister of LABOUR be pleased to 
state: 

(a) whefher on 25 December. 1986 a 
five- judie ConstitutioQ Bencb of the 
Supreme Court heJd that Sbriram Foods 
and Fertilisers Ltd. (SFFL) should pro­
vide adequate compensation to the victims 
of Ottum Gas Leakalc in December, 1985; 
and 

(b) if so, tbe (ulther directions tbat tb~ 
Supreme Court issued to tbe . Delhi 
AdministratioD and tbe HiSh Court? 

THE MINISTER OF STAlE OF THE 
MINISTRY OF LABOUR (SHRI P A. 
SANGMA): (a) and (b). As per reports 
received from tbe Delhi Administration a 
five-judge Constitution Bench of the 
Supreme Court of India on 20.12.86 held 
that tbo measure of compeosation for gas 
affected victims must be co-related to tbe 
ma,nitude of tbe accident 8Dd capacify of 
tbo (oterprises. Tho exact Quantum of 
compensation to be paid bas to be decided 
by tbe appropriate court for tbose claiming 
compensation aaaiost Sbriram Foods and 
Fertilizer. Industries. The Supreme Court 
of JDdia further directed tbat tbe Delhi 
Lepl Aid aDd A~'Vice Board 6·bould cake 
up tbe casta of a1l tbose wbo claim to have 
suffered on account of Oleum Gas and to 
file actions on tbeir bebalf in tbe arpro­
pr.iate court for claim ina compensation 
against Sbriram Foods add Fertilizers 
.ndustrifl.. Tlae Supreme . Court also 
directed Delhi Administration to provide 
DeCrssary runds to Deibi L~laJ Aid aod 
Adviee Board for the purpose of filing and 
.,pr05tcutioD of sucb acti('nl. Tbe Hiab 
CoU\ t will nominate Ol"e or more judges as 
m.y be ncCts!ary for tbe purposes of tryinK 

.such actions so that tbey may be' expedi. 
tiously disposed of, A~aiDst the judsemcDf . . , 
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dated 20.12.86 or the five .. judi' CODstl-, 
tution Bench of the Hon'ble Suprctne Court 
of India, M /s Sbriram Foods and fertilizers 
Industries bas filed an' application on 
30.1.1987 for constitution of a Jaraer 'bencb 
llad for declarins the judgement dated 
20.12 86 a nullity aDd/or to review tbo 
Rame. 

Functioning of Englneerina aad DeIIID 
OrganllatioD of FACT 

1802. SHRI Y.S. MAHAJAN: Will 
tbe Minister of AGRICULTURB be pleased 
to state: 

(8) whether it is a fael tbat the eoai. 
neering aDd design organisa lion of the 
Fertilizers and Chemicals Travaocoro Ltd. 
(FEDO). based in Cocbio. is OD tbo verae 
of closure; 

(b) if so, tbe steps Government baye 
taken or propose to tak e to keep it fuo.ction­

. ing so tbat' the engineefl and other Ilaff 
working in FEDD are Dot rendered UDcm­
pJoyed; and 

(c) the suggestions made by tbe FACT 
management to revamp tbe activities of 
FEDO and the reaction' of Government to 
tbe proposals? 

THE MINISTER OF STATE IN THF 
DEPARTMENT OF FERTILIZERS IN 
THE MINISTRY OF AGRICULTURB 
(SHRI R. PRABHU): (a) No, Sir. 

(b) Doe!' DOC arise. 

(c) Government bas not received any 
specific proposal from tbe FACT for 
revampiDI its Engineering and Desilo 
Organisation apart from sUlflcstionl and 
rC.q'Jests for more work. 

AbnlitioD or Oefrol Dal, 

1803. SHRI S.O. GHOLAP : Will the 
Minister of URBAN DEVELOPMENT be 
pJeased to state: 

(a) whelher collection ot octroi J. 111 
existtDCe only in nine States; 

e' 

(b) if S0, tbe details 01 the oational 
policy, if 80Y, rcsardina abolition of octroi 
dwt)l; and 

. (0) the actioa takeD bl UAIoD OOYlm •. 
meat to implement tbe polio, , 

THE MINISTER OF STATB IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SURf DALBIR SINOH) : (I) Ya, Sir. 

(b) aDd (c). Tbe Govemment of India 
have appointed I, Commiuee to loot ioto 
tbe question of abolition of Octroi duty. 
it. decisioD will be takeD 00 receipt of its 
report. 

Work' ... Conditio .. or ~IID' Worke,. 

1804. SHRIMATI D.K. BHANDARI: 
Will tbe MiQiater of LABOUR. be pleastd to 
Itate : 

(a) wbetber the socioeconomic .t.fOJ 
and workin. conditions of miners iD India 
are verY-pOOr: 

(b) "betber laeaclet lite Coal MIMn. 
Welfare Orpnisatioo, tbe Directorate 
Oeoeral of NiGel s.f • ., and otbers are 
eopaed io tbe work to .. improve tboir 
.,.tUI: 

(c) ilto. the detail. of activitiel of 
tbese I.eociel and prOireu made by them 
to improve tbe conditioos of Indian miners 
.. eompared with other (orel.n countrin; 
and 

(d) tbe steps luaaelted \)1 tbe Depert. 
~eDt to coordinate tbe work or d ifTerent 
aaenciel workina for improvemeot of 
environment in miniog area ? 

THB MINISTER OP STATE OP TH! 
MINISTRY OF LABOUR (SUR) P.A. 
SANOMA): (a) to (d). It would Dot be 
correct "to .. y that tbe locio-economio 
,tatus aod workioa coDditiOOl of miDer. in. 
'Iodi_ are very poor. However, it I.. 'act 
tbat tbe mioel'l work ia bazardoUi condi .. 
tion •• 

The Mioea Act. J 952 aDd tbe Rulea aa4 
Reaulationi framed thereunder contaio 
previliool for .fety. health aDd welfare of 
worker. employed in mioa. Tbe Director . 
Oeneral 0.' Minel Safety Ind bis ofBcera 
enforce die statutory provilion. under tile 
Mioca Act; The Mica MiDIS Lebo", 
WeJlar, fuad Act, 1946, Li~toCJO ud 
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Dolomite MiDe. Labour Welfare fud Act, 
1971 and Iron Oro aDd ManpDete Ore aDd 
Cbrome Oro Mines Labour Welfare Fuod 
Act,,1976 provide for wellare luilite. like 
medical. bousioa. water supply. educacioD 
aDd recreational &ctiYitlet for miners work· 
JOI in tbose miD.. The Coal Minel Labour 
Welfare Orpnlaatioo bas boen I"6:eDtl, 
aboUlbed and Ibe coal compiDies bave beeD 
ma\!e rellpoollblo ror the welr.re of the coal 
mioen. Tripartite Adviaory Committees 
txist ror eacb ot tbe above mentioned 
Welfare Pundl. Tripartite Industrial Com. 
mitt"' bave al.o been coDltltuted. in respect 
01 coal minoa aDd mlOOl othor tban coat 
min. to study aDd dilcutl varioul problema 
fa tbe labour field iDcludlnaloduatrial rela­
tion. In mines, industrial .. rety _nd bealtb 
and workio. conditloDl io respect of worken 
employed 10 mInos etc. 

A,.n_blllt, of OriolDI Water ID 
RaJaltua VIU .. ,. 

1805. SHRI MOOL CHAND DAOA: 
Will tbe Minis.er of AORICULTURE be 
pleased to Itate: 

(.) wbetber it I.. lact tbat potablo 
water bas been round underafound in Pall 
district !lr Rajastban; 

(b) if 10, whetber it i. proposed ta 
utilise tbis water aDd ir 10, by what time; 

(c) wbether It is al.o a fact that potable 
water ia Itill Dol available in tbe villaaea of 
Rajasthan, especially in some vilJalea of 
Pan distr;ct: and 

(d) whether Union Government would 
lay a list of sucb problem viii... 00 tbo 
Table of tbe Honae ? . . 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF R.URAL DBVELOp. 
MENT IN THB MINISTRY OF AGRI­
CULTURB (SHRI RAMANAND 
YADAV): <8> Potable underlrouod water 
I. Ivan.ble in lOme parts of tbe tbe Pali 
district. 

(b) DrJokiol wlter lupply aebemea 
based on underlround water are beiDa 
implemented io tbis district. AU problem 
vUlal_ are likel, to be provided witb 
drink ina waler by the ood of tbo Scvcntb 
PlIO. 

Cc) Potable water ia Itilt Dot available 
io aU tbe problem vIII.. of RajastbaD 
including lome yiUaaes to Pali district. 

(d) A Jist of probJem viJJa,el a. OD 
1.4.1986 in Pali district .uppUod by tbe 
State Government is liven in tbo StatemeDt 
below. . 

Statemea. 

LI,t 0/ UltcoVI"d Problem VU faIt' (.4, Oil 1.4.86) 

Olltrlc. : Pall 

SI. Name or Tebsil 
No. 

1. . Jalt.r,o 

Name of Villa.e. 

Boa_Dl 

Obora.lr 

Khati Rbera 

Bb .. kbar Wasnl 

Jodbawu 

HUDt"" ICburd 

Pboolmat 

Poorly. RIJputaa 

Code No. 

19 

26 

3' 
41 

50 

'2 
58 

80 
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,.,$). ,,,.Ntme.of'Ieuil 
! ~'. ~~,' '" ~ 

".,;,~o. 
Name'of Vii .... 'Cedi No. 

,--
TooDlea,. 84 

Nimblr. K.burd ' 85 

Birampuri 89 

Mobrai 90 

1- Ioja' 
\ . 8ijpur 28 

MaJpurya KbUld JO 

Pcopled 92 

Guru RamaJQh .. 102 

Heerawu 103 

Dadi 104 

Kbarni Kbera 107 

3. Raipur Beipana 23 
Baari 26 

Deepawas 33 

Malni 3 .. 

MakarwaU 3S 

Cbak Deepawu 36 
Meade,. 38 

Pat. Kbera 39 

Bop,ani 43 

DboJiya 68 

Ramaarb 83 

Oclaw •• 4 

4. 'aU CbeDda 21 
,. Iianjawl 24 

Baui 27 
Ani),a '8 
Kundli Charaao • 93 

Ourh.Oirdbari 145 

Ourba Duraadal J'8 

Scaderif' If I 
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. Sl. Name 01 tbe Tobsll Nlme of ViDa .. Code No. 
Mo'~' 

5. ".",ar Juoclioo • JadaD iaacer ·3 

JOIraw.s 7 

Akbawu 8 

Kuaba)pura 28 

Manda 31 

DhuodbLla 37 

•. Auwa 62 

NayapoD 64 

Banta 
.. 70 

lsali 75 

Gurba Durjan 78 

Malsa Baori 81 

Baoly. 'Man 8S 

Ourba Db.mawa! 86 

Dioaor 87 

PbuJad 88 

Asan Melra 90 

Gurha Ajwa 95 

Sodon-Ki .. Dbaoi JOO 

Ourb. Bhopa lOt 

Dbelpura 108 

Nadaoa lodbaa latl 

6. Delurl Kawl Ourha •• 
Dbelri 93 

Cbat Sujapur. 94 

Gurba KboWI 95 

Veerampura aalklDa· 99 
:1 

Kana 100 

Sobbaw81 102 

Bara Solaoki,all 104 

Gurba 'atty. 105 
., 

)ob .. ..-·· " " 111 , ....... --- ._ 
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II. Name 01 Tebsil Name of ViiI .... CqdeNo. 
J'lo. 

Gurba SutbataD Jl9 

Nutbaoa J20 

AJelpura 126 

'1. Bali Kbejariy. Kben 14 

Beeraml 27 

Sarkbojra 31 

Dbanda 32 

Bamanly. . '~ 35 

BalDIni),. 36 

Guri),. 43 

Nowi 47 

Kbioda-Ka·OloD '4 
Karlal 61 

Daotiwar. 63 

Bbeetwar. 65 

SadaJwa 67 
.. 

Pomawa 78 

Dhloapure 85 

Salodarly. 87 

Pattapur. 88 

Kanpura 90 

AOlor 91 

Soopura 92 

-Ramoapr Jeewandal 93 

Galtbani M 

Koliwara 95 

DiUy. 104 

Ourha 114 

Gurba DevisJoab 115 

Sena 121 

Balwaoa 122 

Baraw81 125 

Arldwa 144 
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SeUla. ap ~r TV lCe •• ra. clariDa 1917 

1806. SHRI DILBEP SINGH 
DaUR.IA : Will tbo Mioiatot of INfOR­
MATION AND' BROADCASTING be 
pleased to.tt: 

(a) tbe Dumber or DCW Doorda rlba 0 , 
Kendra, proposed ~o be opened durio, 
1987; and 

.' (b) the Dumber- lor, Doordaraban 
Kendra. to be opened in Madhya Pr.dab 
aDd tbe namel of ptoea where theao 
Keodru will be opened , 

THE MINISTER (>P SrA~E IN THB 
MINISTRY OF INfORMATION AND 
BROADCASTING (SHRI A.K. PANJA): 
(a) and (b). Fourteen Dew TV transmitters 
(including ODe 100 W transmitter at Dam~b 
in Madbya Pradesh) IDd two new studso 
centres bave either been commissioned into 
service durin. 1981 10 far or are teotatively 
scheduled to be commissioned by tbe end of 
M arcb. 1981. Besides, about Ilxty three 
new TV traosmitters (including eight S 00 
Watt transmitters io Madbya Pradesh to be 
loCated one each at Ambikapur. BaHadina, 
Bdul, Gunl, Jblbua. Kbar,aoD, Shabdol 
and Sbfvpuri) aod six new Programme 
Production Centres in the North-East 
reaion are teet.tively scheduled for commi.· 
sioDinl dur io& J 987 .. 88. 

E1ploUatioa of Cblld Labour 

1807. PROP. CHANDRA BHANU 
DEVI: Will tbe Minister of LABOUR. be 
ploued to state : $ 

(a) wbether ca.. of exploitation of 
child labour ba ve come to tbe notice of the 
Oovemmcat &inee tbe eDactmeDt of tbe 
Child Labour (Prohibition and Relulatioo) 
Act 1986~ aDd If;, 

(b) If 10, the details thereof ? 

THB'MINISTER. OF STATE OF THE 
MINISTRY OF LABOUR (SHill P,A. 
SANGMA) : Ca) IDd (b) •. Tho Cbild 
Labour (Prohibition and ,Regulation) Act. 
J 986 received tbe aneDt of ,be PresideDt on 
the 13rd December. '86. Hence it is too 
early -to· receive ID1 reports r",reliDa 

violations or tbe Act. However. whenever 
cu. of exploitation of child labour come 
to tbe notice or tbe State Governments or 
tbo Central Oovc;rnment, dee actioD under 
tbe relevant law ie iakon by tb~ appropriate 
Oovel1lment. 

Water Sapp1, In Senlnt Quarter. 01 
M .P, t. Soutb A,eDue. New Delbi 

1808. SHRI JAOANNATH PRASAD: 
Will t.be Minister of VRB'AN DEVELOP· 
MENT be plcucd to slate : 

(8) tbe timin,s during which water 
supply is made in servant quarters of .MPs. 
in South A venue; 

(b) whether tbese timings are consi .. 
derod adequate to meet tbe requirements; 
and 

"~I 

(c) if' not, wbetber tbe tim;ngs are 
proposed to be revised to remove the 
difficulties of tbe people residing in tbe 
area ? 

"" THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPl\iENT 
(SHRI DAlBIR SINGH) : (a) 5.45 A.M. 
to JO.oo AM and 5.30 P.M. to 9.00 PM. 

(b) Yes, Sir. 

(c) Question does not arise. 

[Englislt] 

Closure of SSP Fertilizer Units 

J809. SHRI YASHWANTRAO 
GADAKH PATIL : Will the Minister of 
AGRICULTURE be pleased to state: 

<8> whether 17 fertilizer units manu­
facturiol linsle superphosphate (SSP) in 
West India bave sbut down because tbe 
stocks have aocumulated and the capacity 
utilisation of tbe remaining 50 odd SSP 
uoits bas dropped to tnere 3 S per cent and 
quite a rew are also likely to stop operations 
abortlYi • 

(b) if so, GoveroO)ent's rtactlon tbere-
to; and . 

(c) tbe reasonl for a1ut in stocks of 
SSP 7 
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TJiB MINISTER. OF STATE IN THB 
DEPARTMENT OF FBRTIUZERS IN 
THB MINISTRY OF AGRICUtTURB 
(SHRI R. PRABHU): (a> to (c). Accordiol 
to tbe? information available witb UI, oofy 
4 standard size SSP units wcro reported 
tQ be under sbut-down in January 1987 due 
to stock build-up. The c,Ipacity utiUaatioo 
of SSP uoita in tbe country dUrlD, tbe 
period April-December 1986 bal been 
around 55%. In the western zone,' bow­
ever, tbe capacity utilisation bas been 
around 62% durio.lbe same period. Due 
to unravourable weatber conditioos in many 
parts or tbe country durio. 1986·87, 
coosumption of fertilizers iocludiol SSP hal 
~D low. With a view to bal.ocios 
demand aod supply. tbe impQrt or fertilizeR 
duriog 1986-87 haa been reduced by about 
6.3 lakb toooes of nutrieDts. It bas also 
been decided Dot to import o it rolODoU I 
and phospbatic fertilizers durio. the firs' 
quarter 0' 1987·88. Howcvcr"ttbe pOlitioD 
is being reviewed regularly In tbe 1iabt of 
consumption trend •• 

Report of Espert CommlUee OD 

Pesticides 

1810. SHRI V. SOBHAN~DREE. 
SWARA RAO : Will tbe Mlnister of 
AGRICULTURE be pleased to state: 

(a) whether tbe biab ... lcvel expert 
com~ttee constituted to review tbe use of 
ItU the pesticides which have beeD banned 
or restricted in otber countries aod are, 
being used in India bal lubmitted the 
repolt; 

(b) if so, tbe main recommendatioDs of 
tbe committee; and 

(c) tbe reaction of tbe Government to 
the retomtncndations 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THB 
MINISTRY OF A.GRICULTURE (SHRf 
YOGENDRA MAKWANA) : (a) Yel, 

, Sir. The IUah Level Expert Committee 
bas submitted two iostalmcnta of ita report 
OD DDT and BHC. 

(h) and (c). Tbe implementalion of 
recommendatioo of tbe Committee can be 

considered .rter their cxamioatioD wllb 
reforence to all reltvabt facton.. 

SettiD •• p of Alalllla.a .. Re.tareta ••• 
D.felopmeat De.118 Ce.tr. 

J 811. SHRI SRIBALLA V PAN.· 
GRAHl: 
DR. O.S. RAJHANS : 
SIiRIMATI N.P. JRANS) 
LAKSHMI: 

Will tbe Mlalster or S rEEL AND 
MINES be pleased to alate : 

.. 

(a) wbethar there is a proposal under 
conlideration of GovernmcOI to Ict up 10 

Aluminium Research DeYolopment aDd 
Dailo Centre. 

(b) illO, tbe proposed ruoclioDl aad 
activities or tbe centre: and 

(c) tbe e\tcot to wbicb tbe production 
and quality or alumiDium will underlo a 
check aJ tbi. centre 1 

THE. MINISTER OF STATE IN THB 
DEPARTMENT Of MINES IN THB 
MINlSTR Y OF STEEL AND MINES 
(SHRIMATI RAMDULARI SI~HA): (a) 
The Government ba. approved the aettiDa 
up of an A lumioium Researcb, Develop. 
ment Ind Desiln Centre. 

(b) Tbe main fuoctiona and acU"iti" 
proposed for tbe Centre includo pctrolOli. 
cal, mincraloaical and cbemical iovestip. 
tions or various baux.ites aDd development 
of know-bow, process t"cboolo.y aDd bale 
eOlio.rio. in the field of .tumiD' aod 
aluminium p'roduction. 

(c) Tbe Centre win have aDalytical 
researcb racilities (or c:beckidl tbo qualit, 
of aluminIum. 

Im,le.eatalloa 0' Patek., Award 
t . 

J812. SHRI H.N. NANJB GOWDA: 
SHR.IMA TI BASAVARA. 
JESWARI: 
SURJ 0.5. BASAVARAJU :. 

Will tbe Ministtr 01 LABOUR be 
pleased to stato : 

(a> w1)etber even a'let a dccacSe 01 
GOVCI1lIDODt NotificatioD to effect w ... 
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,. .. IIloa for tbo 'journalist. and non­
journaliltl, 3S Dewspaper establisbments 

, flay. Dot 10 rar implemented the Palekar 
,A .... d; 

(b) if 10, the reaSODS for Dot implement. 
101 tbe Award by tbese esta bJisbmcDts; 
aDd 

(c) 1M steps tak~n by Government lor 
Ibe .apeditioul IInplementatioD or tho 
Award by tbete eatabliahmcnt1 ? 

. THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANOMA): (a) Accordina to tbe informa­
tion luppJied by the State Governments, 
68 newspaper establishments have not so far 
implemented tbe Palekar Award. 

(b) aDd (c). The names of these 
eSlablisbments and, tbe action taken by 

.I 

State Government concerned is shown in tbe 
statement ai veo below. 

State_tDt 

Name or NeW1paper whlcb have Dot 
lmplemnted Palekar Award 

Action taken for oon .. impJemtntation 

'-------------------,---- -.._~------ ' _ _"''''_''-_ 1 2 ______ .. _~ ......... "'·i_--..... ~ .. " ~""""" ..... , ............ ~-,~ ........ '"' .......... "._ ... _____ .. _ ........ _ ... _ .... '"_._' .. _____ ... _. ___ . ____ .~ __ ~" 
J. Dainik Jaoabodb, Shabdol, (M ,P) 

2. Milap, Jalandbar (Punjab) 

3. Iliad! MiJlp. Jalandhar 

4.. Dbarat Mail 

5. Visb,a Bandhu 1 (Bibar) • 
6. Pratab Vayu J 
7. Atma Katb. 

8. Hiodustan Samacbar. Bombay 

9, A'lOciated Journals, Bom bay 

10. Daioik. Oblval., Satar. 

11. Aaj Ka Anand, Pune. 
(Mabarubtra) 

12. Blndu'tan Sam.cbar. N •• pur 

13. Dalaik Vit Bharat •. Kanpur 

14. D.iDlk DID Rat, Etawab (U.P.) 

15. Daloik Madbya Yult Binda 

I'. Mdl Cbhetra. Balia 
'" 

17. DalDlk Asba. Berhampur 

18. ,HirltbaDdt Sambbalpur (Ori •• ) 

, 
f 
1 
t 
I 
J 

1 
I 

~ 
J 
I 

J 
1 
~ 

I 
J 
') 

) 

4 cases have .been IaqDC'bed apinst tbe 
mana,ement. 

State Oovernment is cootempJatina penal 
action against tbese establishments. 

Prose~utiOD bas beeD launched • 

ProsecutioD bas been Ja unched. 

The Stato Government has launcbed 
Prosecution I Recoytry Certification 
agllost tbe dofaulUoa establishment. 

ProsecutiOGS have been launcbed. 
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19. Samlcharam Daily, Rajamundry 
(A.P.) 

• 
20. Imroz 

21. Asra·Zadid 

22. Oazi 

23. Rozana, HinJi West Bengal 

24. Azad Hind 

2S. Akkas 

26. Lok Sevak 

27. Daily Kbidmat 

28. Srinasar Times (J and K) • 

29. Daily Artab 

30. Navai Subba 

31, Mis. Madras Law Journals 
(Tamil N adu) 

32. M/fij. R~m Nath PLlbHcatioo!, ' 
Madras 

33, OoU (Assam) 

34. Daioik Sonar, (Assam), Cacbar 

35. Daioik Pranta Jyotl (Astam) 

36. Utbana (Karnataka) 

37. Public Affairs (Karnataka) 

38. KoJar Patrika (Karnataka) 

39. Kolar Vanl 

40, Honnudi 

2 

I The State GoverDlDeot· haa i.lued 

1 Orders tb tho LabOur Officer to file a 
complaint io tb. Court Cor contravening 
tbe ProvisiODl or tbe Act • 

1 
) 

t 
I 
j 

j 
i , 
t 
I 
J 

1 
~ 
I 
J 

~l 
r 
I 
J 

1 
I 
I 

I 
1 

Tbe State Government bl! Dot taken 
any action _pinst tbese etabU.bmen •• 
on tbe around tbat tbese are Imall 
establishments and tbeir financial posi­
tion is very weak. Therefore tbey 
apprehend that tbey miabt have to close 
down their estabUshments if they arc. 
forced to implement tbe Award. 

~ele have been prOiecutod. 

Tbe mao81emeot bave filed a Writ 
Petition in tbo Madras Hish Court 
claimina that the Award· would not .. bc 
applicable to tbeir journals. However, 
Government have aranted permission to 
launch prosecution laainse the maDDle-. 
ment. 

The eltablishment hal filed I Writ 
Petition in Madras Hiab Court cJaimioa 
tbat tbe Award would not be applicable 
to tbelr journals. The Government, 
bat Ilsgel orden to iO.lpect the cltabUsh. 
ment and take suitable action. 

The State GovcromeDt bat initiated 
action apiost tbese newspaper establish­
ments and tbe cales are peDdiDa In the 
court. 



I· 

41. Sbaklbl' 

42. Nay, Sbakthl 

43. Kodulu Dyoie 

44. HltbavlDI 

45. Parakrama 

46. Ravi (Karoataka) 

47 to Rasbtrabaodu 

48. 8rlmb_lirl 

" 
49. Kodalu KanDada 

50. Raabtraoatha 

51. 'aomltra 

S2. lanatba MadbYI,ma 

S J. Ptatblnidbl 

S t Ranzuozar 

SSe Belaaum Samaehar 

S6. Nadaj. 

57. Netaji 

SB. Aikyamatba 

S9. Paramajyotbi 

60. Seem. 

61. SbasbaDa 

62. Satyakama 

63. Salaoathl (Urdu) • 

64~ RlnDlda Bbaodu 

65. Udaya KaoDld • 
• 

66. Oreenobla 

61. Kraat! 

68. VlswakalyaDa 

PHALOONA 18, 1008 (SAK...4) 

• 

I 
I 

I 
I 
I 

2 

It i, stated by tbe Government 01 
K.amataka tbat persuasives methods are 
adopted to im "lement tbo orders. 
Whenever complaintl are raised 
De~ary actioD Is takoD to resolvo tbo 
same and wherever necessary tbe dis-

I pules wal be referred to Labour Court. , 
f 
I 

I 
I 

I , 
I 
I 
i 
I 
I 
I 

\ 
J 

J 
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Tender. for CapUte Power Plaots for 
N.F.L. 

1813. SHRI H.M. PATEL: Will the 
Minister of AGRICULTURE be plC'.ased to 
Itale : 

(a) wbetber National Fertilizers Limi­
ted invited tenders for· two captive power 
plants for its fertilizer plants at Bhatinda 
and Paoipat; 

(b) the names or public sector under ... 
takings which submitted their tenders; and 

(c) whether contract to supply these 
power units has been liven to f\tITSUI. a 
Japanese· firm ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF FERTILIZERS (SHHI 
R. PRABHU) : (a) Yes. Sir. 

(b) Only ooe public ,ector undertak iOI~ 
Damel" MI. Bbarat Heavy Electricals 
Limited submitted its tenders. 

(c) Captive power plants under iostal· 
ladoD at Bbatinda and Panipat units con~jst 
mainly "f steam .. generator packages and 
turbogeoerator packages. While contract 
for supply of one steam .. generator each fer 
tbe above two units has been awarded to 
MIs. Mitsui Ensincerinl and Shipbuilding 
Company Ltd., Japao. the ordtr fer the 
turbo-generators has been placed en Nt / s. 
Simmering Grpz Pat, ker~ Austria. 

Recogllisation of Film ProdurUon 18 

Industry 

1814. SHRI CHJRANJI LAL 
SHARMA.: Win the Minister of 
INFORMATI0!,,~ AND BROADCASTIt\G 
be pleased to stace : 
• 

<a) wbether there ia a proposal to 
recognise the film production as an 
industry; aoa 

, (b) if 80, the stage at which the matter 
stands at preseot ? , I • 

,THE MINISTER OF STATE IN THE 
MiNISTRY OF INFORMATION AND 
BR.OADCASTING (SHRI A~K. PANJA) : 
(a) T~er~ is no proposal under 

Written A"$Wlfl 100 

~onsideration to recognise film productiOl'l 
per se as industry. llowevcr. under Section 
2(c) of the Industrial D'e\'elopment Bank or 
India Act, J 96~ the foUowiDI Ictivitiet 
relatin~ to HInt production have been held to 
be industrial COtlCeU1S for assistance from 
indu~trial Development Bank of India; 

(i) The production of motion picture 
iilnls provided that in addition to 
shooting of films, tbe eoncero 
dC\ielops and processes the fi'm 
ihelf \\' itbout tntrustiol the work 
to third party. 

(ii) Audio-dut,hiOI or cinema films. 

(iii) tvfultiple cop~ing of featuro films 10 
,ideo cassettes. 

(b) Does not arise. 

Pac"ing of Apples 10 Plastic Crates 

lElS. SllRI SATYENORA NARAIN 
SIN HA: \\r dJ the ~1il'lister or AGRI. 
CULTURE be pleascJ to state: 

(a) Vvbether Government propose to 
pernlit apr!c growers to pack their fruits in 
plastic crates to save on subJidy for wood 
packaging; , 

(b) if SOt 'he annual savinls liktly to 
"accrue as 11 re~ult thereof; nod 

(c) the tiifficuhies in substituting 
wc('(.Jcn era tcs by plastic crates? 

THE l\tlNIS1ER OF STATf~ IN THE 
I)[PART1V1ENT OF AGRICULTU.RB 
AND COOPERATION IN THB 
~1JNISTR Y OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (I) There in 
no resCricti()o for packing apples in plastic 
crates. 

(b) The annual sa~iDaS' likely 10 
accrue wHl depenl' UPOD ahe popularity of 
plastic crates aainina among tbe arple 
Browers. 

~c) The main difficulty Is tbe hiah 
cost of plaJtic crates as compared to woodeD 
crates. 

Second Cbanne! of Doordarlhaa 

1816. SHRI PRAIA MOHAN 
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MOHANTY : Will tbe Minister of 
INFORMATION AN'O 'BR.OADCASTING 
be pleased to atato : 

<a> whether any St&lto Oovernment has 
urged upo. Union Government to have a 
eecood channel or Doordarshao;· 

(b) whetber any • scbeme is beina 
worked out to open such channels; if so, 
the details thereof; 

(c) wbether Cuttack is included in tbe 
scheme; and 

(d) tbe criteria lor opening of iccond 
cbaonel 1 

THE MINISTER OP STATE OF THE 
MINISTRY OF INFORMATION AND 

step. to stabilise the price of pofatoes to 
benefit the farmers; and 

. (d) if so, tbe details tbereof ? 

THE MINISTER OF STATE IN THB 
DE()ARTMENT OF AGRICULTURB 
AND COOPERATION IN THE 
MINISTRY Of AGRICULTURB 
(SHRI YOGENDRA MAKWANA): <a) 
and (~). Internationally comparable 'prices 
or potato for India and some of tbe major 
p.:>tato e;.cportiog couDtries for 1983, J984 
and 1985 are liven below. It may be 
observed that the price of Indian potatocs 
is Dot tbe lowest. 

Uah Value of Exports or Potato 

BROADCASTING (SI-JRI A K. PANJA) : . _____ . ___ _ 
fa) RequesU have been rcc.eived {ronl 

(US $ per toone) 

State Oovernments frorn time to lime for 1983 1984 1985 
establisbment of second channel servj::c of -.-----,­
O,Jordarshan in the rcs,pective States. 

(b) At present, se.:ond channel service 
is operational at D:Jlli and Bombay. 
Slarling of second channel service at 
Calcutta and Madlin is also included in the 
vn Plan of Doordarsbao. 

(c) No, Sir. 

(d) The setting up of se.cond channel 
in metropolitan cities of l)elhi. Bombay. 
Calcutta and l\fad ras ha.s been decided w;t h 
.. view to meet the multi .. lingual requirement 
of cosmopolitan ch:uacter of tbe populution 
in these areas. 

'. [Tr.Qlulation] 

Price of Potutoes 

1811. S J-I R 1 RA ~1 P U JAN PAT EL : 
w.n tbe Minister o~ AGRICULTURE be 
pleas,cd to state, : 

(a). whether the price of potatoes .. In the 
country is the h)wcst a~ compared to oths:r 
countric:s of tbe \'Vorld;' 

(b) if 10. tbe reasons therefor and the 
comparative prices of potatoes; 

(c) whetber Government a,re takina any 

1. Netberlands 163 206 J21 

2. F.:deral Repu~lic 116 104 S8 
of German) 

3. Franco 142 181 85 

4. Canada 179 224 163 

s. C)'pros 144 296 172 

6. Lebanon 224 233 179 

7. China 148 172 110 

8. U.A.E. 180 218 196 

9. I"dis 183 220 200 

. (c) and (d). ~n order to ensure tbat 
praces of 'POtato an tbe domestic market do 
not fall to unremunerative levels, Govern­
ment have evolved a market iOltIVCDtioo 
scbeme for ~hc crop. Market intervention 
operatloQ tbrouab desi&nated Srate aaeociCi 
are ~uthorjsed by G.overnmeot. 00 coost­
derahon of proposals re~j~ed frvm a State 
Government which either aDticipates th t 
market Ptice~ win faJ) to rorcmuOCrati:o 
levels or finds that this has a~tuany fakeD 
place. Tbe level or intervention price is 
fixed by Government in consultation with 
tbe concerned State Government. 
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. . PI •• tle Cl.y itouael tD TrIpara 

1818. SHill KAMAL NATH: Will 
the Minll1er of' STEEL ~ND MINES be 
plcucd to Itato : 

<a) whether GcoJoalcal Survey of Iodia 
bu located hUle quantity or load plutie 
clay iD lCum,rabat area iD north Tripura 
distrkt; 

(b) if 10. the details of tbe find; aDd 

(c) tbe action taken to exploit the 
pllstic clay localed tbere ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES IN THE 
MINISTRY OF STEEL· AND 'MINES 
(SHRIMATI RAM DULARl SINHA): (a) 
aod (b). Yer, Sir. An inhrred reserve of 
9.31 millioD tOODeI of ,ood plastic Oa), 
luitable for manuracture of Lime PuzzoJaoa 
Mill bas been estimated in Kumarabat area 
in north Trlpura diatriet. 

(c) Elploration for Plastic Clay ia 
beiDa eoDtioued and exploitation cao 
commence only wben the reserves are 
establisbed and found te,boo-erooomicaJJy 
viable. 

Hike 10 Sleel Prlcea Reto.DleDded b, 
J.P.C. 

1819. SHRI B. AYYAPPU REDDY: 
Win tbe Minister of ST~EL AND MINES 
be pleased to state : 

<I) wbet]ler the All India Mloufacturen 
OrlaDj •• lion baa clpreased its concern over 

.. tbe move to bike tbe prices of steel by 10 to 
.1' per cent 81 recommended by tbe JOiDt 

Plant Committee (JPC); aDd' 

(b) wb"tber Government propose to 
cooaidcr the views of AIMO before hikinl 
tbe prices of ateel ? 

Ifl 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) and (b). 
There have beeD reports to tbis effect in 
tome SectiODS of the Pres.. The Joiat Plaot 

Committee bal 110t recommended any la· 
crease io tb. Iteel prien. 

Prod.ctloD of FertDlzer from Sea Water 

1820. SHill M. IlAGHUMA REDDY: 
SHkl MANIK 'REDOY : 
SHRI NITY ANANDA MISRA : 

Will tbe Minister or AGRICULTURB 
be pleucd to state : . 

,(a) whether a . Dew tecbnlque bat been 
developed to produce low cost fertililer aDd 
DOD·polloDOUI fUDIicKle from lea water; 

(b) if 10, the detaill tberoof; aDd 

, (c) wbetber Government propose to set 
up industries GO tbis base and if not, tbe 
reuona thereof? 

THB MINISTE.R OP STATE IN THB 
DBPARTMENT OF FERTILIZERS IN 
THB MINISTRY OF AGRICULTURe 
(SHRJ R. PRABHU): <a> to (c). Tbe in­
rormation is btin, collected aDd will be laid 
on tlle Table of tbo HoUle. .,. 

Ad·1toc Appolatmentl of Typll'. by 
DAVP 

J821. SURJ S.M,' GURRADDI: Will 
tbe Miolater or INFORMA TJON AND 
BROADCASTING bo pic.acd to atalc : 

(a) wbetbcr abe Directorate of Advertis­
ioa and PubUc;ity bad enpled leveral ad­
boc .ypiats; 

(b) if 10, bow 100, tbese typist. have 
beeD workina 00 ad-hoc basil; 

(c) the IIt"ite. of bow many of. tbe" 
bave beea termio,ted and when; aDd 

(d) tbe rcasonl for makins ad-boc 
appoiotments of typitta ? , , 

THE MINISTER OF STATE OF THe 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRJ A.K. PANJA): 
(-> aDd (b).. The detail •. or the Typists 
eOSlled in Directorate or Advertisioa aDd 
Visual PubU,it)' Olf ad-boc bai. are liveD' 
below: 
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Poa'i _salDit "bleb appointed ... . 
Number of perSODS 

appointed 
Date trom wb'icb appointed 

------------------------------------------------,------------------' 
Low.r DivilioD Clerts beJoo,­
ina to Central Secretariat 
Clerical Scrvl;c Cadro 

Hiodi Typists 

uoaua. Typist 

Lower Division Clerks (not 
beloDliDa to CSCS Cadre) 

(c) The services of 2 Lower Division 
Oerks recruited apinse tbe POit. belonging 
to Central Seett. Clerical Service Cadre were 
ferminajed w.e.f. 31.5.1984 •• the incum~ 
bent. concerned did nol qualify tbe Special 
ExaminatioD conducted for their rtautari­
utiOD. 

(d) (i) Four Lower Division Clerk. 
were apPointed on ad-hoc basis 
due to non-avalJabiJily of ade­
quate number of qualified 
candidatet for' rtluter appoint­
me-Dt. 

(ii) Two Hindi TypiSts were 
appointed on ad-boc basi' 
apiast vacancioa caused duo to 
dtputatioD or tbe telular 2 
Hindi Typists. 

(iii) One Lanauaae Typiit was 
appointed on ad·hoc basis due 
~o reaianation of tbe' rtgular 
incumbent and pend ina fiUina 
up of tbe pOlt OD • reaular 
blSII. 

Crop ID"lfaD~e 

1822. SHRIMATJ MBIRA KUMAR: 
SHRI SUBHASH YADAV: 

Will the Minister of AGRICULTURE 
be pJeased to atale : 

(a) whether there I, any ..,ropon' under 
the consideration of Oovernment to make 
crop Inluranee compul~ory. automatic and 
It realODabJe r.'.; , 

:z 

2 

1 

2 

Ooc with effect (rom 
31.12.1976 and the other 
from 22,.6.1 977 

21.11.1986 

1.2.1981 

One \\' ich tffect from 
22.12.1983 and tbe otber 
from 4.7.1984 

(b) whether there is any proposal ·under 
cODsideration to exempt the farmers from 
payment of insurance!prenlium also or to 
lubsidise it out from Bny fund; and 

(c) if not, the reasons tbctcfor ? 

THE MINISTER OF AGRICULTl'RE 
(DR. G.S. DHILLON): (a) No, Sir. 

(b) sod (c). There is no proposal under 
consideration to exempt 'the farmers from 
payment of Insurance premium. However, 
under tbe present scheme. 50% of the 
premtum pa)'able by. small aDd marginal 
farmers is subsidised by the' State Govern­
ments and the Government of India. The 
premium fixed under the scbeme has been 
kept very low. namely :. % of sum insured 
for wheat. paddy and millets and 1% of the 
sum insured for oilseeds and pulses. It bas 
been felt that farmers participating in a 
scheme of crop insurance Dlust pay a share 
of premium to have their involvement in the 

, scbeme. 

~"jaaodal Position. or DDA 

1823. SHRI 1\1011D. MAHfOOZ ALl 
KHAN: Will tbe Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) wbether DDA proposes to sell its 
building in Jbandc\\.'alan. ExtentioD. 
prcieJllly bousioa its 51ul11, JhuSgi Jhopri 
and Enaineerlnl depattments; 

(b) whetber DDA bad earlier proposed 
to seU JDdir:a Gandhi' lndoor Stadium to 
tide over its ·t1naDcial 'crisis; 
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(c) ir 80, the prescDt finaoelal polltioD I perc,Doial pJaotatioo' crop. Ho ...... 
of DDA; modalities for flxiol tno lupport price 01 

(d) whetber Government bave made 
any iodeptb inquiry ioto tbe, workioa of tbe 
DDA to know tbe causes of tbe financial 
crisis in the organisation; and 

coconut (copra) OD a rctulaf bul •. _ Ir. 
boins worked out. 

Co.tr •• New. O"a.I .. U •• I. 
Ooord.r .... 

(e) if so. tbe outcome tbereof? 

THB MINISTER OF STATE IN' THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : <I) Yes, Sir. 

(b) The Stadium ComplcJE has been 
transferred to tbe Sports Autbor.ity of 
India, as it was CODstructed for tbat pur· 
posc. 

(c) Total assetts : 

Total liabilities : 

Excess of assets 
'over liabilities : 

Rs. 627.03 Crores 

Rs. 417.69 Crou~. 

Rs. 149.34 Crores 

ld) and (e). No such indeptb study bas 
beeD made by tbo Government. # 

Floor Price for COCODut 18 Keral. 

1824. SHRI K. MOHANDAS .. : Will 
tbe Minister of AGRICULTURE be pleased 
to state: 

(a) whetber there is • demand for 
fixiol a ftOOI' price for coconut in Kerala; 
and 

(b) if so, tbe reaction of Union Govern. 
ment thereto 1 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY of: AGR.ICULTURB (SHRI 
YOOENDRA MAKWANA) : (8) Yes, 
Sir. 

(b) Government bav!J decided to fix tbe 
minimum support price tor coconut (copra) 
on a reaular basia. as is tbe practice (or 
major agricultural commodities', The 
procedure aDd methadololY developed lor 
fixiog the procurement/minimum support 
prices for \be major agricultural crops, 
which arc al1 seasonal crop', 'E' DOt 
appropriate in \be calC of.. eoooaut whicb i. 

1825. SHRIMATI BASAVARAJS. 
SWARI : 
SHRI UrrAM RATHOD: 
SHRI MULLAPPALLY RAMA. 
CHANDRAN: 
SHRI LAKSHMAN MALLICK: 
SHRJ KAMAL NATH : 

Will the Minister or INFORMATION 
AND BROADCASTING be, pJe8ICd to 
.rate : 

(a) whetber tbere ;s a propos" to set 
up a Central New. Ol'laoisatioo ;0 Door­
dar,ban; 

(b) it so. the details tbtreo(; and 

(c) tbe time by whicb tbi. O'poisalio a 
is likely to be set up 7 

THE MINISTER OF STATE OF THS 
MINISTRY OF INFORMAJ'JON AND 
BROADC~STING (SHRI A.K. PANJA): 
(a) Yes, Sir. 

t 

(b) and (c). Tbe proposal iovolves 
settinl up • Central . News Oraania.tioo 'ia 
Dooraarsbao aod estabU.bmcllt of Dew, 
I-tberlos telms in Dt1bit Bomba)" Mid, ... 
Calcuu., Jalandhar, Abmedabad, BIDJllo" 
and. Ouwabali by pro\lidjol nece .. ry 
equipment aod Itafr. ActioD to set up tbo 
Ceotral News OrgaoisalioD and ,be new • 
• Iberio, teams has beeD initiatc<i. 

Charter Aareement "Ub Spala lor 
FJ.biDI R1abt. . 

1827. SURf T. IJALA OOUD: Will 
tbe Minister of AGRICULTURB be plealC\l 
to state: · 

(a) whetber it is 0 fact thlt SpaiD ba. 
been liven the ,iibt to use our fiabio. 
arounds under a charter aareemeot; 

(b) if so, tbe detaill tbettor; 

(c) the collDtrin which haYe _ 
.raotod de facto ,iabta of fbbjalt aad 
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(d) .betbel Government are aware of 
tbe premium tbat eacb cbarter permit br_ la the iodustry ~nd if so, tbe reaction 
01 Oove.romcnt thereto ? 

THE MINIS1ER OF STATE IN THE 
DEPARTMENT Of, AGRICULTURE 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTURB (SHRI 
YOOENDRA ~IAKWANA)' : <a) No. 
Sir. 

(b) Qutltioo doe. not arise. 

(c) 'No councry bal been given any de­
/lICIt) ,i.bts or fisbi08; cbarJer aareement" 
are _tend into by tbe Indian companies 
to charter fisbinl venel. through tbe various 
disponeDt ownen located in Singapore, 
Hoo, Kooa and Japan, etc. 

(d) No, Sir. 

Strlal OD R ••• y ••• 

1828. SHRIl\fATI KISHORI SINHA: 
Will the Miniltfr of INfORMATION 
AND BROADCASTING be pleased to 
state : 

(a) whetber the Doordar!bao serial on 
aamayeDa is being exhibited abroad; aDd 

(b) if 10, the nama of tbose countries? 

THE MINISl'ER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SBRI A.K. PANJA): 
~a) Since tbe for:iaD telecast rilhts in 
reape<:t of the serial jRamayana' do not 
vest in Doordar~bao. tbe Government is Dot . 
aware wbether tbe ~tri"l is beiol ~xhibited 

abroad. 

(b) Does Dot arllO. 

[ TI'Qltslatlon) 

Ea.teD.lon or tilDe limit by D. D.A. for 
DfposltJua COlt or Flat. 

1829. SHRI MANVENDRA SINOH: 
WiU tbe Miniater of URBAN DEVELOP­
MENT to pleased to state: 

<a> abe Dumber 01 applicant for L.I.O. 
Oats relistercd whb tbe D.P.A~ UDder tbc 

HUDCO PaUelD Scheme, 1979, who were 
alJotted fiats 00 calb down balis in tbo 
draw held in March, 1986; 

'(b) the number out of tbem wbo have 
rtquesttd for 1he eXftD5ion of time because 
tbe paymco't of bouse building advance to 
them is beiol dc18)'ed due to some reaSODS 
by the resptctivc Government ctIkes in 
wbich tbey are worki~,; 

(c) whether the D,D.A. wou.'d agree to 
luch request ror extension of time; and 

(4) if Dot. tbe reasoDs thereror 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINOH) : (8) 1630. 

(b) 582. 

(c) and (d). As per term. and condi­
tions of tbe aUotmen'. if the payment is not 
made by the allottee within the stipul~ted 
period. tbe aUotmcnt is liabJe to be can­
celled automatica1Jy. However 8S per 
orders or the Supreme Court status-'quo has 
btcn maintained and till deci~ion of the 
Cou rt, no action can be takeD. 

Sun,) or Nation,. RfsoUrCts '0 
l\fabar.shtra 

1830. SHRI BANWARI LAL PURO .. 
HIT: Will tbe Minister of STEEL AND 
MINES be pJeased to sfate : 

Ca) whether aoy sur\'ey bas btcD 
conducted by the Oeological Survey of 
Jndia for tbe Commtrc;al exploitation of 
natural resources available in Maharasb1ra 
State; 

(b) if so, tbe details tbereof and the 
area surveyed so rar; and 

, 

(c) by what time the complete survey 
will be made ? 

THE MINISTER, OF STATE IN THE 
DEPARTMENT OF MINES IN THE. 
MINISTRY OF STEEL' AND MINES' 
(SHRIMATI RAM DULARJ SINHA): 
Ca) and (b). No. Sir. Commercial 
cxploUetiop Or Pli,netals> does not como 
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-under the purview or G~ol~gieal Survey 01 
India. GSI bas been carrying out only 
IcgioDal mineral assessment and preliminary 
exploration of minerals over aress identified 
promising through geological mapping in 
various part' of the country inc1udina 
M.iharasbtra. So, far about 7 t 7% of the 
area of Mlhnrasbtra bas been covered by 
aeolosical mappina. 

(c) The complete survey of tbe State 'is 
likely to be made by the year 1992 subject 
to the availability of resources. 

InstaJhHloo orT.V, Towers In 11Im.thal 
Pradesh 

1831. SHRI K.D. SULTANPURI: 
Will ,the Minister of lNFOR MAllON 
AND DROADCASTIN~' be pleased to 
state: 

(a) wh-ether sHes have been selected in 
Himachal Pradesh for ins,taJlatil)o of T.V. 
towers for bet{er relay of T.V. Programmes 
during the year 19~6,87 and 1.987·88; 

(b) if so, the details thereof; 

(c) the st',!ps taken for C'ofl'jtruction of 
a Hii\) P\)wer Relay Centre in S.himla; 

and 

(d) tbe details in tbtl regard? 

THE M'lN1STER OF STATE OF THB 
MIN1STRY Of INFORMATION, AND 
BROADCASTING \SHI~l A.K. PANJA): 
(a) and (b). Doordarshan has for the 
preseot -planned to set up in the State or 
Himac bal Pradesh a new transmitter at 
Mandi during 1986-87 and two new trans .. 
mitters, ooe each at Bifaspuf and Dharam ... 
sala, during 1987-88. The proposed TV 
transmitter at Mandi has already been 
installed and is under testing. Action to 
select suitable sites at Bilaspur and 
Dharamsala for a.chieving optimum coverage 
in the respective areas bas been initiated. 

(e) and (d). Site {or tbe proposed high 
p(.'wer (l K W) TV transmitter in Shimla bas 
been identified. Installation and commis· 
sioning of th~ transmitter would. howev~rt 
depend on the time needed by indigtnous 
manufacturers to supply tbe necessary 
eql,li.pment and 'annual. a1l0cat!on of Plan 
funds~ 

Rei" ••• 01 Gr. '8 BeU Art. lor DDA 

1832. SURI BHATTAM SR.t RAMA· 
MURTY: Will tho Miaiator of URBAN 
DEVELOPMENT be ple.sed to state: 

<a) whother tho D.D.A. has req uc.ted 
tbe Union O<,vernmeot ror relealt 01 
nearly one tbird of 'he 1,09,000 acre. 01, 
land earmarked as &reen belt area. for' 
buildiol activiJie.; and 

(b) if so.. tbo rcapon.e. of the Govern .. 
ment thereto ? 

THE MINJSTER OF STATE IN THB 
MINISrR Y OF 'URBAN DEVELOPMENT 
(SHRI DALBIR SINOH): <a> No, Sir. 

(b) Does not arise. 

Import or New Steel Techaololl 

1833. SHRI RAMASHRAY PRASAD 
SINOH: Win the Minister of STEEL ;'ND 
MINES be pleased to state: 

(8) whetber Oovernmcnt propose to 
import new ateol technology lik.e OQcray 
optimisiol furnace; and 

(b) if so. the details tbereof 1 

THB MINISTER OF STBEL AND 
MINES (SHRI K.C. PANT): (I> and (b). 
No. Sir. Government bave. however, receiv­
ed a proposal (com a private sector company 
(or ,import of. technology for eneray 
optmtsatfon (urnace and tbe lame is under 
consideration. 

[Tra",latlolJ} 

COtel'lle of Border Dlslrlct, by 
Doordarlba. 

1834. SHRI HARISH RA WAr: Will 
tbe Minister or INfORMA liON AND 
BROADCASTINO be pleased to atate : 

(a) the percentage of populatIon in 
various border district' or Jndia likely to 
be brought undor tbe TV network by tbe 
eod of tbe current Plan period; 

(b) the percentile o( population to be 
brouabt uoder TV network in tbe otber I 

parts or tbe country by tbe end or tbe 
curren' Plan per;odi and 

(c) tbe 8~ep. taken to reduce tbe ,ap 
between tbe two? " 
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'THS MINISTBR Of STATE Of THB 
MINISTR.Y OP INPORMATION 
ANn BROADCASTING (SHR! A.K. 
PANJA) (a) to (c). On implementa­
tion of schemes inc1uded in tbe VII Plan of 
Doordarsbao, TV .er~ice is expected to be 
available to about 86% of population in 
various border. districts of tbe country al 
a,ainst tbe national aver.a" of about 82%. 
The cover.ae· is, therefore. expected to be 
wei,btod in favour of border district ••• 
compared to otber partl of tbe country . 

. Extension of TV service to uncovered areas 
can be undertaken in a pbased maDner 
depeodios UPOD tbe availability of resources 
uDder the future plans ror TV expaosion. 

(£ngll,IIJ 

Flal.cI.1 A.,llt.nee for Natlona' 
Palses DeYtlopmeat ProJect 

1835. SURI BANWARI LAL 
BAIRWA: Will tbe Minister of 
AGRICUL TURB be pleased to state: 

(8) the production of pulses during the 
'Iast three yean, yoar-wise; 

, (b) tbe financial al1ocation made for 
National Pulses Development Project during 
the Seventh Five Year Plan for tbe year 

I 1986 .. 87; 

(c) tbe number and location of proces­
sing unitl established as eDvisaaed uDder tbe 
NPDP; and 

(d) tbe system adopted to provide 
market support to the farmers ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THE 
MINISTRY OP AGRICULTURE (SHRI 
YOOENDRA MAKWANAl : <al Tbe 
productioD of pulses for tbo Jast three 
yean is aiveD below : 

Year 

1983·84 

1984·85 

1985·86 . . 

Production 
(Million Tonnes) 

12.8~ 

11.96 

12 .. 97 

(b) Pinancial a)JoeatioDS made uDder 
National PulsCl Devolopment Project are u 
under: 

Year Ceot.ral 
share 

State 
share 

(Rs. in laths) 

Total 

Seventb 2900.16 1704.34 4604.54 
PIau 

1986·87 600.16 374.24 974.40 

(c) Durio, 1986-87, three Oal mills are 
proposed to be set up under National Polsea 
Development Project. The locatioOl are u 
follows: 

I. Cuttack 

2. Jhansi 

-
3. Coimbatore -

10 Orissa 

10 Uttar Pr.dab 

10 Tamil Nadu 

(d) Government of India declares 
support price for different pulse crop''' 
recommended by the Commission for Aari. 
cuJrural Costs and Prices. If tbe pricca fall 
below tbo level of support price, tbore I, 
provision under National Pulses Develop. 
ment Project to provide fund, to National 
Agricultural Cooperative Market;". Federa­
tion to mako purcbases from tbo market CO 
stabilise tbe price and safeauard interest 01 
pulse Browers. 

[Tran,latlon) 

AccideDtllD Mlael 

1836. SHRr BALWANT SINGH 
RAMOOWALIA : 
SHRI TElA SINGH DARDI: 

Will tbe Mintser. of LABOUR be 
pleased to ata to : 

(a) whether tbore bas beeD an increase 
io tbe Dumber of aQCidoDts fn tbe 
minos; 

(b) it 80, tbe delaO. tboreof; 

(c) whether Government have ·.lCer~ 
talDod tbo causes of tbe facreaso io tb. 
Dumber of accidents; 

(d) if so, tbe details tbereot; and 
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(e) the steps tfakeD by Government to 
check tbem l' 

. THE MINISTER OF ST]\TE OF THE 
MINISTRY OF LABOUR (Sl-IRI P A. 
SANGMA): (a) to (d). The figures of 
accidents in the mines during J 985 and 
1986 are indicated b<low : 

Year Accidents 
.... ~ _. -.-- -.- ..... ~-.-,-~ .. ~.--.~~ .. --,---
Fatal Non-fatal 

-----'"----.----"'-----.-.--.-.. ~ ... '-.----

1985 

·1985 

243 

253 
---" ... ,-------------... ----_._-_., ...... __ . - -----

. ·(Provisional) 

1425 
1509 

An analysis of tbe cause'S or accidents 
reveal that tbe number of accidents cau~ed 
by (all of roof, other transport 
machinery, fall of perso!1s and fall of objects 
bas increased whereas the nurnber of 
accidents caused by fall of side and 
explos!ves bas decreased. 

. (e) The Mines Act 1952 ani rules and 
regulations framed thereunder contain 
adequato provisions for the safety of 
workers employed in the mines. Th~se 
provisions are rtquired to be complied with 
by mines ma.nagement. The Director 
General of Mines Safety. Dhanbad a:ld his 
OffiCfeS 'enforce the statutory provisions in 
respect or mines safety. The Director 
General of Mines ~arety also i.ssu~s guide­
lioes in the form of cir(;uJars to (nines 
management from time to time for adopting 
safety me~sures. rvtines are periodically 
inspected by the offi:ers of the Directorate 
General of Mines Satefy. 

Food and Agriculture Organisation 
ProJect Aid 

1837. SHRI K .. RAMAMURTHY : 
SHRI N. SOUNDARARAJAN: 
SHRl ANANIA PRASAD 
SETHI: 
SHRI MULlAPPALLY 'RAMA-
CHANDRAN: 

Will the Minister or AGRICUL TU·RB 
be pleased to state : 

(a) the details of tbe two projects to be 
executed \Vitb tllc financial assistanCe) of 

Dollars 1.'$.000 fer ..... aa ...... ment 
has .hoeD sianed with Food and· Asrlcolt.,. 
Orpnisatioo;" . 

(b) wbe·ther the IIreed technical 
cODsultnfon session., 00 qUllity .ssuraoQo 
and inspection or marine production in 
February 1987 bave been conducted by Food 
and A8ri~ u·'furc 0 ,lnisation;. aDd ' 

(c) if 80, the reluhs tbereof 'I 

THE MINISTER OF STATE IN THB 
DEPARTMENT OP AGRICULTURB 
AND COOPER.ATION· IN l'HS 
"'·flNISTRY Of AGRICULTURE (SHRt 
YOGENDRA MAKWANA): (8) The 
.wo projtcts under tbe Technical Corpora­
tion Cooperation Programme sfaned with 
Food aod Asricullurc Orpnisation on 
20 1.1987 are: 

(i) Assistance to Aerial SetdiDI 
Programme of CbambaJ ravines in 
Madhya Pradesh witb FAO .Isis. 
tance of US S 95,000. This 
projtct will awst in tbe imple­
mentation of tbe 1987 .. 88 Aerial 
Seeding Programmo ~nd raisin. of 
the technical capabilicitl or 
Government personnel ror lCaUna 
up of operacionl for J 988.89-
)993 .. 94. 

(H) Production of Soya Food 9fhb 
FAO assistance of US $ 60,000. 
Under tbis project relevant and 
current information on' the 
technology of soya fOOd processing 
and provision of training in soya 
food developmCDI wiJl be rrovidtd· 
to Indian technologist. and a 
markecioa ,I,pecialiac. 

(b) Yes, Sir. 

(c) The ·consuf.tion, empba.lstd tbe 
importance of improvement of qualit, of 
sea food exports 10 that detention/rejection 
or sea food exports may be minimised and 
bentr prices obtatoed by up.radiol product 
quality. . 

Teler.at 01 Proa ...... '. by TV 
Retay Centre, Kod.lkanal 

J 838. SMRl N. DENNIS : Will tbe 
Minister of· INFORMATION AND J 
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QaOADCASTING . .,. plea.ed to be 
,t,to· : 

. (a) wJletb., tbe TV. relay ·ccotre, 
Ko4Ii~J1 will rei.)' tho .&irQ pro,lamme. 
tel_t b1 tho t.kdru Doordubao; 

(b) if Dot. t~ proposed duration of 
lb. COGlre to rolay programmes from 
Madr.. Doordanbao aDd otber natioDal 
book-up prOlr.mmes; ao~ 

(c) the decails of proarammea propolCd 
Co bo relayed (rOID this Centre? 

THi! MINISTER OF STATE OF· THE 
MINISTRY Of INfORMATJON ANlJ 
BROA.DCASTING (SURI A.K. PANJA) : 
(8) to (c). Yes, Sir.. Kodaikanal Trans .. 
mitter is relayins aU prOgrammes telecast 
from Doordar.ban KCQdra. Madras includ· 
iDa National Proarammc relayed by Madras 
from Delhi. . 

Educated SC/ST Unemployed 10 
. Aodlar. P,.den ~. 

18.59. SHal V.. TULSIRAM Will 
Ibt MiDis'. of LABOUR be pleased to 
slate = 

(I) tbc total number of educated 
unemployed in Andb,a I)radcsb belonging 
to Scheduled Castes/Scheduled Tribes as on 
31 December. 1916; ", 

(b) tbe detaUs of schemes in operation 
fOf imputina uaiDiI.\I for self ·emplu)'roeot 
to t bcpl. aud 

(c) the Dumber of sucb unemployed 
persoas provided employcucDl after comple­
tion of tbe traioiDg" 

rHE MINISTI!R. OF STATE OFIHE 
~INIS'rRY Of LABOUR (SHRI P .. ~. 
SANGMA) : (a) Tbe available iofornlation 
rlf.tea to tbe number of SC/ST appJlcants. 
rOlistered with tbe Employment Excbaoaes, 
not all 01 whom may be un~mp)o)'ed. In 
JUDe', 1986, 82.4 tboUJUd Scbeduled 
Ca~tlea .and 13.9 tbousaad . Scheduled Tr1be 
applicant •. weto ",lslORd with ,be Employ­
ment ExcbaDaet io Aadbra Pradesb. 
JoformatiOD for Decembor. J986 il Dot 

t 

availablo. . 

(b) and' (.c). Tbe two Ceutrally 
SpoD50red" Self-employmeDt schemes beiDI 
implemented arc the scheme for Trainiog 
of Rural Youth for Self-employment 
(TR YSEM) and tbe . Scheme for Providing 
StU·Employment to Edccated unemployed 

. Youth. Under the former sc~eme which 
covers both educated and' uneducated. a 
total of 3845 SCjST Y'outh were trained 

.. during 1986-87 (upto January. 1987) in 
tbe S.tate of Andhra Pradesh of whonl 1895 
were self· employed.. Similar figures for 
the latter scheme are not available. . ,.. 

Sub-Standard DDA Flata ia Madipur 

1840. SHRI BALASAHEB VIKHB 
PATIL: W.U the Minister of U&BAN 
DE VELOPl\1 ENT be plcased to stalc : 

(Ci) wbelher the residents of Madipur 
Janta n.ltS a rehabilitation colony in Delhi, 
have complained 10 the O'DA againal the 
sub-£tandard cODstruct.ioD of tbeir 
houses; 

(b) if so, the; action taken by tho 
00/\ in the, matter; and 

(c) if not. the reasons thereof 1 

THE t-ltNlSTER OF STATB IN THB 
~HNISTRY OF URBAN DEVELOP. 
l\1lNI (SHRl DALBIR SINGH): (a) 
No such complaicts regarding sub-standa·rd 
construction has been rec~ived from the 
residents of 414 Janta Flats for Harijan 
and Landless persons at Madipur. 
However, certain complaints of seepasOI 
ba ve been received .. 

(b) The seepage is due to (amperiD8 
with the PVC pipes used for internal water 
supply and for the over-head tanks. To 
stop such tamperins and breakiog 0( lbe 
PVC pipes by allot'ees, necessary a~tion 
to pn)vide G I pipes for tbe horizontal 
lengths bas been taken up. Another 
reason for Ahe seepage is that tbe perSOQS 
occu'pyina the flats are misusing tbe 
terraces fot washing clotbes etc. due to 
whi~h the mud-phuska and brick tiles' 
trcatOlent of terrace gets disturbed for 
.which tbe alloltees b3ve bt:eo· advised to be 
careful. 

(c) Does Dot arise in view or reply 
to part ~b) abovo. 
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AlrlcaiCarai Prod.ctloD I. Itrll.te. 
•• d Ralafed Ar ... 

1841. 'saRI UrTAM. RATHOD: 
WiD tbe Minister of AGRICULTURB be 
pltaled to state : 

(a) wbotbor i"t is a (act tbat tbe yield 
,of qricultutal produce is more wherever 
irfilalioD and protectivo irrigation facili· 
tiel are availablo than in raimed areas; 

(b) if 10, tbe calculated standard of 
apicultural produce wbere irriaatioD and 
protective irriaatioD facililic$ are a vaiJablc 
via.a·vis rainfed arcas; and 

(c) the factors kept in view by tbe 
Commission for Agricultural Costs and 
Pricea while dctcrminina the priCCl of 
foodaraina and otber aaricultural produce 
ill tbe above areas 'I 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOOENDIlA MAKWANA): (a> Yos. 
Sir. 

(b) Tbe avera,e yield levels of 
i"iaatecl and uoirriaated areas arc DOC 

derived at tbe all·lodia level. However, 
tbi. jnformatioD becomes available. for 
major States/crops aeoeraJly through POIt­
.tratificatloo aoalysis of tbe crop catlina 
experiment. and as loch they do not 
poaIOSI the required dcarce of Itatistical 
precision. Based 00 available information 
from major States, tbe average yield levels 
01 irrilatcd/uJ)irripted areas for selected 

crops for 1983-84 are as uDder: 

Crop Yield per hectare in Kp. ---.. ---.... ~-,----

lrrilate4 Unirriptcd 
Area Area 

Rice 1636 1079 

Wheal 2220 964 

Jowar 1141 425 

Bajra 1339 S80 

Mai.~ 1268 8S7 

GrQ\lodout 1075 617 

(c) While rccoIDIDoodi .. tho pra 
policy and doterminlo, tbo appropriato 
level of minimum support/procurement 
priCCl for rood.raicl aDd other I.ricultural 
commodities, the CommisaloD for Aari. 
cultural Costs and PriCCf. takea IDto account. 
int,r ali4. tbe Ivanable .timat. of cost 
of production. cbaD.os io price of inputs, 
chanica io tbe prices for competiul crope. 
oocd for providiol iOceDtivo to arOwcrf'. 
trends in market prices, effect on &eDcral 
price level and cost of IIviol. interna tiona1 
market price ,iituatioD .s allO chinps 
In tbe terms of trade between aaticuJtural 
and Don-asricuttural aecton of tbe ecoDomy. 
However. wbile rccommeudina tbo price 
policy for different qrieultural commodi­
ties, the Commission does not recommend 
prices 00 • res ion,) baais. 

lada.tr'.) Strike. '0 GOI, OUlaD ... 

0111 

1842. SHRI SHANtARAM NAJK: 
Will tbo MiDister of LABOUR be pleased 
to .tate : 

(8) tbe total Dumber of iodustria! 
uaits on striko in tbe Uaioa Territory of 
Ooa, Daman and Diu; 

(b) tbe Dumber or workers atrec:ted 
on account ot the strikes; 

(c) tbe total Dumber of mandays Joat 
dunna 1986; 

(d) tbe efforts made by tbo Goa 
Administration aDd U DioD Oovernmco t to 
solve tbe labour problem; and 

(e) the resulta thereof 1 

THE MINISTER Of STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANOMA): (a) to (c). Accordin. to 
tbo lateat available informatioo, durio. 
1986, tbere were l.lltrikea iD Goa. DIm.' 
aDd Diu involviol 2164 workers wbich 
resulted in a 1011 of 2160' maoda,l. 

(d) aud (e). Iodultrial RelatloDI 
Machinery both at tbe Centre and in the 
States contiDues to make etrorts to I_CD 
tb. 'incidence or industrial dispute. by 
preventive mediadoo. ' concniatlon IDd 

"adjudication. OovOfDmoDt bave al.o let 
up a Dumber or Tripartite IDdustrial Com-
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mitt_ "bleb, .moDi otbon. dllCUII 
~,industrial relatioDi problems aod coDlidOl 

measurea oeceasar, to maintalo industrial 
harmony. 'As I rcsult of. tbeao effort .. 
tbero bu beeo aa lmproftiDoDt 10 tbe 
industrial relatioDi .(tualion ill 1986. 
compared to 1985, witb tho number 
of Itrikea decliDiDI from 35 to 
12, workcn aft'ected from 6421 to 2164 and 
the number of maod.,. 10lt from 82208 
to 21605. . 

_' 

AlIotlDeDt of Laad to Claarltable 
Hospital. 

1843. SHRI KAMAL CHAUDHR.Y: 
Will tbe MiDi,ter of ,UR.BAN DEVELOP· 
MBNT be pleased to atate : 

(a) tbe names of societies or, trusts 
wbicb bave been allotted Iud at COD­

eessional rates by tbo Delhi Development 
Autbority OD tbe recommendation of Dclbi 
Admioistration (or buildiq cbaritable 
hospitals. till December. 1986; 

(b) « tbe fata at wbi,b laDd bas beeo 
allotted; , 

(e) "betber Delbi Development 
Au tbority has executed tbe· leue deed witb 
sucb of the laciede. or trults. who ba ve 
constructed hospital buildiol$, completed 
tbe required formalities aDd are ruoaina 
hospitals for a 1001 time; 

(d) if DOt. tbe reasons tbereof; 

(e) whctber complain" rtlardiDI 
irrquJariU" have bceo received frolu lucb 
societies or trUllS aptDst ccrtaio oftkiala 
of Delhi Development Authority for 
dcla),ina exccutiOD or lease dceds; and ... 

(f) if sO. the action taken fo this 

relard? 

TaB MINISTER Of STATS IN THE 
MINISTY Of URBAN DBVBLOP· 
MENT (SHill DALBIIl SINGH): (a) 
As per 5tatandt 1 liveD below. 

(b) 1\1. 5,000 or Ila. . 10.000 per 
acre. 

(e) 'aDcI (d). Out of 20 ca •• meotioood 
in llat • A' Ieuo cleo4a bavo bola, _Iterod .. 

in 8 <;a' •• The pOIitioD of remaining 12 
casel II mcotioaod in Statcmeilt-Il BiveD . . 
'below. 

(c) and (f). A complaint" was 
received from Mat_ Cbaoab. Devi Arya 
Dbarmartb Eye Hospital reaarding delay 
in cx.eeution of lease deed. Follow up 
action bas been takCD and lease deed hal 
.loco been executed in this case. 

StaleDleDt.1 

Lisl of cale, In ,,'hich Allotment 0/ Land 
Ira btt" made for Hospital at 

. Conce,,;onld Rate 

,I. Air Force Association. 

2. Khosla Modical Institute. 

3. Arya Vaidya Sala. 

4. Iswar Byc Institute. 

S. Cboudbary Aisbi Ram Batra 
Cbaritablc Trust. 

6. Indian Ca~r Society. 

7. Doepak Gupta Memorial Trust. 

8. AU India Society for health and 
educatiOD. 

9. Vivekanaod Partbistban Parisba.d. 

10. R.jan DbaJl Charitable Institute. 

II. Amar Jyoti Charitable Trust. 

12. Birla Institute of Medical Research 
for Hospital. 

13. Mab~sati Moban Dev; Jain Sbikshan 
Saml'i. . 

14. Indian Spinal Injuries Centre. 

IS. Jaipur Golden Charitable Clinical 
Laboratory Trust. 

16. Oaneb 
Trults. 

Dass eba\\)a . Charit 

17. Su.oder Lal1aiD Charitablc Hospital. 

18. Mabaabay 
TNSt. 

Cbuni Lal Charitablo 



19. Oujarmal 
Rosearcb. 

Sciences. 

M.odi 
Centre 

..,~ .. , 
Hospital· and 
for. Mcd~a1 

20. Escort Heart ItistUute and Roaearcb 
Centre. 

StateDlent~II 

. List 0/ ChQrltable Hospitals In R"pect 0/ whicll Lease Deed reI ttl hi E)"ecuted and 
Regl"ered 

SI. Name of .tbe Society 
No. 

1. Air Force Association 

2. Arya Vaidya' Sala 

3. Insber Eye Hospital 

4. Indian Cancer Society 

s. AU India Society COl Health and 
Education 

6. Vjvckanand Parlbistban Parisbad 

7. Rajan Dhall CblritabJc Insu. 

8. Biela Institute of Medical ROieartb for 
Hospital 

9. Mabasati Moban Devi J.lin S.ksban 
Samiti 

10. Indian Spinal lojuries Centro 

11. Jaipur Golden Charitable Trust 

12. Gaoesh Dass Chawla Cbaritable Trust 

[Trans/atlon] 

Telecast of Films 

1844. SHR) RAM BHAGAT 
PASWAN : Will tbe ~inister of 
INFORMATION AND BROADCASTING 
be pleased to state tbe total num\?Cr of films 
shown 00 T.V. duriDl tbe period 1983 to 
1.986 and the number of 'reJillous, bistorical 
and aoeial films out 01 them 1 

Reasons for pendio. 

Lease deed paper ~nder submissioD 
for stamping to tbe ASSOD. 

Site plan drawici are, under prtpara­
tionl approval. 

Land usc of the plot is under eX81ni. 
natioD. 

PendioB regarding cbaole of site. 

Pending rea. change of site. 

-do .. 

Under litigation 

Site is Dot clear ror banding over tbe 
possession. 

Pending rcgardin& cJarifi~atioQ of 
concession rates from tbe Government 
of India (Ministry of Urban Develop­
ment). 

Not yet ripe r or execution ot UISC 
deed. 

Lease papers bave been stnt to tbe 
society ror stamping. 

-do-

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRJ A.K. PANJA): 
Tbe total Dumb:r of films in Hindi and. 
other teaional lang'uaatl teltcast in tbe 
National Network! Delhi aod LPTs durin. 
tbe period 1983 to 1986 was 510. However, 
it i. Dot possible to classif, tbe" film •• t 
rcliaious, historical or IOcial as in molt . 
of tbe cascs these inaredientB are, preHnted 
iu one or other form. . 
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Ownersltlp 1 .. loGses ror Go,ernmeDt 
Employee. 

l8·'S. SHRI . IIAFIZ l\tOHD. 
SIDDJQ: Will 'he Minister of URBAN 
DEVELOPtdENT be p1rased to ~tate : 

(8) wb~tber Fourth Pay CommiSS!OD 
bas emphasised tbe need for construction 
of ownership l\puses for Central Oo\'ern­
ment emplo)~eces to case tile pressure on 
Government accommodation as a 
rCl;et demeot after retirement; 

(b) if so, tbe steps taken to construct 
ownership bouses for tbe Government 
emplo),cet and to ensure that a Government 
servant lets. house of bis own well before 
be ftoaUy retires .om tbe Government 
aervi~; and 

(c) whether' bore is aoy scheme u.n~er 
which it is ensured tbat 'be reuuna 
employee acts a bouse of bis owo ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP­
ME~T (SlIRJ, DALBIR SINOH):, (a) 
Yes, Sir. 

(b) a.nd (e). The Central Government 
Employees are entitled to avail of Bouse 
Building Advance based upon their scaJe 
of pay, period of scr\tice and rtpaying 
capacity. An ownership Housiog S,.b~me 

financcd out of the accumulated fund of 
Cc:ntral Governmc.-ot Employets Group 
I nsurance is beina operated by HUDCO 
uftdcr which 10ans are available to Centra.1 
Government Employees tbrouah Hcu!ioa 
Boards/Developmeot Authorities/Coopera­
tive Societies. 

Fourth Pay Commission·, recommen­
dation with f'tlard.o the seuing up of a 
Housing Fuod required detailed elamina­
tion. 

Prlclna PoUe, of N .S.C. 

1846. DR. K. O. ADIYODI: Will 
the Minister of AGRICULTURB be pleased· 
to state : 

(a) wbetber National Seed. Corpora­
tion bal any uniform pI icin. policy for 

IQPPb' of "rious kind, of~. to farmers 
at a r.souble aod uDi~orm price tbrou&h.­
out tbe couotr)'; and 

(b) if Dot, the steps taken to s8ye tbe 
farmen from exploitation by middltmcn ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT "OF AGRICULTURE 
AND COOPERA TION IN. THE 
MINISTRY Of AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (a) and (b) •. 
While tbe National Seeds Corporation 
(oUowa a policy of "nasonable and uniform 
prices for all its seeds throughout the 
coontty, some times it become necessary 
for tbe CorporatIon to adjust pr;ces of its 
seeds suitably in lome states due to tbe 
market rolU'~ 

National Seeds Corporation sells its 
leeds at notified prices through its own 
outlets or tbroUlb its authorised dealers. 
The .question of exploitation of the fanners 
by the middlemen. therefore. does not 
arisc. 

Foreign Assllomeot to Officials IOlol,ed 
In VlgilalJce Casel 

J847. SHR] VISHNU MODI : Will tbe 
Minister of AGRICULTURE be pleased to 
51ale : 

(8) whether certaio ScieDci~ts in tbe 
Indian Agricultural R.seafcb Institute, 
New Delbi, wbo are invoh'cd in certain 
\'Iailance cases, have be~n allowed to leave 
the country on certain foreign assignmtnt •• 
if so, tbe reasons therefor; 

(b) wbether their absence from the 
couotry win Dot hamper tbe .. investigations; . 
and 

(c) tbe criteria foJ1owed by Govern­
ment in liviDS clearance in such cases? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THE 
MINISTRY OF AGRICULtURE (SURI 
YOGENDRA MAKWANA):' (8) to (c). 
Before pet mit tin. officers/ scientists of 
Indian Council' of Agricultural Researcb to 

. proceed on deputations abroad, necessary 
clearaD~' ftorn vi.iJance/admipisCrativo 
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'angles are invariably taken. 00 tbis b •• i. 
·a Dumber .of Scie·otists iocludiol Scientists 
of lodian Agricultural- Research Institute 
bave been deputed 00 foreiSo assigoments. 
Before living ~ucb clelrances the concerned 
authorities take into consideration all facts 
about disciplinary cases pending or contem­
pl1ted against tbe cooc~rDed officials. If 
any prima-facie CI1e is established or 
disciplinary!vigilance case is p:odiol or 
contemplated against the officer, clearance 
is oot given in his case. 

Urban Dnelopment Project ia GuJarat 

structure alld loatitutiOD StreaatbeDlna/ 
CODlultiDi Servicel. 

AIlt!eatloD of 'aD" to Stat,. aDder 
ladln Awn Yoja •• 

1849. SORI PR.AK.ASH V. PATIL: 
Will the Ministor of AGRICULTURe be 
pleased to ltate : 

(a> tbe allocatioD made to tho States 
under the Indira Awas Yoj.a. Cor 1985. 
86 and 1986.87 fo.r coostructioo or houses' 
for tbe SC IUld sr in tbo rural areas; 

1848. SHRI RANJIT SINGH (b) tbe taraeh . of construction or 
GAEKWAD: Will the Minister or· bouses fixed and achieved. by tho Statol 
URBAN DEVELOPMENT be pleased to duriol the above period; 1,04 

state: 

(a) whether any nelotiations were 
. carried out witb tbe World Blnk durioa 
October-November, 1985 regardiDI tbo 
project for Urban Development of Gujarat; 
and 

(b) if so, tbe details and outcome 
thereof? 

THE MINISTER OF STATE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH): (a) Yes, Sir. 

(c) tbe States-wi.e taraet fixed for 
the Seventh Five \'\at Plan and tbe 
fioancjal allocatioDs made therefor? 

THB MINISTER OF STATS IN THB 
DEPARTMENT Of aURAL DEVELOP­
MENT IN THB MINISTRY OF AGRI­
CULTURE (SHR.I RA.MANA~D 
YADA V) : (a) aod (b): A ltatement sbowiol 
tb.e allocations made, Dumber of bouIIDB 
ualti approved, tbe CO.t of the unit. 
approvod io tbe ycar 1985 .. 86 aad 1986·81 
and tbe units reported' completed 10 far 
is laid on tbe table of the H.)use. 

(b) The negotaitioDS resulted in tbe ... 
agreement of tbe World Bank to fioance' (c) ODe million houle. aro Co bo 
urba.n development projoct in the State. c90structed under tbe Yojaoa in tbe 
The total cost of tbe Project is S 130.51 Seventh Plan. The Dumber of units is 
miIJion or 156.61 crores out of which, plaooed by tbe State. 00 a )'car co year 
Loan assistance"of IDA is S 62,00 millioo. basis in tUDC witb tbe earmarked anoea-
Tbe Project covers Area D:velopmcnt. tiODS made for Indira AWls Yojaoa UDder 
Town Planning Schemes, Slum Up8rading, Rural LaDdiess Bmployment Ouaranc'lo 
Solid Waste Management, Urban Infra- Pr08rammc (RLEGP). 
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New Tech.It.ella V.S.P. 

1850. SHRI B. AYYAPPU REDDY: 
Will tbe Minister or STEEL AND MINES 
be pleued to 8tate : 

(a) tbe now techniques intended to be 
Jatrodaced. in Viaakblpatnam S"eol Plant al 

distiquisbed from the metbodeololY of 
8teel production adopted io Durlapur. 
R.ourkcla aDd Bbilai; 

(b) wbether tbe completion or tho Steel 
• Plant at Visakbapa loam has come upto 

tbe time scheduled as on 1 January. 1987; 
and 

(e) whether tbere il lOY possibility of 
tbe project becomiDI operational abead of 

. tbe time acbedule? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) The 
follo"iOI Dew teebnololies are beiDa intro­
duced in Viaakbapatnam Stoel Plant for the ' 
firlt time in lb, country : 

(I) Selective crushiol of coal in coke 
ovena. 

(2) Dry coolina of coke and pacr.­
tiOD of power by usiOI beat of 
coke. 

. (3) Base mix yard for preliminary 
bleodioa of linter mjx. 

.(4) Use of gas e(p8oaioD turbinel for 
pocrating power usina hip lOP 
prcssuro of blast ruroaco. 

(5) Usc of Iub-lance aDd dynamic 
cODtrol of steel makin, procen at 
tbe OXYICD CODverton. 

(6) CompatcriaatioD or blalt furnace 
cbaralD& stove operatlou etc. 

(7) ComputeriaatioD of prOCCll control 
iD rolUoa mitla. 

(8) Distributed control 'Yltem in 
power plant for bette" maD_lemont 
of power plaot. 

(9) Computer based central despatcber 
ayltem for power..... w., aDd 
otber utilitlca for coauriDI' optimi. 

IItiOD of~. use of thelt 
aervlcea. 

(b) The constructiOD work on 
Viaakbapatnam Steel Project commcac:ed 
from February, 1982. A. per ori8;011 
schedule tbe firat pbase of tbe project wu 
to be completed' in 1986 and. tbe entire 
project in '988. . Fund constraints and 
mismatches of proarcss in differeDt ZODa 

atJected tbe propels of construction almost 
from the inception. A review in 1984 
indicated rtviscd c:ompleticD schedule for 
first pbale of tbe project at tbe cod of 1988 
aDd entire project by 1991·92. Por speedy 
implementation of tbe project at mOlt 
ccon('micaJJy viable cost a Revised Ratioo-

. RUsed Concept W.. pl'fpared by the 
project under consult.tioD of its prir.cipal 
consultants MJ I M.N. Dastur and Company. 
These revised propos..ls are under consi­
deration of tbe Government. However, 
tbe Project bas ~eD alkfd to 80 ahead 
with tbe co\lstructioD in accordance with 
tbe revised plan. Under the revised 
rationalised concept tbe lit phase of project 
is scheduled to be completed by December 
1988 and the entire project by June J 990, 
I.e., one year before tbe earlier estimated 
completioD schedule. Tbe construction 
work of tbe project is by and I.rsc on 
scbedule. 

Cc) It is difficult to aaseu at this staac. 

1Ub Inlera.tio •.• a .~il .. FeatlY.' 

1851. SURI CHHITUBHAI OAMIT: 
Will tbe M ioisfer of INFORMATION 
AND BROADCASTING be pleased to 
Itate: 

<a> whether arty lodian fUm woo any 
award in tbe recently beld 11th Intern.tio­
Oil Film Festival; aDd 

(b) if 10, tbe detail. thereof' 

THE MINISTER OF STATE OF THE 
MINISTRY OF INf.ORMAIION AND 
BROADCASTlNG (SHR) A.K. PANJA): 
(a) Yea, Sir .. 

(b) 'MASSEY SAHBB' woo ror 
Raahuvir Y.dav the Silver Peacock Award 
for tho bett actor. 
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1853. SaRI MAHBNDRA SING.H: 
Will tbe Minister of STEEL AND MINES 
be pleased to state : 

(a) wbether Union Government propose 
to ioeroase tbo royalty on mi.Derals; 

(b) tbe names 01 tbe mineral. on wbich 
Union Government pal royalty to State 
Govornments at preteot. tlie rate at wbicb 
it i. paid aDd tbe basi' OD which it i. paid 
aod tbe Dumber of times royalty bas been 
mere.1ed since 1950; and 

(c) tbe amount of royilty paid by 
Union Government to each State during 
tbe lau three year. and tbe amount of 
royalty outstaodioa. mineral·wise aDd ,tlte" 
wise 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT Of MINES IN THB 
MINJSTR Y OF STEEL AND MINES 
(SHRIMATI RAMDULARI SINHA): (a) 
Yea. Sir .. 

(b) Royatty on all minerals is collected 
by tbe respective State Governments 
although tbe ratcs OD miner'lt. other , tban 
minor minerals are fixed by tbo CeDtral 
GO't'etoment. Tbe Ceotral Government 
neither coHeets roya", Dor allocates amount 
to the respective States. 

Particulan 

• 
Non-reportable accidents 

Reportable accideDts 

Total Accidents 

Fatal Accldeots out of Reportable 
Accidents 

R.eportable accidents are those In which 
death or bodily injury II cauaed end by 
which tbe perlon iDjured i. preveoted f. om 
workio. for .' period of 48 houn or 
more. 

Apart from piece-meal revision coocern· 
Inl lome minerala, tbe aenoral reviaioD in 
tbe rat. of r",alty OD mmeraJs otber tbaD 
minor mineral. bas been done five times 
.. ace 1'9'0. . 

(c) Does 80t arise.. I. tbe royalty it 
collected by tbe State Gove,omeots. 

Aceldeata -Ia Steel Plant. 

18S4. ,SHRf SARF,ARAZ AHMAD: 
Will tbe Minister of STEEL AND MINES 
be pleased to state : 

<8> tbe Dumber of acaidents in steel 
plants during the last three years, year-wise 
and the Dumber of f..ltal accidents among 
tbem; 

(b) whetber careless handling of sarety 
equipment and ill-bealth of workers were 
lome of tbe caUsel of accidents; 

(c) tbe number of workers who are not 
completely heahhy at prescot; and 

(d) tbe steps proposed to cbeck acci­
dents in future ? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT): (a) The 
following statement gives information in 
respect of accidents in SAIL plants : 

1984 1985 1986 
(Nos.) (Nos.) (Nos.) .- ---------

6199 6668 7478 
+I 

1521 1288 1.214 

7720 79S6 8692 

22 17 43 

Non-reportable ac:cidents are those io 
wblcb bodily injury il caused and tho ~raon 
injured is either Dot prevented from working 
1000 after or provented from workins for a 
period of less tbaD 48 bours. 
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(b) The reason for reportable I' atcideDtl .. a time schedule etc., Gnd to submit 
• c:ritical appraisal report for 
implem,ntation. 

Is partly due to noo-us. of safety appli­
ances aDd protectlve equipment suppJied 
to employees ioapife or educational 
measures. 

As a policy. protective equipment and 
safet)' appliances are issued to aU c:mployeea 
by SAIL, sare~y boots and helme.ta are to 
be compulsorily used inside tbe Plants by 
all employees. Tbe supply of protective 
equipmeot and safety appliances are free of 
~ost. Special appliances like gas masks, 
breather apparatus, safety belts, car-muO's, 
face shields etc. are also issued depeodiDl 
on the nature of identified hazards and area 
~f work. 

(c) SAIL have a scheme 'or periodical 
medical check- up of aU its employen who 
work in areas of tbe plants wbere dust, ps, 
chemicals, noise or opthalmic hazards 
prevail. Plants have well-equipped hospi­
tats. It bas been observed in 'SAIL tbat 
around 10-12.5% of the employees are 
diagnosed for occupational diseases, these 
are treated till the employee is completely 
cured. The status of health of SA IL 
employees is by an~ large lood in view of 
the good eDvironment in tbe workioa and 
tbe Jiving areas. 

(d) SAIL have taken tbe foJlowiol 
steps towards minimising accidents : 

I. MIs Arthur D. Little Inc., a 
coDSultancy firm of USA 10 the 
field or Safety, Occupational .. 
lIealth and Environment, hal been 
retained by SAIL from November 
1986, to conduct a survey of tbe 
statu!, attitude, awareness, pre­
paredness etc. in the matter of 
safety, .health and environ.ent 
and to submit a crieica.1 appraisal 
report to SAIL for' implement.lioD 
aDd to iml'rove tbe lacunae. 

2. MIs OSHA (India) Limited, a 
cODsultancy firm in tbe field of 
Occupational Health. bas been 
retained to study the statUI of 
employee bealtb check up scheme 
facilities available lor diaanosi, of 
occupational diseasc. and treat· 
,mtnt. attitude of employees" for 
preventive medical examination OD 

3. Continuoul efforts are made by 
SAIL to eliminate unsafe c:ondi­
tioDa aDd unsafe practices by 
regular observations. inspections. 
aludie., iovestisations, analysis of 
job, work environment and 
empJoy~e attitude. engineeriog 
methods, education. invoh'c:ment 
and motivation. Identified unsafe 
conditions and practices are 
eJiadoated on a thne bound basis 
by reBular follow-up and review. 

4. SAIL carri<s out a review of tbo 
quality of PTOlcctive equiprnent 
and safety appliances by altitude 
survey of ustr cmplo)cci and in 
order to motivate them to always 
use such equipment. 

5. Consideration and re\'ic:w or 
safety slatus is done eve,)' day at 
shop floor by the I)({,n.rtmcolal 
Safety Committee, once a month 
by the Zooal Safety Comnlittee 
and once in a quarter by the Apex 
Safety Committee. 

6. Awareneu and training pro-. 
atamme for all employees are 
undertaken periooically W~I b 
audiO-Visual aids, dramas, skits 
aDd case students. 

7. Safety audit is carried out once a 
quarter by each plant and reviewed 
by National Joint Council f<'r Sleel 
Industry orx:c ~If yea fly and 
aonua!ly by the B!ard of Directors 
of SAIL~ 

PrOtlston of Iloaies tbrougb Private 
Agencle. 10 Deihl 

18SS. SMR! SHANTI DHARIWAL: 
Will tbe Minister of URBAN DEVELOP­
MENT be pleased to state: 

(a) whether his attention has beeD 
drawn to tbe-acute housins problem beiDI 
(.c:ed by tbe people livina in I)elhi; 

(b) whether D. D.A. was constituted to 
solve the boulina problem or' tbe peoplo 
Uvial io Delbi; 
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(c) wbether it it I lact tbat DDA h .. 
faned to provide adequate bouslDI faeili" 
to them; 

(d) ir so, wbetbe, Union o ove mmeat 
propose to solve ,he bousinl problem Of 
tbe people of Delhi througb pr'ivate aleneie. 
aJso; and 

(e) if so. by what time aDd if not, tb. 
reasons therefor ., 

THE MINISTER Of STATB ·OP THB 
MINISTRY OF URBAN 'DEVELOPMENT 
(SHRJ DALBIR SINGH) : (a) Yes, Sir. 

(b) It is not correct that DDA was 
constituted solely to solve tbe Houslo. 
problem of tbe people of Delhi. Tbe 
object of the Authority is to promote tbe 
development of Delhi e.cc~rdinl to plaD. 
wherein housina is oDe of tbe activities. 

(c) No, Sir. DDA had COBstructed 
more than 1.25.000 bouses . upto tbe year 
1985 .. 86; about 83,SOO houses are at various 
stages of con1tfuction at present.. Effortl 
have been made by DDA to construct as 
many bouses 89 PJssible within the 
constraints of fifl3nces and avaiiabUity of 
land. 

(d) and (e). A prcposal to aSlociate tbe 
private builders in the hou!e buildina 
Dctivily is under considenltion of tbo 
Government. No time limit can be indicated 
in soch rna Hers. 

tnstrudinnq to State for Constru('Uon 
or Cheap I-Ioulfl 

185(,. SHRI MADAN. PANDEY: Will 
the Minister of URBAN DEVELOPMENT 
be pleased to Itate: : 

(n) whether Union Government consl. 
deftna to issue some efTe·ctive instructions 
to States to construct cbeaper bouses; 

l (b~ if 10. the time by whicb tbeM 
Instructions are likely to be iSlucd; 

(c) whether the development autborltles 
in the Statts are construedn. cheaper 
hou!C's even at rrescntj 

(d) if so, tbe details tbere~r; lad 

(e) .. 11 DOt, bow low COlt booae. are 
proposed to be provided to 1'001' and Jow 
,incamo ,roup people? 

T.HE MINISTER OF STATR IN THB 
MINISTRY OF URBAN DEVELOPMENT 

. (SHRI ,DALOIR SINGH) : (a) to (e). 
Housina it a State' subject Bod all Social 
Housing Schtmes are impJ(mented by fhe 
State Oovernmenl!/U.T. Admnl. according 
to their need. and plan priorities. The 
luickJioH for finaDtinl by HUDCO 
Itipulate tbe following cost ceiliol : 

EWS I (urban) RI. 6.000 

EWS II (urban) Rs. 15,000 

EWS I (Rural) RI. 6,000 

BWS II Rural) RI. 10,000 

LIO I Rs. 20,000 

LIG II Rs. 30.000 

These COlt ceHioal have beeo fixed to 
CDlure construction of cbeaper bouses for 
economically wea.ker sections. The financ­
iDa palte.m of H U DCO also prescribes 8 
bialhcr loao component at lower rate. of 
interest for amaner and cheaper bouses. 
As per Housing aDd Urban Development 
Corporation (HUDCO)'s guidelines, 55% 
of its funds are earmarkt'd for the construe­
tioo or cheaper bouses for tbe EW Sand LIG 
eJleaorjes. In addition. the National 
BuildiolS Organisation promotes the 'use 
of cbeap aDd new building mar~rials and 
tccboolOBitl to reduce • cost of construc­
tion. 

(Englllh] 

Con«p.aa' PlaD for Deihl by DUAC 

1857. SHRI VIJAY N. PATIL: Wi1~ 
the-Minister of ,URBAN DEVELOPMENf 
be pleased to state: 

(a) the proeless achieved 10 far in 
formulatio& its own conceptual plan for 
Delhi by the Delbi Urban Art Commis­
sion; 

(b) wbether lome modifications are yet 
10 be ma40 10 tbe pfoposed pl ... Qf i* ba, 
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,*n "fioally accepted by tbe concerocd 
autborit·es; 

(c) whether Union OoVe'fOmeDt have 
advised the Delhi .Urban ArC Commission 
to take into consisJeratioo tbe adverse 
situation created by"u!-preccdented increase' 

. io population traffic congestion aDd ioade­
quate civic services; aDd 

(d) if so. tbe details of directions ,iven 
by Governmeot to tbe Delhi Urban Art 
Commi.;sion to tack Ie congestion and other 
civic problems of Delhi? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SURI DALBJR SINGH) : (a> to (d). 
Keeping in ~ic:w the rapid urbanisation and 
fast economic afowtb of Delhi. tbe Govern­
ment have been consideriog extensive 
modifications to tbe Master Plaa ror Delhi 
which was prepared with a tim~ perspective 
or 20 years upto 1981. The drart modi­
fications prepared accordinaly by tbe DOA 
wer~ notified on 6.4.1985 inv:ting objections! 
suggestions. In the meafjwi'ile it was felt 
that there is need for hiab quality input in 
this entire exercise so tbat there, is muctl 
clearer perception or the emerlina, scenerio 
and reaUstic appreciation of the constraints 
in tbe existiog model Jeadina to 8(JUod aDd 
imaginative solution. for the fUturc. In 
tbis context" it was rclt that the DUAC 
could play a more pO$iJive role and could 
prepare a perspective plan Cor Oclbi 2001 
~ith the belp of a multi.disciplinary Iroup 
comprising architects, Town Planoen. 
Transp(.rtstion Plaonel •• etc. A conceputal 
plan for Delhi 2001 was accordingly pre .. 
pared by tbe Commission and waf formally 
presented to tbe Prime Minister on 
17.7.1986. Tbis docament was made 
public and suglestioDl from members of the 
public thereon were ioivited throulb a 
public DOtice. Over 90 SUueSdODS wtre 
received in response to this and Ire under 
consideration of tbe Government. A 
decision OD tbe inputs from tbe conccputal 
plan to be made to tbe modification. to tbe 
M&$ter Plan prepared by tbe DDA win be 
taken at tbe time of finaUs.tioD 01 tbose 
modificationt. 

(Tralblatlon] 

. Shop' on P.,ementl 10 Delbl 

18S8. SHRI KALI PRASAD PANDBY: 

WUI tbe MiDialer of· UR.BAN DEVELOp· 
MBNT be pJeued . to Itato : 

(I) whetber tbe Dew Delhi Municipal 
Committee baa ordered to remove t bo 
pavemeot shopkeepen; 

(b) il '0. tbo total number 01 penon. 
who are caroiol their livelihood by runnin. 
ahops 00 pavements In Delhi at present as 
also tbe number of those shopkeepers wbo 
are liviD. Tebbazari to tbe Municipal 
Committee; 

(c) whether UDioD Government propose 
to provide permancnt sbops to tbose pave­
ment Ibopkeepen who are payiol Tcbbazari 
in ocarb)' Irea.; aDd 

(d) ir so, tbe time by wbich alternative 
aitea will-be provided to them? 

·THB MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINOH) : (a) The 
unauthorised lQuatters in New Delhi 
Municipal Committee areas are remo\'td by 
tbe NOMe from time to time. 

(b) Tbe New Delhi Municipal Commit­
tee bas reported tbat there arc 970 kiosk,! 
stan-holder •• 10~3 hawking licence holders. 
200 Tehbazari bolders in tbe NOMe arca. 
besides. about ISOO unauthorised squat .. 
terse 

(c) and (d). Tho NOMe bas bccn 
constructing kiosks (rom time to time for 
tbe rebabilltation of cebbazari holden .. 
However. of late keepioa in view the 
aesthetics, inconvenience to tbe pedestriaos 
and security reasonl, tbe NOMe bas dis­
continued tbe buUdiOI or kiosks. lalltad 
CODv~Dieot aboppiol centres in different 
residential areal are beinl conlCructed by 
tho NDMe for tbe convenience or tbe locat 
resideDts, whicb will be allotted to tbe 
willing tebabazari bolders and verified 
squatters. 

C01'.rale of Cricket Mateh. by 
DoorcJarlltaa 

18'9. SHRI ZAINUL BASHER: Will 
tbe Minister of INfORMATION AND 
BROADCASTING be pleased to .tate : 
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(a) wbother OowrDIDCDl '~ aware or 
tbe views expre,sod ie 'diffeteDt Quarters 
that cover'le of tbe Crick., Matcbes by 
Doordarabao i. DOt upto tbe mar~ and 
below standard •• compared to other 
countries; 

(b) if so, tbe steps beloa taken to' 
imp.ove the standard: and 

(c) whetber any special arransements 
ba\-o been made by Doordarsban for tele .. 
castioa the World Cup cricket c,yent in 
India aDd Pakistan '1 

II 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BRO~DCASTINO (SHRI A.K. PANJA): 
(a) Tbere is. mixed r~8clioD (rom' tbe 
viewers about the standard 01 Doordarab3o 
coveraae or cricket matcbe,l. 

(b) It is tbe coostant endeavour of 
Doordarsban to provide coveraae of cricket 
matches and otber sports events comparable 
to International atandarda.. With this end 
in view. Doord""Ibao thavc been arraoainl 
Workshops for Prod~rs. Cameramen and 
Comme.ntators coiocidin. .itb the live 
,overage or tho current Indo .. Pak tilt 
series. In addition Doordarsbao bave 
beeD addlol. from time to lime.. lalest 
equipment for improviol tbe teehoical 
qaalaty of the covera&et. . 

(c) Doordarshan eovisaae to take 
following special measures t:> ensuto that 
the covtrBie of World Cup Cricket 1987 
conforms to Intornational standards : 

(i) UparadatioD of tbe equipment of 
the existing four colour 08 vans; 

(iI) Procurement or additional six 
colour 08 vans; 

(iii) ComputerJaatioa or display of 
scores, It.tistics efc. 

(iv) Traioioa of tbe Itaff to be deputed 
for coveralc of tbe eveDt; 

(v) Screeulnl of' commentaton and 
experta "'iovoh'cd in coverinl tbe 
evenn; Ind 

(vI) 'De{1uttna a tram or experts to 
,.amine c;amer" positions at 

various Ita'clia 10 that. uaifona 
level of prOduction i. acltieved. 

(Tra",/a/Ion] 

Ne'w Re.earth Ce.trn for Soy.beu 
10 Madhya l>r.de •• 

1860. SHRI PRATAP BHANU 
SHARMA: Will t'be Minister of . AGR.I­
CULTURE be pleased to state: 

Ca) whether Government prcposo to 
est_bU,b Dew research centres to carry out 
research in tho field of soyabean in Madbya 
Pradesh; aod 

(b) if 10. tbe details in this rcprd 'I 

THE MINISTER OF STATE IN THB 
DEPARTMBNT OF AGRICULTURB 
AND COOPERATION IN THB 
MINISTRY Of AGRICULTURB (SORI 
YOGENDRA MAKWANA) : <8> Durin. 
the VII Plan. Indian Council of A,ricul. 
tural Research bas established two Dew 
c'entres for' Research 00 Soy.bean 10 
Madb)'a Pradesb. 

(b) The National Researcb Centre on 
Soyabean at Indore started functioDiol 
during 1986 with a total outJay ef 
Rt. J97.00 lakhs for a period of 4 yean. 
Another centre win start (uDctioniDI rrom 
April J. 1987. It lawabarlal Nebru Krisbi 
Visbwa VidYRlaya l Jabalpur witb • total 
outlay or Rs. 2.11 lakbs for 3 years. 

{EnlUsht 

VlolanOD 01 a.arte .. AlreemeDt b,. 
Foreign F •• hlnl Boat. 

1861. CHAUDHARY RAM PARKASa : 
SHRJ K. PRADHANI : 

Will tbe Minister of AGRJCULTURB 
be pleased !o state: 

(8) whether custom authorities bavo 
brouabt to tbe notice of bls Ministry. tbe 
continued violation of charter aarecmcotl 
etc. by foreign cbartered bOlts; 

(b) if 50, tbe step. takeD; Bad 

(~) wbet~r Oovernmtllt propoee 10 
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: btectlist .ucb until aDd if Dot. tbe "reaIODI 
Ihtreor, 

THE MINlSTER OF STATE IN TliB 
DBPARTMENT OF AGRICULTURB 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 

. YOOENDRA MAKWANA) : <a> No 
; coatioucd violatioo of cbarter agreements 
,etc. by loreilD . 6shi'" boat. bas beal 
brouaht to,tbo notice of Government by 
custom authorities. 

(b) and (e). The charter parly 8sree-
,meat II eDtered iDto by tbe Indian 
Companies with their foreiaD collaborators. 
The a.reemeot provides for .• peci8.c 
reapoasibUidea OD tho oootractiD, parties. 
AI luch. tbe Indian compaDies are froe to 

. tako Iopl action .. aiOlt tbe collaboraton 
for afty breaeb of tbe .,reemcot. 

T ....... for Foodanla •• ad 011 .... 
Prod.~tlo ••• ,1811986·87 

1M2. SHit I SRIKANTA DAnA 
NARASIMHARAlA WADJYAR: Will 
the MiDiiter of AGRICULTURE be pleased 
to stato : 

(a) tbe "filets Bet and acbievement. 
made in the production of rood,raiDs and 
.oilaceda durin. 1986 .. 87; 

(b) tbe production or tab; and kbarfl 
crops separately durin, tbe year Scate-wlse; 
and 

(c) tbe Dew strateay adopted to raise 
tbe production tbertor 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP AGR.ICULTURB 

.. AND COOPERATION IN THB 
MINISTRY OF AGRICULTURE (SHRI 
YOGBNDkA MAKWANA): (8) alUl (b). 
The P"OUiD, Commission fixed. (arpt 01 
160 million lODDes of foodarains and 14 80 
mllUoo tooon 01 oilseeds '.. lor tbe ,ear 

" 1986.81. 

Floal estimatet of Kbari( crops lor tbe 
',ear 1986 .. 87 are DOt yet due/not yet 
received (rom aU tbe Statea. The, labJ 
orOpi are ItUI to be ·.lIhuvlltod ID maoy of 
tbe States. However, it h curseDtl, 
.r_'D,","'~ tl1" ,be p~9d~t~oq 01 ~baril 

,food .... iDa dGriaa the,., mar be arouDCI 
IlO to 84.0 mlUIoa toues aDd that or Rabl 
loodIraiDl iA the ra .. of 66.0 to 67.0 
mitlioa too... In respoet of oilsteda, abe 
production or kbarif oilseed. duriol 1986-87 
Is curreolty exptcted to be in 'be rlnp 01 
66 0 to 67.0 lakb loanes and Ibat, or R • .,. 
oilteeds ia the ran .. 01 56.0 to 58.0 latb 
IOODtS. 

(c) The broad Itratecy formulated for 
loereaslnl crop produCtiOll dUff.,. tbe 
Seventh pjYe Year Plan lacluda malimi· 
.. tion 01 prodt.ICliviC, iD irripted areas. 
timel, aDd adtquate sapply of aariculturll 
inputs. iDCftUiDl the area aDder biab­
yieldiaa varieties, art.tor attcotloD to 
d,.,laod larmlna. adoption 01 area approacb 
In potential districts, allUriaa remuaeraliyo, 
priQII to be 'ermen, latcoti6catJoo 01 
r ... reb efforta, etc. 

Re,lt •• , R a D to R.'. '"",nla. 
Pr04.etlOti 

1863. DR. CHINTA MOHAN: 
SHRI MANIK REEDY : . 

Will the Mioilter of AGRICULTURB 
be pleued to .tate : 

(a) whether it fa. 'act that food'tainl 
production io 1986 wa. )own than in 198, 
deapi.te . biaber Input. IUCb al wAter. 
fertilisers. leeds. pesticides etc.; 

(b) if 10, the fe&lODl tbereo': IDd 

(c) whether R. aDd D etrOrtl need .. ' 
review aDd it 10, tbe mea.um belDl 
contemplated In tbit reprd ? 

THE MINISTER OF STATS IN THB 
DEPAR.TMBNT OF AGRICULTURE 
AND COOPERATION IN T'HB' 

, MINISTRY OF AGRICULTURE (SHRI 
YOGBNDRA . MAKWANA) : (a) No. 
S'r. Tbe total foodaralOl ptOdoctJOD ia 
tbe crop-year 1985-86 "AI 150.47 milboD 
tODDeI,' .. compared to 145.54 mllUoD tODO. 
iD 1984·8'. 

(b) Doea 001 1riIe. 

(c) There ii, ........ , .,.tem 01 reviewin. 
It aDd D effol1l 10 order to pribritilO tbe 
mearcb . actiYltlel to fulQI Cbe production 
~r .. t_ of dlCl'ereqt oro.,. . , .,. 



Co' ..... t, Deft ....... Blocb 

"."'. PROP. NARIrIN CHAND 
,PARAIHAR: Will .... Mlail"" 01 
AGRICULTURS be'plea"" to ..... : 

(a) whether tbere b .. beea aa, Iocr_ 
10 tbe aum'ber or eom ... oit, Developuamt 
Blocks in .IM COUll'" "D ,be Sixtb aDd tbe 
8ewmtb Pi" Y.r Plu; 

(b) If 10, tbe Dumber of Bloe"" State·wise 
at tbe 1»oIIDOI01 of .cb of tbe PIaDS I.e. I 
Aprf.I, 1980 aod I April, "a, and .. 00 I 
JaDuary, 1917; 

(c) whether aD, more C.D. Block. 
bave been de,maDded by tbe State Govern­
meats tncludiDi Rimaobal Pradesb durio, 
tbis period; and 

(d) if 10, the detail. of the demands, 
State-wile aDd tbe declsloD of UDioD Govero-, 
meot in tbis reaard 7 

THB MINISTER OP STATS IN THB 
DEPAR.TMENT OP RURAL DEYBLOP­
MENT IN THB MINISTRY' OF 
AGRICULTURE (SHRI RAMANAND 
Y ADAV) : (a) .Itd (b). o.lred informa-
tion is .~i11 .".Ited from tbe Seala/UTs. 

te) and (d). The creatioo of blocks it 
within the" jurisdiction of tbe State 
Govtl'l1lDCntl aDd Ipproyai 01 Union 
Government II aCtt required for Chit purpoM. 
EarlieI' propoaJ, relalioa to increase or 
Dumber of block. were lCot b, States to 
tbis DepartmeDt .1 release or lUDell under 
JRDP were liveo on uDiform basis to 
blocks iD tbe couotry. I D the Seventh 
Plao. tbi' ~dur. of makin, \llocatioal 
under __ Dr ... beeD dilcoatinued. 

M'a. ••• e LI •• I. HI •• rltal Pradella 

1866. PltOP. NAaAIN CHAND 
PARASHAR: Will lbe Mlailter 01 
INFORMATION "AND BROADCASTING 
be pltaae4 to atate : 

(a) whether aay demaDCI for providiDi 
a microwlvlliak be,weeD SbIIDJa/Kuauli/ 
Hamtrpu,r (aloaawltb ead·liDkl It BUa.pur 
aDd Una) baa bleD made ~ bis MIDI.t.., 
bal placed tbe, orcler wllb Deputmeal 01 
TelecommUlllcatlODl; aDd 

(b) if'so. tbe likely .to b, "bleb It 
would be provJded 'I 

THB MINisTER OF STATE OP THB 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A.IC. PANJA) : 
(.) No such demand appears to' baH beeD 
made io tbe' meD~ put Dor aDY order' lor 
providiq tbe link • ., bas ~n placed with 
tbe DepirtmcDt or TeJeCOlDmuDica~jODl~ 

(b) Does DOl arise. 

ICrl.' Villaa "ead,. fa HIta.clt •• 
Ptade" 

1867. PROF. NARAIN CHAND' 
PARASHAR: Will tbe Minister of 
AGRICULTURE be pleased to Itate : 

- (a) wbether Uoion Government have 
recetved any demand from State Govern­
ment or tbe representatives or tbe people 
from Himachal Pradesb for lettinl up . 
Krisbi Vi,yan Kendra. io various. distdcte 
of tbe Statt; 

(b) if 10. tbe districts for wbic:b tb, 
demand bas beeD made; and 

(c) tbe decision taken by OovernmeDt 
for settinl them up at thcto places and tbe 
lik.ely date by wbich tbey would be 
opened ., 

THE MINISTER OF STATE .IN THB 
DEPARTMENT Of' AGRICULTURB 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTUllB (SHRI 
YOOBNDRA MAKWANA) : (a) Yes. Sir. . 

(b) The Dames of the diltrlcfl 
for wbicb tbe demand bal been m.'or 
eatabliabmcDt or ~irabi Viayao Keodras iD 
HimacJlal Pradeab are .. follow. : 

J. Palampur. Diltrict Ka ..... 

2. Dobr., Di,trict Ken ... 

3. Diatrtct Hamlrpur 

4. Diltrlct 'Una 

5. Dlltrict Bila.pur 

(c) No declaioa bal 10 tar bleD tat'D, 
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Labourer. ReDdered' Jobles. due to 
Closure of Supr Mill. 

, 1868. DR. CHANDRA. ·SHEKHAR. 
TltlPATHl : Will tbe Minister of LABOUR 
be, pleased to stato. : 

(al wbether a large ~mber of labourers 
bave become unemployed due to closure 
of suaar mUls in ,alious partl of the 
country; 

, 

(b) if so, tbe number of sua_r mil.ls 
closed and labourers UDder unemployed ID 

Uttar Pradesb; 

(c) wbether Oovernment a-re ~taking 
effective steps to provide employment to 
,belc labourers; and 

Cd) if so, the details tbereof and ir not. 
tbe reuons tberefor 7 

THE MINISTER OF STATE OF THE 
MINISTRY OF LABOUR (SHRI P.A. 
SANGMA) : (a) and (b) •• ccordiol to 
tbe late&t available information, during 
1986, there were no closures or sugar factorics 
i.o tbe country. 

(c) aDd (d). Do Dot arise. 

[bll/sh] 

TV Reception fa SlodlaucJurg and 
Rato.alrl District. of 

Maharashlra 

1869. PROF. MAOHU DANDAVATB: 
Will· the Minister of INFORMATION 
AND' BROADCAS1]NO be pleased to 
ltIIte :' 

(a) wbetber Govemmant ~ad assured in 
the Lok Sabba tbat n~cssary arraoacments 
were beina (Dade ,to CDsure elkctivc recep· 
tiOD of Doordarsban programmes in the 
Sindbudul'l aDd Ratnaairi districts of the 
K.ookan reaioD of Mabaraabtra; and 

(b) if 10, tbe steps taken in this 

, reaard? 

THB MINISTER OF STATB OF THB 
MINISTRY Of INFORMATION AND 

. BltOADCASTING (SHa. A,K. PANJA): 

(a) and (b). It was. Int', Gll4. atated 10 
repl, to Unatarred Questions Nos. 55 and 
20)0 aoswete4 io. tho . Lot Sabba en 

. IS.II.85 and 10.3.1,986 fetpecti'Vely tbat (i) 
TV service was proposed to bo'p,ovJ4ed to 
Ratoaairi district and · (ii) it wu expected 
'lba' tbe TV traDsmitter at Paoaji would be 
comm'isaioned OD full power of 10 KW by 
about tbe middle of 1986. brlnaioa pails or 
Siodbudufl distr~t UDder TV c:overaac. 
Tbe steps takeD to achieve tbe said 
objectivCl are: <i) Tbe scheme for setUoa 
up a TV tran,mittcr of 100 W power at 
Itatn_aid is already under implementatioD 
and tbe transmitter is expected to be 
commissioned shortly. (iI) The TV 
transmitter at Panaji was comnlissioned 00 

full power of lO K. W 00 2.9~ 19,86. and a 
large part of 8indbudufl district bal since 
then heeo Bettina TV. service (rom thia 
transmitter. 

Sub.hl, (or Coeoollt ProducCJ08 

l870. SHRIMATI JAYANTI PAT. 
NAIK : Willibe Minister or AGRICUL­
TURE be pleascd to state : 

(a) the subsidy liven at present by 
Union Government under different schemes • to encouralc coconut production; aod 

(b) tbe steps taken to motivate small 
and marainal farmers to Brow coconurs 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY Of AORICUL TURE (SHRI 
YOGENDRf. MAKWANA) : (a) The 
Coconut Development Board extends 
subsidy to small and marginal' formers for 
expansio. of area under coconut and pro­
motion or irrigation racilities in coconut 
lardens. The iDcentive subsidy jf under _tbe 
scbeme or expansion of area under coconut 
is at tbe rate of Rs. 3.000 I)(r hectare to 
(armers posses,fna less tban % hat or land. 
for irriaatioD faci1itiet, tbe subsidy i. R •• 
1,000' per uuit. 

(b) The foUowina.. steps ar. taken to 
oncourap small and martinal 'aroler. to 
tak", up coconut cultivation: 

l~ Production and dlstributioD or 
qualIty COCObut 8eedlioll. 



• 
2. Providina subsidy at til" tale of 

as. 3000 per " • .' lor ttlkln,. up 
COQODut eultivadoD. 

. 

3. Edueatioa tbe .towen OD Im­
proved methods' of cultivatioa 
tbrouab exlellsion < literature, 
demoDS'ratio~ prolrammea, or .. -
nisin. cxbibltioDI, eft. 

Allot.en. of Plot. to Freedo .. Fjalater. 
•• Del •• 

. 1871. SHRI VIJAY KUMAR YADAV : 
Will tbe Mioisler of URBAN DEVELOP· 
MENT be pleased to atate : 

, (a) whetber Union Ooveromeot bave 
decided to give a piece of land/plot in tbe 
Union territory or Delhi, OD coocesaiooal 
rates 10 the frtcdom Hibler.; and· 

(b) if 10, tbe details thereof 7 

THE MINISTER OF STATB IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DAL81R SINGH) : (a) Tbc DDA 
ha ve no policy to allot landl plot fo tbe 
freedom fiabtcr$ 00 concessional ratea. 

(b) QUCltiOD cloca Dot arise. 

Ad'trlisemeDt. 01 S~eoDd TV a..Date' 
1872. DR. D.L. SHAILESH: Will tbe 

Minister (.~f INfORMATION AND 
BROADCASTINO be pleas,d to Itale : 

(a) whether there is. decline In the 
advertisements tbrouab the SccoDCI T.V. 
Channel at Delbl and Bonlbay; 

(b) if 50. the steps proposed to rev~ 
the entire aamut or oont.t., schedulao. 
aod tarilT pattfln lor adVertisement 00 t ... 
Second CbaoDcl; and 

(c) tbe aDDual CxptDdJturc Incurred OD 
the SecOnd ChanDel at DeIhl aDd 
Bombay '1 

THE MINISTER OF STATB OP THB 
MINISTRY Of INFORMATION, AND 
BROADCASTING (SHRI A.K. PANJA): 
(a) The income varies frodl montb to 
month depcDdinl UpOD tbe ~ltival .. loa 

and marketiol period !>, products 
advertised. 
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(b) Doet Dot arise. How~ver, the rate 
atrdtture for .~vetti&ements bas been rcvis(d 
w .e.f~ 1.3.81 ill sucb a WI, tbat Second 
eben.1 becomes more attractive for tbe 
a4vertiHrl. 

(c) The aDaual expenditure incurred 00 

tbe SrcoDd. Cba'ODcl' at Delbi and Bonlbay 
for tbe year 1986·87 was Rs. S2.99 lakhs 
aDd Rs. 45.S' lakhs respectivclX • 

. Cr.lh Proar:amme to EDIt.ace output or 
PaIse • 

1873. DR. B.L. SHAILESH : Will tbe 
Minister of AGRICULTURE be pleased to 
ltate : 

<a) whether any crasb programme bal 
beeo prepared to live a boost to tbe PIO­

duedon of pulses. if so, tbe broad outlines 
thereor: < 

(b) the steps taken to encourage tbe 
fanners to use tbe inputs judiciously and 
folio" improved cultivatioD practices; 

(c) tbe stept taken to ensure attractive 
terms to the ,rowers so as to narrow down 
the aap between the price realised by tbe 
.rowers aod the ultimate price paid by the 
coolumtn; and 

(~) the further steps taken to au~ment 
of the supply of Icncticany pu t c seeds to 
the ,rowers? 

THE MINISTER OF STATE IN, THE 
DEPAR.TMENT OF AGRICUL1URB 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURB (SHRI 
YOGENDRA MAKWANA): (a) Govern­
meat of India bave sanctioned a CClltta By 
Sponaored National Pulses Devc)opmcnt 
Project 8t a total cost of Rs. 46.05 crore! 
with RI. 29.00 crorea as tbe central share 
durl81 tbo Seventh PlaD. 

(b) Under National. Pulses Develop. 
mint Project. demonstrations are laid out 
to educato tbe farmers for .be use of 
.. riOut inputs and follow the improved 
cUltivadoo practices. EtTorts are 'also' 
'beina made to ~ake them ayailable with 
Iood quaNt, aeeds of latest "aritits thrcu~h 
lDialkit •• 

(c) Oovemment or India declares 
tuppert prloe .. lor different, < pulse «OPI al 
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rocol1lDleDded by tbe CommilltOD'" for 
AariculturaJ COlts and Pricea. 'If abo 
pricea fan below tbe level of lupport price. 
'there ia • provision under NationaL. Pul ... 
Development Projoct to place fundi at ahe 
disposal· of tbe National Aaricultora' 
Cooperative Marteliol Federation to make 
purchases from tb., market to . Itabilise tbe 
price and sarquard iaterest 01 pulse pOw. 
jDI1a~men. 

(d) Fer aUJlDeotiol tbe supply or 
leoetically pure seeds the National Pulses 
D:velopment Project provide financial 
support for ~be productloD of breede, MCd 
to the l.e.A.R. and for foundation seed· to 
tbe National Seed Corporation (NSC). 
State Farms Corporation of India (SFCJ). 
and State Seeds CorporatioDs (SSC). This 
seed. is furtber multiplied into certified seed. 
by N.S.C •• S.F.C.l. aDd 5.S.C. lad State 
Government farms for supply of ItOeticatly 
pure seeds to tbe farmen. 

HiodustaD ~te&:l"or". COD.tnaclloa Lt •• 

187S. SHRI ~SANAT KUMAR 
MANDAL : Wdl tbe Minister of STBEL 
AND MINES be pleased to atate : 

(a) whether Hiodu'tao Steelworks 
Construction Limited in West Be.,..) II 
.beina closed dowD; and 

(b) if so, tbe reason. lherefor 7 

THE MINISTER OF STEEL AND 
MINES (SHR} K.C. PANT): (a) No, 
Sir. 

(b) Does Dot arise. 

Moderal •• tloa of liSCO ".111 JaplDe.e 
_ ColI.horatlo. 

1876. SHRI SANAT KUMA1l 
MANDAL: Will tbe Mioiltcr of STBBL 
AND MINES be pleased to state : 

<a> tbe staae at "bicb Goyerom.at·, 
. plao for tbe modernisation of tbe lod.iaa 

Iron and Steel Compley Limited, Buropur 
witb tbe Japaocae coliaboratioD ItaD.; 

~ 

(b) the time-bound PfOl1'8mmc, if 10,. 
formulated in tbis bebalf aad tbe Gapital 
outlay involved; an4 

(0) tbe ,te.,. tak •• or proJ)OlOd &0 be 

tHea to aafeauard tbe worken iDtercsta 
aDd .. ve from Iclr.uac:bmc.ot' 

THB' 'M1NJSTSR. OP STeEL AND 
MINES (SHRI K.C. PANT): (I) to (c:). 
Thero i. J:K) provision iu tbo 7th Plan 101 
tbc mode,rollatioD of liSCO, Effort' are 
beiDl made to lo:atc ttcboicaJ and fin.octal 
.al.tance rrom"Japan for modernisation or 
liSCO. Tbo Japan International Coopera .. 
tiOD ApDCY (JJCA) are prepariOI a 
feasibility rtport whicb is expected by July. 
1 g87. Tbere .. fter further action will be 
ooaaidered. 

Allotmeat of LIGJMIG Flat. aader 
HVDCO Patter. Srlteme., 1979 

1877. SHal SANAT KUMAR 
MANDAL: Wall tbe Minister of UIlBAN 
DBVeLOPMBNT be pleasod to state': 

(a) tbe total number of applicant. who 
lot tbemsetvn reai.tcred for allotment of 
flatl under MIO and LIO catelories uDder 
tbe New Pattern Scbeme (HUDCO) .1979; 

(b) tbe total rea.Illation money' collect­
ed by tbe DDA for tbeae ftats; 

(c) tbe number or nats aUotted so far; 

(d) tbe Dumber or persons uDder these 
two c:ateaorios, eeparately· who are still 
anitinl allotment and bow Ion. will it take 
10 clear tbe "aitina Iii'; 

(0) wbetber tbe DDA ba5., in violation 
ot tbe oriJioal terms and conditions imposed 
tbe casb down payment for aUotment 0' 
ftl'8 UDder tbe sebemt. if la, the re.sODl 
therefor; Ind 

. (0 bow tbeae residuary appU~aDt. are 
likeJy to"be alloUed tbe 8ats 7 

THE MINISTER Of STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBJR SINOH) : 

(I) MIG: 47.521 

L1G: 67$02 . 

(b) .Rs. 31.13 cro,... 

(c) MIG: 9801, 
. , 

LIO: 15234 

(d) MIG : 3'236 

LIO: '0786 



·$7 W,lt",. Auwir, , PHAt,OVNA·Ia.,.- (SAKJ4) 

No time limit for tbe allotment 01 flail to 
• t.bo temlinilll tealstraots caD be livea a. 

coostruction of 'tbe ftats is ,abject to tbo 
_vall,bility of funda 'aDd IIDd.· 

(e) and (fr. DDA bad takea :. deeisioD 
to ca,,~rt aU M 10 aUotments and a portioD 
of LtG aUotments 00 cub down basis.. 
Some of the allottee. bave flIed wrl.t peti. 
tions in tbe Hiab Court and tbe caao II 
lubj~ice. 

A •• I. 'aDce Ie Sfate. for FI.rl. 

1878. SHRI SANAT KUMAa 
MANDAL: wm ~e M~~u ~ 
AGRICULTURB be pleated to Itate : 

<a) whether tbere i. • bit scope lor 
developiDI O,binl as I parallel to tbe qri. 
culture lector; 

(b) if 10, tbe .tepa taken In thil direc­
tion aDd tecbnical and fioaocia' ..... taoco 
rendered to the Statea, Stat~.ise: and 

(c) whelblr' GovernmeDt propose to 

decIa ... · 'lablDl' U aD iadust". ~ and' if Dot, 
ta.. re&IODI therefor ? 

THB MINISTER OP STATE IN THB 
DePARtMENT OP AORICU'LTURB 
AND COOPERATION IN THE 
MINISTRY Of AGRICULTURE '(SHRI 
VOGeNDRA MAK\VANA): (8) (0 {t}. 
There i. scope Cor developing fisheries 
almost parallel to AariculttJre.: Government 
bave takeD several steps to develop fisheries 
aDd to increase flab production from joland­
aDd rnrioc leeton. S.e of .tbe important 
ICbcma are development 01' aquaculture 
tbrouab Fish Farmen Development 
A,eociel. establisbment or Pish seed farms. 
prOIDotioD or Btac:kishwatcr 'Fish Filming 
Introduction of Be acb Landini Craft' 
.otorlaatioD 0( traditional crall Ind deve~ 
ijopment of deep sea ftsbiol tbrougb'\ iOira- . 
ductioa or 350 to '00 deep aea BshiDI 
"essels. durin. tbe 7th plaD. 

Detail. or PioaDcial Assist.Dce liven to 
_ioUi State Governments aoti Uoion Terr'i· 
a.riea under lOme or tbe important acbcrnos 
arc f'uroisbed. below : 

(RI. in 18 khs) 

State/U.T. Filb Farmen NatiODal Bratkisbwattr . Introduction 
Developmeot Proaram- Fisb" Farm of Beacb 
Aleacla me for projects LandinI 
(FfDAa) Fisb Seed (Amouot . Craft 

From 1913 .. 14' Develop- saDctiooed Amount san. 
to 1985·16 meat rrom apIa Feb.. ctiooed upto 

1982-83 Co .. 1981) Feb., 1987 
1986·87 

----, ____ .--------
1 2 3 4 5 

. I. Aodbr. Pradeab 34.13 48.72 J2.00 37.82~ 

2. Assam 46.81 42.00. -
3. Bihar 97.06 14.00 

(D.V,C.) 

4. Oujela' 42.56 48.72 8.1S 1.82 

S. H."aaa ".01 39.27 3.00 

fie Himachal Pradesh 1.39 24.:16 

1. Jammu aDd Ka.bmir '6,84 ·5.00 . - -
8. Karoataka 52.40 10.00 - -



1 

9~ Ktrala 

to. Mabarasbtra 

t I. Manipur 

12. Madbya Pradesb 
r 

13. Nagalaod 

14. Orissa 

IS. Punjab 

16. R3jastbao 

17. Tamil Nadu 

18. Trlpura 
#' 

19. Uttar Pradesh 

20. Welt Bengal 

V.T. 

1. Pondicheny 

2. Goa 

2 

37.68 

42.79 

25.28 

91.99 

9.39 

J IS.93 

54.42 

46.82 

67.71 

43.'. 
171.01 

.3 

4872 

45.68 

25.00 

20.00 

2 •• 36 

32.50 

14,00 
(s.p.e.J.) 

4 

35.72 

27.94 

33.25 

7.00 

12.00 

JO.50 

10.50 

8 S4 

_. 

21.00 

3208 

5.24 

--.. __ .... __ ....... ",.,...-.. 

Fishery in our country bas Dot yet roacbed • ataae compa,rable to that or an orptJised 
industry. 

ReC'onsfroctl&D of Damaged RoaHl I. 
Rlgul_rlsed Colonies 

1879. SHRI PRAKASH CHANDRA: 
Will tbe Minister of URBAN DEVELOP· 
MENT be pleased to state: . 

(a) whether Union Government propose 
to issue necessary instructions to the 
Delbi Development Authority and the 
Municipal Corporation of Delhi to live 
permission to resideDts 01 recently reau­
larised colonies like Sasarpur. Sadb Napr, 
Raj NaJar to ,eCOJJstruct the dama,ed 
portion of their' bouses or to recoo.truct 
them as a whole; 

. ' 

(b) if so, tbe decision takeD '1D tbls 
regard; and 

(c) whether Government also propose 
to .aaction bouse buildinl advance to land/ 
plot bolden (on Power of Attorney basis) 
in reaut.riaed colonies ? 

THE MINISTER OF STATE IN THE 
MINISTRY Of URBAN DEVELOPMENT 
(SHRI DALBIR SINOH) : Ca) and (b). 
Or :Jen bave already been issued by the 
Government tba. DDA and MeD may 
IfaDt permission for carryinl out additions 
an4 alterations In tbe rCIUlatiled structures 
covered by the prescribed cut .. oft' dales of 
SO..6.77 nod 16.2.77 (or commercial and 
residential structures respectively in reau" 
.. rised unautborllCd colonies lubject to tbe 
pel'lODS concerned (i) lubmiuioa declaration 
abeat exteDt of nistiDa' coOl'ruction. and 
tbe plao for additions and. aUeratlool (or 
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""0\'&1 of the lcOl body/DDA; and' (if) 
. qreeiD, to' pay development eb .... 
etc. 

(c) Loan/ House buiJdioa advance is 

(c) tho 1001 terms aDd Ihort·tel1ll . 
me.sures propOHd to bo takeD for. 8uppl; 
of adequate quantities of water to tbe' 
PACT plaat ? ' 

auctiuned oDly in tbote c,ue. where the THE MINISTER OP STATB IN TaB 
plot bolders hive leall tide 83d are io a DEPARTMENT OF FERTILIZERS IN: 
position to mortaaaae tbe land/plot in THB MINISTRY OP AORICULTURE' 
lavour of tbe Pr.esideOI ot .India. • (SaRI ,R. PRABHU) : <a> AUboUlb t~re' r 

Reeo,erJ' of Materials by NDCC (1'0. 

MES 

18RO. SHRI AMARSINH RATHAWA : 
Will tbe Minister of URBAN DEVELOP­
MENT be plea!IJed' to s'tate : 

(a) whether it it a (act tbat MBS 
IUlhorfliea at Dehradun confiscated t.be I 

NBCC materials at I MA works in 1977; if 
10. the reasons therefor aod the amount 
involved; 

(b) whether the above amount" hal 
been thown as loss durin" tbat year: if 10, 

under which bead of aCC(lu.nt; 

(c) whether any efforts have been made 
by NBCC to recovcr tbe materials from 
MES; and 

Cd) if so, tbe result tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINGH) : (a) 10 (d). MES 
aachorititl confiscated the N Bee material. 
worth RI. 3.14 Jakhs due to terminatioD or 
the contraet. A provision for th:s amount 
WIS made in the substqucnt year 1979·80 
to 1983-84 under ·Ob501esctn~ of Stores'. 
NBCC is making efforts to recover the. 
cost pf lhe macerialt through arbitration. . 

Water Shortage In FACT PIRDt at Codala 

1.881. SHRI Y.S. MAHAJAN : Will 
tbe Minister 01 AO R ~CUL TURE be pleased 
to state : 

(I) whether 'h~ F ACl plaot at eochin 
is 00 tbo vtraC of closure OD account of 
acute water sbortale; 

.. 
(b) if so, tbe steps taken or- proposed to 

be taken, by the State Government of 
Kerela to a vert the closure; a.od 

is water scarcity. FACT plant at Cocbto is 
Ol.)t 00 .tbe ver.., of c)osure ... . 

(b) PACT bas reque.ted' the State 
Government for release of more water from 
the upstream hydel statiODS to tbe .Peri,.r 

'Valley Irriaation Scheme tbrouab wbicb 
water is received. ~ 

I'll 

(c) PACT has joined 'Industrial Water 
Supply' Scbeme to meet contio&encici. 
Moreover, Petiyar Valley IrriptioD Scbt'me 
of the Sr.ate Oovernment is cODstructin, a 
biab level canal whicb sbould ease tbo 
situatioD. 

AlJocaUoD or Wlleat to Uttar Pride" 

1882. SHR) ARIF MOHAMMAD 
KHAN: Win tbe Ministe,r o( AORICUL­
TURE be plcased to state: 

(a) tbe total amount of wbeat alloca­
ted aod supplied to Uttar Pradesh Govern­
ment for implC'mentatioD of t\alional 
Rural Employment Proaramme duriog 
J986·87; 

(b) whether any priority allocatioD' 
were made for tbe drought affected district. 
of Ibl.t State; and 

(c) if 10. the total q!Jantity of wbeat 
8 nocated and sopplied to tbe droulbt 
aff~cted districts ? . 

THB MINISTBR OF STArn IN THB 
DBPARTMENT OF RURAL DEVELOP ... 
MENT IN THB MINISTRY OF AORI· 
CUL lURE (SHRI . RAMANAND 
YADAV): <a> A quantity or Z,76,340 MT •• 
of wbeat bas been aUocated to Uttar 
Pradesb for implementation of National 
Rural Bmployment PrOSf.rome (NREP) 
during 1986·87 .. " Aaaioat this, 95,839 NT •• 
of (oodar.ins were te-ported to bave beeD, 
lifted by January cnd. Liftiol of tbe 
balance quantity by YlriOOi 1.6001. of 
State OovorosneO\ is (X)DtluuiD, 
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(b). llistri1).,ti()D Qf ,.OGre.. \lode, 

JtftlEr to distrh:tll frQln tbe St.to ia maca', 
qp ,be baal, ~f t~ critori, 'lnder wbi~b 50% 
weiabtap is liven to number at .,ric"l­
tural labouren, marlinat worken and 
... _. . f.rm.. alld SO){. wei,hl,,, to 
1.",0"" o.f p~v.r',. No separ... anoca~ ,"* 14;) dijl'ol'9Pt dist"icIS GO C()DsidcratioOl 
CUblr tblQ tlUl criteria are .coptomp1~od. 

(c) QuestioD dC\t1 .,t _rile. 

a • .,e .. "tatt •• fr ... S'Ie.tI.e •• f la,I •• 
Co.,11 .1 A.,I~."ur.1 Rqearda 

1883. SHRIMATI GEETA MUKHER­
JBB : Win tbe Minister of AGRICULTURB 
be pleased to state : 

<.) wbetber any .. ep~tent.tio!l has been 
~ived from the work-ina sc;ieotist. of 
IQ4i,. CouQCil of Aaricul.tufal Researcb; 

(b) if so, the detail. tbereor; Ind 

(c) ,be actiOD takea thereon ? 

THB MINISTER OP STATE IN THE 
DBPARTMENT OF AGRICULTURB AND 
COOPERATION IN THB MINISTRY OF 
AGRICULTURE (SHRI YOOENDRA 
t.tAKWANA) : (a) 10 (e). There are about 
5000 scientists working io the Indian 
Council of ~aricultural R_rcb Inltilutes 
aod Headquarters. Rep,aent. tions are 
r~ived from tbem directly or Ibroup 
proper cbannel, Members of Parliament 
etc. These representatioM rel.te 10 service 
met!er •• sucb 81, postiolS and traosfers, 
promotiona, assessment benefits, fixation iD 
~y scat... viailaocc/disciplioary matters. 
It .. Dot potlible to live details 01 tbe 
represeotations received unlcss a period is 
epeeiBed. However t all the represeotations 
are txamioed promptly and necessary 
aaioo taken tbereoa, a ad appropriate 
rep'" ICDt. 

E.' • ., •••• to U ........ Rar.'. 
UDnnpJo,ed 

18.4 PROP. RAM I[ISHNA NORB: 
\\Inl tb. Minlal.r of' LABOUR. be p10ued 
te .. ate: 

(a) iN comparative J)eMlfO.... ()I UIl­

aoplo)'lJletlt . 'moD, tbe ecfQC6ted ea4 

uMducated. .. rbJD I,ad ruraL ... ... 
'em.let separatel,; 

(b) to what extent the proarammes to 
proyide •• inrul emplo,meet to 'M .rban 
aDd rUlal unemployed Ita" b •• lUIO.llut 
io achleyi •• , ... dellred ... alta: lad 

If- (c) tbo d .... back.. If ID,. 10 tbe 
implement •• i. or ., proa~mos and tbe 
Ileplcakeo by GoverDQlODl to make thtm 
more meaoilt,ful and result-orltDCcd , , 

THB MINISTBR Of STATB OF THB 
MINISTRY Of l.A,80UI. (SIlaI P.eA. 
SA NO MA): (a) Accordinl 10 tbe partial ' •• 'ts of ,. lltb RO\IIId lurw, ooncNclcd 
b)' ,be N.cioul Sam" Survey Or .. nilatioa 
I .. J.~ ... ry-.~ber. 1913. 'be perceD' .... 
of tbo Ulall, uoanploycd peraoaa in tbe 
lie sroup 5 plus were .. unde.r : 

- ._._._-_.-.. _._ ... ,,,_ ... - .... '-_ ..• _---_._-_.. .. .. _------.--

Rural 

Urban 

1 .. 45 

3.56 

Fo ..... 

0.51 

2.45 

lorormatioD by educational Itandards i. 
not availablt. 

, (b) and (0), T. maJOt beDcfhdl"/ 
e1llplo.yment oriented P'oaruD,P\M bei ... 
implemeoted Ire tIM Nat~al Rural 
Employment PrOl'.... (NRBP). • ... 
Rural Laodleu ~ .... t Ouaranlte 

\. 

Proaramme (RLBPG), 'hi IDUllated 
Rural Emplo),mo" Proarammo 
(I R DP). ..... Scheme for Traini .. 
of Rural Youth for Sclr·Employmcol 
(TRYSI!M).Pel tM .... for Providinl 
Self· Employment to Educated Unemployed 
YOQ\h" Tho •• lI .ct ,,1I1"em.ntl 
under tbe.e PfOlfll1llaCl· ,durios the .. a. 
two years are sbown io 1M ,'element liven 
below. These prOllammes bay. been 
puer.lIty I .. ~ul to acbievina their 
objectivea. They are 'n opention aloee 
the Sixth Five Year 'laD period and wblle 
cateodlollbe .. me to tho Seventh Pive 
Yeaf Plan period. ebe de8ctenciet to· tbe 
prOlnmmea have *' tlkeo Dote of, 
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State.,Dt 

SL ProaralD1DO vot 
No. 

I. Nllst MaDClaYlor 
empJoymeat , 

(million) 

2. aLBOP MIDdays of 
employment 

(million) 

3. IRDP No. or 'amities 
broolbt abovo 
"'"I'ty line 
(I .•• beee-
ftciari~) in •• .,h, 

-i. TP.YSEM No. of Youtb 
Trained 
(Lakba) 

S. ScbeOl. lor No. or persona 
Self· Employment beocfirtcd 

""Bd~ U ... akbs) 
Uoe.llltDyed 
Youtb 

AJsI •• a.,e t. Mala.,..lalra for DroulJat 
Relfef 

• liS. DR.. DA'TIA SAMANT: Will 
,be Mia ... ., of AOlllCULTURB be ,Insect ' 
to state: 

(a) wblt'" Maharatbtra by oreed 
Uoioa Oo~. rer ao emef1e8CY 
Bssistaace 10 Ill. 100 "0_ lor tidiGI oyer 
tbe ICrioUi drouabt .tluation in tbe 
State; 

(b) wbetber Yabar~tra baa. also 
Isked for lupply N fooder for farm IOlmals; 
Bod 

(c) If 10, fie .ctJob tilt. tftereoo' 'I 

THI! """,IS1Blt OP STAT!! IN rAS 
Df!PARTMlHfoP AQ'KfCULTUItE AND 
COOPERA'TION'lf(I 1R'B MI'NISTRY tip 
AORICULTOItI! (SHRt', 'YOOI!NDRA 
MA,ltWAMA) : (I) tel (e)~~;"OOterDmellt or 

1985·'86 1981-87 
Taraet Aeble'Ve- -·"r.i.'-" ---ACfJi~tl. 

meat midi 
----~~--

228.0 316.4 27S.0 283.0 
(upto ~ 

J.b. 1917) 

205.7 233.0 2!6.5 J19.4 
(upto. Dec. 

1986) 

24.7 30.6 32.0 14.5 
(upto OCt. 

1916) 

2.0 1.7 Not I.' 
ftxed (upto Jan. 

19&7) 

2.S 2.2 2.S Not 
availablo 

'>~~. 

M.ba,a~hrta submitted a Memonmdum ID 
November. 19861.seokiDi Cent rat "Iiat .... 
for tlekUol drouabt for 1986-87 aact 
198")-88 a. uncle,: 

l. 1986·87 

2. 1987·88 

Total 

R.I. 26J.62 oror. 

Rs. 233.07 crores ---,----
Rs. 494.49 troles-

Based 00 tbe report of the CODlral 
Team' and (he feCOftl_adatio61 of fbo 
Hilb' Levd Coml1llttee OD lteJier. a como. 
or expenditure ba. been labCflOMd" Id' tM 
State', Government rot 1'988-87 abd 1987.81 
a. under: 

I. 1986·87 

,. 1987·88 

. Total 

Rs. 23.98 ctorel 

Ra. "2.%9 ('role. ,~ -----
RI. 3,6.27 erores 



10 tbeir memorandum. tbe State 
Gofernmcat lOuabt Contral alsiatallCO of 
Rs. 62,01 erores for meetiDB expenditure 
uri cattle ~ps and fodder supply .piost 
wbicb a ceilinlof expenditure of Rs. 0.75 
crores bas been approved. No request for 
fodder supply bu been made by tbo Stato 
Government. 

.. 
, Road De"loptDfDt Project. la G,ujarat 

1886. SURI MOHANBHAI PATEL: 
SHRI AMARSINH RATHAWA : 

Will tho Minister of AGR.ICULTURE 
be pleased to 8tlto : 

, (a) tbe amouot earma,kcd for road deve­
IQPment projects in OUjarat includiol rural 
rQad development; 

(b) tbe aid liveD by tbe W (.l rid Bank 
for tbe projects; 

(c) lbe Dumber of viUaaes likely to ~ 
be covered; and 

. (d) when tbe work to likeJy to be 
takeD up ? 

THE MINISTER & ST ATE IN THE 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
RAMANAND Y ADA V): (a) Tbe 
Plaoaio, Commission bave ~provtd an 
outlay of Rs. 42 crores (tentative) for 
1987-88 for roads aDd bridges in Gujaral. 
Tba iocludes Rs. 5.00 crores ror rural 
roads uDder MiDimuf.O Needs Prolrammc. 
10 ~ddition, construction of rural roads~ 
ma~ also bo taken up under &be NREP/ 
RLSOP which arc essentially employment 
poeratiOD proarammcs. . .. 

'(b) The World Bank baa a,reed to 
pr9.vi4e an amount of approx.imately S US 
119 .. 6 million (SDRa 101 million) as aid for 
thQ Oujarat Rural Roads Project" 

ft. •. 

(c) Under World Bank Project CODS­

traction, rcconatructioD and improvement 
of about 4000 Kml. of roads should be 
undertaken coonectio8 1900 villages. 

(d) The work under W01Jd Bank 
Project i. likeJ)' tQ, be takC'D up duriD, 
19S1:a8. 

M. Baba VDder.rouad Train ID 'M 
• Capital 

1881 .. SHRt D.L. BAITHA : WUI 
tho Minister of URBAN DBVELOP. 
MENT be pleased to atate : 

(a) wbett.:r Bharat Heavy Electrical. 
Limited baa otTered to NO an M. Saba 
under,round train in tbe ca."hal from Vika 
Puri to Vivek Vihar: 

(b) if so, tbe detaill tbereof; aDd 

(e) whether Government bave aca:ptccJ 
tbe propoial 1 

THE MINISTER OP STATE IN THB 
MINISTR Y OF URBAN DEVELOPMBNT 
(SHRI DAlBIR SINGH) : (8) No, Sir. 

(b) and (c). Do Dot arise. 

Light Rail Tran.U System for Dflhi 

1888. I)R. A.K. PATEL: 
SHRI C. JANOA REDDY: 

Win tbe Miniiter of URBAN 
DEVELOPMENT be plea.~d 10 state : 

(a) wbtther Government hav.: 8,ccptcd 
she Rs. 520 crore Light Rail Transit System 
Project for Delhi to be ready io four years' 
time; 

(b) wbether tbe possibility or a magnetic 
levitation based S)stctn al.o hal beoa 
examined; 

(c) if lOt tbe final concJusiOSD, arraop­
menta for funda (or 1be scbeme and tbe time 
scboduJc of the project; aDd 

(d I whether some forela D collaboradoD 
i. proposed to be considered for ~be project; 
jf 10. tbe detaiJs tbereof 1 

lHE MINISTER OF SlATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SING H) : (&) to (d). 
Tbe Government has act up. ·Talk Porco' 
to evaJuate the ditrerent model 01 mea 
lapid tran~it system for Urban Transport 
and. to recommeod the oDe I mOlt lultcd to 
meet tbe arowiol D~d of'DcUli. Tbo a_port 
of the Tuk Force is awaited. . 



N.rV.rletl •• of J.t. B' ..... It, leAR 
I '. I 

1889. DR.. CH1NTA MOHAN: WUl the 
~iDilter of AGR.ICU~lVaB be plc.cd to 
state : 

(a) tbe malo traditional Jute ~DI 
COUDtria iD the world; 

(b) tbe DOW varietl .. of jute relcued/ 
evolved' bJ tbe Jodio CfJuDcil of Airi .. 
cultural Rete.reb and other II aod D 
units; duriDi file lut tbree ,eara; 

(c) whother Oovcroment propose ot 
revie,w ehe wotkio. or lute It and D 
institutes workiDI under the aeli. of tho 
lodian Councilor Aaricultura' aesearcb; 
aDd 

(d) it 10, tbe decails thereof ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURB (SH(t1 
YOOENDRA MAKWANA) : <a> India. 
Bangladesb, Cbioa.· Nep,aJ, Thailand Ind 
J ndooesia are the countries where jute i. 
Blown traditionally. 

(b) The new variet in of jute evolved I 
released duriol tbe last 3 ye.... arc lRO 
3690, Hybrid C. TJ 40 aod UPe ~4. 

(c) Yea, Sir. 

(d) The work of jute research 
I nsti lutes and coordinated project uDder 
Indian Couocil or Aaricultural Research i8 
reviewed in every five years. The oext 
review is proposed to be takeo up tbis 
Y,~r. 

Are. 

Pro~etloD aD' Export o( Cotto. 
"~' 

1890. SaRI PRATAPRAO B. 
BHOSALE: Wilt' the Minister of AGkl. 

. CULTURE be pleased to state: 

(a) wbetber IOIDO· varieties of cott .. 
arc beiaa exported; . 

(b) if so, detaill of such "adetl .. 
area of production and yield per beetare; 

(c) tbo afeps Government propoae 
to t.ke to locrease tbe production of cottOD 
to meet tbe demand in world market; 

(d) whether tbe ircreue in productioD 
or cottOD will improve the condition 01 
fa.tmerl and also a«cct ita consomption 
and country'. viable economic cooditiOD; 
aDd 

'II 

(e) if so. tbe details of tbe steps takeDI 
proposed; if DOt, reaSOD' therefor? 

THE MJNIS1ER OF STATE IN THB . 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THB 
MINISTRY OP AGRICUL'rURE (SHRI' 
YOGENDRA MAKWANA) : (a) and (b) 

Durina tbe last completed cottOD seasons, I.e., 
1985·86, India exported cotfon of tbe LODla 
Superior LODI. Superior Medium and 
Short staple varieties. The total quantity of 
these varieties expo. ted was 4. $3 J.kb baltl 
of 170 ka. each. Tbe final estimate, of tbe 
artlt productibn and yield of tbe varieties 
durioa 1984·85 crop year (tbe Jatest )'ear 
for which staple-wise informatioD ia 
available) are as under: 

Production Yield 
(latb be,.) (lakh bales) (kl/hcc.) 

,.....,.)~-, .. , ....... ,~- - -_._, _ ... , ..... ----... ,--

Superior 1001 .arled. 13.2' . 26.86 34' 

Lool ,.rietiel 16.68 13.85 141 

Superior medjum •• rI.tiea 29.77 31.31 179 

Sbort varie_ S.54 5.09 IS6 



l~a 

(c) to (0). The -.tor tbrust 01 009"0-
meat's programmes for cotton develcpmcat 
• as mudl to meet clomeatic requi .... oDti 
of abe fib" .. t. ae .. nte ..... .. 

Wltb die spr.d of ·cos"-effectl" advanced 
tccbooloaJCI. tbe c:ompttftivcoe.. of colton 
will. improve tn borb fbo domestic and 
iaterrtatJoaaJ ai.rketl. 

Sewa,e S,lt •• J. TraDI-Y ••••• 
Area of Delhi 

lurpluaca for the c_otry'. export cOlDmh .. 
IDents. Por tbis. OovCfnmcot II 
IIDpleeathta a CeatraU,. SpoDlOred 
JoteDlive Cotton Devclopmaat Pr..,.. .. 
wbicb was dcsiloed to ~vet tbe potential 
diatrieb of major COltOD. &rOwi.,. States 1891. SHRI RAM DHAN: Will tb. 
and Doo-tradiLiooaI areal. in Uttar Pradel" MiDIIter of URBAN DEVELOPMENT be 
and Orissa.. Tbe maio atlaltV under pteued.O .1.,. : 
tho schemo ia to Ipread improved 'echoolO81 
both in irrip&cd aod raiD-fed areu. wi\b (.> whether DDA bas formulated aoy 
ao empha. OD iocreasilJl are.. under' aebmle for .. wa .. ditpoul in Traos .. Yamuoa 
blab yieJdio, varieties Ind bybrida. TIle area 01 Delhi; 
prop_mmo alao includes diatrlbutioo or 
~rt.i6ed seeds and supply of plaot protec­
tioD equipment to cot too &rowers. 10 

(b) it 10. tbe details: and 

view of t,be felt-nced. tb. CCDlraUy (c) bow rar it bas proares.sed and wben 
spoosored scbeme is beinl modilled it will be completed 1 
suitably to eocourap the medium and 
Jooa ltaplo varieties or coltoo in parti­
cular. 

THE MINISTER OF STATE IN THE 
MINISTR.Y Of URBAN DEVELOPMENT 

As a result or the steps indicated above. 
botb the ptod.Jctioo and produ.ctivity of tbe 
cotton crop is expected to increase 
aipjf:icanlly. Tbe bencfils fil)winl therefrom 
wiD larply be reaped by tbe larmers 
"bose cooditioDl win tbcreby improve. 

(SMR) DALOIR SINGH); (8) Ye'S. 
Sir. " 

(b) The ptripheral seWQg~ disposal 
scheme bas been formulated for ZOne c-Jl , 
Zone E .. 18. Zone E·)9 Zone E·9, to 

(c) Area 

ZoDt £.13 

Zoac E·18 

Zone E·19 

Zone £.6-10-11 

ZoDe E·6 

Zone B·16 

.. 

Zone E-IJ. ZODe E·6. and Zooe E~16. 

--_ ...... -___. .. -.-.. --~- ... --.. ~ ..... ' ........ ----~ . ..._ ... , ... -.... _ ............... 

Work is almosl complete. 

E.x~ ted date 01 
. 4;ompJeUoD 

12/S7 

12/88 

12/~1 

3/81 

wort Is yet to start Ind will be completed in 
• pertoc.t of about. two yean afler the scbeme 
i. appt'O\1ed by Municipal Corponttloe of 
Delbl (MCD) . 

-----------------------·--.... ....._._-----... ,-~-......_.. ..................... I~~--
Hospital Near Indlr. G~.dbl St •• 18.. (a) wbetber a Buf ..... 00 bll beea 

taken to I~t up a hmpital in the Qlulti. 
1892. SHRt RAM DHAN: Will. .tor.,ed. bUlldiDI near Indlt. Oandbl 

the Mini.tet of URBAN DEVELOPMBNT Joooor Stadium, Delbi; 
be pleated to' ltat. : 



PHALGUNA ", ._ (8..4"A) W,,,,,. A""'61' 1'. 
(b) itlG, ~IM d"'lt of 'II.. propoeal' 

aDd terma and coaditloda tbereof; and 

(c) tbe Ume It, wbklt the hotpital wiU 
start (uDction ioa '1 

TilE MINISTStl OF STATS IN THB 
MINISTRY OF URBAN DEVELOPMBNT 
(SHItr DALBIR SINGH) : <8> Yel, Sir. . 

. (b) Delhi "' Administration it finalislG. 
the arrao,cmenl II part of tbe Nalio_l 
Healib Proaramme and activities or 
tbe medical department. ACQ)(diDlf,. ~cn 
were invited on' 22P4 July. 1986 aDd tbe 
offen received in leaponM lbercof are 
under ftnaUsatlla by DeUli Admioiitra-
'ion. 

(c) The hotritll il likel, to be 
operational within 30 mootbl f.om tbe 
dale of baodio&. over lbl buiklinl to the 
licenced/selc(tfd part,. Tbe ..a.eaioo of 
the party is likely to be made vory eaoa. 

Q •• UI, of PrOln •• e ••• OQo, .. , .... 

189). SURI RAM DHAN: Will 
the Minister of INFORMATION AND 
BROADCASTING be pleased to a .... : 

(a) whechc-r the quality or cotertaia­
ment pro" ammes 00 TV is considered by 
~ ie\\'("n as poor; and 

(b) if SOl the action beinl lakeD to 
offer quality ",r('trammes on T. V ., 

THB MINISTER OF STATE IN THB 
MIN1S"lRY OF INFORMATION AND 
BROADCASTING (SHRI A K. PANJA) : 

(3) aod (b). Doordanban t~lecast p.roarammes 
to catrf to the tastes of various section. of 
viev,'ers. The proarammc.. therefore. 
evoke botb apprccl.tion and criticism 
dtpendina on tbe relative tastes of tbo ~ 
viewers. The viewers· reactioos are 
constantly mooitored by Directcr. Audience' 
Research. Based on tbe weekly reed b"" 
received from Kendra •• an aU I.ldia pict .. ,o 
is prepaftd ,nd preseoted to Director -
Genera'. Doordanhnn by Dtrtctor, Audience 
Research in the Prolramme R.eview and 
PI.maiol (PRP) mfttinl held OftCe • week 
and attended by an seoior officen of tbe 
Directorate. In Meier to Improve tbe 
contents and quality 01 TV proarammos 

..... /0' ............. III Pf .. mm .. 
k.,.,ia. In v'" the owraJt poI"'- aed 01., tieton iacludlll, fNd Net frona 
¥iewen. 

HI ... New ... o.e .... r .... 

1894.· ... SHRI SHANTAIlAM NAIK: 
SHRI RAM DHAN : . 

Will the MiRiater 01 INfORMATION 
AND B.ROADCASTING be. pleased 10 
ltato : 

(a) whether it i.. fact tbat uoUt .. 
BoaJfah. tbe Hineli New. Bu.lreUQ on 
Doordanbu National Proaramme baa 
DOt yet lOne io tor ~ iai-prompttr device; 

(b) if 10, tbe reuoQS therefor; ud 

(c) tbe tI~ by wbich tbl. new for­
mit will be Introduced io Hindi News 
mdJD. , 

THB MINISTER' OF STATE IN' THB 
MINISTRY OF INfORMATION AND 
BROADCASTING (SHR.I A.K. PANJA): 
(a> No. Sir. I 

(b) and (e). Do DOt artse. 

WorklD, of P.o ...... fc Fertilizer 
Prod.ctlo •• Dlt I. SiD'r., 

Blbar . 

1895. DR. KRUPAS'NDHU 8HOI: 
Will tbe Mini,ter of AORICULTUkB be 
ple.ltd 10 state : 

(I) whether Ihe technical oorrunitteo 
appointed by Goftrnmenc to 10 i.to 
workina of the pbospbatic fertilizer pro­
duction ""it io the Siodri complex iD Bib., 
bu subrDitttd its report; 

(b) if so, tbe recommendations 'made 
b, tbe Commit_ 

(e) wlactbor abe report baa beta ~oa,· 
lidcrcd by Government and if 10. dlc 
reaction Q( OovenllDcnl tbereto: Uld 

(d) tIM atell a.ve~ PJepOIO 
to take to mate tM pI... ¥Jab'- aod to 
.a" tIlO worktn 'fOlD routacbmlat 7 



MAACH 9. ·1981 

THB MINI,STBR. 'OF STATS IN' THB 
DIPAIlTNBNT OF PERTILIZER.S IN 
THB MINISTRY Of AGRICULTURB 
(SHill R. PRABHU) : (a> The Paol 

'Pathen Committee set up to 10 into the 
workin. of Hiodustao Fertilizer Corporation 
aDd Fertilizer Corpora,ion of India. inclu~· 
IDa its Sindri Uoit, has submitted itl' report 

. ill December; 1986. 

(b) The recommeoda1ioDs of . tho 
Committee ,have already been laid OD 

the Table of Lok Sabha on 2nd March. 
1987, white aDswerios Uostarrtd Question 
No. 799. . 

.. ' (c) No decisions have been ta.ken 
with rep.rd to the recommendati~DJ made 
b7 'tbe Paul Potbeo Committee. 

(d) There is no proposal to moder­
Dise the phosphatic "fertilizer production 
uoit of abe Sindri fertilizer plant. A $Cbeme 
for reduction of surplus empioyt'et is beiol 
worked out. 

Ne" HODS'8, PeUcy for \Vester 
Section 

1896. SHRI DHARAM PAL SINOH 
MALIK. : ' 
SHRI M.·, RAGHUMA 
REDDY: 
SHRI MANIK REDDY: 
SHRI AMARSINH 
RATHAWA = 

SHRI HARIHAR SOREN : 

Will tbe Minister of URBAN DEVE­
LOPMENT be pleased to, state : 

<a> whether there is any proposal 
uDder consideration of 0 ove rnmeot to 
chalk out. new housing policy for persoDs 
below poverty line io tbe coontry; and 

(b) if so, tbe detail, (hereof 1 

THB MINISTER OF STATB IN THE 
MINISTRY, OP URBAN DEVELOP· 
MENT (SHRI DALBI R. SINO H) : (a) 
and (b). A Drafc National Houlin. 
Policy bal been prepared to focul on. 
1001 range strategy for increasiog bousin. 
activity witb particular empbasis OD 

bousio8 lor the poor. The draft b.. heeD 
lOot to tbe Stato Oov,romoota. otbor 

' ...... iIa.JOU IDd· eaP,.tl't. for cOllUDeD" aoes , 
views. 

Fan .. Prlee of Pots, •• 

1897. SHal DHARAM PAL SINOH 
MAUl(: Will tW Minister ,or AGRI. 
CULTURE be pleased to .. ate : 

(a) wbetber price or potatoe. bl. 
fallen considerably. eteo below tb. 
COlt of productioo, in the coontry; and 

(b) It 10. wbetber Government 
propoao to lupport tbe apiculturists hi 
realisiol a nasooable price for tbelr 
produce tbrou,b tbe market intervention 
acbem" ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OP AGRICUL TURB 
AND COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHR. 
YOOENDRA MAKWANA) : (a, aDd 
(b). In order to cosure that flnarkct 
prices of petato do Dot fan to unremune­
rative levels. Government bave evoiw:d 
a market iOlcrYentioa scheme for (he ClOp. 

Market intervention operations tbroUlb 
detilo.ted State aaeoeies are authorised 
by Government. on con!ideration of 
proposals received (rom a SfaCo Govern. 
ment wbic,b either anticipates that market 
prices will rail to unrtmuneralive level. or 
finds tbat this bas actually taken place. 
The level or intervention price;s 6~ed by 
Government io coosullation w'itb the coo­
ce,rned State Government. 

Por tbe current n 986 .. 87) crop or 
potato, Oovtrnment bave sanctioned • 
market intervention scheme In U.P. at the 
instance or the State Oovernment. 
Intervention prius hive been fixed at 
RI. 6' per quintal for tbe White VarielY 
and RI. 55 pet Gulntal 'or the Red 
variety.. So far, markot pric. of tbe 
specified quality or these varieties have Dot 
falleD below the intervtotion price le'vels 
In tbe State. No .ueb propotal hat been 
received from IDy' otber Stlte Oovernment. • 

COlt ., Prodettle. Qf Urea 

1898. SHaI C. JANOA REDDY: 
DR. A.K. PATEl,. ; 



.. 
,Will ,tbe, .... 'J>ilter "I)' ,AGRICULTURB 

.,. Pl .. ed to r.",&I,·: • 

(a) wb~tber GoverD,~('ot ate aw.,e 
of blab prodDc;tion cost of u,rea ,io tbe 
COWlIr, I' compared \0 otbu maio tradi­
donal urea produciQI countri.. .,¢, ,tbe 
world; . 

(b) if 50. tbe reasona tberefor; and · 

(c) the steps takto to reduce cost of 
productio') of urea in tho country ? 

THB MINISTER OF STATB IN THE 
DEPARTMENf O'P fERTILIZERS IN 
THE MtNISTRY Of AGR1CUlTGRB 
(SHRt R. PRABHU): (8.), Yes, Sir. 

(b) and (r). Tho cost of production 
of Urea in India is hii~r than tbe cost at 
wblcb it it produced abroad. because of 
blgher co~t of equipment. feedstock and 
inputt. Ah\\oUllh. ferti1izer productioD 
unit! are tak.ing step, to reduc~ produttfcQ 

. costs by al~h\eving efficiencies in conIum­
pHon of feedstock and inrut5, it is not 
fCI"ble to bring tbe c~ts down to a 
'matching level so long as the cost of 
equi"mfot as wen al ftedstock/input. 
u~ed by fertiH71!f plant~ in India are higher 
tb~n in countries abroad. 

Oe,tlopmen( of St.,. Capital. ID 
Nortla F..asteru Rrgion 

1900. SHRl' AJOY BISWAS! Will 
the ~4ini!ilcr of URBAN DEVELOPMENT 
be p~eued to stale: 

(a) the total amo\Jnt aHoeatcd to 
Tripunl Oo\'ttnment (or development of 
the State capital Agartal. and 
other 1.owoS during 1985 ... 86 and 1986 .. 81: 

(b) whether Union Government have 
any propos"1 for special aSliatance ror 
over.1l dtvelopmtnt ('If the State 
capital. in ,he Nortb Easltrtl Rrgion; 
and ~ 

(c) ",he1her Government propose to 
lend any team or . elCpeft5 to d;ft'~rent State 
capita' in \.be Nortb Eastern Region to 
prepare aD ovea1t developme,Dt plao ? 

.. " 
tl¥3 MINISTBll OF :ITAtB I,N TH,S 

NiNlSTrlt¥ Of' U81lAN' DBVE'l.Df\MSNT 
(SHRI . DALBII. . SINGH) : . (I' "Mo 
proposal ,bat been received from tbe 
Governmeot of Jdpura .tot ,tbe Dtvclop,. 
ment .of • St.- capttJi project a,t ~rtUa 
&0 ,far. tl'OWcver,' ~l\"" tbo Cent.U, 
Spoosorcd, Scb,",c ror· the Jnt_a.' 
D:volo~t of SltJAll aDd 'Modium TOl'nlI 
a sum of RI. 15.00 lakhs wa. rele.aed to 
Udaipur town in 1985-86. Funds in the 
current year will be released 00 receipt of 
project repotts in respect of tbe approved 
towllS u~der (he scheme. '. 

(b) The, Plaonlo. Commission bave 
approved tbe (oliowiDI provi.ions for 
State capitals in three Nortb-Ea"era 
States : 

(Rs. in Lakhs) 

"-_ .... .._'--...... _....-.-----
1985·86 1986 .. 87 
a·cruII approved 
expdr. outlay 

-~-_"....... .... -------~ -~.----.-

Assam 30.00 10JO 

Manipur 31.00 JOO.oo 

Mizoram J30.82 )50.00 

(c) A team of ex perts had 800e 
(ronl tbe Towo and Country Plannins 
Oraaoisation and the Central Public 
Works Department under this Ministry 
to Manipur. Their report is under examina­
tion. Similar visits ate expec1ed to be 
made to M iz,oram aad Melba'lay_ 

, Allf.tanee wnder NREP ... d RLEGP 

1901. SHR.l A10Y BISWAS : 
DR. 8UOHIR ROY: 

WUt the Minister of AORJCUL TURB 
be pleased to state : 

(8) ·the State .. wise total numtter of 
man<,aYI created durin, 1986 .. 87 uDder 
Na,tional Rural EmJ)loymcbt PrOlrammo 
and Rural Laodlm Employment Guarantto 
Pro,nmme: aneS 



• 
. 1", 1Y,1t;,~ ...... ,," : MAlleK '. I,.' 

(b) tbe lands provided and quaotitJ 
of wbea' .Hotted to .ur .. t . Stat. aDder 
.... proar&lDIDOI darioI1986-81 , 

THB MINISTER OF STATB IN THS 
DBPARTMBNT OF AORICULTURB 
AND COOPER AnON IN THB 
MINISTIlY OF AGRICULTURB 
(SHRI "A~ANAND Y ADA V) . : 

• 

(I) aDd· (b). A ........ 'I ... i. 
cadal th. ruDda/fool.,... allocale4 
to ditfereDt Sla'./UDiqD Terri.orieI ud . 
emplo,meot poer.... by ... GlIder 
NaUoaal Rural Employmeal PrOl1 .. -1 
aural lAactJna EalploflDtllt a_rutH 
PrOlnmme .riD, tbe ,.r 1.6·87 .. 
liveD below_ . 
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I •• ,'rlal Ma.lgelDeDt In Aarlc.1tare 

1902. SHRI P.N. SAVBBD: Will tbo 
Mini,tcr o·f AGRICULTURE be plfasod to 
state: 

(a) whetller there Is any scheme to make 
available to tbe a.ricultural' iOltitulea aDd 
the farmers. an tbe benefits that are beiqa 
extended. to the industrial uoh_; 

(b) if so, 'the details thereof; and' 

(c) wbetber it is also ~roposed to adopt 
industrial maoagement io the field of 
aariculturc and if 10, tbe details tbereof 1 

THE MINISTER OF STATB IN THE 
DSPARTMENT OF AGRICULTURE 
AND .. COOPERATION IN, THB 
MINISTRY Of AGR'ICULTURE (SHRJ 
YOGENDRA MAKWANA): (a) and {b). 
No, Sir. 'Cbere is no specific Scbeme fo·r 
extending tbe benefits applicable Co tbe 
Industrial Units to tho Agricultural Sector~ 
However, there are a number of pro­
arammes for t~c benefit of farmers. Sonle of 
tbese are: 

J. Trainiol to the farmers on latest 
aaricultural technology and beUer 
farm management tbroUlb the 

,Tr~ininl and· Visit System of 
cxteasioo and special crop pro­
duction schemes. 

2. Traioiol j n modern techniques of 
fisb larmiDI. fish pond credit from 
financial institutions, and subsidy 
for pond Improvement. and 
construction and operation of a 
rew-commerciaJ fisb seed hatc:he­
ries. 

3. Aariculturat credit by Cooperative 
Baoks etc. 

4. Fixation 'of support. prieta 10 
R8pcCt of certllin. aaricultural 
commodities to Insure remuoerat­
tive prices to the fartDerl. 

2. 10 respect' of exporta, tbe lencral 
benefits/facilities available in rtsptet of 
iodu~trial exports are by and large available 
to ,expotls of agricultural products 8)&0. 

The R.eaistered Exporters havo tbe facility 
of import replenisbment; •• ricultural 

Wrltt~" AlUM/I'" 18. 

products Inte, alla covered ,arc fitb and 8ab \ 
products, foods. casbew ker,nela. tobacco 
aad tobaCco product., ~tOD' tnCile. etc. 
Cash compcasatory support facility is' abo 
avaUable for export of certain produces 
wbicb includo Inter-alia • Dumber of 
l.rIcuUural·iteml. , 

(c) Tbe industrial manaacmeot is bein. 
adopted in tbe Aaro .. Procossing Sector, such 
as Cooperative sugaf factor loa. cooperative 
spioninl min" Food Processing Unita, 
CeJd atorage etc. Two premit:r fertilizer 
unit. io .be coopenuivc:: Stct\)f, Dan.,ly 
Indian Farmer, Fertilizer Cooperalive 
Limited and Krishak BIlaratbi Cooperative 
Limited aro adoptiol latest manasoment 
tecboololY aod manaaement in(l.,rmatioD 
service (or monitoriog their operatioDs. 
They have afso set up (armen' service' 
ceotre.s (or exrension or (arm technology for 
adoption of Jaft'st management recbn;que, 
and appliC!\lion of, fertilizers for increasiol 
agricultural production and productivity. 

. 2. Management kchniques are also 
being adopted in the Cooperative Bank.s as 
abo in tbe operation of certain deep sea 
fisbiol companies. 

Defelop&llcnf Programme for Urban Poor 

1903. SHRI P.M. SAYEED : WHI tbe 
Minister of URBAN DEVELOJ)MENT be 
pltated to state: 

(a) whe1her a seminar on 'Oevdopment 
Proaramme for the prban Poor' was held 

. by his MinistlY and the Indian Institute of 
Public Administration recently in New ., 
Delhi; 

(b) if 10, the salicnt points raised at tho 
lem ina r, 

(c) tbe reaction of Government to tbe 
IUI8C1tion to act up a finance Corporation '0 provide raource. for bouaioa ahe urban 
poor; aDd 

(d) wbetber a larlc number of tbo. 
liviD. in sbanties would a'io be covcrtd 
IccordiDI to the latest proaramme under 
consideration (,r Oove,'nmcnt and jf 10. tbe 
details tbereof , 

THE MINISTER OF STA1B 1N 1°HB 
MINISTR. Y OF URBAN DEVELOp. 



WENT (SKRt DAL8Ul SINGH): (a) Y •• 
S'r. · 

;. . 
(b) ne Seminar discussed the followinl 

I.sue.: (1) Policies and Programmes lor 
the Dtvelo.,mcnt of Urban Poot:. (\i) Bcono­
mic activltl. or tbe Urball~ Poot 
(iii) Housh" and the Urban Poor (iv) Infra­
structure or the development of Urban Poor 
(v) Rnaneinl development programmes for 
the Urban Poor (vI) tbe rOJ.e of NOO·. i.Jl 
tbe development of Urban Poor. 

(c) and (d). There is aproposallo fet up a 
National .l:Iousiol Blok so as In 
facilitate the availability of H~u.iBl 
fioance. 

Pelttc:lde. POISODIIII 

1904. SHRI T. BASHBBR: Will the 
Minister or AGRICULTURE be pleased to 

state: 

(a) whether a study conducted by the 
World Health Or-pnitation iDdicates a hip 
mortalilY rale from pesticides poisoniol; 

(b) tbe perce.nt.age. State .. wise, of deaths 
occurred during the lasl tbree years and 
the rtmedial action raken in Ihis regard; 

(c) whether a Aurvey conducted has 
shown that anaiy( ka1 melhod..41 used to test 
the pre~ence c:f rt1fduC's were incapable of 
detectiog com;l'lor,ty used pesticides; and 

(ti) the grade of India's co.operation 
with l':AO for tht I'n Inte'rnational Pts1icidet 
Code in dttail ? 

THE MINISTER OF STATB IN TflE 
nEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THE 
~lINISTRY OF AGRICULTURE {SHRI 
YOGI!NDRA MAKWANAl: (1\) The 
Gaveromcot Is not awaro of any recent 
study conducted by the World Health 
Organisation indic3ting a hi.b mortalhy rate 
from pesticide poilonina. llowcver. accord­
ing to a 1972 W\)rld Health OrB.nis,tion'. 
report. tbe 'Third W4.l.ld couDtric!l accounted 
(or (I) less tban IS" or rho 110bal consump­
tion or t)estfclde,; (U) SO" or tho total cases 
of pesticide polsouin. and (\ii) 75% of 
ensuing drathl. The said inrormation wa, 
contai6ed in a paper "Pesticide . Control and 
MOQitorin, in tbe Tbird World" preseote4 

Written Anlw", 190 

in ID Etpert Grou p Mettil'll OD ·'The Ja­
tClratiol) 01 Eovironment ioto Develcrmcnt:: 
Lc.td.tivc and Institutional Alpects". (on­
"tOed by ESCAP i.D Tokyo durio. June, 1984" 

• {b)- Detailed State-wise statisties ia not 
available. 'However. the (onowiOI rtporla 
of deaths due·to pesticide poisoniol durin. 
tbe last tbree years were received: 

1984-Nil 

1985-0nc death from Haryana due to 
accideatal ingestioD of Aluminium 
pboephide. 

1986-Two deatbs from PUDjab due to 
iOICitioD of pc&tiCidc for suicidal 
..... "pose: 
r 

-Sis death' from Gujarat due to 
contamination of edible oil witb 
cbloropyripbos. 

To obviate such continaencies., tbe 
followiol rem~ial measures bave be to 
taken : 

• to (i) Thr Ita tutory requirements of tbe 

• 

labels and leaflets pertaining to 
precaut.ions. aafety t symptoms of 
poisoning. instructions (or first­
aid and enlergency tr~atment etc., 
are being vilorously enforced. 

Oi) It is mandatorY for the manu­
facturers of insecticides to provide 
proper protective clothing and 
respiratory devices etc., to tbe 
factory workers to avoid healtb 
ba7.ardl. 

(iii) Botb the Government oraaolsatioDS 
a, well as tbe Associ a tions of tbo 
Pesticide Industry are or,8nisiol 
trainiog programmes OD safety in 
use of pesticides (or the benefit of 
farmen • 

(c) Analytictll methods fot teslin. tbe 
presence of pesticides residues arc" capable 
or detectiDI residues much below t he levels of 
prescribed tolerance limits for ccmmonl, 
used pesticides. 

(d) lodia ,il one of the identifi¢d ~OUD. 
trios io tbo inte"r,ltioDal cooperative net 
wo,k spoosO.re4 by tho f AO for b.fD)ooi .. 



, .• 1100 of ,1ntat'ftatioDal POI'ie,i" C\tde. 
JM. :.lso ,pa'tticipated iD ,Ibe"Socoad COQl~. 

:'" 

MlDildct of AOalCULl'uas be pltued to 
Ita .. : 

· ... UOD OD .. ..i4 aubj$Ct ja Pbil~pp ... 
. 'Q,dq ,tile Dlllltb of D4CCmbor. J'86. Tho 
"Istina peldC1de policies or -our country is 
.Ie ~oopiQI .ltb tbe prmel,ples laid down. in 
\be IO_ltiooa' ·C..,dc or ,Conciuct oa 
'.,iellS. (PAG Code). . 

(a) wbe,bet UDioD". GOvtl'81MDt Jaav • 
,received a proposaJ (fOOl Aodhra rcad.' 
Goveromont ror .. nloa up oat.ional fbta 

.. IOed 'atens til "arlmn ... , ..... d kurnooJ 

DetlaratloB of Cashew •• Foree •• t Cro, 

. 1905. SKRI V S. KRISHNA IYBR: 
Will tbe MinlttOf of AGRICULTURE be 
pleucci to state : 

<a> wbether casbew bas bees declared a 
foreeatt crop; , 

(b) if oot, tbe reasoDl for the lame: 
aDd 

(c) wbetber Government would 
coDlider declarina cashew u • forecast 
crop? 

THE MINISTER Of STATS IN THB 
DBPARTMBNT Of AGRICULTURe 
AND COOPER A liON IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOOBNDRA M-\KWANA) : <a) aDd (b). 
CasbeWnut is. minor crop io terms or 
coveraae of arca io most of tbe producioa 
States ex:ept K,erala. whicb accounts for 
about tbree·fourCbs of tbe total production 
in tbe country. It is a p:rennial crop for 
wbicb i specially desi,ned survey is required 
for estimatio, the yield levels_ Moreover, 
there .al no regular aleney f.lf coUecdnl 
.aricaltor&l statistics 00 a complete enume­
ration balis in lome of tbe major produciDi 
States iocludioa Ketala and Orissa. B.:cause 
of tbe above reaSODS, the crop could not be 
btouaht under reaut., forecasting sY1~em so 
far. 

(c) Under a C"ntraUy Sponsored Scbeme 
for 'e,tabU,bment or an Apncy for RcportloJ 
Alricuhura'l Sratistics· (EARAS). a regular ' 
agency for reportio,1 crop estimalet II beina 
dOfeloped in Kefala and Orissa. Tbe 
question of 'brinl~nl casbewnut crop under 
reP1.! forecast .ystem may be co.dered 
after tbe methodolO1Y lor 'ttimatlon of 
yields is est. bibbed. 

SeUtlI up Fin 'arml 18 A ..... Pr ...... 

. 1906. SRRI SRtHARI R~O ; Will .. 

.dbtdc'_' aDd ' 
• 

(b) ., 10. tbe .'08 lakea tboreoo , 

TaE MINISTER OF STATE IN 'THB 
DBPARTMBNT OF AGRJCUL TURS 
AND' COOPURA liON IN THB 
MINISTRY OF AGRICULTURE 
(SHRI YOGENDRA MAICWANA): (a) 
Va. Sir. 

(b) State OO¥el"DlDtDt have been in­
formed that tbere it 00 provision under the 
Natiooal Scbeme 10 .action more .Fish 
Seed f'arms/Hatcbcriea ,nd bence State 
Government may consider av.jUo, of 
•• is'.Dee rrom National Bank for Aari .. 
coWure aD4 Rur.1 Developmtnt or National 
Cooperative Development ~ Corporation, 
tor settina up mote. Parma and Hatcberift. 

MIDh .... W .. ~t for Alrlt1lltural an' 
C .... racll_ Worktra 

1907. SHR.I PARASRAM BliAIlDWAJ : 
SHRI H B. PATIL : 
SHkl SRIBALLAV PANtGRAHI : 
SHRI JAOANNATH PATT .. 
NAIK: 
SHR' R.M. BHOYE : 
SHRI BALWANT SINOH 
RAMOOWALIA : 
SARI TEJA SINOH O.ARDI: 
SHRf LAKSHMAN MALLICK: 

Win ,the Minister of LABOUR be 
pleased to ••• t. : 

<a> wbetber it II a ract that tbo miDi­
mum WIICI fixed for llricultural and 
CODItruption labourer. by tbe State Govern ... 
mena •. ~nd CeDtr.' Oovernment are lower 
tban tbote proecribed by tbe PJIDDlq 
ComOlis.ioo; 

(b) II .10. tbe deta", r.rdin, tbl 
daUy WAles 6~od by Ceo., at well &1 hy 
4;'oreot States; , 

, (c) whether aI), pr0qe4Qre .. '"II(tWeet 
itl ttlt •. reprd: 1 .. 4 



PHALOUNA IS. ,1908 (S.t4.KA) 

(d) i,' 10, -tbe dOtal" ,hereOf ., , . 

THt\ MINISTER. Of stATB OF THE 
MINISTRY OF LABOUR (SHR.I P.A. 
SA-NOMA): (a) 10 (d). Por qricultural 
and ConstructioD Industry. It II primarily 
tho State Oovemmentl wbo' are competent 
to determine mlnimOlD w .... " Eacb State 
as"" itt local condition. aad follow. 
luitable criteria "bile fixioa minimum waaa· 
State GovernmeDt bave tseea advised to ta,ke 
into consideratiob .U rel~Dt ,COf),iderationl 
ioeludl", poverty line wbite ftxfn. minimum 
wales. The Central Government have also 

fixed and reva.ecs tbo minimum wapI io 
respect or employmonts iDclu<liol agriculture 
and COQltructloo. tho last revision in 
respect of construction wal made 'in 
Otto~r. ~986. rhe minimum wa,es 
varies between Ill. 9.50 to Rs. 14.2S per 
day accordiria to areal. The last revisioD 
witb rqard to agriculture was made in 
February. 1985. A statement 11ving the 
minimum rates or wa,es prescribed by the 
Central Government as' wen ., State 
~overnment. for 81ricultural workers is 
liveD below. 

MIIII,.,,,m W(JI~' ,,, Q,,'cultu'~ (/0' u"skll/~d "o'k~,,) a, fi:tC~d by ,ht ~nl'QI Go~rnmt.nl 
and the Stat' Gor~'''men''1 U",,,,, Te,'"o,y Admlnlst'ations OJ CIf IIi Jan"ar),. 1987 

_,.,_ .. ~ __ •• /0'_ •• _"~ ...-,,~_ •• ~. __ ~l'i'''''''__''·''_'''''''-''''''''-· 

Name or tbe 
State 

I. Central 
Oovernment 

2. Andhra 
Pradesb 

3. Assam 

4. Bibar 

S. Oujarat 

7. Ii imacbal 
Pead", 

8. Jammu and 
Ka.hmlr 

9. lC.l11Iataka i 

Date from 
wbicb 
ttrtCtive 

12.2 85 

7.9.81 

22.2.85 

12.4.82 

2.10.82 

23.4.82 

2.5.1 .86 

7.7.14 

• 30.1.15 

Rate of waPI 

RI. 8.S0 to Rs. 12.75 
accordiol to area, 

RI. 8.50 to Rs_ 2J.6O per 
day according to areas and 
nature of work 

RI. J 2.S0 per day 

5 kl. paddy or any other 
kind of Irain or tbe ume 
value besides one time 
nasta or Rs. 8.S0 

RI. 9.00 per day or RI. 
3200 per ytar 

Rs. 13.87 witb meals and 
Rs. 17.87 without meals 
'II.eJ. 1.7.86 

R.I. 12.00 per day 

Rs. 10.50 per, day 

Ila. 9.50 to Rs.ll'4.001per 
day Iccordiol 10 class of 
work and type of lao<t 

Remarks 

Wages are in tbe 
process of revisiOQ 

80% for children 
from IS to 18 
years 

Final o·otificatioD 
revisinl tbe wages 

is beiDa issued 
shortly 

Steps to revise the 
minimum waaes 
arc beiDI taken 

Mini~um waPI 
linked .. to Consu­
mer Prke Index 

Workers are enti­
tled to 12j% to 
25% higher wales 
in certain areal 

• 



"Name of n.e 
ttato 

&1 .... .,. 
Pr.4esll 

12. Maharalbtra 

13. Mloipor 

14. Melhal.y. 

SS. ""lInd 

16, O,i .. 

.7. puajab 

18 •. 1leJastbaD 

19. likld. 

• 

21. Tripu~ 

22. Uttar Prades)l 

" 

1.6.84 

" ".1.12 

1.2.83 

2.3.83 

1.10.85 

1.2" 

15.7.86 

IMIICI:I '. 'ID. 

AI. 11.88 .. 4.- ,­
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1.1. 17.60 without meal, 
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" 
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., ... jJCf IDOIIttl 
..... for tv", 
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··,(1, ....... 
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• 

Purtber ...wai. 
01 mtailD_ .... 
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COftIideratioa 
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However, tbe State Oovcmmeat bu fixed." executJve orders 
minimum .... for tbe uoskilled worken at R. 11.00 per da, 
w.e.f. ·1.4."". . 

5.4.83 

12.1.14 

1.3.7.83 

a.1. 2.10 &0 Rs. 12.00 per 
day 

Ill. 10.00 per da, ," 
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.,_ •• 111111 to_ 

CoDatituti'OD or 
Ad9iaory Com-
mit_ Car .,' ,..iI_ of miDi. 
mum .... I, 
UDder COOIIeS.ra­t_ 

" 

RtYitioD of miDi­
.m_·~ II 
..... CODIkte .... 
,loa " 
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II 
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Time Allotted to, Aa~ertJJ(meDt. "aD' 
SpoalOred Proaramme. b, 

Doordar.b •• 

19O5 .. PROF. RAM KRISHNA MORE: 
Will tbe Minister 01 INFORMATION 
AND BROADCASTING be plc~ tQ 
Itate: 

(a) wbether Government propose to 
increase the time-s1ot of advertisements aod 
sponsored prOirammes OD Doordanbao; 

(b) if 10. tbe percentale of tbe total 
time presently allotted to tbo IponsOred 
proarammes aDd .dvertisemeots and the 
pereeotaae by whicb tbe extstiol time aloe 
is proposed to be raised; 

(c) wbether GOyerDme~t have made 
any exercise to know tbe social impact of 
tho prescnt.ation of imalu and behaviour 
in advcrtisem:nts to promote sales throuab 
Doordarshan 00 tbe croll sec'iOD of tbe 
viewen; 

(d) if so, the details thereor; and 

(e) whetber O"veromcnt propose to 
formulate a long term policy with defined 
objectives of t~ media ? 

THE MINISTER OF STATE OF THE 
MINISTRY Of' INFORMATION AND 
BIlOADCASTING (SHRI A.K. PANJA): 
(a) Tberc 4S DO suCb proposal at Pl'CICDt. 

(b) Docs Dot arise. 

(c) No, Sir. 

(d) Does Dot ~rise. 

(e) So far al advertisements aDd 
commercial are concetocd· there already 

I exists a well defined Code or Common:iaJ 
Advertising 00 Doordarabao II a.ll0 ,u1de­
linea fot' sponsored proarammcs. 

(TI'olllratlon] .~ 

HPT. In Uttar Pr.de •• 

1909. SURI RAJ KUMAR RAJ: Will 
tbe Minister of INFOaMATION AND 
BROADCASTING be pleased to atatc : 

<a>, tbo pl,COI iD U'tar Pradesh wbere 

Hlah Power TraDsmitttn ",01 'be commls-' 
.ioDed duriaa 1"'.a8 aod, 1988-8,; aDd 

(b) 1be proateu made lD tbll ..... rd 10 
far? 

THB MINISTER. Of STATa! OP THB 
MINISTRY Of. INFOJU,lATION . A~P 
BROADCASnNO (SHRJ A.K. PANJA) : 
<a> aDd (b). Replacement of tbe eslsllOl 
l00W TV traDsmitter at Bareilly by. biab 
power (lOKW) . tr'Dlmitlor .. ioclu,ded io 
tbe VU Plau of DoordarsbaD. Site for tbo 
proposed biab power tranamitler bal' boeo 
selected aDd order. for tbe IODI·deliyery 
09ulpment platXd. Tho project it _peeled 
to bo completed by tho end of the VII Plao 
period. 

Dall, Wale. for Casual Workera 

1910. SHRI RAJ KUMAR. RAI : Will 
tho Mioister of LABOUR be pleased to 
state: 

,. 
(a' tbe daUy wales rates O"od in respect 

Df casual worker. workioS in C cntr.1 
Government offices/sub-ordinare depart. 
ments. wbtMC qualifications are tess than 
Hiaher Secondary. H i&her Secondary or 
more than Hiaher'Secondary, separately; 

(b) whether tbeiCl casual workers will 
allO be benefited by tbe report of tbo 
Fourth Pay COOlmissioo: and 

'(c) ir 10, tbe fatoe of W&let of casual 
workors and casual clerks proposed 10 be 
fixed by Government ? 

THE MINISTER OP STATE ·Op THB 
MINISTRY OP LABOUR (SHal P.A. 
SANGMA): <a> to (c). The information is 
beiDI coUcc:ted. 

DMS/Mother D •• r) Milk ...... at, VIUa.e , 
Bura61 and S.a' .... ' Colo." De ••• 

1911. SHRt RAJ KUMAR' RAl : Will 
tbe Minilter or AGRICULTURB be pleaJed 
to I'ate : p 

1· 

(8) whet..., GoverD ... t ~ PIOPOIe to let 
up DMS/Mothor Dairy milt booths at 
villa .. Buradi aDd S_DlDa", colonY of 
Delbij 

(b) 1110, tllo dotal). Chet.lor; ud 



, (c) if DOt. the reasOOI tb.:;rool 7 

THE MINISTER OF 8T ATB IN THB 
DEPARTMENT OP AGRICULTURS AND 
COOPERA.TION IN THB MINISTRY OP 
AGRICUL TUae (SHltl YOOBNDRA 
MAltWANA) : (a) to (c). Delbi Milk 
Scheme/Motber Dairy 'bave no proposal to 
set up milk bootba at villalo ·Buradi .. and 
Sa.oto.sat colony of Do)bl. Tboy bavo 
alao not received aoy request from villa .. 
Buradi or SantDSlAr colony io tbit 
reprd .. 

, ~lIocatloD of Fuads I.r Urba. 
Deyelopmeot of U.P. 

1912. SHRI RAJ KUMAR RAt: Will 
tbe Minister of URBAN DEVELOPMENT 
be plea.sed to state : 

Ca) wberhtr Union Government bad 
allocated some amount for the urban 
development of Uttar Pradesh for the years 
1985-86 and 1986· 87 and if 10. tbe details 
thereof; and 

(b) the amount proposed to be allocated 
for the year 1987·88 ? 

THE MINISTER OF STATE I,N THB 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALB1R SINOH) : (a) Tbe actual 
expenditure incurred under Urban Develop.. 
moot by tbe Slate Governmeot .io 1985·86 
was Rs. 2156.17 )akhl. The approved 
outlay under Urban Development in tbo 
State PIA-O lor 1986·87 ia Ra. 2S00 laths. 

(b) The tentative outlay approved by 
the Planoiog Commission in tbe State Plio 
for 1987 .. 88 is of tbe order of Rs. 35S2 
lakhs. 

Reyl.loD 01 Roy.Ut, Rate. 0. Mloer ... 

1913. SllRI K.N. PRA.DHAN: Will 

W,lIl"en .t4nswe" ioi . . 
'tHB MINIStER OF 81' ATE IN THE 

DBPARTMENT OF MINES IN THB 
MINISTRY OP STEEL AND .MINES 
(SHR.IMATI RAMDULARI SINHA): (a) 
Yea, Sir. 

(b) Decision in tbe matter Is likely to . 
be take .. sOoD. 

(c) Does bot arise. 

LosNa 10 "Madbya Prade.h due to 
HaUJtorm 

1914. SHRI K.N. PRADHAN: Will 
tbe.Minister of AGRICULTURE he'p1eased 
to Blate : 

<a) whetber Union Government bad 
.ent a team to aSSetS tbe losses caused by 
hailstorm in M adbya Pradesh; and 

(b) if &0, tbe details of recommendations 
made by tbe team and the action take~ 
tbrrton 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI YOGENDRA 
MAKWANA): (8) No, Sir. 

(b) Does not arise. 

{English] 

UaC'ompetitl,e Steel Prlte. 

1915. SHRI. H.B. PATIL :'Will tbe 
Minister of STEEL AND MINES be pleased 
to state: 

(8) whether rapid cost escalation is 
steadily makio8 tbe Indian stecl industry 
uncompetitivc and pushing it out or tbe 
domestic and export mafk~ts; 

the Minister of STEEL AND MINES be'· .(b) if so, wbether aoy study hal beeD 
pleased to .tat' : conducted by Oovcroment; and 

(a' whether State Goveromentl have 
demanded revisioD iD tbe royalty ratea of 
various minerals; 

(b) if 10 •• be ti~e by wbiob. declaioD 
will bo lakcD; anel 

(c) if a decision bas beeD takeD. lbe 
delaill tberoof 'I 

(c) il so. wbat are the findings and rbe 
reac:tion of Oovernment tbereon ? 

THB MINISTER OF STEEL AN,D 
MI~ES (SHRI K.C. PANT) : (a> No 
authentic information 00 tbe COlt of 
production of stefl in other countries is 
available.· It b. lborefofO •.. Dot pouibJo Co 



cblDpa.1II tbe e.t of produtUoa ill Cbese 
courttri. witb Iddia. Ho.... do_.­
priCes in lodi. aod in otber ..tor ... 
prod11cira coua.ries ar. ~r.bIe. 
Exports are made by other coantriel 
at .prices which are considerably lower tban 

"tbe domestic pricea to me.. eo.atrln. 
Since exports aro Dot a relWu feat.re of 
the Jodil'n Steel Industry. tbore bas been 
bardly any occasion 'fo. Iodin ateol to 
compete internationally with steel exported 
by olINr ceuM.... . 

(b) No. Sir. 

(c) Does Dot arise. 

Nltratel 10 DOl-Well Wafer. ~, 

1916. SHRI K~ RAMACHANDRA 
RBDDY: Win tbe Minister of AGRICU'L. 
TUllE be pleaacd to state : 

(8) whether considerable c:oDQCDtratioD 
of nitrates is found in dUI-well w'aten in tbe 
coqatr),' 

(b) ,'be permissible quaDti', of aitra.lu 
drinki.,. water; 

(c) the par'ts' of the country in which 
tbe concentration of oilra&cl e.xceedl the 
permisaible linlit; 

(d) tbe names of the Statea wbicb have 
a lesser qUlJtity of nitra1Cl tbao required; 
aDd 

(e) tbe ex'.nt to wlaicb Dill.tea in 
drinking water are injurious to tbe blalm ef 
tbe people ? 

, THe MINISTER. OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN 'rUE MINISTRY OF 
AGRICULTURE (SHRI RAMAN AND 
YADAV) : (a> u...." ",llceaantiOD 
of nitrates has bela obaervN la wl&er 
rrom dUlwel1s in localized areas in me 
ff 

country. 

, (b) The dc"irable limit for nitratea "in 
water for domett1c ute i. 4' rna/lifre. ' 

(c) Limited field inveatiption. "t­
takeo by Ceatfal G.uod Water 'Board 
,,,,,other oraaD~"ve 1od1aate4 tlac 

prese.nee of Diu • .,. , belClocl . dean ble 
limits io cenaia .Iocalized area. io the Stat" 
01' Aodtara Pradesh. Blbar., a.juChea, 
o.JaraI, a.yu .. Hlmac:ltaJ Pre.lb, ~ ud 
K. MaA,. P,aded. ·Orlua. Punjab. TamU 
Macha, Uttar Pl.,..... Wed Beaaal .ad 
UDion TeR'ttol'1 of Delhi. 

(d) In the remalDiul States/Urs •. · and 
otber p8'rb of tlte SlideS/UTI referred to 
a~". the presence 01 nitratea in water i. 
witbio rbc deairablc limits. 

(0) Continued usc of wator baviol 
Ditratc~ COo~DtratioD of 45 roi/U'rci or 
bigber may reault in blue baby disc ... 
cff'ecta 00 Ceot," Nervous ',icem, Cancct 
and ctroct oa Car.dio .. V~lCular Systems. 

t 

Va.uU,orbed Coolfruelloa/EocfOatb.eatl 
iD Dell' 

19J7. SH.R.I K, RAMACHANDRA 
RBDDY : Win ,be Miniacer or UkBAN 
DEVELOPMENT ~e pleased to atate : 

(a) whether dae Municipal Corporation 
of Delhi. tbe 'Delhi [)e,ctopmau AuUaority 
aDd the New Delhi Municipal CommiUee 
... booked about 10.000 oalCS of UDautbo­
rieed aMlIIructions ill Deltli "ceat"'; 

(b) how me,., people bave bela 
arrel1ed at the unauthorised .oeroaeh.e ... 
8ft. CGMtruetiona" WI'N rude COID_ble ~ 
... etftlinl tile Defb1 M,,;p.1 c.poradon 
Act; nd 

(c) bo. maG)' pe~pJe bave been cbarlC­
sbee&ed, cODviCCtd or acquitted 1 

THE MINISTER Of STATE IN nlE 
MINISTRY OF UR.BAN DEVELOPMENT 
(SHRI OALBfR SlMOH), : (I) to (c). 
The Dumber of f:8SU 01 UD~r,"d 
cODl'ruction bOQk~d .by tbe. oraan_dOD. 
and tbe number of F1R', ladaed "itb tIM 
polict; etc. over tbe period. iodicated apiol' 
caGb ar. .... iD .. 8t.' .... ,· IJelow. 
lafonnatioo aItoOll .... ....... 01 .. n.tl 
made aod .bo Dumber of ..... clJarlt. 
.fleeted. convicted and acquitted II beiD, 
coftteted 'rom tile concerned Iutborltfts 
aod will be laid OD tbe Table of tb. 
labba. 



S Mo.' Name of tbe 
or1l nis.tioD ~ 

I. D.D.A. 

2. M.e.D. 

3. N.D.M.e. 

'. 

l Trtuf.,laIIH} 

, PHALGUN~ .t. ''''UAKA) 

atat ... 

No. of cases of 
uaautbori.sed . 
cODItftlctioDl booked 
and IN period to 
wbid! It relatet 

3240 durio, tho . 
lalt tbtcse mODtba 

4.060 from 1·1-86 
to 31 .. 1 .. 81 

184 duriaa 1986 after 
UOMttaoriNd cons­
tfctioo was declared 
II coaoisablc offence 

• 

MD. of FIR', lodged with. 
the police and tbe period 
to wbh:.b it tela-" 

663 cluriDi 1986 .. 87 

307 casa under tbe 
amea4ed Delhi Municipal 
CorporadoD Act 

Tbe information about 
tbe No. of FIR', lodged 
with tbe police has Dot 
been liveD. However. in 
4 caaes .the defau Iter •. 
were ordered to be arrest­
ed under Section 228 of 
tbe Punjab Municipal Act. 
Prosecution have been 
lauacbed in 52 calOS io the 
oourt of law .UDder 
Section 19S (8) of the 
amended Punjab MUDici-
.pal Act. Out of 52 
caeea. &be results of 
prosecutioa in 8 caSH 
were receivc-d and . defaul­
ters were finod for 
amounts raoginl from 
Rs. IJO to Ils. 400 00.1,. 

Cfntral L~il.l.tl6. fOl' OeaatractioD 
WorkC'r. 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOUR (SBRI P.A. 
SANOMA) : <a) to {c.). The matter hal 
D('t been finalised. It is therefore DC'idtcr 
possible to Ii"" details Dor to iadiea. 
wben the Bill is likely to be introduced iD 
Parlia mente 

1918. PROF. CHANDRA' BHANU 
DEVI : Will tlae Miell.Mr of LABOUa be 
pleased to .ttle : 

(8) wbether OOftfDmeet PAlpoH to 
brin. (orward • 1 ....... loa ror the laboureD 
eogaged in build... ancl aeostruction 
work; 

(b) i.f 10, fbe detal1s thereof; aDd 

(c) w'ben it .. Uke', to be introduced 
in Parliament ? 

CMea .f .corraptJoD agal8.t CPWD 
Ollee.r. 

~ 

1919. PR\)P. CHANDRA '1,HANU 
DEVI: WiU tbe' Minister of URBAN 
:.DBV£LOPMBNt' I. pleased 1.0 'stale : . 

(,) tbe Dumber 01 cases of corruptiOll 
"IIDSt c4ftcets 9f the Central PubHc Workt 



207 ·Wrltten Answerl MARCH 9. 1981 Wrltt." Answer, 208 

Department that have come to the notice 
of Government durios tbe last one year; 

(b) tbe details thereor; and 

(c) the action taken auinst them , 

THE MINISTER OF STATS IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SRRI DALBIR. SINOH) : (8) 32. • 

(b) aad (c). It would not be in the 
public Interest to live the .. details as tbosc 
cases arc at various stales of pJOCeU and 
no tina 1 conclusion bas been reacbed. except 
io one case where a waInio, bas been 
issued. 

[&,U')II] 

Capa('ity Uaillaatioa of Coal be.e. 
Fertilizer Plaatl at T.lcber .Dd 

, Ram.a·.d ... 

_ 1920. SHRI YASHWANTRAO 
(JADAKH PAT1L: Win tbe Minister of 
AORTCUL lURE be pleased to slate: 

(a) whetber tbe 'capacity utilisation 
of tbe Fertni~ Corporation', coal based 
plants al Talcher and Ramaluodam was 
poor doring 1986; 

(b r if so. the reasons thereror; and 

(c) tbe measures taken or propOfed 
. to be taken to effect improvement iD fbi. 
reaard '1 

THE MINISTER OF STATE IN THB 
DEPARTMENt OF FERTILIZERS IN THE 
M1NISTRY OF AGRICULTURE (SHRI 
R. PRABHU) : (8) Ye •. Sir. 

(8) The capacity ~t~lisation or tbe coal .. 
based plants at Ta1cber and Ramaauo4am 
bas been Jow due to inherent daiBo 
deficiencies and equipment mismatch.. In 
addition, t~re have been equipment failures 
and power abottalts rcsuhins 10 Joss of 
production. 

(c) Various abort-term· remedial 
measures b'8ve been taken with a view to 
improvinl tbe performance of these two 

'units. An end-to-end survey baa Iiso been 
completed .by a forelan coDlulta~t with • 
view .0 idontif)'io, problems lb,t ioblbi, 

# 

IUltaiDed production. Subject to avaU_biUt, 
01 plao fuods. remedial measures based on 
CODIuItIDt'. recommeadatioDI ~in be tatoo: 

Public Trau.port 8,.te. ID Del.' 

.1921. SHRI YASHWANTRAO 
OAOAKH PATIL : 
SHill T. BASHEER : 

Will tbe Minister or URBAN 
DEVELOPMENT be pleated to lea te : 

Ca) wbetber Union Government have 
constituted. special ta~k 'or~ to ide'ntify 
new mass transit· system to' .mett the 
.rowinl Deed for an additk\nal public 
transport .ystem in o.lhi, if 10, the details 
thereof; and 

(b) tbe recommendation. made by rbo 
task force? 

THE MINISTER OF STATE IN THe 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINOH): <8> Ye~ Sir. 
Details re&ardioa constitution and ttrms 
of reference of the Task. Force ere liven 
io the lIalement below. 

(b) The recommendationa of the Tilt 
Force are awaited. 

S,.tf'meat 
CODlpMltlol .-

1. Secretary. Mini.try of Chairman 
Urban Development 

2. Adviser (Metropolitan Member 
T~nsPOr1), Ministry of 
Railways. 

3. Adviser (Tranlport), " 
PlanniDa Commission 

4. Chief Secretary. Deihl tt 

Adminstra tioD 

'5. Shri B.R. Cbavan, Jr. .t 

Secretary, Ministry 01 
Surface Transport 

6. Fioancia' Advl'lr and •• 
'oint Secretary (Pinance) 
Minittry of Urban 
Development. (To 
represent tbe M 'nlltf)' 

. 01 Plnance. Deptt. or 
E~peaditure ) 
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1. Ibn S. M,oad.... Member 
Director (Impact 
AIJI.am_) MIotI." 01 
.... Iroomatt 

I. . Sbri P _0. VaJaalllkar. Member-
Towo and Country Secret.uy 
Plaaner. TowD aDd 
Couotry Plaooiol 

. OrpDiaa&ioo, .Ntw 
Deihl 

Ter •• of Rel.reate 

(0 To evaluate tbe 4itrercot modes 
or M .. It.apid Transit S,..tem 
for urban transport aDd 10 
fe-commend , be one mCllt luited 
to meet tho aro.loa need. or 
Delhi; 

(iI) To consider and recommend tbe 
metbod (.) 0' rai,fo, fillaocial 
relourctl by the differet'Jt functional 
l,eocies anI.) tbeir respective 
.. baret in '-Consortium rundID," 
of (be 'ntqrated metropolitan 
'ramport ')'Stem ror Oelbl; 

(iii) to make rocommcodatioOi 
rt.ardiol (be constitution of a 
unified Trao.port A,utbol ity to 
operate ia aD intearated maDDer 
all the mode., or metropolitan 
transport in Delhi, ud also to 
IUllest tbe structure. ItaWina 
pattern. function.1 scope etc.. of 
.be proposed unified Transport 
Autbority. as also tbe aaency 
under .hMe overall control and 
dirfl'ction this urifted Traosport 
Authority IDay ruoctioo. 

The Ta,t Force aban aubmil Its report 
\\ ilhin six months from the date its Ont 
mcetina i. held. 

SUPP" 01 Se,"" It, NSC to Farmer. 
I. Billa, 

1921. 01\. 0.5.. RAlHANS tWin tbe 
Minister or AOR.ICULTURE be pl~.aed 10 
atate : 

(a) .1IIt_ Uoto. O."rllll*lt aN 
aware tbat tbe farmer. or Bibar are uoable 
to aet tbe rrquired quantity of leeds in 
time ftoat Nallo, a. Soedt CorIK>r •• ioo; 
aoQ 

(b) if 10. tlte ate.ps eoatemplated ia ,W, directioD , 

THB MINISTER. OF STATB IN THft 
DBPAR.TMBNT OF AORICULTURB 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTURB (SHRI 
YOGBNDaA MAKWANA) : (8) No, Sir.~ 

(b) Question doel not arise, 

DneIo,.eat .r FI.lter'e. 

1923. PROF. K.V. THOMAS: will the 
Minister of AGRICULTURE be pleased to 
,tate: 

(a) the steps taken ror tbe conservation 
or O,hery wealth in tbe country; 

(b) wbether there is any proposal to 
constitute • National Advisory Committee 
for tbe devtJopmeot of fishery; aDd 

(c) whether OO"ernment prop01e to 
set up an Indian Council of Fisbery 
Research: if so, tbe details thereof? 

THB MINISTBR OF STATE IN THr! 1 
DePARTMENT OF AGRICULTURE' 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTURE (SHRl 
YOOENDRA MAKWANA): (a) The 
Central Marine Fisheries Re-search Institute, 
Cochin and tbe fishery Survey of India, 
Bombay carry out survey and re~earch to 
establish tbe maximum sustainable yield of 
\l&llous species of fish and to monitor 
tbe level or their exploitatioo. Wben the 1 
level of exploitation reeacbe. tbe maximum 1 
sustainable yitld of aoy species, the I 

matter is brought to the notice of tbe 
State Governments and Union Territory 
Governments througb tho Department 
of Agriculture and Cooperation ror takinl 
necessary corrective steps. As rar .1 

inland fishery resources are concerned tbe 
matter come. wltbin the jurisdicfion or 
tb. State Governments. The Sf8ttl have' 
• number of le,islations for r.gulatiol the' 
explonation and conservation of fisbery 
resource'- Advice il .Iso louabt from tbe 
inland fisheries research Institutes under'­
leAR. 

(b) Tbere h DO proposal to .et up a' 
National Advil<h'y COOimitfee (or the . 
developmoQt of Bsbor, as tber. f •• fread, 
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• CeDlral Board of F"hed. uDder tbe 
chairmaoship of the Union A,rlcultDN 
Minister with MiDktfr, locb.rae of 
Fisheries 01 • membH 01 States/Union 
Territor tel u members beside. oCher •• 

(c) There it DO proposal to set up an 
Indian Couoc" of Pilbery Reseafcb. 

IRDP Be.ell. to FIIIa,r.,. 

1924. PROP. K.V. THOMAS: Will 
tile Minister of AGRICULTURE be pkaSN 
to state: 

(a) whether Government propose to 
extend the benefit. of Intearatej Rural 
DeveloptDtot Proar.mme to tbe fisbermcn 
liviD. in cities; and 

. (b) illO, tbe detail. thereof and if Dor, 
tbe reaSODS therefor? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRIClJLTURB 
AND COOPERATION IN THE 
MINISTRY Of AGRICULTURE (SHRI 
RAMANAND YADAV): <a> and (b). 
Under lott-lrated Rural Development 
PrOlf8mme eliai ble f.milies f 10m tbe fural 
area. alone are assisted. There is no 
propos. I under consideration to extend 
benefits of IRDP to u.rbao areas. The 
fishermen IiviDa in cilies are Dot rJiaiblc. 

Settle. op of. Tran.po.er In ViJlI,awada 

1925. SHRJ V. SOBHANADREE· 
SWARA RAO: WiJl tbe Minister of 

INFORMATION AND BROADCASTING 
be pleased to sta to : 

<a> whether ",me are .. -in Vijl,."ada 
city are Dot covered by Doordarsbao due 
to lodrakecladri bill; 

(b) if 10. whether IOtteoa up of a 
'Trlulposer' will belp in overcomin. tbis 
di8lcuU,;aocl 

(el if 10, the time by which it will 
be installed' 

111B MINISTER OF STATE OF THE 
MINISTR.Y Of INFORMATION AND 
BR.OADCASTING (SHRI A.K. 'PANlA): 
(a) Vos. Sir. 

(b) Yet. Sir. 

(c) Ita iOltlUatloD II iacluded In tbe 
Sevenln Plao. It il. howewr. not possible 
to indicate tbe time rrame lor ita actual 
installatioD as tbe proapcctive tndilel1OU1 
minuf.cturer. Ire Jet to devrlop tbi, DCW 
type or equipment. 

H08 ••• , Sdae.,. for VU., ....... J 
HUJ)CO 

1926. S8RI V.. SOBHANADIlEE-
SWARA RAO: Will the Mini.fer or 
URBAN DEVELOPMENT be pleased to 
.tate : 

(a) the total outlay flied for bousinl 
in Sixtb and Seventh Plana; 

(b) whetber tbere i. 80 acute abortap 
of bouli"l in Vijayawada; and 

(c.) if 10, tbe ecbeme unctiooed by 
HUDCO to provide boutel 10 weaker 
sectionjmiddle income/hiabcr income ,roups 
in tbe city? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SI'NOH) : (.) Tota' 
outJay on houdn. in 6th Plan i. RI. 12991 
crore! and for tbe 7th Plan is RI. 314S8 
clores. 

(b) aDd (c).. Houlin .• i. in the State 
Sector. However as on 3J, 1.87 HUDCO 
bas sanctioned five scbemn in tbe city 
of V,jayawada with projtct cost of RI. 
7.10 crorttt and loan amount of RI.4.66 
Cfores which will enable construction of 
4708 dwellin. uoUs, details of whicb are 
IS under: 

EWS-3J68 

LIO-204 

MJO-1336 

Dnelo,.,at of La .. b, D.D.A. 

1927. SURI V. SOBHANADREE· 
SWARA RAO: Will the Mintster of 
URBAN DEVELOPMENT be plellStd to 
atate : 

(a) bow man, Beret of land tbe 
Pe~bi Oevdopmcot Autbority w •• to hl-vo 



developed tor bou.alna and. other pUlp~ 
by ,be 004 of the first Master PIaD period; 

(b) bow much land tbe D.D.A. 
actual)y developed by the end of tbe tirst 
M .... r Piao period; 

(c) wbether the tarpt of development 
was acbio¥cd and if DOt. the realOOI r or 
tbe iaability of DDA; 

(d) wbether any sludy hal beeD made 
by Goyornment io lb .. rcaard; and 

(e) if 10, tbe Itepa prop06ed to be 
taken by GovernmeDt to remove tbo 
~bortcomio .. and bardsbipi in tbe Delhi 
Development Autbority ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOP· 
~1ENT (SHill DALBIR SINOH): 
(a) to (e). AI apiosl tbe 
envisaaed development of a total arca 
of 62000 acta io tbe Master 
Plan 1962, 'be DD4. ba. 10 far developed 
4t) II 0 acres or land witbin tbe urban limit. 
as shown in tho Delbi Malter Plao. In 
addition tbey have planDed and developed 
many areas beyond tbete Iinlit,1 .tso. Pro­
posala lor modification of tbe Malter Plao 
with a penpective till tbe year 2001 aro 
under coosidtration. Tbae take ioto accouot 
the shortfall and tbe objectivn of tbe 
~la\ttr Plan for Dclbi 1962 and tbe pro­
jected requirement. ror developmeot of 
land for residential aDd ottler purposes 
(or the anticipated populatioD at tbo eDd 
of tbis century. 

C.ltl,.tlo. Cost or COCIOD 

1928. DR. A.K. PATEL: 
SHRI C. lANG' REDDY: 

Win thc Minllter of AGRICULTURB be 
pleased to Itate : 

(a) wbetber lOY stud, bal boea made 

f I 
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by PI.ooiDa Commisaion/Stat:e Goyern-
meDtl'Co ...... tbe pcr quintal cost 01 
lrowioa cotton of ditJ'eroDt 'varletles ID 
diif(reat States 'akina into account tbe 
incteue io coat of fertilisers. pesticides. 
irriptioD, labour. electricity aDd proper 
remuneration for small rarmen; 

(b) if 10, when and tbo findiop 
tberear for each of tbe lut three yoar. aDd 
tbe currtot yeart; and 

(c) tbe extcnt to whicb the Iupport 
pricca fixed by tbe Commiaaioo for Agricul­
tural COS'I aod Prices duriol the above 
period compare with tbe cbaolio, COlt of 
inputs ., 

THE MINISTER OF STATe IN THB 
DEPARTMENT OF AGRICULTURE 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTURB (SHRI 
YOOENDRA MAKWANA): <8> to (c). 
Studies to uses. tbe eost of cultivationl 
production of different crops iacludioc 
cotton are undertaken under tbe Plan 
Schemo entitled • 'The ComprcbcosiYO 
Scheme for Studyiol the Cost of Culti-
vation/Production of Principal Crops" 
beinl implemented by Goveroment of 
India. Ministry or Aariculturc, in 16 StaleS. 
Tbe work relating to collection of field 
data is entrustC\J to the agricultural(geocral 
universities in tbese States with tbe 
exception of Special Stud), 00 V.F.C. 
Tobacco which is entrusted to Dirt«:tora'e 
of Tabac:co Development, Madras. 

Duo to tecbn i cal d ifficultiea. variet, 
wise cost of production per quintal 01 
cottoo are Dot worked out. However, • 
atalemen' I ahow'ol per quiDlal cast of 
production of Kapas is liveD bolow. Support 
prices announced by tho Government of 
lodi. in major cottoo producing States for 
tbo latest available tbree' y.rs is alvOD 
iD the statement 11 below. 

St.t~DleDt·1 

GIIQ'an.,.,d prlc •• lor Kapil' I" MQhQ'Q~""tJ 

(RI. per quintal) 

Variety 1981-82 1982·83 1983-84 1984 .. 8S 
....... ......_.._---

~--~,-.- ----.-~. 

I 2 3 4 5 

1. H. 4-Nimkar 391 480 580 592 
2. MCU·' SOO 470 '58 56' 



1 2 3 S 

3. L.14? G.P. 465 430 '12 525 

4-. L-147-Berar 460 425 606 51t 

5. lOOO7-(CP) 480 440 ~1 '" ,. 1007 Berer 475 43' S36 5.9 

7. M.,.tbawada 470 430 530 ._ 

8. AK/235 and 277 450 415 495 510 

9. Virar 41S 490 50S 

IQ. Oaorani-6 4lS 41S 468 482 

11. Jayadbar 400 440 453 

12. Dirvijay 45' 420 '12 '2' 
C-61, ISC/H4 

13. (Seed) A·Nector SOO 410 5'8 

14. Varataxmi 530 440 S47 S41 

'15. Suvio 490 

16. AK·H-4 42S 495 'to 
·)7. SRT 42S 501 514 

18. Nimkar 490 445 S80 

19. Y-J (M) 440 420 484 499 

20. Y-I (K) 42' 490 50' 
---_ ... _--_ .. __ ._-,-- --""",-... -... --~.--

Source: Mabarasbua State Cotton Grower. Cooperalive Marketiol FederatioD. 

State 

1 

S'ate .. e.t·11 

CO" 0/ Productlo" pel QUintal 4"d MJnI",1IIIr SUPPD" PIle" 0/ C.II"" III 
DIff,'t"t State, 

--
Year COlt or Prod uctiOQ Minimum IUpport 

(Ib/quintal) pric:el II aDDouocod 
Cash aDd Total Coaa b, tbe Government 

Kind expenses (lU./qatDtal) 

2 3 4 5 

Gujaral 1981 .. 82 219.17 436.91 Not.1JDO\lII04Id 

1982-83 294.99 457.17 380.00 

'1983-84 332.07 527.08 521.00 



l 
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I 

Karoataka 

Nab.rub.r. 

2 

198J·82 

1982·83 

1983-84 

Madbya Pradesb 1982·83 

1983.84 

1984·8.5 

Punjab 1982·83 

1983-84 

1984·85 

J 

'140.40 

233.14 

l,99.49 

324.82 

384.45 

,283.01 

176.45 

279.34 

159.23 

198.71 

314.38 

168.37 

, 5 ___ ...... _._,_w._, ._ .. ___ .~ ____ , __ . __ . __ ._ ... _ 

. 3~3.91 Not annouDcod 

366.77 380~OO 

357.02 327.00 

488.77 I 
J 

572.88 ( Statt'mfot eoclOKd 

445.32 J 
354.53 380.00 

SCS.89 527.00 

361.52 535.00 

398.08 380.00 

593.47 521.00 

3S7.28 535.00 

Not,e: 1. Provisional and subject to revision. 

2. Cash and kind expc-DItS include items ()f ccst such as fertilisers. manure 
insecticides. irripticn charges.. hir(o beman labour, bull(){k atd machine 
labour, (botb hired and owned). dtprcciation cbarBes on implements and 
farm buHdioBJ. land tevtnuC'. CCS5CS and otf)cr taxes, interest 00 workin. 
eapital, misct1lantous expeose5 (artisan ttc. and rent paid for If.Rd in 
land). Tbe total cost is obtaiocd with tbe addition to cash and kind 
expen,$CS of imputed rentaJ value of owned land, interest on fixed capital 
aDd imputed value of lamity labour. 

UDemplolt'd Perton. I. Deihl 

1929. DR. A.K. PATEL: 
SHRI C. lANGA REDDY! 

Will tbo M ini&ter of LABOUR be 
pleased to ,tate : 

(I) the Dumber or unemplo,ed penonl 
r~8i'Stered witb ,lae employmeDt .xcbaqes 
in Octbl at tbe be&iooio. ad ,ead ··'dr 
1986; 

(b) tbo Dumber of fresb uoem.pJoyed 
persona .... Is •• red 10 Delbt during (be 
last three Yearl aDd the rate at! whicb 
employment WI. provided duriD, each or 
t bele )I:OIf'; . 

Cc) _, tbe timo by wbkb _. of , . .&he 

unemployed persons are expected to be 
provided with employment; and 

(d) tbe number of uo.eruplyed ,porsooa 
rqistcred during Jaouaty f 1.9&1 and tboal 
who lot employment duriol Ibis month '1 

THE MINISTER OF STATE OF THB 
MINISTRY OF rLABOUR (SHRI P.A. 
S}\NO'MA) : (a) Tbe Dumber of job .. 
seekers (all of whom are :oot DtcelsariJ, 
uDClIJplo),cd) reaiste,red . witb tbe Employ. 
~ent &ch~nae. in Delbi at tbe bt,iooin, 
and eod ot' 1986 WI,S S69 2 and 680~1 
,housand, relJ)O'tivc)y. 

(b) Tbe number of job-seekers 
registered and placements made by' the 
Employment Excbanici . as wen a. tbe 
percootaae of placement to ftJiltradonl 
durilll tbe put lb~, ,..,. 11 aiv~ ~do, : 



Year aeilltra. Place· ...... of place-
tioaa ......... teo ........ • 

(tD tbou.ads) 

1914 202.5 

198.5 205.4 

1986 170.6 

".4 
".6 
44.0 

deDI 

2'5 

27.6 

25.8 

(c) Employment Eacba.,.. are not 
the oDly qeDCieI for PUrpouI 01 pllcemeot. 
Tbcre .ro several otbcr qeaciel tbrouab 
wbicb placemeDla are made aDd Job­
_ken caD BDd emplo)'lDlOt tbrouab 
tbem. 

(d) TIle Dumber 01 job-seeken 
re&iatered IDd p1aced dOliDl JaDuary. 1917 
is a. UDder : 

Reaiatrltloos : 

Placen.entl : 

(in thousands) 

11.4 

2.8 

1930. SHRIMATI GEETA MUKHEA· 
lEE : 
SHRIINDIlAJIT GUPTA: 

Will tbe MiDilter or STEEL AND 
MINES be pleated to ltate ! 

(a) .betbe, tbe qucsdoo 0( coatinua­
tion of freiabt cqua .... tioo fund bu beco 
referred to tbe NadooaJ Dcvelopmooc 
CouDCiI; 

(b) if 10, tbe r.lOo. therefor aDel 
tbe time by wbicb • _tsioa it expected iD 
tbe maller; aad 

(c) whether ~1IrIioDIDa 01 ViII. 
~ha .. toam S~I Plat, ... . .tablilblllC'Dt 

Sl. Name 01 Project 
No. 

of smaller pliDti la the aecondary sector 
ID differea. Stat. wl·11 be ... ential to do 
away wltb tb. ft.labt cqualilatioa fund 
_Ileel' 

THB NINfSTBR Of STEEL AND 
MINES (SHRJ IC.C .. PANT) : (a) to (c). 
Ootcmment h. decided tbat tbe Questioll 
of pbuiaa out or the Pre iab t Equalisation 
Scbeme abould be refened to the National 
Development Council. The conditions if 
aGY, UDder wbich tbe freiabt equalisation 
ICbeme mould be phased out or retained 
would be diacusaed by the Council. 

Tbe dlte or the next m«ting or lbe 
National DcvclopmcDt Council bas Dot 
yet beea fixed. 

8nek1. Water '.r. Pro}etts .". 
C •• aerdal p ... Seed ff.t daerlea 

1931. SHR. S. O. OHOLAP : 

SHRJMATI 
PATNAIK : 

JAYANTI 

Will the Miniater o( AGRICULTURB 
be plcaMd to Itate : 

(I) lbe Dumber of Brackish Water 
farm Projects aDd Commercial Fish Seed 
Hatt.riel IUCtioDCd, State.wise; 

(b) the esdmated cost o( tbe scbeme; 
aod 

(c) tbe prOlfCll made by the Brackish 
Wata Farm projects and Wad a Pokr.n 
Hatchery or Ma"araabtra and by when ,be 
proje4: •• arc like I, to be completed 1 

THE MINISTER OF ST A TE IN THE 
DEPARTMENT Of AGRICULTURB 
AND COOPERATION IN THB 
MINISTRY OF AGRICULTUR.E (SHal 
YOGENDRA MAKWANA) :(a) aDd (b). 
The Brackiabw.aer farm projects aDd 
commercial p .... D Red hatche, ie. bave 
beea "DctiODed It the follow-iol she. : 

State 
.1 

Estimated COlt 
(RI. in lakba) -----------------------_ .. __ . ____ 

2 I 3 4 

I. Pol.kurru (I Sta .. > Aadhra Pradelb .26.75 
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1 2 

2. Pol.unu (II Staat) 

3. Bal.tbadi 

4. Po", 
5. AyiramtbeDIU 

6. Njaraktal MalippurlID 

7. 'ala,tart 

8. ASlUIIOIl 

9" Badapokharan (Hatebet)') 

10. Aosuro 

II. M udiraCb (Pblse I) 

12. M udiratb (PUle II) 

13. BlncbinapaJli 

14. Panupad. 

IS. Sartba 

16. Agreepalli (H.,chery) 

17. Tbondiakk.adu 

18. Cbaodaopid 

J 9. Kadirabad 

20. Karukalacbcny 

21. Yanam 

22. Cborlc 

23. Sultaopur 

(c) CODttructiOD of AIADIIOD 
hrackisbwater fish '.rm project ia Maba­
rasbtra ia 10 pro ... _. Out or forty.tbree 
ponds, eiabt ponds are com.,leted. Tho 
remaioina ponds are oxceptlht to be 
completed by lbe cad of 1988. LaDeI 
AcqUisition at AD.we project I·, fo prOlftll. 
Conslrucl.ioD of prawn bite • .., at Bad •• 
pokbarlD ba. been completed. 

3 .. 
ADdbra Pradelb 12.60 

Oujarat 2'.48 

l.e ..... 23.62 

It.rata 6.J' 

1t.,.1a 19.60 

&..ala 21.N 

Nab_rubt,. 24.78 

Mabarubt,. 23.10 

Mabarubtra 31.80 

Orilla 8.00 

Otis. 6.00 

Or ... 78.04 

Oriaa 126.18 

Oritsa 4.00 

Orilla 21.00 

Tamil N.du 24.50 

West BoDaaI 19.60 

Weal Boapl 19.60 

Poadkbcrry 2.42 

PODdicbcrr, 14.38 

Goa J9.70 

Hary,a 6.00 

566.10 

1- .t G.Wtll ... for better ... or 
La.d 

I'll. SHRI MOOL CHAND DAGA: 
Will tbe MiDiater of URBAN DEVELOP. 
MENT be plealCd to Ita .. : 

(a) wbetber it II. fact Iba, aaricul. 
hara' Iud. are required bJ QOYOrDmoor 
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devclopmtnt boardi as wen as purchased 
by prf\.ate colonilers to sell as relidential 
aD4-industtiaT plots; 

(b) whetber it is also a ract tba~ ic 
takes quite a 10Da time before sucb project 
.tan takina s.bape whilo tbe land. are 
taken away from aariculturists. causina 
_tiona) loss; 

(e) if so. whetber Government' lIa" 
'undertaken any study so as to make judi. 
c:5o. U~ of land; if '0, when and .. bere 
loch a study was done and witb what 
resUlts; and 

(d) if DOt.. wbether Government 
proposes fO do so now aDd issue guide ... 
Jine. in tbis respect witb a view to make 
beuef use 0 f 18 ods 1 

THE MINISTER OF STATE IN THB 
MINISTRY OF URBAN DEVELOp .. 
MENT (SHRI DAlBIR SINGH) : (a) 
.nd (b). The Government and its agencies 
do acquire land for 8gricultura & and 
residential purposes. Some instances 
of purchases of a~ricultural l.ud 
for priva te build~rs to sell as 
residfntiaJ and industrial plotl bave 
also come to notice. Tbis can happen in 
lom~ cases duC' to various reaSf'ns. 

(c) and (d). The Town and Country 
Planning Organisation, a .ubordina~e 

office under this M;nistry prepartd a report 
entitled "Paper on U,ban Land Policy" 
in 1961. 10 1964 a high powered com­
mittee on urban land pol icy made vatious 
recommendations whicb formed inputs for 
urban land policy in the ~ub'tqt1ent 

Five Year Plans. Again the TepO 
publisbed • A study on Urban Land Prices 
in India' in July, 19'84. Tbe National 
Land UN and Waste Lands Development 
CeuOQiJ, Ie,& -up vnder- ahe 'chairmanship of 
Prime Minister ,is also ~oinl into tbe details 
of the land use policy (or the future. 

rrrOll.llallonl 

Rerrattrdeof or Indl.frf.1 Worken lor 
fligher 1',.10181 

1933. $lIJtt' MoOL CHAND 
OA<J.': WUI tbe fvnalster Of LAROUR 
be pleased to atlte : 

<a> the catClories or industr1a1 
worten recruited io Bombay, Calcutta. 
Kanpur. Hyder.bad. l.udbiana and Mad.,.s 
for bi,ber traioinlt tbe natore 104 duration 
01 the trainJol imparled 10 them aod ,the 
,ource from wbjcb expenditure tbenton ... 
met; 

(b) tbe number of persona who JOt 
tbe traioiDJ; Ind 

(c) the object or runnin. tbe train· 
ioa ceotres ? 

THB MINISTER OF STATE OP THE 
MINISTRY Of LABOUR (SHRI P..A .. 
SANGMA) : <a> In tbe Advaoced 
Trainina Institutes (ATls) located at 
Bothbay. Calcutta, Kanpur. lfyderlbad. 
Ludhianl avd Madra. under Ibia Mioillry. 
skilled wOlker. and techniciaos IpOnlOrcd 
by public and private iodull.rial efttfrpritel 
are trained in a varie~y of advanced and 
lophisticattd ak ill art·.s to up-Ifade and up­
date th~ir skills aDd knowledle. ReluJ.r 
full time modular coors~ varyjOl from 2 
to J:! w~ks duration are offered in tbe 
skill area, .1 per the ,tatement IlvtD 
bc:low. Special tallor made COUlleS ate 
also conducted in tbetc institutes to mHt 
the special training requirement of an 
enterprise. The rrolramme "'a,. earlier 
launched with UNDP/110 •• ista nce. The 
foreiln assistance was in tbe form of 
imported sophisticated macbinery and 
equipment, technical e~ pertise and Cello .... 
ship training for the counterpart atafT. 
Tb~ Government of Indi.·. contribution 
was the prc)Vision of nt"Cessary shop floor 
facilitics. staff and indtlenou. mlcbinlf)' 

(' and equipment. Arter tbe completion 
of project in tbe year 1983. the reeurrina 
expenditure on tbis trainioa i. beina ruuy 
met by the Government of India. 

(b) About 29.300 persons have been 
".hMd at' 6 A.T.lI. till December. 1986. 

(e) The objective of these Trainln. 
Centres Is to upd.te Ind uppede the dill. 
or ser~lnl IndtKtrial worktn and totbalcfloa 
in ael«!lcted enlineeriol disciplines and lito 
to traIn tbe lostructlonal S.alr 0' J. T.II 
eOPled In advanced Ikills traiain. Ind 
,rafumen traioing. 



PH.ALO'UNA .1, Jtoa (SAK~) Written ..4ntwt" 226· 

It. ttllle.' 
LI.t 0/ Alb_uti .,,,11 Co.'., al AII'ItJllc.t/ Trllla'", 1",,11 .• ,., 

Tr.'olnl 
~ 

An AT) ATI ATI ATI ATI 
Madtat Calcutta Bombay Kaoper Ludbfana Hy~erabad 

1. MetrolOilY lad 
Inlpection 

2. Machine Tool 
MainteDanco 

3. HydrauUca and 
Poeumatica 

4. Electrical 
MaiotecaDCe 

5. Advloced Weldin. 

6. Heat EDI'" 

7. Advanced Tool 
and Die M at in. 
Tool Room Operator 
Counea 

8. Tool Detfln 

9. Advanced Refriaer&tion 
and Aircond'itioninl 

10. PrOCCSl Control 
I Dstrumc.fttatiOll 

11. Industrial 
Chemist.., 

12. Heat Treatment aDd 
Materia) TetdOI 

13. Production TocbDolOlY 

14. InductioD to EnaloeeriDI 
Techoolop 

• • 

• • 

• • 

• • 
• • 
• • 
• • 

• • 
• 

• 

• 

• 

• • • • 

• • •• • 

• • • • 

• • • • 

• • • • 
• • • • 
• • • 

• • 
• 

• 

Note: *JodicatOl courses avanable at respective Institutes. 

[ e", II ,II 1 

A ..... c. to F ... e,.. aDder Crop 
I ... raace Sclle ... 

1934. SHill R.N. NANJI! GOWDA : 
SHill 0.9. BMA VAIlAJU : 

Will the Minister or AORlcut TORB 
be pleued to state: 

<a) wbether tbo Crop Insuranco 
Scheme introduced in 1985 bat beeD 
lucccaaful aDd provided areat Incentives to 
tbo f.rmen; 
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(b) illO. the total Dumber or clalma 
received duriD' 198.5·86 aDd the eatent to 

J whicb the .mODDI... diatrlbated to tbe 
clalmaDa; 

(c) the total amount paid In eacb 
State. aDd 

(cI) whether tbe mOlt affected State 
of Karnataka ... paid much lola ill com­
parison to otber States' 

THE MINISTER. OP AGRICUL-
TURE (DR. Ows. DHILLON): (a) Tbe 

,ComprebeOJivo Crop IDluraoce Scheme 
illtroduced In 198.5 baa been 'OCCtlllu) aDd 
h •• provided lufBcioDt iDceDtivea to the 
(armon. 

(b) "aDd (0). The lUlU iuured. Dumber 
of '.rmen cowered area covered and claJma . 
• ttled du,'" 1985 .. 86 are liven ia Ibo 
Statemeots I aDd II below. 

(d) It" not correct. lodemolty claims 
(aiIiD, duo i.D tbe Siaie of Klrna'ata were 
paid iD that State. 

Statnaeat·1 

P'tIf'.' Df l",pknw.tQtltllt "flltt Compr,IItlllf,. CrDp '"..'lIl1e. 
ScMme durl", Klla,I/I98j St-OSOll 

- .. ~-~ ... -" .. --- !III ----_ .. _._----_ .... 
S. StatelU.T. Total No. Area Sum Total Claims 
No. of farmers covered lusured loturaoce paid (io 

in (RI.) charaet laths) 
or RI . 

--.. --... , .. -------"'-.. ~-- ....... -._._ ...... ,..-" . ,_" "" ..... '""',_, , .... _, --,..~.,. , 
, ~ '_"'"'''' '~"'--

1 2 3 4 5 , 7 

1. ADdbn S.43.287 12.28,891 1 t 76,93,40.000 3,23,10,.$63 310.8l 
Pradesb 

2. Bibar 40,073 88,110 6.70,84.296 13,41,728 1.23 

3. Oujarat 2.38.592 6,71,000 1,09.46,10,000 1.34,92,000 SlS~.27 

4. Kam.taka 71.473 1.6S,188 26.99,3.,000 47,85.576 287.SI 

5. Koral. 20.611 19.947 7.]3,11,019 14.66,22' 37.90 

6. Madbya 1.17,965 2.69,468 14,02,3S,OOO 20,06,945 2J.59 
Pradesb 

7. Maharasbtra 4,86,950 8,97.015 78,1 J .11,837 1,35.46,876 1978.14 ~ 

4 

8. Ori .. 95.708 1,42.9'6 17.53.24.359 35,07,47' 8.05 

9. Tamil Nadu 53,262 74,87S 18,49,62,141 36,22.747 56.40 

10. West Boo .. 1 2,06,050 1.4S,011 29,48,1 J.804 '2,".409 23.31 

II. Uttar 4.'0,000 4,75,000 5',00,00,000 1.10.00.000 9." 
Pr.dub 

12. Poodlebe", 1,280 2,089 73.94.984 1.41.387 2,94 

13. Andamao and 398 781 8.71.000 17,405 -Nicobar 
11110cb 

Total 23.25,649 41.80,931 S • .tO,S9,90.440 '.'2,14.'93 8093.12 
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Stat .... t.11 

Prorreu oll""/~m""tlllo" 0/,11. CDm"~"' •• I" ClOp 1111., ... Se.",_ 
.". Bahl 198$-86 S.tUOII (a, tIII'I.12.1986) 

I. Statt/O.T. Total No. Area Sum Total ClaiIDl 
No. 01 rarmen c:owrecl m.ured iDauraoce paid fa 

(iu beet.) m lacs of cb ..... Jaca of 
Ra. iD Jacs .... 

of lb. 

1 2 3 4 5, 6 1 

1. Aodbr. 89,109 1,35,666 3.411.01 60.174. 53.68 . 
Pracltab 

2. Bihar 9.418 16,37S 166.84 3.i33 0.5' 

J. Oujarlt 15,900 59.'.0 574.06 7.71s0 25.5.5 

4. ICaro.taka 1.3.644 2~,S9J 'S4.51 8.740 
, I .: 

5. K •• la 26.139 25,638 592.75 11.860 1.24 ... 
6. Madbya 43.(, 71 1,37,886 608.79 10.650 14.27 

" Pradab 

7. Mabar •• btn 29.804 44.543 423.20 1.420 16.87 

8. Oriua 35.0'9 SO.970 1.067.44 21.3S0 4.14 

9. Raj •• Cbla 1.46,444 2,72.617 1,726.S3 28.270 12.49 

10. Tamit Nadu 5.,324 72,913 1,773.00 'J.5SO 24.6.2 
4 

11. Tripurl 1.81' 1,210 51.83 1.040 3.89 

12. Uttar 7,94,778 13,35,3Si 10,763.3S 204.7to 7.47 
Pradesh 

13. W .. t BeD .. I 98,391 48,677 2.047 .. 60 40.943 1.88 

14. DoIh. 85 258 5.66 0.110 

IS. Ooa. Daman 390 253 2.91 0.060 -
aod Diu 

16. PoDdlcbcl'r, 1.5A 2.603 98.25 1.970 -
Total ·13.67.025 22,29.'56 23,867.99 441.140 242.Et 



I.ue of LJc:eaee5 for S,OBle )roa 
PlaDts I. PrI,ate Settor 

1935,. SHRI SATYBNDRA NAR4VAN 
SINHA : Will tbe ~Diatar of STEBL A,ND 
MINES be pleased to state : 

(a) whetber Oovernment propose to 
live li~DCCS to privato sector UDdoltaklnp 
for _ttina up sponae iron plaats; 

(b) if 10. whether this would sub· 
stantially increase tbe share of private seclor 
in the iron aDd steel matiol; 

(c) wbether stecl makin, furDaccl in 
tbe private sector will also be allowed to 
coover' spoDle iroD ioto steel; and 

(d) if 10, whether enouab power will 
be' available for tbcse ateel makiol 
fur~aces ? 

t" I ThE 'MINISTER OF STEEL AND 
MINES (SHRI i( .. C. PANT) : (a) The 
Sponge iron industry bas ~D deliceoced 
with effect from March. 1985. However, 
industrial uodertakiop that fall within tbe 
purview of M R TP Act are required to 
obtain industrial licences ror tbis purpolC. 

. (b) Creatioo of more SPOO8e iron 
eapacity will not result in ao increase ;0 tbe 
inStalled capacity for i'fOD and steel makin. 
liDCCI a POllIO iron is merely a partial 
lubstitute for ateel scrap used •• feed 
material for steel makin. furoaccs .. 

(c) Yea, Sir. Government policy is 
10 eocoura.e iocreued usc of indfacoous 
sponae iron in steel makin, furnaces since 
thU. would meaD • reduction in tbe import 
of .teel scrap/spa. iron. 

(d) Use of spoop iroD in electric arc 
furnaces IS a partial substitute for ateel 
'"6P doa Dot materiaUy alt.er tbe require­
meDt or availability 01 power from tbe 
position obtaiofaa at present. Actual 
availability of power varies from State to 
State. 

Priori., Llltl 01 Flalagader HtJOCO 
PaUe.,n S,ebaae. 1"~ 

1936. SHalMAn D.K. BHANDARI: 
Will the Miniater of URBAN DEVELOP. 
MENT be ploued to Itate : 

(a) wbcther Delbi Development Autbo­
rity ,bu prepared a priority lilt 01 
applicants rcaistercd under tbe New 
Pattern HUDCO Scheme. 19?9; 

(b) if 10, tbe I'OIIODI for formatioa of 
such • priority Jist aad Dumber 01 penoOl 
'''.red unci" eacIa eatClOlt' .. OD 311t 
JuUUJ. 1987; 

(c) tbe total Dumber of flat. in each 
cateaory and locality. available lor allotment 
after preparatioD of priorit)' list; 

(d) lhe total Dumber or penonl Jo eacb 
catclory who ha". bam alJoUcd nita u 08 
311t J~uary, 1981; and 

(e) when the priod,y list was prepared 
aa4 tbe det".ed procedure tor 
allotment of flats~ p,ar"'Qlari)' r ... r~_QI 
",,..UI.I,,,ct'iu IIcta' clttlory" 7 .' 

THE MINISTER OF STA.TE IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(~tlRI DALBrR SINGH) : (a) YOI. 
Str. 

(b) The priority Jist was prepared to 
ellable e'very reli.trlnt to It now bit position 
in reptd to abo aUotmc'nt of ft.t. 
Catelor,,,wise reai,uantl placed io tbo 
priorit, Jist ate at uDder : 

MJG 35326 

LIG .50786 

Janca 35708 ---
Tola.! J21820 --

(c) MIG 2294 1 Loca1it) -wise 

LIO 
and cattaory. 

4022 > w," dfta'it 

JaOla 
I are .iyco iD 

610' J tbe ........ t 
liveD below. 

(d) MIG 9801 
LtG 15234 

JaDla 19~91 --
Total 44636 ---
(e) In May/JUD.o, 1'8'. The aJlollDtot 

.,fli be made 00 the bull of dr." 011011. 



DDA lu April. 1986 bad tak._ a Some or lbe allotteea bave flled" _rite 
docialoD to coovert aU MIO aUotmeota aDd' petition iD tbe ~.ilb Court 0.04 t.b.o CIao ii, 
a portiOD ~ LIO allotallota OD tbe ealb .ubjadice. 
Dofta ba. 

Name of CoIOD)' 

1 

Viku Purl 

kob1DI 

R.lJQurl Oardea 

SbaUOlar .... .,b 

PI~bimpuri 

Janak-purf 

Trilokpuri 

Jaoakpuri-D-2A 

JbUmil 

Nand Nair! 

Pucbimpuri 

Zafuaba4 

MaotUova, a.rdeo 
SbaUmar Baab 

Pitampar. 

Sbaatripa.rk 

Priya DanbaD Vibar 

Oazlgur' 

Sari&a Vibar 

~ 

D .... lapurl ." 

Tipl 

Kbk_t 

State.eat 

Loellllt,_.". 11l1li cat~,o,y-wl" 0/ /lat. 

MIG ~ LIO 

2 3 

339 -
247 

?1 -' 

202 

279 

250 

610 458 

140 ... 
795 

1000 

- 366 

98 

31S 328 

60 

484 228 

-
-
- ._ 

-

-

JaQta 

4 

371 

~ 

" 

• ~~92 

443 

231 

48 

163 

788 

640 

136 

312 

34J 



J 

Guiput 

CaocoJlod/VICIDt flata 
wader varioua coIooiel/lObcmea 

-. 
Ailot.eat of Plat. to a_ld ••••• r SI •• 

Ar_ 0' ne.ta. 
1937. SHRIMATI D.IC. BHANDARI: 

WUl tbe Minister of URBAN DBVELOP. 
MENT be plcued to stat. ! 

<a> wbetbel'the Slum Wi. 01 De1bl 
Developmeot Authority bad ID JaDuary. 
1986 iDvited appllcatiooa from resideo'. 
of alum areu iD Delbi for al1otm~Dt of 
flats; 

(1) if 10, tbe detail. 01 tbe scheme and 
the total Dumber or apptiea'i08l '""i\led; 

(c' the particulars of localities wbere 
flats under the ICbeme are to be COOIlructed 
and allotted wilb price tbered. locality. 
wile; 

(d) tbe criteria adopted for allOlmeD' 
of data; 

,. 

W,ltt,,, A.IUW.', 2l~ 

2 4 

- 161 

676 

4002 

(SHRI DALBJR SINOH) : (a) Yet, 
Sir. 

(b) UDder ,be scheme built up fiats 
are proposed to be allotted to the penoD. 
livioa iD alum .reu aDd a.udI other 4 aJ~. 
II alUID rehabiUtatioD C,OIODin. Jbuai 
Jbompri fCIOltlemcDC &;;olooiel. un-authoriled 
colooia aDd urbu villa,CI or tbe Union 
TerrltOf1 of Delbi. TllI lIlt January. 1986. 
27,670 appJicatJoos bas been received under 
tbis scheme. 

(c) The part.icula.rs of tbe localities 
wbere Oa .. an to be CODStrucCed I. ,IVC1J 
ID tbe statement below. Tbe fioal 4c,i",y 
price of tlw residen,ial ftall win be deter­
mined 00 tho but. 01 cost at tbo limo or 
cOD¥llctioD and otber components. 

(d) Tbe ftlt. sban be alloUed by tbe 
computerised draw of 16«. 

(0) The applicatioDs received under abe 
(e) the progress made urader tbe lebcme Ire uoder lecutiny throulb 

acbemo for allotment 01 flatl as OD 31 computer. It. lpee-ia. HouslDl Scbeme for 
January, 1987; aDd allotmeDt of r.ideotial flat. to tbe leail­

mOh uoder widow cateaory bat .lao beeo 
(r) tb~ detaUs of lucb otber limn.r iuitiated. UDder tbi, schemo a draw wu 

proposals uDder consideration or Uoloa, held 00 29th J~auary, 1987 at Madipur for 
Oovemmeot ? allotment 91 2.50 bousa. 

THE MINISTER Of STATE IN THE 
MINISTRY OF URBAN DEVELOPMBNT 

(f) No other such proposal it under 
eotaidcrltioD. 

Slat •• eat " 

Lilt 0/ T,,,,m'III,/Fial. "OptJ,«IltJ ~ t()IU"~'H by SI",;, WI •• D.D.A.,II"t/n 
prIJpD,tll. 

S.No. Name of ColoD, 

I 2 

1. Maosolpurl 

2 •.. MaoaoJ Pori J ud I Block 

TeoemeoCI 

3 

38. 

S60 
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I 2 

3. Maa,oJ Puri J Block 

4. MaDiol Puri Betweeo B and C Block 

5. Mant0l Purl Near C Block · 

6. M.:oaol Puri Near D Block 

1. M.DIOf Purl D aDd It Block 

8. SuitaD Puri P Block 

9. SultaD Puri P Block 

10. Sultan Puri Near C .. BIock 

11. Sultan Puri Near Sultan Purl Vill_ .. 

12. Raabubir Nagar . (Dear over Head Tank) 

13. Tilak Vibar 

14. Madipu.r 

IS. R.abubir Na .. , 

16. napa Nap' 

17. Saoaam Park 

18. JbUmil Colon, 

19. Katr. Karim PbalO~1I 

3 

256 

544 

128 

128 

432 

224 

320 

432 

304 

200 

144 

656 

283 

J6 

608 

1800 

32 
- _ .•. __ ._,,----_ ..... _ .. _,-_._ ._----------------------

BeRloIU, LI.t lor Allot.eat of P .... 
•• der Roialat 

1938. SH,RIMATI D K. BHANDAR.I : 
Wih tbe Minilter of UR.BAN DEVELOP. 
M ENT be pleucd to Itatc : 

(I) whether leaioril), Iht for allotment 
or plota under RoblDi Scheme bal been 
prepared; 

(b) if 10, tbe de.aill lbereaf; aad 

(c) If Dot, tbe reuooa tbereof' 

THE MINJST.BR OF STATB IN THB 
t\,tINlSTRY OP URBAN DBVELOPMENT 
(snRr DALIIl\ SINGH)' ; (a) to (c:). No 

7456 
Sa, 7500 Plata 

IIDtority lilt lor allotmcat 01 plOD UDder 
kobioi Scheme baa beeo prepared • 
Allotment II made ,trletl, tbroaab dr." of 
loll .. ADd.boa dow.oped plot. are 
I.ailable. . 

AUot ••• t of Flat •••• er HUDCO 
Patter. Sde •• , 1979· 

... 
1939. SHRJMATI O.K. BHANDARI: 

Will tbe MiDiater of URBAN DEVELOp. 
MBNT be plcuod to ltate : 

(.) wbetber D.D.A. had IDVited 
applic:atJo.. ia 1979 uDder Now .. ttern 
HUDCO Scheme rrom different cateaorlel 
of people; 

(b) It .. the a .. mber or appUoatiOD4 
rocelve4 10 .. 011 cat.,.,; , 



(c) tIIe·prtee cr"ftafl fD NCb cate.ory 
filed 'at tbat tim~; 

(41) 1be present price of flats in eacb 
cateaol'J as ora 31st Jaouary, 1987 and 
rei son· (or increase ia price of Oats iD 
eacb cateaory; 

(e) tbe total number of ftats in each 
catelOlJ and tbe areas selected OD l.be basil 
of draw of lott aDd ~fter prepafltion of 
aeoiorhy list; and 

(0 wbat dOcumeDII tbe realsteNd 
perlODJ have to submit bel ore takina over 
poe-.OD or tbo 8.'1 io Ncb catqoJ')' 
before and after I'repM'lfiOb of OfW 
ICDiorit)' Jilt ., 

THB MINISTER OF STATE IN THB 
MINISTRY OF URBAN DSVELOPMENT 
(SHRI DALBJR SINGH) : (a) Yea. Sir. 

(b) Ind (c). The rcquialto information 
i. as under: 

MIG LIG hata 

4S,S21 56249 Detail. or applicatioDl 

Price ef flat in eacb 
cate&ory filled at the 
time of resutr.doD 

1 RI. 42,000 Rt. 18,000 RI.8000 
J 

-----_._--. 

It was indicated in tho brochure tbat 
tbe plinth arca of tbe flats aDd ,be _timat .. 
cd pricCl mentioned were ilhutrati,e aDd 
were subject to rcvisioo/moddicatioo 
dependiDI upon tbe exiacocies of layout. 
cost of cODstruction etc. 

(4) The price raDle of flat. for wbich 
demand letter. bave been issued reeeotly ia 
Ils. 87,200 to Rs. J,75.6OO for MIG, 
Ill. 47,lOO to Its. 1.18.200 for LIG aDd 

RI. 35.100 10 RI. 41.000 ror luta.. The 
prke bike i. due to incr,... ia tho coat of 
labour aDd material aDd iD lome cues tbo 
plintb areas are more tbaa wbat wert 
eovisqed at tbe time or relcue of 
brocbure. 

(e) The requisite iolormation is ,iVOD 
in tbe ltatement .. J below. 

(f) A, per dotaU. If yeo IIJ (be 
.tattmeot.JI below. 

Statem.at-I 

Statement olflall Cartlo'y.wl,. Q.nJ lite IVetU "Iecled Oil Ih, ball, 0/ dl'QW 0/10/' 
• ." .. ",,,,rlllltln 0/ ,nt/o,'ly 1/1, 

Name of tbe coton, 

1 

Vikaa Puri 

Rohini 

Itajouri Gard. 

Sbalilller Baab 

Paacbim puri 

MIO 

2 

339 

247 

97 

202 

._--_._._---------
LIO Jaota 

3 

'----------------

371 

-
* 879 1192 



J 

Tnlok pori 

JbU Mil 

JaDak Purl D.2A 

Nalld Nqad 

.... 'Dtparl 

Zafarabad 

ShaJJmar B.Jb 

Pi .... Pura 

Shastri Park 

Priya Darabao Vjb.r 

Ouf Puri 

Sari.a Vihar 

Badar par 

DaklbiD Pad 

Tlari 

KbitkJ 

Okzipor 

Caodet1edl'laCiut ftatt 
und« ftrlout colord_/lcbeme 

Total 

2 

610 

-

-
3., 

-
484 

-

-

-
-
-

3 

• .sa 
19$ 

J40 

1000 

366 

91 

328 

228 

-
-
-

-

4002 

4 

-

-

-

443 

232 

48 

163 

788 

640 

136 

312 

343 

761 

676 

, .. _'-----'--_ .. _._------------ 6)05 

Stat.tat",D 

Della' D",elop ... t A.io"., H ...... D.,. .... 

Prom : 

1st ft. ID' Block 
VjkN Stdu. 

N. Dolbl. 

AIItt. Director (MIG) NP. 
Houalaa. DDA. 

--___ 
To 

------. .. -------
-----------*""----

Sub: Allotment or ftat No.- DI. Pkt. 
--iD--~Ros. Scbemo under 

MIG/HP. 

Dew Sfr/Madam. 

Wltb reforeoce to )'Our Jetter dt.-__ 
OD tho lob.hct cited abOVe. I am directed 



MARCH 9. 1987 

to II, tbat you haye Dot. furnished tbe 
followilll documents ao far by are Dot in 
order. You are. therefore requested to 
furolsbed the same witbio a week. from tbe 
date of issue or tbis letter to eoable tbi. 
omce to proceed further in 'ma Uer. 

I. Amdavii on a non-judicial stamp 
paper worth RI. 2 duly attested 
by maaistrate/aub-judge/Notary 
public. 

2. Affidavit for Doa-sale. 

3. Undortakina. 

4. P .D.Il. Receipt. 

5. Rean. Certificate. 

6. Attested photocopy of ratioD 
card. 

7. PbotOlrapb aod Sign. duly attested 
by Maaistrate/Oantted officerj 
Class-I. 

8. Interest OD late payment. 

9. 'Upto date instalments. 

10. Income certificate for the Yr. 78 .. 79 
(elcludina HR.A). 

J I. Attested copy of aaessment order 
for tbe 78 .. 79. 

12. Original copy of Challan No. and 
-----Dt . ..-. ...... .-, ......... 

13. Healtb DeclaratioD. 

14. 3 PoueuiOD letton duly attested, 
by Maaistrate!.Notary PublicI 
Gazetted officer/Cl .... l. 

15. --,---------

16. --------........ .---

17. ------. _. - .~. 

YOUR faithfully 

Alltt, Direotor (MIGPN) 

Prleea of StM) 

1940. SHill B. AVYAPPU REDDY: 
Will the Minister 01 STEEL AND MINES 
be pleascd to atate : 

<a> wbether the attention of Govern­
ment bas been drawn to tbe Itudy ontitled 
'The logic of administered prices· under­
taken by the Policy Oroup. a lOCict, of 
professional economists commissioned by 
the Confederation of EOlioeerlol Industry 
(CEI); 

(b) wbetber tbe domestic prices of 
Indian steel are well above tbe iotematiooal 
level; 

(c) if so, whetber Indian stcel mills 
efe makinl buae profits in a protracted 
monopoly market; and 

(d) if Dot. the real'OIlS for tbe same 1 

THE MINISTER OF STEEL AND 
MINES (SHRJ K .C. PANT) : <a) Ves, 
Sir. 

(b) Ahbouab tbe domestic pricet 01 
Indian steel are hi.ber tban tbe international 
"rica. DO realistic comparison caD be made 
as tbe latter are often 81rattlicaJJy depressed 
to support exports in. biahly competitive 
international market. 

(c) and (d). No, Sir. Apart from bigh 
cost of production mainly due Co obsolete 
technology, poor qualicy or lome raw 
materials, Jack 01 lustained and adequate 
availability of power and continuous increase 
in tbe price of various inputs, lucb 81 coal, 
power, railway freiabt etc .• tbe IndIan steel 
prices Include various levies and taxes which 
do not accrue to tbe produce,._ 

Sto,p.le 01 Crectlt FatUltiel to 
Co-operaU.e BaDk. 10 0rII .. 

b,. NABARD 

1941. SHRI K. PRADHANJ : Will tbe 
Minister of AGRICULTURE be pleased to 
.tate : 

(a) whether OovommeDt Ire IWlro 
tbat NABARD hll stopped liViD, credit 
'acilitios to tlae Co-operative Baot, in 
Ortua; 
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Wrltttn Answ", .' 2" 
(b) .illO, tbe rcuODl tbertfor; .04 

(c) tbe atepa boiDi takeD to tncc.t tbo 
aituauoo ? 

THE MINISTER OP AOR.ICULTURB 
(DR. 0.8. DHILLON): <a) to (c). Tho 
National Baok for Aaricuhurc and Rural 
Dcvelopme.ot (NABARD) Itopped rcfioauco 
assistaoco to Odua State Cooperative Bank 
in AuaUSI. 1986 under scbematic lcndioa 
and frcab drawals uDder sbort term and 
medium term aaricultural credit limits since 
tbe stale cooperativo bank defaulted to 
NABARD io repayment of ita dues. Even .. 
tbCD, NABARO pcrminod drawals apiost 
saocti,)ned ahort term credit limit. till 
IS.1 1.86 &0 such of the Central Cooperative 
Bantu wbi~b were not in default. The 
restriction was lifted from 5.1.81 when tbe 
Stale Cooperalive Blok. cleared ils dUCI to 
NA8ARD on sbort-term credit Jimits. 
However, tbe Stato Cooperativc Bant 
continues to be. defaulter in respect of 
schematic lending and MDce no refinance is 
beiDa provided for tbo' purpose. For 
similar reasons of default, tbo Orissa State 
Coopera.tive Land Developmcnt Bank bas 
been provided partial retioaccc from 
10.11.1986 00 lona term loans. Tho Seato 
Government had beeo advised to take 
nccessary steps to improve tbe financial 
viability of t.be banks. 

Vltlt of ladlan Official D fleg.Hoe '.0 
U.S.S.R. 

1942. SHltl S.M. OURADDI : 
SHRI O.S. BASAVARAJU: 

Will tbo Minister of STEEL AND 
M J N ES be pleased to state : 

(a) whether lOY o(&ial deleaatioD 
visited USSR for talks 00 mutual coopera­
tiOD in steel acetor; 

(b) whether aoy aareemeDt ba, been 
reacbed with tbe Soviet Union iD tbis 
rcprd; and 

(c) if 10, the detaill thereof? 

THB MINISTER OF STEEL AND 
MINBS (SURt K.C. PANT) : (a) Yes. Sir. 
An official team visited USSR in December. 
It". 

(b) Yoe, Sir. 

(c) A protocol ,iaoed betWttD tbe two 
Sidea cnviaaacs continued cooperation at 
tbe Bbilai aDd Bokero Steel Piaot. to attain 
tbe rated capacities at both tbe plaata. to 
improve tbe Quality of proch.:ta.1 well . u 
to attaia bilbor techno-economic perfor. 
mance indices. 

It was also aareed tbat tbe Soviet lido 
would prepare a Feasibility Report for 
opUmaJ utili.alioD of tbe capacities at 
Botero by its modernisation/expansion 
Ind by adoption of new technoloaiea. 

Both sides bad al,o reviewed with 
aathfactioQ the on·goiD. cooperation in tbe 
implementation of tbe 'Visakbapatnam ateel 
plant, cooperation between MECON and 
Soviet Desi&n Orpoisatiool and cooperatioD 
in the fitld of rcacar,b and development io 

\ 
tbe steel lodust.ry .. 

( TrallJlClllolf] 

PablkaUoa of G .. ernment Book, bJ 
Pd'.'e Pre,.e. 

1943. DR. CHANDRA SHEKHAR 
TRIPATHI : Wall the Minister of 
INFORMATION AND BROADCASTING 
be pleas . .:d to state: 

(a) whether Oovernment propose to 
tet Government mal8zincs and boot. 
published from the private pressel if 10. tbe 
deta ils thereof; 

(b) tbe rcuODS therefor; and 

(c) tbe date by wbich tbe private 
presses arc likely to Itart publicatioo tbero­
of 7 

THE MINISTER OF STATB OP TilE 
MIN.ISTRY Of INFORMATION AND 
BROADCASTING (SHRI A.K. PANJA): 
(a) to (c). Depeodina upon tbe requirements 
Government mapzines aDd book, are lOt 
printed botb tbrouab tbo GovernmeDt aad 
private presses. 

UrbeD P~~ltl for Dellal 

1944. SHIU MOHD. MAHPOOZ ALI 



KHAN: Will tbe Minis'''' of URBAN 
DEVELOPMENT be pleased to state: 

(a) wbetb.r witb. view to dilCouraliDi 
the Ifowtb of uoautboriled coloni. and 
encroachment on private and pablia laDd 10 
Delbi, UOiOD OOYCtt1l1Dent propoee to for· 
mDl.te am arbu policy; aDd 

(b) if so, tbe steps taken by Governmeot 
In tbi, reprd 7 

THB MINISTER OF STATB IN THB 
MINISTR Y OF URBAN DEVELOPMENT 
(SHR) DALBIR SINGH): <a> and (b). 
There are already adequate provitioD8 to 
deal witb the problem. Under tbe Delhi 
Developmeot Act, 195'. prior permiuioo is 
required for carryina out aoy deveJopmcmt 
in arca. la the absence 01 prior saoctioD, 
demolition proceediop are initiated. PI R. 
are abo lodacd' for arrest aod prosecution 
of unauthorised builden. In tbe lut , 
months 3240 demolition orders bavo been 
paued aod 246 FIR, IOOacd. 

Proafl ... e. for o.lI'r •• IJ, 
Doordar .... a 

1945. StJR1MATI KISHORI SINHA: 
SHRI BALASABEB VIKHE 
PATIL: 

Will tbe Minister of INFORMATION 
AND BROADCAStING be plealed to 
.tato : 

(8) bow much of tbe total tetecas., t~ 
on Doordarabao is devoted to tbe cblldreD I 
prolrammes; 

(b) wbether maoy well .. produced 
educational television pr08lammea for 
children in tbe aae aroup of ~·11 yean are 
l11n1 udder-uUllsed; 

(c) if 10. tbe NUODI tbereoI: 

(d) wbether the direct reception seta 
Installed to receive educational TV pro­
grammes are Dot functioning properly; 
and 

(e) tbe stePI o overnme Dt pro"" to 
take to remedy the situation? 

THB MINISTER OP STA TB OF THE 
WDlISTIlY OF INPORMATION 

AND a.OADCASnNG (SHIt I A.K:. 
PANJA): (a) It is dilDcult to differentiate 
beniteO tbe prorram_ or exdvltve 'IDtereat 
to cbUdJ'eD ud viewer. in other ... 1ftJUPI~ 
However, tbe total duratloa of proarammee 
espea.Uy telecut lor children, hlclud inl 
educatiOD TV, ICbool TV .act aenttal 
procrammes orfllDatiaa from nrioul Pro­
,..amme Prodaclc. Centra It of the order 
'4 boun aDd 30 mlDutea per M1ek. 

(b) No. Sfr. 

(c:) DoeI not arite. 

Cd) aDd (e). MalDteDlDee of COftImumt)' 
viowJa, TV leta f. _eatLtIl, , ... 
respooslbillty of tbe respecti.., State 
Governments. 

IDtHaM I. Steel Prleft 

1946. SHRIMA TI KISHORJ SINHA: 
SHltt \1URUD'HAR MANE : 

Will tbe Mlmster of STEeL AND 
MINES be plOlled to .tate : 

(a) wMtber GovenameDt propo~ to 
iacreale pric. o( Il~ to boJp SAIL impro,e 'tl fioaaca; 

(b) if 10. tbe dotai1a tIIInaf; aod 

(c) tbe DIImber of lima the prica of 
Iteel were railed duIlotI tlte Iut Cwo yean 7 

THE N,INI&TBR OF StEEL AND 
MINJ~ (SHBI Ko.C. PANT); (a) No, 
Sir. 

(b) Does Dot .rile. 

(c) DariDa tbe I .. t two yean tbe pricoe 
of Iteel have Dot beca raised. 

Hlk. I. St.el P,I,. 
19.'. OIl. O. VIJAYA RAMA 

RAO : 
SHRI H.D. PATIL : 
SHaJ JAOANNATH 
PATTNAJK: 

Will tbe Mlaitter of STEEL AND 
MINES be pleated to ltate : 

<a) "belber tbe .teol pricea ... tbI 



co_try are to be tilted .hort1y; If 10. tile 
realOut berefor; 

(b) tbe' revenue expected to be .. med 
due 1,0 tbe bfke; aDd 

(C) tbe impact that tbe 1tfte Ie .teel 
prices wID have OD tbe ""edGe .... "" 
public , 

THE MIN'ISTBR OP STBBL AND 
MINES (SHRI K.C. PANn: (a) 11Je 
prices of iroQ aDd lteel are fixed and 
annouoced by the Join. Plant CommiUee. 
Tbere i, DO propolal peodinl with the loiDt 
Plant committee at present for iocrouiDl 
tbe prim. 

(b) aDd (c). Do Dot arile. 

Steps to IDe .......... It. ProdacdGII 

1948. DR. O. VIJAYA R4MA RAO: 
Will tho Mioi&ter of STEEL AND MINES 
be pleaJed to state : 

(a) the stCPl takeD to iocreue bauxite 
production in tbe count..,. especially in 
Andbra Pradesb; 

(b) tbe number of new minina leuea 
given duriol lut one year. SMe-wl.; 
and 

(c) tbe total quantity of bauxito 
dcpotkl io the country eapoaiaUy iD Aodbra 
Pradesb? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF MINES IN THB 
MINISTRY Of STEEL AND MINES 
(SHRIMATI RAMDULARI SINHA): 
(a) to (c). The informa1foD i. beiDa 
collected and sball be 1.W 00 the table 01 
tbe HOUN. 

Ba,.tI. IroD Ore MJ ... I. A.era 
Pradeala 

1949. DR. O. VIJAYA llAMA !lAO: 
Will" tbe Minister or STBBL AND MINES 
be pleased to atato : 

<8> tbe estimated quantity of Iron ore io 
tbe Bayaram ~iDe. in ADdbra Pradoab; 

(b) tbe reuoaalor Dot exploitioa tbOll 
MinOl; ao4 

(0) tbe ..... proposed to be takea 10 
tIlllteaa", , 

TBB MlNISTEIl OF STEEL AND 
.MJNBS (SIJRI K.4C. f ANI) : (a) A total 
quantit,,01 8.9 milIioD toDna of iron ore 
or all arades baa been estimate at Bayaram 
in ""tmUllID Diltdc& of AAdbra 
Pradesb. 

(tI) aDd (o)~ Accorcliol Coo information 
available. a poruoo of the depOIita ue 
beiDa ClplOited by a mining compaoy wnicb 
lau a ..... te. ,bit pUC'pGiO. 

&t..,. • lacr_eI,IOU Ore aM '.ted ... 
P .. ~tl .. 

1950. DR. O. VIJAYA RAMA RAO: 
Will the Minister of STEBL AND MINES 
be pleased to atate: 

(a) whether Government have taken 
aoy steps to increase tbe production of 
Iron ore and la tcritts in the country. 
011*;&11" ill Andbra Pradesb; 

(b) if so, tbe number of new Jeases for 
minin& liveD durina tbe Jast two years; 
and 

(c) &be .q.uaotlty of iron ore deposita 
10 the country especially io Aodbra 
Pradesh? 

THE MINISTER OF STEEL AND 
MINES (SHR.I K.C. PANt} : (8) No 
expansion of iron ore miaiea capacity is 
eovisascd at prescnt, except National 
Mineral Developmtnt CorporatiDo (NMDC) 
developiol a new mine at Bailadila in 
Dutar Diltrict of Madbya Pradesh to 
supplement aDd replace one or ita clistins 
mines and to supply iron ore to the 
proposed Visakbapatnam Steel Plant. No 
.pociftc steps baa been takoD to increase 
laterite production. 

(b) As per tbe records available with 
tbe Indian Bureau of MiD" 40 minioa 
leuca for irOD ore and 23 leases for laterito 
were ,ranted/executed 10 the COUl'llry durin. 
1985 and 1986 respectively, out of whicb 
11 leases for iroD ore and 13 leases for 
laterite were liveD in ADdbra Pradesh. 

(c) Batimated . 1l"bD ore reservOi in 
tbt COUDtrJ aro placed at 17.'74 miJlioD 



Ioamet cooaIatiDi 01 11.470 mUlIoa 
&oDDII of beametite aod 6.104 .lDiUIoa 
too.. 01 JDIIQedto ore. BldlDa ... 
...... oIlfOD ore iD ADdIIra PrIdeIIa are 
12 millioo tODDII of H ... dte oro aDd 
24.5 millioo toa .. of .... tite ore. 

a.ellot of Reten_ P ... I. D D.A. 

1951. SHRI K.D. SULTANPURI : 
Will the MiDiatcr 01 URBAN DEVELOp· 
MENT be pJeued to .tate : 

AutlaodtJ. catflOl'J.... aacI tbo rtaIODi 

tbOrCIor; 

(0) tbo effort. made duriDi tbe last 
three yean to fill up the backloa; a04 

(d) wlaelber UnioD Ooverameot 
propoee 10 cult out any time-bound 
pfOII'8lDIDI to fiJI uo tbe back loa of 
nIerVed posh in 1987·88 aDd ir not, tbe 
JDIIIDOr Ie wbkb &be backlOS is propoaed to 
"'uUWed? 

(a) IiDee _beD the PreIkteatiaJ Dined.. THE MINISTER. OF STATE IN THE 
on-roservadoDi fa recrultmeot aad promo- MINISTRY OF URBAN DEVELOPMENT 
tioDa bt favour of Scbedu1ed ea.. aDd (SHR.I DALBIR SINOH): Ca> Prom 220d 
Scbeduled Tribea ... made applicable ia November. I t11. 
tbe Delhi Developmeat Authority; (b) to (d). The detan, of catel()ry-wise 

l1ecklol is liveo in tbe statement below. 
(b) tbe -"loa of , .... ed poe.. Saept are bei.,. taken to fill up the backlOi 

meant for Scbeduled Calt_/Scbeduled tbrouab djrect recntitmeot and io '" lbe 
Tribe candida .. " fa tbe Delbi DeveIopmcot prolDocioa quota, tbroulb a special drive. 

Stat •••• t 

D~I.II, 0' CIII~'Q'y-.',_lHJcklol 

--------------- ... -.. __ ..... _ .. ' .. _ ..... 

sc ST 

1 2 3 -----------------------_._---_._-
I. LDC 

2. S&eoo 

3. JE (C) 
, 

4. JB (ElM) 

S. 5un"or 

6. F.I. 

1 A.F.I. 

8. D/Maa Or4. I 

,. DIM-aD Old .. n 
10. D/MaD Gnt. III 

11. D/Mao (ElM) 

12. D/MaD (Pia.) 

13. MImi otBcer 

14. Aatt. Director 

. IS. ASO/ALO/l COO 

95 

47 

43 

17 

3 

10 

2 

a 

10 

2 

1 

2 

158 

43 

JJ4 

17 

4 

3 

6 

J 

6 

4 

1 

4 

I 

1 
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I 2 3 

---
16. PSI/Reporter I 2 

17. PAl , 5 

J 8. Tebaildar 2 1 

19. AE(C) 40 36 

20. AE/(E) 8· s 
21. AS (Survey) I 1 

22. EB/SB/CB/DD/Dlrector ID promotloa from Group 
• to Gr. A there II DO 

.... rfttioDl. 

23. Naib Tebilldar I 2 

24. Ken.Dlo I 2 

2S. Patwarl 4 4 

26. Book BiDder Ord. I J 

27. Compositor I I 

28. Compositor Ord. II I -
29. M/C Man Ord. J J 

30. M/C Man Ord. II I 

31. Dark Room AtIlt. 1 -
32. Asslt. Security Officer I 2 

33. Hd. SccuritJ Ouard I 4 

34. Data AII.taot (Sr.) I -
3~. Data A.lalaDt (Jr.) 1 

36. Store Keeper I -
31. Modell.r (Sr.) I 

38. ModeUa, (Jr.) I 

39. Carpentar 2 I 

40. Plumber 1 1 -- --322 430 - -
41. TecbD1caI Operatcr 1 -
42. Generator Operator 1 -
43. R.R. Operator 1 I . 
44. Pump Operator , 

(; 



1 2 3 

45. Lift Operator 2 2 

46. Sr. O. Operator 2 

47. Mechanic I I 

48. Metbanic (ACR) I 4 

49: Radio Mechanic. 1 -
SO. Fitter ! 2 

S I. Formen (E) - 1 

52. Wireman 2 2 

53. Supervisor Chairman I 

54. Sua' Car Dri.ver (StJ~tioD Ord.) - .5 

55. Sanitary Inspector 1 

56. Painter J 

57. Mason 
2 

58. Work ASliltant 3 2 

59. Asstt. Supervisor 
4 

60. PeoDs/KhaUasi 65 15 

61. Daftad 9 

62. Security Guards 29 53 

63. Mali 17 35 

64. Parasb 4 3 

65. Beldar 46 

66. Sewerman J 2 

61. Antt. Carpentar 3 2 

68. Mate 9 

69. AntI. Plumber J 

70. Asstt. Fitter 9 

'11. Atstt. MUOD 
, 

9 

'2. Alltt. Wiremu 
, 

3 
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1 2 3 

73. A.tt. PaiDter I 1 

21 

1 

1 

74. Autt. Pump Operafor 20 

75. Alita. Mechanic 

76. Valye Mao 

71. Bullockmaa 

78. Machine Attendant 

79. ASIu. Director (Hort.) 

2 

2 

2 

179 

1 

I 

3 

325 

--
80. Dir. (PII), Addl. Dir. (PI,) Addl. Chier Arcb. It. Dir (PIa} Sr. Arch., DD (Pia). 

A.rcbitect AD (Pia), Antt. Arch •• Reaearcb Officer, Asstt. PrOirammer. Associate 
Planner. DO (LS), Jr. Arohitect" Dir. (Hort.), DD (HOlt), DO (System) aod 
AD (SYltem). 

- _ .. _-_ ........ " .. ~". ---.. """'-..... ---~-... ---.. "."'- ... _-_ ... _--._. .. -

"oaJ ••• off_le ••• SI •• Owener.l. 
t.'etropoll, •• Cltle. 

1952. SHRt BHATTAM SRI RAMA 
MURTY: Will the Minister of URBAN 
DEVELOPMENT be pleased to Ilate : 

(a) tbe .timated boutin. abortala io 
rural areas and cities, aeparately in tbe 
couDtry; and 

(b) bow maDY famUIa, u per tbe 
lafest available .tatiltict. are residioa in 
81ums in urban areas. particularly in tbo 
various major metropolitaD cities liko 
Bombay, Delbi. Mldr •• aod Calcutta '7 

THE MINISTER OF STATE IN THB 
MI~ISTRY OP URBAN DEVELOPMENT 
(SURI DALBIR. SINGH) : (a) A Ibonaae 
o~ 18.8 million boutloa units io rural IDd 
5.9 million bOUliDl uniCl '0 urban area 
ha ve been ntimated for 198' OD the basil 
of 1981 ceol'" by tbe Natioaal BuUdln .. 
Oraani.atiOD. 

(b) Accordiol to tbe lattst .".II.ble 
'tatiaties the Dumber of alum d".lIon io 
various cltiel are alveD .s aDder : 

- • -._ .. ~_.. .............. ., .... ,_, .. ., _._ .... _" _______ .. ____ .. __ ... M' __ ~~ __ 

s. Name of 
No. City 

1. Oreater Bombay 

2. Delhi 

3. Madra. 

4. Calc:utta 

Illenti6ed Slum 
population 

Dumber 
(in lakb) 

28.31 

)·8.00 

13.63 

30.28 

IDyelt.ent I. H08I'" 

19S3. SHR) BHATTAM SRI RAMA · 
MURTY: Will tbe Minister of URBAN 
DEVELOPMENT be pleased to state: 

(a) tbe invcatmeot in boutio. duriol 
the successive Five Year Plans both in 
ablolut. terms aDd 81 perreotaao of tho 
total out la, , Plan-wise; 

(b) bow many people were liviD. In .. 
alum. by 1981 iD Calcutta. Delbl. Madras. 
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....,. BaDplore and H,dcrabad aDd 
their .timated projections by 1990; 

(c) the IBlpit- of &be problem of 
Illegal constructionl and eDcroachmcots in 
the major cities: and 

(d) bow it is lOopt to .. lolved ? 

TBB MINISTER. OF STATE IN THB 
MINISTRY OF UR.BAN DEVELOP­
ME~T (SHRI DALBIll SINO~): (a) 
Tbc iovcstmCDt in bousiDi dUCIol tbo 
lu~ve Five Year Plans are u under: 

Five Year 
Plao 

1.\ 
(19.51.56) 

2nd 
(1956-61) 

31d 
(1961·66) 

4tll 
(1969·74) 

5th 
(1974-78) 

6tb 
(1910·85) 

7th 
(198S-9O) 

Total Total 
IDyett- Irl~est· 

ILcot in ment 
eCCDO. in 

my Hous-
iOI 

(in ctom) 

3360 1150 

67 SO 1300 

10400 1550 

22635 2800 

47551 4237 

172210 12991 

348'48 31458 

Percentale 
of total 

Invest. 
ment in 
Economy 

34 

19 

15 

12 

7.S 

9 

(b) Ac;cordinl to latest available 
IfatJltles supplied by Town aDd Country 
Planoina OrpniWltioD. the number of slums 
and their estimated Gamber in 1990 is .1 
under: 

s. Name 
No. of 

Cit)' 

1 2 

1. Calcutta 

~. DeIhl 

ldeo.iled 
.lum 

population 
(Perlont 
in lakhs) 

3 

30.28 

18.00 

Estimated 
slum 

populatioD 
by 1990 

4 

43.86 

3l.08 

..._____-_----- -------
1 2 3 4 

-_ .. -._-,---"----------- --_ 
3. Madras 

4. Greater 
Bombay 

S. Banaa lore 

6. Hyderabad 

13.63 

28.31 

3.0S· 

5.00 

21.08 

.1.26 

10.37 

11.12 

(c) and (d). HousiDI and Urban 
DeveJopment are stare .ubjeeta. It i. there­
fore. for the concerned State Governments 
to take adequate steps to pfevent iUcast 
conttructions aDd eocroachment in tbo 
major citics through environ.mental improve .. 
ment of slums and promotion of low COtt 
bousinl proarammes. 

Steel Prlda. Pollr,. 

J9~4. SHltl RAMASHRAY PRASAD 
SINGH: Will tbe Minilter of STEEL 
AND MINES be pleased to atate : 

(a) whe,ber .teel pricina policy of 
Government bas achieved botb ill primary 
objectives of maintaining prices at lower 
ley.ls .nd a ,'able lopply of biab quality 
steel~ and 

(b) if not, tbe reasons therefor 1 

THE MINISTER Of STEEL AND 
MINES (SHR! K.C. PANT): (a) and (b). 
The objectives have lenerally been achieved 
as tile main producers of Itctl have bcC'o 
absorbing escalation! in input COIh without 
rai!fng the priets or affectin, levels of 
supply. 

Natlona' Prolra ... e for I.Y.S.ll. 

19S'. SHRIMATI N.P. JHANSI 
LAKSHMI: 
SHill MURLI DEORA : 
SHRJ BHATTAM SRI RAMA. 
MURTY : 
SURI C.D. GANIT : 
SURI JITBNDaA PR.ASADA. : 

Will tbe Minister of URBAN DEVE· 
LOPMENT be pleated to " •• : 

<8> wbether UD10D Government bave 
obalked out a national prOiraanme to ,uldo 
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tbe tlta .. In pre.,.rfna their bouaiol scbeme 
for·" '~I y .... ef She,It« for 
Home ... ' 1(I"SH); 

(b) if 10, tbe maio features or tbo 
proar.mane,: and 

(c) wbetber Central ... iatance 'will be 
provided to tbe Stalet uDder tbis prOiramme: 
and if 10. tbe details thereor '1 

THE MINIStSR Of STAtB .IN TIiIB 
MINISTRY Of URBAN DEVELOPMENT 
(SKRI DALBJR SINOH): (a) aDd (b). 
Yes. Sir. Tbe State Goveromeo&s/ Union 
Territory Administrations have been advised 
to consd«ulC State lovel Commiuec.l aDd 
desianate State/U.T. level focal point •. 
They bave been advised to carefully 
n'tooitor tbe exislilll prOl1'ammes. An 
I.Y.S H. Apea Commltt. bas beoo let up 
at the national left. to .... ure a coordinated 
approach to PfOII'IImc'OO formula.ion and 
implclllCotacioo of ".rioue abe Iter pro­
gramma under I.Y.S.H. 

(c) Mouain, beina a State subject. 
Central finlDC.l _iltaO(C is liven to tbe 

State Governments/Union Territory Ad. 
~ftltio ... 10 the Ibapo of block toaftl 
and blOlQk lfaDta willqU ...... tied 
to any particular Kheme or head of develop­
meat. 

[Tranl/allon] 

Sdaeaael S •• etloaed aader ttL£OP lor 
Uttar Pr.della 

1956. SHkl HARIS,H RAW AT: Will 
the Minuter of AORICULTURE be pleased 
to ltale tbe tolal ~umhcr of scbemo. 
aaoctioncd under Rue.1 LaDdless Bmploy. 
ment Quarantee Prolramme for Uttar 
Pradesb duriDa 1986 -87 indicaUDI tbe 
allocation made therefor and the amouDt 
'c.\~ased IJO fer 1 

IHe MINISTBit OF .. SrATB IN TIlE 
DEPARTMENT OP COOPERATION 
AND AGRICULTURE IN THB 
MINISTRY Of AG'RICULTURB (SHItI 
RAMANAND VA-DAV): Projects appro­
ved for Uttar Pradesh dorina 1986 .. 87 .under 
R LE(lP are a. foliowl : 

".~. -"-'.'-"~'---.----"-'---"-'----'"-~---"--'--'- ----------------
SI. 
No. 

Name of tbe Project 

1. Cooiuu,,"ioll of primary kbool buildiop 

2. Social flomtry We-fa 

I. Const'racdoo of 8~ coDttoi and draiaqe WoRS 

4. Construction of rural sanitary latrioes 

,. Construction or miollf irriaation, soil clnservation. 
road wotks, Harijao Awns, COmmunity Centres, etc. 

6. Constracdon or hoUlOl for SC/ST UDder I.dira 
Awaal Yojaoa 

1. OOAlltrJKtiol of mttIU .. pcarpoN,C08lmuolty Centres 

.. IDCIudeI Ill. 55' 60 1&"' ... to 'be contributed by State Qo" .... t. 
' •• RI. 1937.50 ',lak". to ,be contributed by State Government. 

@ IDcludes Rs. 332.09 lakbs to be contribut~d by State Ooyemmeo~. 

@@ IQCludes a •. 23 01latba to be contributed, b, Stato aO~lDJ.Ot. 

@(iY@ lacludes :Ra. 16~OO lHhl beinl UNICEF sbare. 

Approved cost 
,(.lU. lakhs) 

1246.~ 

3639.7' 

a959.~· 

491_00 

'8 I 62.68® 

52.80@@@ 

The ttIOUI'GII ,.llocated Ind rel0U4d to the State qpvor~~t ~ ,Uttu P .... h ct"",. 
1986-87 are al uader : ' ' 



(piaura ill oro,.) 

Year 1986-87 Puocla Foodarainl Total (Ra.) ----------------------Quaotity Valuo (Ita.) 

Allocation 

Release 

87.38 

86.39 

176340 

276340 

26.4' 

41.45 

113.83 

127.84 

Projecea are approved uodor RLEGP 
upto a ccUinalimit of 200% of tbe resources 

. allocated in a )'ear alter accoundo. for the 
'comalittcd liabilities 01 tbo pRvioua year. 
Project-wise allocation and release or lun4s 
II done by tbo State Government itscll. 

Joe ... I. RaDle of TV CeDI,e. 

19S7. SHR} BARISH RAWAT : Will 
the Minister of INFORMATION AND 

. BROADCASTING be pleased to state: 

(a) wbether it is proposed to increase 
the ranae of lome or the cxistiol tcloviaioD 
centres in Ultar Pradesh tbis year; aod 

(b) if so. tbe DamCi of sucb talcvisioo 
centres aod tbe perccntaae of population of 

. 1he State likel, to be Defi.t .. • reault 
thereof? 

~~ 

THE MINISTBR Of STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI A.K. PANJA) : 
(a) and (b). Replacement of tbe existio. 
lOOW TV traosmitter at Bareilly by a blab 
power (10 K W) transmitter aod establisb­
ment of 20 new transmitter. in U "ar 
Pradesh is included in tbe Seventh Plan or 
DoordarlbaD. Of tbese, tbe traolmitter at 
BaUia baa since been installed and 00 

completioo of tbe remaining projects. TV 
'aorvice is expected to be available to about 
92% population or Uttar Pradcab II aaaiDlt 
84% at'prcscDt. . " 

Replatloa of PrOlra ... " Teleea.t b, 
TV Ce.t,. I. U.P. 

1958. SHRI HARISH IlAWAT: Will 
tho Mini.ter'" of INFORMA TJON AND 
BROADCASTING be pleased to atate : 

.. (tl) ~bet~~ tbere ~I ID)' proposal to 
ieaulato CODtrall" frOID ollt plaoe cbe 

pro.rammee teleca.t by varioul Doordarlblo 
Keadru io Uttar Pndcab; 

(b) if so, the time by wbicb it it likel, 
to be implemoDted; ud 

(c) if'DOt. the nuoUl therefor ., 

THe MINISTER Of STATB Of THB 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHill A.K. PANJA) : 
Ca) to (c). The blab power TV transmitter 
at Kanpur is already rel.yin. vi. microwave 
link tbe PfOI,ammel produced and 
telecast by DoordanbaD Keodra, Luckoow. 
Liokio. of bilb power traGsminer, at 
Mussoorie. Aara, Allababad. Varlnasi and 
Oorakbpur with Lucknow 'Vfa IIl;croWive 
links i. included in the Seventb Plan . 

Trau.I •• loa .el. for Low Power 
Doordar.ba. Kendra. 

1959. SHRf HARISH RAWAT: Will 
the Minister of INPORMAT'ION AND 
BROADCASTING be pleated to atate : 

Ca) "ben tbe traotminioD MIl lor )Ow 

power Doordar.ban Kendra. are expocted to 
be acquired; aDd 

(b) tbe realOna for delay in acquirioa 
tb •• traDlmiuioo Ids Ind tbe Iteps beioa 
takeo to upodito tho matter , 

THB MINISTER OF ST.4 TB Of THE 
MINISTRY OP INFORMATION AND 
BR.OADCASTING (SHRI A.K. PANJA)! 
(a) and (b). Order. for 153 TV trl.Dlmitten 
(100 Wand 2 X JO W) .04 allOCiated 
.UliJiary equipment were placed on public 
ICCtor undertakinp duriol 1986. Some of 
tboso trlDlDJlUm bave beeD already 
IUppUed. The remaloi.,. tranamitten are 
ICbedulccl lor delivery iD. pbued maDoer 
4DJ'iaa tho VII PlaD period c1epeDdiDi .. poD 



the capacity 01 the lodiaeaoUi IDADU­

I.cturen. 

(Enlll"') 

Gu4 ..... nta. a..slte De,.ltl I. 
Orl ... 

1960. SaRI C.K. KUPPUSWAMY: 
Will tbe Ministor of STEEL AND MINES 
be "leased to,.t.to : 

Ca) wbether Dr. Hal Cbaudbarl 
Committee 00 Oandbamardao Bauxite 
Project baa submitted jtl report; 

(b) if 10, detail. tbereor; and 

(c) Ooveromooc', reaction thereon? 

THE MINISTER OF STATS IN THE 
DEPAR.TMENT OF MINES IN THE 
MINISTRY Of STEEL AND MINES 
(SHRIMATI RAMDULARI SINHA) : <8> 
Yel, Sir. A Hilh Level Committee or 
experts headed by Dr. B.D. Nal Cbaudburi 
wbich W:J.S appointed by tbe Government of 
India on 5th September, J 986 to study io­
deptb tbe impact of ,be proposed develop. 
meot of tbe Gaodba.mardan Bauxite 
Deposits in Orissa on eco1o&y aDd enyiron­
nlcnt, iocludina l"t~'_lJlltl OD tbe water 
falls, IUeaml, medicinal berbl, plants, 
temples and the tribal population baa lub· 
milted hs report on 29th Jabuary. 1987. 

(b) and (e). The Report it UDder 
examinafion. 

Repor.s of Jo ... Committee. N •• ecU. 
Fouad.CloD and Mtdla ".,lIorl 

Co .. mlCtee 

1961. SHRI MOHANBHAI PATEL: 
SHRI CHINT AMNI lENA : 
SHRIOURUDASKAMAT: 
SIIRI MURLIDHAIl MANB : 

Will tbe Minister of INFORMATION 
AND BROADCASTING be pleased to 
stat. : 

(8) wbetber tbe Jbosi Committee, 
Namedia PouDdatioo IDd Media Ad';lor), 
Committee on DoordarsbaD have lubmltted 
tbeir reports; 

(b) if It), tbe decaO. of tho fOCOmmoDda· 
tiona made; 

W'lti~,. .diuw".' i6& 

(c) tbe· action takeo by Government to 
implemeDt thom; aDd 

(d) wbether a cop)' each of tbe reports 
will be laid OD .tbc Table of Lot Sabha 7 

THB MINISTBR OF STATE OF THB 
MINISTRY OP INfORMATION AND 
BROADCASTING (SHRl A.K. PANJA): 
(a) aDd (b). The WorkiDe Group to prepare 
Software PlaD for Doordarsban (Josbi 
Committee) beaded by Dr. P.C. Joshi 
submitted itt Report to tbe Government on 
2.4.84. The report was considered by tbe 
Media Advisory Committee of tbe M inist.., 
of Information aDd Broadcastiol and tbe 
Media Foundation of tbe NOD-aligned 
(NAMEDIA). a private organisation, whicb 
held relional ann inars and national 
colloquium on tbe recommendations of tbe 
Josbi Commi Uee. The major recommenda­
tions made by tbe Joshi Committee arc 
aiven in tbe statement below. 

Cc) Out of 31 major recomnlcndations 
made by tbe Joshi Committee, tbe Govern­
ment after due consideration have accepted 
2S recommendations. While some of tbe 
recommenda lions accepted by tbe Govern .. 
ment are already under implementation, 
action bas been initiated to implement the 
remaininl. 

(d) Tho Report of tbe Joshi Commiftee 
wa. laid on tbe Table of Lok Sabha 00 

128.8S. It is not considered necessary to 
place tbe recommendations made by tbe 
Mtdia Advisory Committee aDd NAMEDIA 
00 tbe Table of the House as theSe are 
merely views of these bodies on tbe 
recommendations made by tbe loshi 
Commitke. 

Statement 

MDjo' "conalnelldatlons on,IIt Working 
GrDII/) '0 prepare Software Plan lor 

Doo'dar~htln 

1. Authentic and a ppeaJi 01 pro-
pammea can be leoerated tbrougb 
I DCW production styl. based OD 

iotimate interaction of tbe 
prQducers witb tbe people and the 
people-OlleDtc.d sortwaro mUlt be 
1& 'be lanauale spoke., and ander-

. ~ ltood by .tho people. Tbo produccrs 



IhoPld ·_w· ONatl,ve Iread.. DOt 

to be coeroa"" ·apoD.:br "~o· 
day iDterfercoco from political aDd 
adlDiaiatralivc Ipherea. 

2. There should be deceotralised 
diMriot level .... ioaa ..... eo low 
OOIt production eqtlipmeet aoapItd 
with eJectlonica field equipmeat 
for area apcdBc proatamroa ADd 
cQmmunity view ina should be 
eocourl.ed witb one televit10D eet 
to be avaiJable to eacb yuJap for 
communit), viewiDa. 

3. The JNSAT Scheme or providiol 
Community ViewiDI to electrified 
villages should be altertd and tbe 
SIrE experimentatioD with non­
electrified villages should be revived 
on a larger Icale. 

4. The first priority t in our view, 
should be aiveo to tbe tta.orm­
iDg of the inert relay transmitters 
of Doordarsban. present aDd 
proposed. into vibrant prOiramme 
producina Kendras, and not to be 
opeDins of multiple channett In a 
few metropolises to bltna more 
information and entertainment to 
tbme ""ho already bave accea to I 
aoad measure of both. 

S. Each traDsmitter of Doordaohlo 
DCtwork should .also be liobd Wtab 
abe major KODd,. in "e _Oftat 
liopiilk; rt&ioa. 

6. The proarammcs in an .r. Uoukl 
be in tbe laosuaae of tbe area .aad 
.if the proarammc is Dot in daeir 
language, it should be .... 
dubbed. 

7. Doordarsban is presently puioa 
more aDd more or.jeated to tbe 
need. of "oew"l'icb" urban 
~iewetl. Doordanbaa mould 
reflect tile cha",ina life pattern and 
problem. of villa8e.dweJlina 
warkiol peasants, .dlaD. and 
labourers. towa-dRUiDS workers, 
lower-middle class., women in 
vnlag. and amall tOWOI, tribal. 
and socially weak strata. 

8. Besides strqthcoiDl tbe Door­
,darlhaD ' lrar.etW'ork m different 

JceioDa of the .COGDtry_ loft.aro 
production capability should be 
created aDd ItreoltbeDcd outlido 
Doo.da"hao framework with 
collaboration from univershie., 
Iftllitutes etc. or oiot efforts from aU 
concerned lt4iuiatritl sbould be 
made. 

t. Doordar.hao news need. to be 
lilt he rod and prt'sented from 
perspectives not only of tbe 
Oovemment, the rulin, party and 
the urban .... U .. to-do. but .'so or 
the many other economic, social. 
cultural aDd political ,roups who 
coost.itute the nation. 

10. Doordatlhan new. is Dot pro .. 
fe.Jsional. 1 btre is a Detd to ha ye 
a .. para Ie cadre in replacement or 
CIS Of:1lcers where 1 V journalists 
sbould be recruit,cd 001)' on merit. 
Each News Unit should be sclf 
cOfttaint'd in terms of personnel, 
eqoipmetlt and other (acfliries. A 
larae number of strir,gcrs in far .. 
ftun. areat should be ~ppoiDtcd 
witb .dtquate remuDeratioQ. 

11. Statiooe ibould have the option to 
roIay national news bulletin tither 
in Hindi or in EnaUsb and DOt be 
compelled to carry both. 

12. The Mi.oif.try of Information and 
Broadcastinllbould be re~tructured 
00 tbe lines of Railway Board, 
with an Information Board 
comprisinl professional brad. or 
media units to tender policy advice 
to tbe Minister and with the 
Secretariat or t be Mini.try only to 
deal' with financial and administra­
tive metten. SO ttlat a rclatioolbip 
between InformatioD and Broad­
cutin. Ministry aDd Doordarsbaa 
dnelOPI wilb .ppre~i.tioD of 
Dracat 0.4 of r",.clioaal autonoaw 
(or DoordarsbaD. 

13. It it desirable and neceuary to 
have lOme kind of an Ombudsman 
for duel function of preveotiD, or 
minimi.iol bias in Doordor$haD 
pt\)pammel aDd or protecting 
DoordarlbaDt

• penoaoel from 
unfair criticillD. 
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14. D~rdaflbn sboutd provide 
liota._ betwetn education employ. 
ment and dtvolopmeat with doe 
reprd to the ecoaomfc and social 
aime of the community. It sbould 
act as a teacher of I.nauaae and 
promoter of interest io relional 
cultural diger,it, wifbin the frame­
work of evolvin, unity. Its 
potential al an aid to distance 
leafolo,., to prima", IftOndary 
and hilber education Ibould also 
be tapped. 

1'. The IOft"are pllaner sbould 
prevrnt lbe identification of 
development with the punult or 
.ffiueoce. Doordanha" prOiramme 
should demystify end dtilamouf'ilO 
the punDit of afftueote 'n,,",iDa 
with pride rhet activities 01 million. 
or producers in faeto r I .. , farma 
etc. More than' balt ,be time of 
Doordar,han must be related to 
the deve10pment and edueation.l 
programmes with due sbaTe of tbis 
time ~inB ai'yen to outsido 
producers. 

16. St-p.rate pro".mmes for health 
ed'ucation. proyert, eradication, 
improY~nt of women·, status 
that support populatioft loala 
ehould be prtplrtd to mate tbe 
family plllnnini prOl'lm.me a 
succt~.. Prolramme Advisory. 
~1oniforina and Purchast Selection 
Committees sbou1d have substantial 
representation of women', Interests. 
Simiht1ty, all advertisement, shown 
on television must be ICfUtinised 
carefuny by Special Committee. to 
ebsure tba t the, do not portr.)' 
women in derosatory and 
fttoreotyped WI,I. 

17. SUlt.toed ctmpa'ift for family 
plaaninl should be mounted for 
social deve'opmettt and .dequ ... 
resources should be provided and 
J'roper Inrrastructure sbou,ld be 
created. 

18. The in,provemcDt or women', 
conditions, st8,tUl and Imqe be 
defined as a major cbjtc:tiv. for 
Doordarabaa. 10 tbi. contest, tbe 
Dumber of commerclar ftfmt 

aereeaed 011 Doordarsban should 
k dnltfcan, reduced aDd cbeap 
10"1 and dance .eqococea sbould 
be cttmioated. Field.based pro­
,rammes that 8nalYse tbe reality 
of women t. lives sbould be 
produced. Women·, programmes 
should be telecast twice a week 
for balf an bour. In additioo. 
educational programme. should be 
Introducetf in tbo afternoon for 
acboot dropouts. 

ff. Tbe cbiJdren'l Pl'OIramme should 
h mcreatte<t trom tbe prescot 4 .. 5% 
to 1'·20% of the total transmissioo 
time with .ckquate facilities beiDa 
... U.ble for proctucticm of sucb 
programmes. 

20. Te1ecut of commercial featuro 
tilmt ahould be reduced to two a 
week: 000 in Hindi/foteigo film 
and one from rhe Indian fflio8al 
I_nlual". The latter beio, para­
dubbed to promote comprehension. 
The film-based soog and drama 
.equencn should be redu«d '0 
once a week. The selection of 
films and song and dance sequences 
sbould be made by ihe Non-offtcial 
Committee. The money saved by 
dropping one film should be llEfd 

lor promotion of TV films to be 
made by a new organisation 10 be 
eshtblished caned Doordarshao 
FUm Devtlopmen t Corporation. 

21. Foreign serials/programmes 8hould 
be of educational nature and 
awaltby entertainment intelU.ible 
to tbe Indian people at a whole. 

22. Doordarsban should take ~ttps to 
protect and promote folk art 
forms. Doordarsban should set 
up • Tribal and Polk Art Section. 
Hiab priorily should be liven to 
theatre arts and to TV pJaYs and 
drama,. 

23. DoordarsbaD sbould create a 
Ceotr.' Drama Unit (or coordina­
tlon and over-an supervision of 
dramatic productions of Door­
darshan as well .1 itself under­
lakina the productioDI in 
Hindustani and ~.sioDa1l1 in 
BD,UIh. 
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. 24. Sports consciousness .bould be 
further strenstbeoed and develop­
ment of sports talents in tcboo'" 
colleaes. universities, villa ... 
small to""DI be encouraacd. 

25. Advertisements on TV sbould Dot 
promote male chauvioism and 
R,ism. Tbe Commercial Adver­
tising Code Ihould be revised so 
that advertisement. offensive to 
good taste are Dot telecast on 
Doordarshao. Doordarsban is 
not in the business of teJevilioD 
for maximisilll tbe revenue but 
advertisements are incidenti.1 to 
its essentially educative role as a 
publicity owned mass medium. 

26. The sports events takin, place 
a broad not involviDI lodiao 
sportsmen need not be telecast. 

27. A vliJability of sponsors should Dot 
be a 5uffidellt around for applica­
tiOD or undue ptoportion of 
telecast time either to foreign 
sports events or to escapist tnler­
tainment. 

28. Doordarshan docs not enjoy 
functional freedom and that the 
Jack of sucb freedom is bavios a 
detrimenral effect on lbe planning 
and quality of ita prOirammes. 
1t should bave functional autonomy 
and the following steps arc 
necessary: 

(a) There should be a National 
Doordarsban Council to 

" tender advice to the Minister 
OD broad social objectiVtt and 
the modes of TV pro· 
gramming. 

(b) Policy directives .bou ld be 
given oDly by the Minister or 
bis deputy. 

(c) Di,rector General should be • 
person with a proven record 
of escetlence in any area or 
social communication. 

(d) Eacb Doordanbao Kendra 
abould bave Proarammc 
Advisory COUDCU of persoD. 

with upertl. io dUrereat 
aubject al well .. broad 
social concera. The advice 
of tbe Council should be 
bindi.,. on the Kendra. Tbere 
should be also. functional 
committee for rural pro­
,rammes, Scbool broadcasts 
etc. 

<e> Salary 11 promotional avenues 
of III catqories 01 Itaft' 
should be leviewed and 
improved and tbe recruitment 
should be tbrouab UPSC. 
The quantum or work to 
produce ... sbould be uniformly 
distributed. 

29. Doordanban should have a Train-
iOI Institute of its own for 
prOiramme and engineering 
personnel in additional to FlU. 

30. Audience research work sbould be 
reoriented to make it communica­
tion researcb unit aimed at 
makina the programme relevant to 
the feU needs and iDterc,CI of 
auditoce. Such unirs need to be 
iocreastd. Communication 
nleareh WiD. &bould be a Icpa rate 
specialised diSCipline. Summative 
researcb should be eotrusttd to 
outside .,eocies. 

31. A panel of media e"pcrts and TV 
viewer. sbould be formed to 
evaJuate tbe prOlra.mmes and tho 
work done by comperes. inter­
viewen and announcers. news­
readers etc. Ibould al.o be evaluat­
ed by th is panel. 

ProclutUoa aDd I.port of Oll.ted. 

1962. SHR] BANWARI LAL 
BAJR.WA : Wilt the Minister or AORI· 
CULTURE be pleued to stato : 

(a) tbe plaoned projection or production 
and demand of oilseed. durio, the Seventb 
Five Year Plan peri,od; 

(b) the produce.ioa 01 oilrced. aince 
1983·84; 

(c) tbe qUIQtum of on,eede idlported 
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during the last three year.' BDd (orei,a 
elchaoae 'pent. year .. wise; and 

(d) the steps taken to bridle the lap 
between demand and 6UppJy of oilseeds 10 
as to reduce the irnc>orts ? 

THB MINISTER OF STATE IN THE 
DEPART~1ENT OF AGRICULTURB 
AND COOI'ERA TION IN THE 
MINISTRY OF AGRICULTllRE (SHRI 
YOGENORA MAKWANA) : (a) The 
P1anniul CQnllJlis~i\)n bas fi~ed a targtt of 
18 million t()11nC8 of oilseed« for the 
Sevtnth Five Year Plan. 

~ 

(b) The production of oilseeds since 
1983 .. 84 is arc under: 

... ,~ ''''', __ ., .. , , •• ,." .... o_ ". 

Year Production 
(JnitJion tonn~) 

- .... ~+.,-,. ""~, ~ ......... -... ". ,,--., ..... '_., -.~,... ... ,~""'" _"-,,, ....... , ....... ~ .... , -~ ..... 

1983-84 
1984 .. 85 

1985.86 

1986,,87 , 

12.7 

13.0 

11.1 

12.2-12.5 
( Anticipated) 

~) A statement sbowina quantit, and 
value or import of oilseed. and 
oleaginous fruits during 1982-83 to' 1984-85 
upto which data are available. is liven 
be1ow. 

(d) for increasiog the production of 
oilseeds, Government of India is implement­
ing a National Oilseeds Development Pro~ct 
in J80 selccttd districts of 17 States. 
This projtct provides financial assi&tance to 
farmers on various critical inputs like 
(a> supply of improved seeds, (b) funaicides 
and insecticides (or seed treatment. 
(c) trainin. programmes on packaae or 
practices like 8ppropriat.e sttd rate. rt'quisite 
fertilisers, ,need·based plant protection 
measures, control of weeds through 
weedicides, protective irrigationsi facilities • 
etc. NAFEO bas made arrangements to 
offer prices support to farmers if tbe market 
prices go below tbe support prices declared 
by Oo"ernmcnt. 

Sta'eDltnt 

Imp trl o/Oi/.etds !lnJ OltollllOIl' Fruits during 1982 .. 83 10 1984-85 

Qfy. in Tonnes 
Value in Rs. Lakbs 

_ .. ,--,_._,.' ,--".~---.-.'-.-.'---.----.. '-.-.-:-------.------------
St. Description of Irems . 1982· 83 ) 983-84 1984-85 
No. ·····--Qty:-----vaiue Qty. Value qty~--"- '''-alue 

1. Groundnuts (peanut .. ). 
gre~nt whether or not 

shened 
2. Soyabtans 

3. Cottonseed 

4. Sunflower seeds 
5. S~same (Seiamum) seeJs 

6. Rape and colza 8e(td~ 

7. Copra 

8. Pahnouts and palm 
kernels 

9. linsee~ . " 
10, Csstor Oilseeds 

11. Oilseeds an,\ oleaginous 
fruits (n"e,s.) 

.'''- ,,", ....... _. ,._. -" ~.. .... ~., ~- ....... - ._-_., ,- "'~- .. , ..... -... ----,; .. , .. -" .. --,--"'---.~- .. , ..... - ... _ ... --------. 

97 

435 

264S 

445, 

6.97 

12.68 

98.60 

40 

897 

4101 

. 74 
22.71 4937 

3.26 

31.41 

156.32 

1.72 

231.00 

179 

97 

2347 

24 

243 

7.63 

-
7.43 

-
98.75 , 
0.47 

11 .. 39 

-~--'--.-------------
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Master Plaa for Delhi 

,,196'. SHItI BALWANT SINGH 
RAMOOW ALIA: 
SHRI TEJA SINGH DARDI : 

Win tbe Minister or URBAN 
DEVELOPMENT be pleased &0 state: 

(a) whether tbe Master Plan prepared 
by tbe Delhi Development Authority for 
tbe purpose of providing bousio8 fa~aiti" 
in D~lbi ended in 1982; 

(b) if so, the reasons for not preparina 
any other scheme for dcvclopmcot of Delhi 

lbereafter; aDd 

(c) the action proposed to b~ taken by 
Government in this direction' 

THE MINISTER OF STATE IN THE 
MtNISTRY Of URBAN DEVElOJ'MENT 
(SHRI DALBIR SINGH): (a) to (c). The 
Ma'iter Plao for Delhi promulgated in 1962 
bas no terminal year. However, the pro­
~ctioos for the population and the need or 
land for bO\lsiog, infrastructures (fe. thereio 
were worked out upto tbe ~'ear 1981. Draft 
eXlensive mod~fi'btion8 to the Master Plao 
for D~lbi for tbe Pers~ctive 2001 have been 
prepared and are now being processed as 

"er Delhi development Act. 

Remark. of Cba'rnlan or Jur, of 11tb 
Internati()ltaJ J;'ilm 1:(?sii'AI 

1964. SHRI BALWJ\NT SJNGH 
RAMOO\VALI A ! .. 
SHRI TEJA SINGH DARDl : 

wm tbe Minister or INFORMATION 
AND BROADCAST[NG be pleased to 

state: 

(a) wbether Government'!'i attention has 
been drawn to the ,emarks m:lde by tbe 
c~\rman of .the Jury of the recently coo .. 
cluded l1tb IntcrnationaJ. Film Festival, 
retarding tbe film festival; and 

• . (b) if so. the detatb thereOf and the 
action take. ift the matter? 

THB MINISTER OF STATE OP THE 
MiNISTRY Or INFORMATION AND 

BROADCASTING (SHIU A.K. PANJ·A):· 
<a> and (b). A atatemeat ~DlalDioa tbe 
translation of tbo Spani,b text of the 
address of tbe Chairman of tbe Jury at the 
conc1udinl function of tbe IJth International 
film Festival of Jndia i. liven below. 

State-ment 

Tran,llU/olI 0/ ,~~ S/IO"I,II T,~' Q/ tM 
AJdr,.~, ()/ Humbt'IO SoIa., C"alrmolt 
0/ Jury on 111ft conclllding function 

('II"~ lit" /rtltarlttltlonQ/ FIlm 
p"tlval (f JrullQ 

Today we Ire judgin. otbers and 
tomorrow some of us miaht be judaed. 
Today we are ~valuetin. other. works. 
Tomorrow we sbaH be impatient for 
knowing tbe verdict OD our own films. 

Why not fhen make an effort .0 thlt 
we are impartiat and jU$t at the ttme of 
judging olber's films 7 It is more difficult 
to assimilate tbe varying point. of view, 
different and p:rbaps antagoobtic point. of 
re-ality, dIfferent Jevels of sensibilities 'tII'hich 
are obvious wben a heler08t:oous ,roup 
of artists and specialists meet to evaluate 
the resu}(s of works witb such dJfi'C'rent 
objective5. 

t am of the opinion that the films don-' 
become important just bcc,u'ie they happen 
to get award. in festi\'als. But tbe fe~tivals 
are important hecause tbey diswminate 
those type of films whicb have the objec.tive 
or showing that cinC'ma is not a businel., 
but a cultural manifestation. Cinema is 
an art but compared to other forms of art 
is perhaps the one lhaa could contribute 
most to the culrural delineation of men and 
to ,he development of his sensibility. ~ 

AU festivals should c~ns(i'ute " rorum 
fot these objecci\'es and 'hal of New Delhi 
could btcome a unique (.:.>rum for diutmi­
naiiog '0 the world (be wt1rks of film 
makers or the Asian contiMDI and wbere 
the rest or tbe countries of the Third World 
have. as it bas hap,>ened till now, made their 
presence felt here. 

On my behalf, and on . b !hatr o( the 
members of the Jury. I would like to 
e"pre8~ my sincere tbank. 10 the flestival 
Directorate (or the exceJlaot bOlpitafity 
ext~nded 10 UI aDd. ft .. ",I". a rranaementt 
wb~b made our tl,k el,ltr. 

Tbank you, 
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No ... ..,or La .. for s.an .... Mara'''. 
Ferae ... 

J965. SHRI VIRDHI CHANDER JAIN: 
Will ,be Minister of AGRICULTURE be 
pleased to atatt' : 

<a) whetbel' tbeN aro some Dorm a for 
1_ for small &ad, maraiaal r.rmer. in 
iQiaatod Irea. al also for aroal iD daerll. 
billa aod plaios; 

(b) if 10, w_tber, tbac DOltDI arc 
justiOed for (be detert aod bill, If.S; 

(c) wh.,ther the Dorma bcioa adopted in 
uDirripted desert area for small aDd 
marlina) farmc',. arc inadequate io view of 
tbo continued (aenioo condihonl prevailing 
there for four out or the last fiYe years and 
the uDproducttvc sandy soU; and 

(d) if SOt tbe action takeD in this 
re&Bcd 7 -. 

TUE MINISTER OF STATB IN THB 
DEPARTMENT OF RURAL DEVELOP· 

,...'-~ _"'"' ...... ".",.." .... ,-."~,, .............. ".,, "".,._,.,. ..... '--.... " ~.- ,., ..... -~ 

MBNT IN T'HB ,MINISTRY OF AGRI. 
CULTURE (SMR.I RAMANAND', 

. YADAV): (a)' to (cJ. The Integrated;: 
Rural Development Programmo (lRDP) ;. 
luidelinea stipulate Ibat a cultivator witb' a 
laod holdiol of 5 acres or below· is • smalt, 
farmer. Where a farmer has class I irri­
pted land as dtfiaed in "be Stale Land 
Ceiling Le&islation witb 2.5 acrea or Jess be 
will also be CODsidered as a small farmer. 
Wbere the Jand is irrigated but Dot of the 
class I variety. a sui,table conversi~D ratio 
may be adopteJ by tbe Slate Government 
witb • ceilial of S acrel. 

The marainal farmer has been defined 
.s one who has a land holding of 2.S 
acres ot below. )n the case of class I 
irrigated Jand tbe ceil ing for classification 
of maraioal farmer is J .25 acres. 

• 
P...,r areas c()vcred under Drought Prone 

Area Programme (DPAP) aDd I>ecert 
D:veJopmcol ProgrJmtne (DDP) tbo raDIO 
of ceilio8~ specifil!d for small and mar,iDaI 
farmers. is as uader : 

(In hectares) 

Small farmer Marginal (armer 
_._ ... ,,_- .... -- ..... ~ ... "' .... , .... -, ...... , .... - .. ~.--.... -,-.----...... -------.. ---.. ----,-... - - .. -.. ~~.- ... ---.----... ~--.. ~.----" .. -..... _ ... ,., --

Inill'tO(! Laud 

Unirri&atred Land 

Tbese nonnj are more favourable tbaD 
tbose adopted (or Doo·DPAP lOOP areas. 

TbclC norms havo beca fixed ta~inl 
into acalunt the drouab'/d~sert proneness 
etc. of the area and arc Dot varied yearly 
on tbe balis or intonsity or otherwise of 
drouabt cooditlou. 

(ell Dccl .Dot ari ••• 

CeDtra' AI.ilta.c ...... Accelerate' 
Rural 'Vater Supply Programme 

1966. SMRI VIRDHI CHANDER 
JAIN: 
SHItI HUSSAIN DALWAI : 

Will tbe Minister or AGRICULTURB 
be pleased to a'ito : 

J.oo to ].50 

200 to 10.00 

0.50 to 0.75 

1.00 to 5.00 

(8) tbe formula or tbe norms under 
which Union GovC'rnment gives assistance 
to the States under the AC'ceJerattd Rural 
Water Supply Programme; 

(b) whether tbe formula has been laid 
down ancr cooiUhiol tbo PlaDD", 
C~mmiti.sioD and tbe National DevelOPIDCnt 
Council; 

• 
(c) whether the fennula cooftrms to tbet 

luidelincl of tbe Seventh Five Year Plan 
and the reqtJirements of ,tbe problem of, 
water supply; and , 

(d) if Dot. whether this formula is beina 
. revised; if so, tbe details thereof '1 

THE MINISTER OF STATB IN THB 
DBPARTMBNT OF RURAL DB VELOp. 



MBNT "IN THB MINISTRY OF 
AGRICULTURB (SHRI RAMANAND 
YADA V): (8) The Central Assistanco 

. under the Accelerated Rural Water Supply 
Proaramme is allocated to the ,States/UTa 
on tbe basis of tbe folJowina criteria: 

(i) 50% wei,btase beiDI given to the 
rural population io a State; 

(ii) 20% weiablase beiollivcn to tbe 
area of tbe State; 

(iii) 20% wciabtqe beina liveD to tho 
incidence of poverty in tbe Sta te; 
and 

(iv) 10% weisb\aae beiDI given to the 
Dumber of problem viUqes 
spilled over from tbe Sixth Plan 
period. 

The allocation to aoy atate would not 
exceed tbe provision for Rural Water 
Supply made by tbe State/ UT under tbo 
MNP. 

(b) to (d). The formula is beiDI revised 
in consultation with tbe Planning 
Commission. 

SuneJ Report 08 Child Labour at 
SI'akall 

1967. SHRI K. RAMAMURTHY: 
Will tbe Minister of LABOUR be pleased Co 

atate : 

(a) whether tbe Madras Iostitute df 
Developmental Studies, Madras bas submit .. 
ted a survey report on child labour in Don .. 
mechanised sector of matcb industry io 
Siyak.li; and 

(b) if so, tbe findiol of the 'tudy and 
tbe actioD takeD theroon ? 

, THB MINISTER OF STATB OF THE 
MINIST&V OF LABOUR (SHRI P.A. 
SANOMA): (a) The Madras Institute of 
Development Studies, Madras bad lubmiUed 
a report OD a study of the match industry 
In Sivakasi, Sattur, in August, 1985. 

(b) A atatcment aiving the maio fiodioaa 
of tbe study ,is liveD below. The Sivak ... 

• 
Wrllt,n Answerrs 280 

• 
Child Labour Project bas been formulated 
takina into account seter.1 of tbe findioBs 
of the study and bas started CUQctiooiol 
from April, 86. 

StatemeDt 

PindioBS of tbe study rCllrdio, Match 
Industries in Si'Wlkasi, Sattur, conducted by 
Madras Institute of Development Studies 
Irc as follows : 

1. Replaciol child workers by adults 
in tbo match industries. 

2. Creating adequate and alterna! ivc 
income generative activit ie, for tho 
pa.rcDts. The lRDP and NREP 
programme co,uld be utilised for 
this purpose. 

3. locrease on piecc .. rat.c wales to 
tbe adulc worker to compc:nsate 
for the loss in cbild earoio,gs. 

4. Chaole in the pricin;: poliel of 
matches fO enable tbe industty to 
pa)' bigher wages. 

5. Greater role for co-operative's. 

6. Greater role of trade unions to 
improve relationship beCwetn tbe 
match industry aud tbe workera. 

7. Greater role of voluntary organi. 
sations in monitoring and support­
ina activities. 

DI,burlemebt of LoaDs by J-lVDCO 

1968. SHRJ K. RAMAMURTHY: 
Win tbe Minister or URBAN DEVELOp. 
MENT be pleased to stlte : 

(a) the State .. wise break .. up o( tbe 3587 
scbemes io 668 cities and towos involviol 
loaD assistance of abQut Rs. 1662 clores 
from Houlin. and Urban Development 
Corporation, as 00 31 March. 1985; aDd 

(b) wbether the entire loan' bas bten 
disbursed add jf 50, tbe total number or 
dwelliol units that have come about witb 
such loans? 

THB MINISTER OF STATB IN 1118 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR. SINOH): <al Tbo State~ 
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wise break-up 01 3587 scbema saoctioncd , 
by HUDCO .1 OD 31.3.1985 81oD,witb 
Dumber of cities/towDs covered. project 
cost, loao amouDt saocdoned. are SbOWD in 
statement· I below. 

(b) Tbe State .. wiae break-up of loaa 

releaaed by HUDCO liS on 31.3.85 aDd .. 
on 31.1.87 in IC6poct of all it •. schemes aro 
sbown i.D Statement.1I below. The imple­
mentatioD of project! sanctioned· by 
H UDCO i. dODe by bouaiDa aleocaes iD 
various Statca. 

Stalemeat·1 

Sialew/s, bfeDk.llp of Jj87 Sch~m.' ,anctlo"ed by HUf)CO QI on .31.3,85 



-------:---------------------- ._ .... --_ .. _ .. __ 
1 

--_ ... _ ... _,-------
Uttar Pradoeb 

West BeDlal 

A aad NIsland. 

Cbandiaarb 

DeIhl 

Goa DamaD and Diu 

Poodicberry 

10-,. 

2 

.J.2' ,. 
t 

'33 

32 . 
3 

S 

3587 

4 5 _-_ .• -_ .• _------_ -_ .. _._--- -_ 
47 

11 

1 

,,' 1 

1 

2 

1 

669 

26990 

'444 

16 

4163 

9095 

95 

3C8 

253521 

19305 

381 

, 281 

652 

6 

208 

66241 
.------... - .... ------.--,~._-.----

St. teJDeot...J1 

Slatewise b,eQk.up oflolln ,elea3edby HODCO QI oll)I.J.85 a"Jas 01131.1.87 

(Rs. in lakb$) 
<... --- --_._._._---_ .. _---_ .•. _._._-_ .... _._-_ ........ _ .• _." .... " .. _" .. _--_ .. _. -.,.--, 

State/UT LOin amount 
released aa 

00 31.3.8' 

1 2 
-_ ..... -_._-._-----

Andbra Pradeab 

Bihar 

Gujarat 

Haryana 

Himachal pradesh 

'ammu aDd Kasbmir 

Kamataka 

Kerala 

Madhya Pradeab . 

Mabarasbtra 

'M,.nipur 

9848 

329 

1156 

J0945 

4707 

477 

.503 

6321 

'691 

381' 

10981 

56 

Loan amount 
releaJed as 

on 31.1.87 
- .. ----.. - ... - .... -~j •• --, ........ --•• ,---............_ 

3 

14049 . 

1379 

14912 

57" 

619. 

649 

8'730 

11032 

5360 

J1ool,· 

96 ~ 
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--.--._"_ .. , ........ -_. 
1 

MtahaJaya 

Orissa 

Punjab 

Rajastban 

Sikkim 

',. Tamil Nadu 

Tripura 

Uttar Prad9b 

Wett Be,,'" 
A and N hlands 

Cbandlprh 

Delhi 

001 Demaa and DIu 

Pondicberry 

Naplaod 

., 

2 

0 

2469 

4118 

9631 

0 

10142 

0 

11021 

2436 

0 

2146 

J619 

7 

96 

-

. 

3 

o 

311'3 

5417 

1354 

o 
1549 

o 

18937 

2736 

o 

2579 

173 

21 

136 

27 
,.~~ .... ,. ~~ ••• __ ,~"._ .• _ .. _, ••• ___ .'''A ..... _____ .............. . ..... -~--,,--- ... _-------

99224 144469 
-------------' ------------------------"----.. 

Macblnf to Protfct Rlabl. or Small 
FI.hermt'b 

1969. SHRI N. DBNNIS: Will the 
MInister of AORICUl TURE be pleued to 
state : • 

(a) the machinery set up to ch«k 
the deep-(\shina trawler. from encroachin. 
upon tbe domain of tbe .. mall fisherman 
whose "vetibood is entirely dependent OD 

tbe flsh catcb; and 

(b) tbe ptaces wbere the macbtnery 
is in operadon aad at whit 'inter\'k1 of 
time the checking Is done , 

THE MINISTER OF STAn! IN THS' 
DEPARTMENr''' OF MlRICULTO,It"B 
AND COOPERATION IN THE 
MINISTRY OF AORICULWRi! (ftflt') 
YOOBNDRA MAKWANA): (a) GMra-

ment of India circulated a model bin io 
1979 to all maritime States and Union 
Territories for delimitation of fishing zonea 
for DOn-mechanised. mecbanised and deep 
sea fil.bioa vessel.. Based 00' (he modol 
b.11 Stlte Governments of KeraJa, Orissa. 
MaharatMra, Tamil Nadu and Unioll 
Territory of Goa. Daman and Diu bave 
enacted 'suitable legislation to protect tbe in­
terests of fishermen operatin, traditiooal/non­
mccbeoiaed aDd mecharriscd boats. Govern­
ments of Aodbr~ Pradab and Keroataka 
have passed executive orders. Government of 
Oujafat. West Bengal aDd Uniob Territory 
of Poodlcbetry are CObsidcrifti 'tn,ctmeot 
0( suitable ·'eaislafion. 

(b) Information il beiDI collected. 

A .... t.ace to A.d.r. PraderJa ror SettloR 
.p Aaro.Baatd ladultries . 

1970. SHal V. TULSIRAM ; Will 
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tbe Minister of AGRICULTURB be 
pleased to atate : 

'(a) the financial assistance provided .0 Aoobra Pradesh Governmeot durina tbe 
last three years, for setting tiP a networ~ 

of alfo-based industries in tbe State: 
and 

{b) the amount proposed to be 
aU~ted durio. 1981.8~ 7 

THE MINISTER OF STATE IN THE 
DEPARTMENTOP AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHR.I YOOENDRA 
MAKWANA): (a) Details liven in tbe 
statement below. 

(b) The amount to be allocated durin, 
1987·88 depends upon the propoSal 
received rrom the State. 

Statement 

---------.--.. -,.,..,--.... ---.. ~ .. --'-.. --
Year 

1984-85 

1985 .. 86 

1986-87 

Central Asssis· 
tance released 
to Aodbra 
Pradesh under 
District IndU1-
triet Centra 

S2.SS 

80.00 

83.63 

R~imburse· 
meor made 
under 
CeDtral 
Invest­
ment 
subsidy 
scbeme 

714.00 

946.00 

1404.60 

----_----"-_._------'---
Misuse or Ca." Beneftt. la A •• br. 

Pradesh 

197L SHR} V. TULSfRAM: Will 
tbe Minister of LABOUR be ploased to 
Itr.te : 

() whether Government are aware 
, a b benefits under tbe E.S.I. Scbeme 

tbat~~s misused if) Andhra P,adesb; are ~.Jnl 
and 

(b) ir so. tbe acdoD takeD to prncot 
t' lucb aD abuse of tbe fac~lJty ? 

THB MINISTER. OP STATB OF THB 
MINI st R. y Of ~ABOt)a (SHill P .A. 

SANOMA): (a) The -incidence 01 cub 
beneOt. relatina to .ickneu and 
temporary di.ablement under the BSI 
Scheme in certain centres in Andbra 
Pradesh haa been bitber tbaa tho AU­
India a.erap. 

(b) The BSt Corporation bas ad vised 
the Oovernment or ADdbr. Pradesh to 
issue suilable iostructioos· to tbe Insurance 
Medical Office... to exercise due eare fa 
issue 01 medical certificates alliborisina 
abstention (rom work 00 g.rouods or 
incapacity and, wherever nccessary (0 
withdraw the certificatioQ powers of In,su. 
ranee Medical Officers aDd to set up. 
panel of doctors for issue of medical 
ctrtifica.e.~ The Corporation has also 
in.structed itl Reaional Director to take 
certain administrative measures to 'control 
lax certi6oation, 

FI •• nelal A .... f.acc for D"eloPIDNf 
or H,der.bad 

1972. SHRJ V. TULSfRAM : \\'ill 
tbe Minisfer of URBAN DEVELOPMENT 
be pleased to state : ,.' 

(a) wbe\ber In UN study bas 
revealed chac a number of citjes in India 
a ro in sham b't.; 

(b) i( 10. tbe salient feature. of tbe 
UN .tudy and tbe names of ci fie. declared" 
8'5 sucb; 

(c) tbe Dumber or cities in Andhr. 
Pradesh so declared; and 

(d) tbe derails of financial and other 
ass,iltance tbat Union Oovernment propose 
to render to tbe Slat. 0' Aodbra Pradelh 
to check furtber deterioration of H}derabad 
and other impOrtant chies in tbe Slate 1 

THE MINISTER OF STATE IN THB 
MINISTRV OF URBAN DEVELOP .. 
MENT (SHRI DALBIR SJNOH): Ca) 
to (c). Tbe World Development Rt'port 
broIJabt out io 1984 sbowl why conrinuioa 
rapid population .rowth on In tVtry 

lareer base is . like.)' ro mean I lower 
quality of lir" for mUlianl 01 peOl,re. It 
concluda tbat in some ~uot,ja develop­
ment may not be poI.ible at all aDieu 
II"wer population ,rowlb CIa bet Icbirvcd 
loon, before bilbor real lucoma would 
brioa in fcrtilit, down ,pont."eou,J)'. 
Tbelr Rtl)ort outlines public PQrkies to 
roduoo fertility lbae are bumano· aad 



PHA'LaUNA J8. J~ (SAKA) 

affordable and that complemeol other 
development efforts. placinl lpeeial ,empba.I.~ 
on e~ucation for women and iocreased 
famny plloninl services. A mention baa 
been made .or Calcutta" Bombay. Delbi aDd 
Ma:lras In tbe Report. No city in Andlira 
Pradelh fiod.· a meD~oll in tbe RepQJ't. 

Corporation of India, Itate.wise •• OD 

3~t December, 19,6; 

(b) wbether it is I fact lbat the stock 
o~ fertilisers bas exhausted Ua. po",er ~o 
increase the aariculruraJ production; , . 

(c) the estimated fore lIn excbanle 
(d) Houdng and Urban D~vcloptneDt involved for the unused alock so lyiQJ: 

. aDd 
are St.ale lubjtct. Slate Oovernments 
formulate and implenleot apptopriate 
projects io .accordance wit h their ne:ds alld 
priorities out or their Annual Plan provi. 
sion,. The Ministry or Urban Dev~J()p. 
ment provides loan assistanc" under tbe 
Centrally spons()red Scheme of Intearated 
Development or Small and Medium Towns 
to increa,e the rate of ,rowtb of stnall and 
medium t(lWnS so as to enable tbem to 
act a. llrowlh and service centrt1 for tbe 
rural hinfel Jand and reduce the rate of 
migration to l.be big cities. Undt'f Ihis 
Scheme an a.nount of Rs. 605.(>() lakhs 
hl' been re'ea~ed since J9~9 to 24 towns 
in Andbra Prade~h and it is proposed to 
cover another' twn towns under 'hil , Icheme 
he~orc the close or the, financial yeur. 

Olle 01 date Stock or Impofted 
FerlUiltrl 

1973. SHRI V. iULStRAM: \\'ilJ 
the Minister of AGR1CU~TURE be pleased 
t(l state: 

(a) "The qUI~lity of imp)rted ferei Ii. 
ser~" lying with tbe QJvtrollcnt fertiliser 

(d) tbe ateps taken by Government to 
dispose :>ff tbis out-dated ,ad .rmf~1 
stock of fertilisers in tbe country pirti. 
cu)arly. in Andhra Pradesb ? 

THB MINISTER OF STATE IN THe 
DEPARTMENT OF FERTILISERS IN THE 
MINISTRY OF AGRICULT"URB 
(SHRI R. PRABHU) : (a) Quanti­
ties of imported fertilisen Ivailf ble in 
various States with the Fertiliser Corpora­
tron of I ndia and other handlin, .,tDcies 
is given in tb~ statement below. 

(b) No, Sir .. 

(c) Fertilisers are imported from 
ruree payment couDtries, under aid/credit 
proarammet and against free roreilQ 
exc,ban)e at international prices whicb kc;ep 
fluctu,tiol. It is not pOSsible to USi'D 

the unsol~ stocks to the particular source 
. or. purchase and com.pule its cost in terms of 
forciln e,,~banle. 

(d) Stocks of fertilisers are not out­
dated and barmful. 

Stafemtat . 
Appr,)xim.1tc qll'lTlti/y al in,p""t~d I~rtlli.,~r. '1,'allllblt!' /11 d(ffe'~lft State, o. on j 1.11.1988 

s. S'at~/Union Territories 
No. 

1 2 
-"' ..... -.-... _--

I. Andbra Pradesb 

2. Auam and other Nortb Eastern 
States/Union Territori,. 

(Figures io tbousand 
tODDCI of llutriouts) 

........ "" ... ~ .... -.. -- ...... _ ... _ .... " .. _":-........ ~-.---.-,.-.•.. ---" - ............ --.. - .. --,~ .__ 
Total 

3 

189.2 

9.8 

Held by tbe 
Fertiliser Cor-
poration 01 

India 

• 
..., 
-
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1 2, 

3. Bihar I 

4. Qujarat 

5. Hatyaaa 

6. Klrnataka 

7. Korala 

8. Mabarashtra 
.., 

9. Madbya Pradesb 
• 

10. Oris ... 

11. Punjab 

12. Rajaatban . 

13. Tamil Nadu 

14. Uttar Pradesh 

15. West Bengal 

Total 
----___,...__ .. _----_ ... _ ..... _- -- ..... -

Prl('et for Alrlcultural Proneed Fixed 
b, APC/CACP 

1974. SHRI UTTAM RATHOD 
Wi1l tbe Minister of AGRICULTURE be 
pleased to state : 

<a) tbe prices fixed by Agricultural 
Pricts Commission/Commission for 
Agricultural Cost, and Prices for wheat. 
jowlr, pulses and oilseed. durinj the 
period 1976-86; 

(b) the ratet calculated by Agricut ... 
tural Prices Commission/Commission for 
Agric...,tural Costs and Prices durio, tbese 
years lor fertilisers aod insecticides; and 

(c) whether the 'subsidy given, if aoy. 
.. was included therein ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF AGRICULTURB 
A~D COOPERATION IN THE 
MINISTRY OF AGRICULTURB (SHRI 
YOOENDRA MAKWANA): - (a) The 
"~OCQrtment/miDim~ t1upport prices for 

3 

46.2 

. 99.2 

30.9 

110.4 

21.1 

39.0 

40.7 

11.1 

98.4 

.23.2 

135.6 

182.4 

53.9 

1091.1 

,.' 
4 

3.1' 

-

0.2 

0.1 

0.9 

2.1 

7.0 

importaat _,r;cultural commodifies are 
fixed by tbe Oovero~nt 00 tbe basil or 
recommendations made by the Commission 
for Agricultural Coati and Plm (CAep). 
earUer caned ,be A&ricultural Price. Com­
mission (APe). The level of proc-urtmcct I 
minimum support pric;el ., recommendtd 
by tbe CACP I APC and tbole aooouoeed 
by abe OoYeromeot from 1975·76 10 
J985 .. 86 are liveD 10 tbe atatement 
below. 

(b) •. Dd (c). The rate a for fertilisen 
and insecticides are Dot calculattd by the 
CAe; . However., wbile fOJ mulatin. ill 
recommendatioDs OD tbe pr04:uranenl/ 
minimum support price. for wbeat, 1owar, 
pulses and oilseed" tbe CAep do take 
into account .1.1 the rele'ftDt facton 
iocludiDI tbe COlt 01 production of tbe 
commodity wbicb, Inter-alia, includes tbe 
actual expenditure incurred by tarmer. OD 

fertilizeR aDd insecticIde.. The 'subsidy 
provided to tbe produceR 00 tbe purchaio 
of inputs tbul ,utolDatl(:8U7 leu .~uD,cd 
for:. 
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Statemea' 

Proe""mtn'/Mllllmum Support P,le., 

(Ill. per quintal) 

CommoditJ MartollD, V*riot, Pdcea Recom· Price Announ-
Year mended by ccci by Govorn. 

CAep ment· _-_ 
I 2 3 4 -

Procureaelt Price. 

Wheat 1915·16 F.A.Q. 10'.00 10S.00 

1976·77 195.00 105.00 

1971-78 105.00 110.00 

1978-79 110.00 112.SO 

1979·80 11S.00· 115.00 

1980-81 111.00 117.00 

. 1981·82 127.00 130.00 

1982 .. 83 142,00 142.00 

1983 .. 84 151.00 15J.00 

1984 .. 8S 1.55.00 152.00 

1985·86 157.00 157.00 

1lJ86-87 162.00 162.00 

lowar 1975 .. '. P.A.Q. 74.00 74.00 

1976.77 74.00 74.00 

1971-78 74.00 74.00' 

1978 .. 7' 78.00 85.00 

1979 .. 80 85.00 95.00 

1980-81 97~50 105.00 

1981 .. 82 116.00 116.00 

1982-83 118.00 118.00 

1983·84 124.00 124.00 

, 19~.85 130.00 130.00 

1985 .. 86 130.00 130.00 

1986~n 132.00 ,1la.OO 



~ 

~5 ~riti"I' ~nsw'ri' MAa.CH 9. 1981 
... 

Wrltt'ft~A~SWers"~ i6 . 
• 

1 2 3 4 5 

Mintm.m Sapport Prlcea 

Gram 1975 .. 76 F.A .. Q. N.R. N.A. 
.. 

i976-77 90:00 9O~OO 

1977·78 95.00 ... 95.00 

1978-79 110.00 125.00 

1979 .. 80 140.00 140.00 

1980 ... 81 145.00 145.00 

1981-82 165.00 N.A. 
1982·83 22'.00 N.A. 
1983-84 2.35.00 235.00 

1984·85 240.00 240.00 

1985-86 245.00 N.A. 
1986 ... 87 260.00 260.00 

Arllar 1975·76 F.A.Q. N.R. N.A. 
1976 .. 77 N.R .. N.A. 
1977·78 N.R. N.A. 
1978·79 IS5.00 155.00 
1979-80 165.00 165.00 

1980-81 J9O.00 190.00 

"'" 
1981-82 N.R. N.A. 
J982·83 215.00 215.00 

1983·84 245.00 245.00 

1984 .. 8~ 275.00 275.00 

1985·86 300,00 300.00 

1986·87 310.00 320.00 

MooD. 197'·76 F.A.Q. N.R. N.A. 
1976·77 N.R. N.A. 
1977·78 N.R. N.A. 
1978-79 16'.00 165.00 

lr79-80 175.00 ... 17',00 
iii, 4'~' 
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t 
~. 

I 2 3 4 S 

J980-81 200.00 200.00 

1981-82 M.R.. N.A. 

1982 .. 83 240.00 240.00 

1983·84 250.00 250.00 

1984-85 275.00 275.00 

1'85.86 300.00 300.00 

1986·87 515~OO 320.00 

Urad ,1975·76 F.A.Q. N.R. N.A. .. 
1976 .. 77 N.R. N.A. 

1977 .. 78 N.R. N.A. 

1978-79 N.R. N.A. 

1979-80 175.00 -175.00 

1980.81 200.00 200.00 

1981-82 N.R. N.A. 

1982·83 ~30.00 230.00 

1983 .. 84 245.00 245.00 

1984-8' 275.00 275.00 

1985·86 300.00 300.00 

1986 .. 87 315.00 320.00 

GroaDdnut -in-shell 1915·76 F.A.O. N.R. N.A . 
• 

1976-71 140.00 140.00 

1971·78 155.00 160.00 

1978·79 170.00 175.00 

1979 .. 80 175.00 190.00 

1980 .. 81 206.00 206.00 

1981·82 273.00 270.00 

1982 ... 83 '29'.00 29.5.00 

1983·84 '15.00 315.00 

1984·85 340.oq- 340.00 . ' 

1985·86 350.00 350.00 

1986-81 370.00 370.00 
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Soy.beaD 1975·76' P.A.Q. N.R. N.A. 
1976 .. 77 N.R.. N.A. 
1977-78 14'.00£ 14' .. 00£ 

1978;..79 l'S.OOt 175.00 

1979·80 17'.00 J7S.00 

1980-81@ 183.00 183.00 
1981·82 213.00 210.00 

1982·83 220.00 220.00 

.J983-84 230.00 III 230.00 

1984-85 240.00 240.00 

1985-86 240.00 250.00 

1986-87 250.00 255.00 

Soyabean (Yellow) 1981-82 F.,A.Q. 234.00 230.00 

1982·83 245.00 245.00 

1983·84 255.00 255.00 

J984-85 26S.00 265.00 

1985-86 265.00 275.00 

1986-87 27'.00 290.00 .. 

Su~o"er 197' .. 76 N.R. N.A. 
1976 .. 77 P.A.Q. 150.00£ 1'0.00£ 
1977·78 16'.00£ 16'.00£ 
19,78-79 I 75.00t 17S.00t 

1979·80 175.00 175.00 

1980-81 183.00 183.00 

1981·82 253.00 250.00 

1982·83 250.00 250.00 

1984 ... 83 27.5.00 275.00 

1984.85 32'.00 32'.00 " 

1985·86 325.00 33',00 

1986-87 350.00 ' 350.00 
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Repealed and 

MUltard 

2 3 

197~.'76 

1916· 77 . 

197'·78 P.A.Q. 

N.A. 

H.A_, 

225.00 

N.R. 

N.R. 

225.00 

245.00 1978-79 

1979-80 

1980·81 

1981·82 

1982·83 

1983-84 

1984-85 

" 1985 .. 86 

1986-87 

" 

245.00 

250.00 

260.00 

330.00 

335.00 • 

355.00 

375.00 

400.00 

408.00 

N.A. 

N.A. 

N.A. 

3S5.00 

360.00 

385.00 

400.00 

415.00 

1985·86 F.A.Q. N.R. 

N.R. 

360.00 

375.00 1986·87 

s.mOwtr· 1985·86 F.A,Q .. N.R. 

400.00 

400.00 

41500 1986-87 
___.,_ .... -~ 

N .R,,- Not Recommended. 

N.A.-Not Aonounced. 

FAQ-Fair Averaae Quality. 
(tllSince 1980.81, these prices are ,peclflcaUy for 'Black variety' of Soy_bean. 
• Announcement of Minimum support prices ror Toria aDd Saffiower Itarted 

rrom 1985·86. ' 

£Includes I promotional premium of Ra. 10 to encouraae development of tbls 
crop. 

tJocJudes I promotional premium of RI. S for devclopment of tbis crop. 

Real,.ered U.tDl,loJe. 

1975. DR. DATTA SAMANT : Will tbe 
Minister of LABOUR be pleased to state : 

(a) the Dumber 01 unemployed ~sterfll 
in various employment cxchanaes as OIl 31 
D("Ctmber. 1986; 

(b) tbe number, of tbose r.aittered wltb 
Bombay. Delbi, Calcutta and Madras 
employment eachartF'; an~ 

(c) how man, ,0' tbom are Irlduat. ? 

THB MINISTER Of STATE OP THB 
MINISTRY OF LABOUR (SHRI p~ A. 
SANa MA) : ,(a) The Dumber of Job-teekcra 
(an of wbom are not necessarily uocmployed). 
who were on tho Live Reaistcr of Employ. 
ment I!xcban'e1 .s GO 31.12.1986 II 301.31 
laths. 

(b) Tbe Dumber of job-s4;ekers Iho 
were 01) tbe Live Rcalater or Employment 
Eachan.. iD Bombay_ Delbl. Calculta and 
Madru •• OD 31.12.86 is 7.25, 6.8J, 4.98 
and 4.34 latbs respective!)'. 

• 
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(c) 26 00 Lskbs ,raduates (fnclud'iD, 
post-a_duates) were 00 the Live Register 
or Bmploymeat lacUnp. io the country 
as OD Jel.6.86 .. 

MI.lmum Wa.e. lor Aa,lfo)tural Inel 
CODstructlon L,.Nur 

197(). DR. DATTA SAMANT: Will 
tbe Minister of LABOUR be pleased to 
state· : 

(a) whetber it is a fact that tbe minimum 
wages ,filed for 8sricultura' and construction 
labour by tbe Central Governmeot are 
lower t·haa the level of.poverty line decided 
by. tll~ Plaooing Commits,ion; and 4i!' 

(b) it so. the efforts proposed Co be 
made to' increase their wages briog Chem 
above tbe poverty line ? 

THE MINISTER OF STATE IN TH~ 
MINISTRY OF LABOUR (SHRI P. A. 
8.ANOMA) : (a) aud (b). The lowest mini­
mum waaes for tho construction Jabour 

. was railed in O~tobef 1986 to R~. 9.SO per 
day. Tbe minimum ~ages for agricuhural 
laboor was revised in February, 1985 to 
R,. 8.50 per day. While tixioa mioima,m 
waaes, the Government takes into consi­
detation an relevant factors inclodiol 
poverty line. 

.. TeJee.st of Serials of Tele,llioD 

1977. SHRI SHANTARAM NAIK: 
Will the Minister of INFORMATION AND 
BROA OCASTING be pleated to stete : 

<a> the next serial Dooroarsban proposes 
to telecast after tbe telecast or · Buoiyaad' 

is over; 

(b) whether the guideline. Jor selection 
of T. V. aerial! of very 1001 duration differ 
from tbe 8uidelina issued. fur selectioo or 
otber relut.r, seria I.; and 

(e) if 10. the details thereof' ? 
THB MINISTER OF STATE OF THE 

MT"tSTRY OF INfORMATION AND 
B1tOADCASTINO (SHRI A. K. PANlA): 
(a) ·No decisioD bas )'et been lakeD about 
the lleat seda1 to be tckca$t by Doordan,bao 
after fBuoiyaad'. . 

{b) No; Sir. 

(c) Doa Dot arise-

:' VJ ••• for E ... ,loy'8I or NBCC It 
Ia.bdad 

1978. SHRI AMARSINH RATHAWA: 
Wjll tbe Minfsur or URBAN DEVELOp· 
MEN r be pJrl8ed 10 Itale : 

(a) wbetbor a very bigh penalty 600 
bas been imposed on tbe NatiooaJ Building 
Construction Corporation at Bllbdad fot 
delay in completion of formalicies for 
obtaini_, resident visas ror its employees; 

(b) if so, the total amouna of fine paid 
by NBCC to .aWad Government; 

(e) wbether tbe Indian Broba"y at 
BI.hdad had also approached the Retidenl 
Department for waiver or tbe Hne but tbe 
request wal not l.reeJ 10; . 

(d) whether the. Resident Department 
blamed tbe NBCC for dcl.ay in completing 
the formalities required (or obfainins resi­
dent visas for its employets: 

(e) whether alY investiaalioD' were 
conducted by tbe Vilifaoce Cell 01 rhe 
Corp"ralion for 'lxin, fetpaosibility into 
the mauer, if so. tbe detail. and tho result 
tbereof; and 

(t) ir Dot. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRJ DALBIR SINOH) : (a) and (b). A 
total fine of 10 39200 was imposed. on and 
paid by Na tiona I BuUdin., Construction 
CorporAtion for tbe alleaed dell' in ,om· 
plefion of tbe rormanuea for obtainfoa 
.residence visas ror il' employees. 

(c) Yes, Sir. 

(d) Tbe fioel we .... impoeed uonater.n, 
Dot only 00 NBCC but Oft maoy otber 
Private, Public Sedor Orpoiutionl bJ tb, 
Iraqi Raid.ot .o,par&meat. 

(e) aDd (0. 10101ipdooi wef. Dot 
conlidered Decelsary by NBCe. al tbere 
were 10 _laid.. ttlVolvod, 



PHALGUNA II, 190a (SAKA) Wrltt~" A IU W, ". 30f 

• 
CO'ferlle b, Door'.r.o I. Iter.l. 

t97~. SHRI MULLAPPAlLV RAMA .. 
CHANDRAN: ·WUI ~bo MiDi_or of 
INfORMATION AND BROADCASTING 
be pleased Co state : 

<I> the Dumber 01 tow~ io tbe Stlte of 
Kerall covered by tbe Doordarsban network; 

(b) ~bether any other townl in tbe 
'State are prop(necl to be brou.bt under tbe 
'network durin. 1987·88; 

(c) if so, tbe details tbereof; and 

(d) the allocation made for tbe purpose 
under tbe Annua' Plan for 1981·88 ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF INFORMATION AND 
BROAOCAS fINO (SHRI A. K. PANJA): 
(a) Information about tbe Dumber of tOWOI 
covered by Dt>ordarsban network is Dol 
available. However. so rar at Kerala is 
concerned. two h!gh power (10 KW) TV 
tran'imiClen. one each ut Cocbin aod 
Trivao:1rum. 'lnd three lOOK W transmitters, 
one ea;h at Calicut. Cannanore and Palabat. 
cover ab~ut 77.~% population or the SlUe. 

(b) and (c). Ye1, Sir. Two 100 W TV 
fransmiften one each at Mal1appuram and 
KasBfgod arc proposed to be iosl.alled and 
commiS5ioned duriol 1987-88. " .. 

(d) Equipment for tbe lOO W trans­
mitters It Ma.llatlPuram and K.lar.od is 
~xp~fed to be receiveo and paid for during 
1936 87. A provision of Rs. 1:38 latbs 
t0war}is in~taUation chargea in respect or 
tht"se two transmitten il included in the 
A'lcunl Plan allocation for 1987 ... 88. 

Bonded Labour 

1980, SHRI MULLAPPALLY RAMA­
CHANDRAN: W,ll tbe Minister of 
L" BOUR be pleased to state: 

(8) the Statea/Union Territor,ies where 
b,lOded labC'ur i. atilt conciDuiol; 

. (b) tbe States/U~.ioD Territorie. tbat 
hnve recorded che highett number of bonded 
lahour as on 31 December, 1986; 

(c) tbe Dumber of bonded' labour 
identifted in tho Stato of Keral. .nd the 

t 

Dumber out or them rebabilitated aa OD 
31 Decemblf, 1986; and 

(d) the detai~s of tbe total expenditure 
incurred 00 their rebabilitatioD in Kerala ? 

THE MINISTER. OF STATB OF THB 
MINISTRY OP LABOUR (SHRI P. A. 
SANGMA): (a)' Identification and re­
babilitation of bon~ed" ·Iabour is tbe res­
poDsibility or tbe State Governments. Bonded 
Labour bave been identified in 12 States. 
namely, Andbra Pradesh, Bihar;' Gujarat. 
Haryaoa, Karnataka, Kerala, Madhy. 
Pradesh, Maharashtra, Rajasthan, Orissa. 
TIJIlUoadu and Uttar Pradesh. All Slate .' 
Governmeots and Union Territories. have 
been advised to continue their efforf, to 
identify bonded labour. 

(b) Hilbest number or bonded labourers 
bave been identified in Karnataka followed 
by Orissa and Tamilnadu. 

(c) 823 bonded labourers were identified 
in Kerala uplO 31st December, 1985. No 
bonded labour bas been ident.fiod durio8 
the year 1986. 710 of these have been 
rehabilitated. 48 are not traceable" 3 bbve 
died and 62 do Dot want rf!habilitation as 
they have independent sources of livelihood. 

(d) Rs. 9.53 lakhs blve been rcleasttd 
as Central Share to tbe Kerala Government 
upto 1983-84. No proposal for release of 
fund. bas been received from Kerala 
thereafter. 

Allot_CDt or Fund. under Drougbt 
Prone Area Programme 

1981. SHRIMATI N.P. ,JHANSI 
LAKSHMI: Will the Minister or AGRI­
CULTURB be pleased to state: 

<a) tbe ruods earmarked for Andbra 
Pradesb UDder tbe Drought Prone Area 
Programme flU the Seventh Five Year 
Plan: " 

(b) tpc am Juot speot so rar; and 

• 
(cl wbether tbe programme ia loiol 

on accordin. to tbe scbeduled, if Dot. tbe 
reaSODS tberefor ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT Of RURAL DEVELOP. 
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MENT IN THE M1N)S'TRY OF AGR1· 
CULTURE • (SHRI RAMANAND 
YADA V) : (a) For Andbra Pradesb, tbe 
tdttd aHoeattoo .ror DPAP which is a 
Centra11y ~ponaored schtme on sb% shario. 
basis between the Central Government and 
tbe State Government, was Rs. 828 laths 
durIng 1985· 86. The total anocation 
made during 1986·87' and 1987·88 
(provi.ional) is Rs. 1035 lakh9 each year. 
Allocations for the remaining years of 
life VII Plao wi.ll be fh:ed drpendinl 00 the 
extent of financial provisiOn available during • • tbose years. .' 

(b) Expenditure iocurrej on DPAP in 

-------------------

1. Soil and Moisture zonservation COO 
bectares) 

2. Irrlption potentifat created COO 
hectares) 

3. Area brotlgbt under Forestry and 
pasture ('CO hectarc5 ) 

Probibitlon of Entry of E ,_;,tic Pests 
and Diseases 

1982. DR. K.O. ADIYOD[ : Win tbe 
Minister of AGRICULTUR~ be pleased 
to state: 

(a) the steps taken to prohibit the 
entry of exotic pe!ts and diseases through 
international trade in the country; 

(b) the number of units established 
'for tbe purpose, State-wise; a~ 

(c) whether there is any proposal to 
set up some more units and if so, the 
Dumber and location thereof? 

THE MINISTER OP STATE IN THE 
DEPARTMENT OF AGRICULTURE 
AMD COOPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOGENDRA MAKWANA): (a) . The 
Goveroment is enforcio, t~e prc>visions 

Andhr. PradfSb dati,.. 198J .. 86 won Its. 
8'07.91 lakbs. Durin. ,986·87 (April. 
1986, to JaD1laty. 1987) aft .mount of lao 
9~.2' 'aths lUIS bem spent. 

(c) Arproved Action Plafis are beift, im .. 
plemented. ExpeD~ture incurred during • 985· 
86 and 1986 .. 87 (April. 1986 to Jan., 1987) 
.orks out to 97.57% aDd 93.3'" 01 the total 

Annual AllocatioQl reccpectively. Altbouab a 
comprehensive ovaluaflon of DPAP has not 
yet beeD" made, accotdin. fo the reportt 
received (rom tbe Srate Govetnments and 
tbe District Alencies, the physical acbie,e­
ments in certain key leeton in the Stato 
are as under : 

1985 .. 86 

99.96 

83.88 

14.94 

1986·87 (upto 
Dec. '87 

provisiona,) 

71.54 

58.23 

4464 

of Destructive Insects aDd Petts Act. 1914. 
to prohibit the entr, or txoitc 1)f'sfS and 
diseases through international trade in tbe 
country .. AU tbe plants and plant material 
coming Into the country arc checked and 
trelled, it need be. at all the Interalatlona' .. 
Airports important seaport" and stratt'&ic 
entry polnu on land frontier. • 

(b) At present, the total number of 
Plant Quarantine and Fumiaation Stalions 
in tbe country is 26. Tbeir Slate-wise 
break up il ~s under : 

s. No .. No. or Plahl 
QUltanth,e 

and fumiga­
tion Station, -------..... ----~.--~.-..... .. 

1 :2 3 

J. Andhra Pradesb 

2. Bibar I 
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1 2 3 
------......_-.. ----"" .... --.._.--... ~--... 

3. DoIbi 1 

4. Gujarlt 1 

s. Kerela 2 

6. Mabarasbtra 2 

7. Punjab 4 

8. Tamil Nadu ,; 

9. Uatar Pradesh I 

J O. West Benaaf 6 
_ ... _ ............. _-... _-,,_ .. , ... _,.. ... .._ ....... _---_._ 

Total 26 

(c) These racilitiel will be augmented 
depeoding upon the need aDd availability or 
funds. 

, Nor •• PuHo.e' It, NSC fot 8 .... 1' 
of Seed. 

198.1. DR. K G. ADIYODl: Wall the 
Mtoillor of AGR1CULTU,RB ~ plca$Cd 10 
"ate : 

(.) the pr~<Wte followed by N.doDlI 
Scod,1 Corporalioo' lor I1APPl¥ 01 'MII¥tY 
aeeds to ,be farlller.; 

(b) whether NSC is able to ,uppl, 
seeds accordi.qa to abe d~mand., uf lbe 
farm~; and 

(c) if not, tbe time limit required to 
supply tbe same ? 

THB,M1NISlEa OF STATB IN THE 
DEPARTMENT OF AGRICt)LTtJ.RE 
AND CX>OPERATION IN THE 
MINISTRY OF AGRICULTURE (SHRI 
YOOENDRA MAKWA'NA) (a) 
National $eeds Corporati~.n. a f,-to,ral 
Ooveromedt Undertaking, ia ooe of tbe 
many public alcncie. that supplies seeds 
to formerl. Tbe National Seeds Corpora­
tion' sUf\plies seeds to farmerr. tbrouab 
different channel.., for example, throuab 
State Government •• State Seed, Corporations, 
Aaro-Jndultric8 CorporatioD" Cooperative 

Jnsti.tutiODS. thrQU$b ~e~Jers c'PPQioted 
by ,bo Na tiQD,,1 Seeds COJ'por~tion aDd. 
Jastly. tbrouab t~ci, own re~aU sales qut­
letl. 

(b) The sbort·term and IOD, .. term 
" demand of farmers for seeds is assessed 

on tbe eve of Kharif and Rabi seasons 
in a meetioa orpni~d by tbe Mipislry 
of Airkulture. at whicb tbe representatives 
of State Goverlll,lJents as well AI, of the seed 
. producers in tbe public and PI jvat~ iJCU)rs 
p~rl~ipate. . A SiJPply Pian is dra""9 IJP 
for eacb State· for se~d. oJ ea~ crop &Ad 
different varieties of ,eccis of e .. ~ crop. 
and tbe quantities asrced to be ,Supplied 
by ~b a,cocy. Normally, tbe National 
Seeds "Corporatioo provides tboac 
Quantifies of seeds which tbe seed 
produce.r. of a State caDDot supply from 
tbeir pro~uction. 

National Seeds Corporation is by and 
larac in a po,ition to 5UppJy seeds 
aecordio, to tbe demands of indeotOlS 
in tbe case or all cereals of all.lodia 
importan~e as well as otber crops iocl.udin. 
pulses, oilst"ed5, fodder, fibre crops and 
vegetables, if requisitions have been placed 

. in time. On several occa~ions, specially 
in drought and flood sifuations, National 
Seeds Corporation had been able to -meet 
the demands of farnlers even tbough very 
short notice is given. One of tbe tasks 
assigned 10 the National Seeds Corporation 
is to suppkuneot tbe dfortJ of tbe States 
in nleeting the seeds requirtmoots. 
Sometimes, however, there are difficultiea 
in meeting the demand at short notice of 
specific varieties. 

(c) Normally. in~e.Dt! eh.ould be pl .. ~51 
.t Ii-ast a year io advance with the National 
Seeds Corporation so that the seed required 
is produced and supplied in time. 
lJaidet pl_nruJ}S f9r firm i1J~e~ :~C"ive"i 
t1tc t:-t .. tion,al Sec. ~Ippr~ ~ssessea 
the likely demao<' and, plans pr~tion at 
its own risk. Therefore. it is able to supply 
~4s eyep ~ Ih~. ;~l"e JP '* ,,,ent 
possible. 

LuI' ,.Produe',I,,, "bl BlaUai Steel 'Jut 

1984. SHRI CHIRANJI LAL 
SHARMA : Will tbe Minister' of STEEL 
AND MINES be pleaaed tp atale J 
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(a) whether prodw:don of , tee I in tbe 
, Bbilai Steel Plant bas come down durlna tbe 
current financial year as compared to 
tbe corrcspondiol period Jast year; 

(b) if so, to what extent; and 

(0:) the reaSODS thereof ? 

THB MINISTER OF STEEL AND 
MINES (SHRI K,C. PANT): <a) to (c). 
Darios April. 1986 to February. 1987, tbe 
production of s:lleablo steel at Bbilai was 
about 4% bigher than in tbe correspondinB 
period of the prevIous year. Production 
of hot metal and iogot st~l was, however, 
about 4% and 6% respectively lower tban 
last year. 

Production at Bbilai was affected due 
to low availability of open hearth furnaces 
due to stoppage of ooe fUfnace ror 51 
months for its conversion into twin hearth 
furnace and stoppage of another rurnace 
for 3 weeks due to an accident in April. 
1986. Production was also affected due 
to aD initial adverse reaction to adoption 
of improved work practices. 

[ T1ttlnllal/ollJ 

Mlelal of Bauslte In Mandl., M.P. 

1985. SHRI M.L. JHIKRAM : Will 

W,ltttlf Answers ,; 12 

tbo Minister of STEEL AND MINES be 
pleased to ata to : 

<a) tbe year since wbeD Dblrat 
Aluminium Company bal been doina tho 
work of mining bauxite i.o Mandla 
district. Madbya Pradesh and the Dumber 
of years for which lease was aivea to 
tbis Compan)' to do minina work; 

(b) tbe Dumber of tbe peno,?s tmploytd 
in tbis mine at prescnt; 

(c) whether tbe lease is beiDa cancelled '" 
and if so, when a.ud the reasons therefor; 
and 

(d) tbe number of abe per~ons likely 
to be affected due to tbe su~pcn$jon of 
work in tbis mine and the measures 
proposed to provide alternative employ­
ment (0 thtle penoo. 7 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF MINES IN THE 
MINISTRY OF STEEL AND MINES 
(SHRIMATJ RAMDULARI SJNHA): (a) 
and (b). Bblrat Aluminium Company 
Limited (BALeO) bas been extracfing 
bauxite since J969-70 from its captive 
mines in Raktidadar, Nanhoodadar and 
Hazaridadar situated in Mandla District 
of Madbya Pradesh.. The particulars of 
miniog leases granted 10 BA lCO aDd tbe 
Dumber of workers employed in the above 
mentioned mines ere givtn below : 

_...."__ __ .J . ..._,,...."_ ..... _, ____ .. ~.~_ ... _ ..... __ _ 

kaktidadat and Hazaridadar 
bauxite mine . Nanhoodadar Group 

or bauxite minel 

I. Date of execution or lease and 
Dumber of years for wbicb leaso bal 
been Iraatcd. 

II. Mining area ror wbich Icue baa 
been ,ranted. 

111. Number or Workers (execud\'el 
and Don-executives) employed at 
presont. 

12tb Sept. 1969 

for 30 years 

10S2 Hectar. 

4~1 

30'h March, 1978 

for 10 years 

»87 Hectares' 

J 12 

'_ 
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(c) aDd (d). Minloa lea... for the 
Raktidadar. NIDboodadar. aad Hazari­
dadar mines have Dot beeD c:aDcclled. 
However. sUI'face fiabts and environmental. 
~le.raDco tor tbe Hazaridadar area of 
bauxite mine bavo not been &ranted to 
DAleO. As .ueb. tbe mlDin. operation 
in Haurld.dar area has been suspended. 
In case of complete closure of Hazarid~d.r 
mine, tbe perSOD. emptoy,d tbere will be 
deployed io tho other captive minoa of tbe 
Compiny or in tbo Aluminium Com,lcx 
or tbe Company at Korba .fter luitablo 
traininl. 

(English] 

Export of Sttel 

1986. SHRI ("HINTAMANI lENA: 
Will tbe Minister of STEEL AND MINES 
be pleased to atate : 

(a) wbetber export of steel hal .uffered 
• let ba\.-k; 

(,b) if so, tbe reasoas tbereror; aod 

(c) whether a study bas beeD made in 
this rcaard ? 

THE MINISTER OF STEBL AND 
MINES (SHRI K .C, PANT): (a) No, 
Sir. 

(b) aDd (c). Do not arise. 

lodiaD Worker. Trapped la Gulf"War 
Zone 

(d) if 10, the details thereof ? 

THE MINISTER OF STATE OF 1HB 
MIN'ISTRY' OF LABOUR (SHRI P.A. 
SANGMA) : (8) to (d). It is learnt from 
Indiau Embassy, Bagbdad that ~~O werkers 
employed by an lodian company were 
deployed io Basra. JoJiao Embassy bal 
aJready arraDled repatriatioD ·of 230 
worktn and tbe remaining are beinl' 
repatriated. The company bas closed itl 
office and abandoned tbe workers. 

Production of Steel 

1989. SHRt E. AYYAPPU REDDY: 
Will tbe Minister oC STEEL AND MINES 
be pleated to state: 

(a) the total production of steel durin. 
the year 1986; 

(b) tbe shortfall in production of steel 
lrom tbe tarleted production; 

(c) the shortfall in tbe total require. 
ments of tbe country; and 

(d) tbe value of tbe steel and steel 
products imported from foreign couDtries to 
meet the shortfall ? 

THE MINISTER' OP STEEL AND 
MINES (SHRI K.~. PANT) : (a) to (c). 
As apinst an cstimatfd demand of 11.615 
million lonnes of finished steel durin. 
1986 .. 87 tbe total production is expected 
to be of tbe order of 10.688 million tODncs 
Jeavioa a liP of about .927 million toones. 

Tbe production of finished steel by tbe 

1987. SHRI P.M. SAYEBD: Will the maiD producers has been 4.4!)O million 
Minister of LABOUR be pleased to tOODes till January, 1987 spiost tbeir annual 

atate: 

<8> whetber a laral number of Indian 
Warters have been trapped in tbe 1u.II-war 
zone; 

(b) wbetber it is a fact tbat tbe 
Cbodis.rh based construction company 
baviol contracts in Basra bal turned down 
the requesta to move tbeir workln to 
placcl of aaret)'; 

(c) whether the Indian Consul.Goocral 
in Balra bu beeD contacted '0 lit tbe 
factual po.ldoa; III" . 

'Iraet of 7.228 minioo IODDes. 

(d) As per tbe inr "rmation available 
6.3 lakb tODDOI of stetl valued at Rs. 263.67 
crorc~. bave been imported durina April, 
1986 to January, 1987. Tbese fiaures relate 
to can.tised imports. Oat. rCl8rdiQI 
Imports tbrouab otber cbanoels ia Dot 
lvailable. 

Performance of SAIL 

1990. SHRI B. A YY APPU REDDY : 
SHkl KAMLA PRASAD 
RAWAT: 
SHRI CHINTAMANI lBNA I 



Will 'Ibe Woitt.er 01 STiBL AND 
MINES be pleased to state : 

(~) whether ao, asseumeot bas been 
made about the perf ormanco 0( Steet 
Autb4trity rof ladi. Limited for tile y .. ra 
1985 and 1986; 

(b) whether tbe per fQrmaoce of Tata 
Ir.on and Sleel Company durin, tbe ,ears 
1985 aDd 1986 is far better tba... tbe 
performaace of SAIL; 

(c) if so, tbe re.s.ons .. by tbe perfor­
mance of Steel Authority pf India Limited 
is aot so good as tbat of Tata Iron and 
Steel Company; and 

(d) "the steps taken or proPQs.ed to be 
takeD to iotroducc the pcrforma.oce. by 
SAIL? 

THE MINISTER OP STEEL AND 
MINES (SHItI K.C. PANT) : (8) The 
performance or SAIL is regul~rly rev.icwed. 

(b) and (c). SAIL and TISeO both 
performed well in J985·86. In J986 .. 87 
both have been eif(cte.d by bigher input 
costs. SAIL lost production 00 account of 
power restrictioos, problems of adjustment 
to cbanges in w".k practices adopted to 
aebieve MUer orgaoisaHoDal and techooloii ... 
Qll discipline and operational problenll. 

Tiseo is able to attain bigh capacity 
· utilisation due to a4cquate maiocen8ncc 
over tbe )ears and control of good raw 
materials. . 

(d) SAIL Is m3~ing efforts to further it. 
profitability and productivity by the follow::, 
ioa measures : 

(0 iOCleaac total production .aDd alae 
production of ,4GDand OricDtH 
prod.GCI. by diver.if yio, ·the 
puxluct - mi1'; 

(ii) upgrade .be technological ~.i ... 
, as well as adopt to tbe C'xtent 
possible, Ja~'t ,ecbnplogies at tbe 
time of modernisation/expansion of 
the projects; 

(iii) improve tecbno· economic para­
moterl; 

(i.v) ilJ&P~Q"e y~ or by",prQd~. aDd 
,"a in better ro.:o~ry ql ..... Md 
secoDdarr .risi.DlS; 

(v) .)'stem.de improvD)ett in mainte­
nance of p.laQt aDd CCMipmeot (or 
better _v,jJabiJit)'; 

"(vi) Qplimi8c captive power aeoer.Uon 
aDd coer" cODscrvatiOQ. 

(vii) modernjse and, rcfurbilbioa or 
e:xistioa a&eiOI aDd obsoleaoeot 
plaots/equipmenta; 

(viii) ensure adequate inputs and or tho 
rigbt quality; 

(ix) intensify reasearch and developmeot 
cfl'orca; 

(x) Doo-productive IIPCndih". is bela I 
cut down. 

• 
(xi) mouldiog a new work. culture 

which focuses' primarily on berter 
team work aad biahcr leycla or 
discipline. 

(Tran./allon] 

.Ioraln. Prolt_mae D8 Doordar.ban 

1991. DR. CHANDRA SUEKHAR 
TRIPATHI : 

SHRI SANTARAM NAIK : 

SHRI G.M. BANATWALLA : 
SHRI NITYANANOA MISRA: 

Will the Minister of INFORMA lION 
AND 'BROADCASTING be pl~.led to 
state: 

(,) whelher morDiDa proarammt ove,. 
Doordarshaa bas started; and 

(b) if so, tbe format of the. pro­
ararnme' 

THe ~INIS'BR OF STATE OF THB 
MIN'ISzrR Y Of INFORMAl'fO'N AND 
BROADCAST1NO (SHRI A K. PANJA): 
<a} Yes, Sir. . 

(b) The format or tbe prJaramme i •• 1 
follow. : 
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7.30 • 1'11, 

7." •.•. 
7.45 a.IIt. 

8,00 a.m. 

8.OS a.m. 

8.IS I.m. 

Visual presenf_lon (If 

Vande Matta .. relloWed 
by Supral;)bat. 

News fa HlHi 

Pb),sical exefc" pro­
• femmes/Pace in tbe 
crowd/perIOD.lity inter· 
view /Economic round 
upl Developmental 
magaziDe/Prel' Re,lew. 

M usic/S~lected lOll" 

otber tban films/Folk or 
re,ion.' music. 

News io English includ­
In. weather report 

Close do"n. 

Wnrld Rank Al!raf.8ct lor Drh.klDI 
W.t~r Profert 1ft Aa'b,. Prade •• 

1992. DR. O. YIJAYA RAMA RAO : 
Win the Minister of URBAN DEVELOP· 
MENT be plea~td to sta te : 

(a> whether any proposals bas been 
rteeivtd from OovC'rnment of Andhra 
Pradesh retardinR loan~ from tho World 
Bank for any or it! drinking water projects~ 
aDd 

(b) if so, the details tbereof and ,be 
decision taken hy Union Government In tbis­
rcaard 7 

THE MINISTER OF STATB IN THB 
MINISTRY OF URBAN DBVJ;LOP. 
MENT (SHRI DALBIR SINGH) : <a> Yes, 
Sir. 

(b) The Government of Aodbra Pradtsh 
have submitted tbe MeDjir. Water Supply 
Scheme, Pbl6c 111 to augment the water 
lupply by 60 MO 0 to the twin cities of 
Hyder.be J and Secunderabad. 
The project wi11 be completed in two 
1181':1. Stape I or tbe project b.. all-tady 
been taken up by the Oovcrarnent or 
Aftdbra Pr·ad.:sh with the State plan fUDds. 
The C\)It of tbe project bal tICllatecJ (tom· 
Ra. 1491.4 million to Ra. 1691.4 . million. 

The ~I.d feasibility rept)ft ~u'br1dtftd by 
the Ooverr,m~Dt of An.U.ta Pradesh is uQder 
security of the Government of India.' In 

. tbe meat;Jwhite, tbe ptojtcf bas been poSed 
by the ()o\,emmept df India to the Saudi 
Punds for Development, Ryadb to know 
tbeir reaction to this project • 

Tbe Government of Andbra Pradtsb 
have also roctotly submitted a prelimioary 
projC§et report on Urban Development 
including wafer ~.upply scheme in 30 
Municipal Towns at ao overall cost of 
RI. 900 crores. The Government of 
Andhra Pradesh ba.e bfen requested to 
submit a detailed projecr report for further 
scrutiny. 

Delay JD Comml.,'oalag of V.S.P. 

1993. SHRI K. RAMAMURTHY : 
Will the Minister of STEEL AND MINES 
be pleased to state: 

<a> whether the Commissioning of 
Villkbpafnam Stetl Project is getting 
delayed due to non-completion or Yeltru 
Water SUPJ'Iy Project. by Andhra Prade~h 
Governmeot, and if so, the steps being taken 
to have tbis project completed at tbe 
earliest; and 

(b) whether tbe feasibility report tor the 
expansion of Bokaro plant to 4 S million 
tonnes bas been receiyed by the Government 
(rom USSR and if 80, action taken there­
on? 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (8) Veteru 
Water Supply Project is under implementa­
tion by A P. Oovernment fo meet the 
operational water requirements of Vhakb.­
patnam Steel Projtct. The 1 1St stagt of 
Visakbpatnam Steel Project is expected to 
be comMissioned by Dectmber. 198.8 and 
Ihe tntire project by June. 1990. A P. State 
Government bave assured completion of 
Yeleru Project to commence lupply of wa ter 
by June, 1988 to meet futt the requirements ,. 
of Visakhapatnam Steel Project and Central 
Government b'lve al~d to advance a tolat 
amount of R,. 70 crores a, loan assistance 
fot timely completion of Velcru Project. 

The first fn~tl'meDt or loan amounting 
to Rs. 10 crores bas already been released. 

I 

(b) No. Sir. 
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Esport of Carlle and Price bc •• ,lour 
tla.reef 

1994. SHRI MANII'. RBDDY: 
SHRI C. MADHAV R.BDDI : 
SHRI SOMNATH RATH : . 

Will the Miolater of AGRICULTURB 
be pleased to state : 

<a) whether Government are aware tbat ' 
tbe price of garlic bas abot up from Rs. 6 to 
Rs. 60; .. 

(b) if so, the reelOM thereof; 

NArK: Win the Mioilter of STEBL AND 
MINBS be pleased to ltate : 

(a) whether mini-steel plants all over 
tile country have been adyersely affected by 
withdrawal of MODVAT scheme :and by 
impon or mild steel billets by actual users, 
canalisod tbrouab Minerals and Metals 
Tradinl Corporation; 

(b) wbethtr 88 a rHule thereol few 
or minl·steel plant. have already ~eD 
closed wbile others 'Were compdled to 
decrease their production; and 

(c) if so, tbe act)eme of Oovcrnmc.nt in 
(c) whetber it I, • fact tbat tbere is .. tb.is rrllrd '1 

acute sbortelt of larlie even for IbowiDI as 
seed; 

(d) v'betber import of uDsuitable seeds 
may cause new plant diseases and also 
reduce production; and 

(e) whether OoverLmeot propose to 
review tbe policy with respect or export o( 
such vegetablts and (, uits al are in short 
supply? 

THB MINISTER O~ STATE IN TaB 
DEPARTMENT OF AGRICULTURB 
AND COOPERATION IN THE MINISTRY 
OF AGRICULTURE (SHRI YOGENDRA 
MAK WANA) : (8) aDd (b). Oovernmtot 
are aware. that the price of garlic hal 
significantly iocrcastd receDt~Y due to fall io 
production 00 account of droulbt conditioD! 
in tbe ,arlic Irowina area. 

(c) Due to reduction in production of 
garlic the. availability of garlic for sced 
purposes is advenely affected. 

(d) Plant Quarantine reaulatioDI are 
follow.ed for import or pl.otiol materials 

'Ill of agricultural' borticultural crops io'lud.iol 
garlic. 
• 

(e) Export of fruits and vegetable. are . 
being continuously mODitored. Oovernment 
will not encourage export of such fruits 
and vcaetables wbich are in sbort supply in 
tbe country. 

Import or Mild Sleel Billet. 

THE MINISTER OF STEEL AND 
MINES (SHRI K.C. PANT) : (a) The 
MODVAT Scheme, IS applicable to mini 
l~e.1 pl.antl, bas 1101 been withdrawn. 
Ho" ever. since the 'duty. paid" nature of 
indiaenous terap baa not ~n established. 
tbe mini sttel ptantl are not gtttina tbe 
be.ntfit in view or tbeir inability or produce 
documentary evidence or payment of exd\c 
duty on scrap. Tbt industry hal, therefote. 
rrpresenled for benefit! of MODVAT with. 
out production of the document. 

The import of billet. is limited to the 
lap between demand and indigenou~ 
availability ineludina availabilit), from mini 
steel pllDts and bl' not atree1cd the mini 
sttel producers. 

(b) and (c). No mini sttel plant is 
reported to have closed down or decrca~ed 
production because of non-availability of 
MODVAT relier t'r import of biUeh. 

12.00 'rl. 

(£"111'''1 
PROF. MADHU DANDAVATE 

(Rajapur): Sir, I waDt to raise a question 
00 the basis or the procecdiols of .be House 
on 2nd March. 

MR. SPEAKER: I b3ve 80t your 
notice. 

PROP. MADHU DANDAVATB: 
199'. SaRI JAGANNATH PATT· Wbilo Sbri Amal Patta WII apcakin. and 
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You pvc no1ice. 

PROP. MADHU DANDAVATB: Let 
tbe House know .... 

(lnttrruptiolls)·· 

YR, SPEAKER: No. 

(I lit f" up"on~ )_. 

MR. SP,EAKER : lbat It .., job. 

(1.",,,,,,,".,,)·· 
M~. SPEAKER. ~ I bay' 0.0& tJloWtd 

him. Not a sinale word toe- on I'OCOld .• 

(1.".r,..,t60 .. )·· 

MR~ SPEAKER: It is simple. You 
have to sit down, 

(/1'I'~"lIPtlt)1U ) 

(Troll,'lIt/Olll 

MR. sr~1tEIt : I de» DOt ~QPW W~ 
you .dopt lucb· aD attitude. 

(/nt,r,,,ptlOltI) 

. M&. 8t1~~A: Wbl ,f, foq 4e1N 
t" . 

. (l14l"''!f
'
14lll) 

). ,.,U_J, 
MR •• PBAIt1itt. : P,~r.,'1 ~~ to 

10 bf tIM rule.' I bave to live a clear-cut 
deelalOD .00 ~ tIaat. ,Y _ have liven me 
notice. I have d\lly received y.our Notice' 
.,. ........ J .ave ... dtl'GQ8b It. It b 
.Impie. Use of tho ..... dIn, .. &ami for eo 
purpoae of inO\leoclna the 4ebate in aD1 
"ay wbatl<'e'lOr. fa not allowed. 

(/IfHr""pth1.,)·· 

MR. SPEA~2a; It _ .roos. I am DOt 
eoi.,. to allow. One wrOOI canDot be made 
.Ia ... bw aQQ.tlaer WI'OGI. , •. ,.,,_,,.,.. ' " 

MR. SPBAKER: 11m Dot lOi08 to 
allow AD, tHlcasaioD. ' I hI_ Ii.. m, 
~. . 

(/""r'lIpllon,) 

MR. SPBAlCS&: It ~ my job. Not 
yours. Wby .... oul4, )'0" do it T I alP doiaa III, job. You cannot au" me. 

(/N.""ptloIlJ)·· 

MR. SPBAUa. : M, naliDI is liven. 

(Itt'",llPt'to"s"· 

MR. SPEAK.BR : It fa "fOOl. BYen 
10 tbe first pl~ h. w~ •• rOQl. It sbould 
Dot bave been done. 

(/"'.'./0",). 

MR.. SPBAKEft: J a,Ol ItO' aQJOf to 
altow .nytb .... wbicb it W1'OD8. wbleb .. 
apiott'1he rules. Not allowed.· 

(/.''''''II/Hlo .. )·. 

MR. SPEAKER: I ban ,Iven .7 
~~, I ., ... tbe _, "y 8llioa 
II Irm aDd el~iclt, The Pr,.ldeot'. ~me 
lbould Dot be DlftIdoaed, because. It I, Dot 
tb. PteC~dtDt; it it JIM, Q9"""Jlt. 

,( latefJrlllHlttff,) 



'MR. SPBAKER.: l "ave aiven my 
',' rulfDl: ,No drqainl in or ,. Prnld~I'1 

DalDe at aU. It II wroal- . 

, '(I"tetftlptiOlU) 

MR. SPEAKBR: I do not know. I 
am doioawbat I am required to do re.ard­

'" t~·what ,. beforo,rne today. 

(/"""",11.,) 

MR. SPEAKBR.: No. Dot allowed. 
What is ,,~ is WrODa. 

, (In,.,.,up#otu)·· 

MR. SPEAKER.: I am not, loina to 
• nOW aoy wrODI to be repeated. 

(Inlt!r,,,,,II01ts)·· 

MR. SPEAKER: I 1m DOt ,oiDt 10 

aUo" a "iOOl to be dooe ... in and Iialo. 

(1Ilt~",.pIID.' ) •• 

MR.. SPBAKER. : I wei Dot bere. I do 
Dot know. I do not kbOW why the hoa. 
Member reletred to tbat and why it was 
referred to apin. 

(/IItt"uPllons) 

MR.. SPBAKE.R ! Even tbe mention by 
tbe boo. Member of tbe President'. name 

\ 

waa wrool· 

(/.'~"~llons)·· 

MR. SPEAKBR: Tbe President', 
name should Dot have been referred to at 
IU. 

(f.,t"uptlonJ)·· 

MR. SPEAKt!1l : Not" allowed. 

(Inle,rllpllo1b)·· 

MR. SPEAKER: I cannot explain. 
But tbis ia wronl.. I do not approve of tbo 
name of the President to be brought in Iny 
form in tbit House like tb.t. 

(Intt"uptlonl)·· 

MR. SPBAKeR: No, NotbJol doina .. 

(In,,,,,,,pllonl ) •• 

MR.. SPEAKER: I bave liven my 
ruUnl tbat 1 caDDot allow I tb;ol wbich is 

• tNo* ~r4tcl. 
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'.fODl. I caD only II, thll. ' J do Dot 
"'0".. 1 WU DC)" ID . tbo Cb&lr" at tbat 
time. 

'(I.'e".~~/~)·· 

It MR. SPBAKBR.: Thl' sbould Dot have 
. been brouabt. 

SHAI SHANTARAM NAIK (PaD8jl): 
Sir. tbl' Hpta. &bould take Dote or Mr. 
Sunil 01"1\*.,'1 baviDilCOrcd 10,000 r..,oa 
wbicb Is a world record. 

(/"t.".pllofIJ ) 

MR. SPBAKEIl: I do Dot approve of 
tbe name or Prosideot 10 be brouabl'in any 
form in tbts Ho,* • 

(/nt",uptlons)·· 

MR.. SPEAKER: By anybody. I do 
not koow wbat happened at Ibat time. But 
I do not approve of it. 

(IIIlt"lIpllofl, ) •• 

MR. SPEAKER: II is finished. ThaI is 
aU. Mr. Sairuddin Cbowdb\IY. 

SHRf SAIFUDDIN CHOWDHARV 
(Kat.,a) : Sirt I have liven notice of an 
AdjoufDmcnt Motion ... 

MR. SPEA.KER : Not allowed. 

SHRt SAIFUDDIN CHOWDHARY: 
I want tbe Prifne Minister (0 visit . Bengal 
more and morc. but .•• 

MR .. SPEAKER: Not allo"'ed. 

SHRI SHANTARAM NAIK: I want 
to know ... bethel you abare our (celina' chat 
we .bould aend our .teelin&s t,o Mr. Sunil 
Oava.t.r. 

MR. SPEAKER: Look bete,' Shri 
Naik. Wbat I. bocberin. you? II )'OU 

~re not IIU&6ed, you come and o<xupy my 
chair. I have atready told you that ) 
"know wbat I have to do. What are )'OU 

dolol'l 

---.--------------------



.. 
j~' "','tl." ", ... ,i 

,; 

• MR. SPBA,KER : Mr. Saifu4cllD r 

Cbowdbuy. 'there il DO point of .djouro-
J koow 'wbat I am doiaa. I ba,. ,.~D~ I,t all_ Not allowed. I .... , DOt 

disallowed the MotIOD. Tbat" aU. No allowed. 
AdJourameat Motioo. Overruled. 

(Inte"~'~)·· 

Mit. SPEAKBIl: Mr. Kolaadlivelu, 
your notice was late. It cune at .'1.08 a.m. 
If you hav~ lot .orthiDa. we ,ball take It 
u\). We are &Gina to baYl. dllCUltloa on 
Sri Lanta. 

SHRI SAlfUDDIN CHOWDHARY: 
Sir, you bear mo. 

Mit. SPEAKBR: No. 

t I "'er""tlolU ) •• 

MR.. SPRAKER: J baM 001 _"owed. 
You have mi~quoted me. I IIY that I do 
not approve. of tbe mention of presldeDt-. 
name by anybody In tbi, HoUle. 

MR. SPEAKER: He is ooe of tbe 
House. I do Dot koow wby tho boo. 
MeC1~bcr sbould b.,e referred to it. 

[ TrQnllat{oll] 

You are ,boutin, ao loud', ,bat it iI 
not po.ible to belr .oythiol. I am tclliot 
you tbat-

-it was Mr. Am.' Datta who rtfer. 
red fint ..• 

SHal SAIPUDDIN.. CHOWDHARY : 
No, Sir. Tblt i. wfOOI· 

(/""".'/0"')·· 
MR. S·PBAKER : I bave atready 11"0 

my rutin.. Not"in. lOCI, on nconl. 
(1.,~,,.,'lo,,)·· 

MR. SPBAKER.,.: NotbiDI wbaUOCYer. 
I have Dot allowed Prorellor 8abcb. 

\. 

(IIIt.".",,,,.,)·· , 

• -Not rccorde4. 

SHRI SAlfUDDIN CHOWDHARY: 
P .... ·b.'rn'. 

.~. 

Mil. SPEAKBk : No. 

sail I SAIFUDDIN CHOWDHARY .. : 
Why are ,OU disaJlowinl m, AdjournmcDt 
Motion? Are you aivibl your ruUo. chat 
whit tbe Primo MiDi'ter i. I'),ia. in BeoaaJ 
i •• roD,1 

. (T'."'"tltlll] 

MR. SPEAKER: You can raise it 
oUllide tbe HoulO. 

• ( £",II_"J 

Not io the. I am Dot concerned. 

SHill SAIFUDDIN CHOWDHAtlY: 
He is liviol wrool assurances. 

MR. SPEAKE'll: Order, ordor. Mr. 
Cbowdhaf1. wba'ever i, said outside lbe 
Houae. you refute .it in tbe pres,. I am 
DOC re.ponlible for tbat. Not at all. Notbloa 
doiol. 

(Tr.",I.,toll) 

What are you ...,101. Ramoo •• Jiajt •• 

(/IIter-r.pl/DIU ) •• 

tdR. SPSAK£R: NOlb'na' i. alJowed. 
.. J have already aiveD my (ulin,. I do' Dot 

dieeriminlte. J said tbat tbere sboQld be DO 

mCDtioD wballOt"' by anybod,. 

MR. SPEAKSR : Not IUowd. 

Papen to be laid OD tbe Table. 

" ' . 
~-"""'''.'''' .. 
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i27'l" '. I' ',_ \ 
I .. r,~al •. 

• 
, . ~ 

Board. N.. Delbl. r. tit 
year 1"'·.86. 

, 'A ..... ,"AID eM THI'fA8" > 

(&,11"1 

An... it.,.,., A .... i Aeco~. ~ 
Rn.... ..' tho work'lII 1l' Natl ... ' 
Ceoperatl •• Detelop .... t eor,oraat~. Ie, . 1..-

. -mlf M1NlSfttt OF AortlCUL futi! 
... ~ ,~. ~ ibN)· J·tMl to· .·1 tJiI (OK, u. It. DUlL • 

the'f'bIe :; 

(1) A··. copy or tbe ADDU.l It." 
'(H'iodi aael BOllilb VetUoOl) of 
the National CooporatiW 'Oete­
lopment Corporation lor tM ,ear 
J'98S •• 

(2) A COPY of the Annual ACCOUDta 
(Htadi and BoaU'Ib Veraioel) of 
\be National Coopttative Dev.lop­
__ CorperatiOll'" Get ,... 
198'.86 toIotbCr witb Audit Report 

'MfWit. 

(3) A copy of tbe R.eview (Hiadi aDd 
BDallab ........ , '" tile Oo .. tn­
men. 00 the work-ioa .. of tbe 

. · lfat106aI Coopenti" tHve'l .... 
'1t.HIdt Corpo,,:ti6a Idr tI6 JiM" 
198! ... 16. 
("lace. JD i'bra;,. Se. No. LT. 
387./11) 

A ••••• Report IDd Retlew •• til ...... 
.f Mla.ral Def.lop.eat aurd, Ne" Delli. I., .11 .iI d1tt1tWl ftt •• tt., fi I." .. daeIe ,a,pen 

THB MINISTER OF SlUL AND 
MI_ (SH1t1 K. t. f,,"t): j kI to .., 
GO .~ ntst.:- .. 

(I) (I) A.-" A_a,. 
(Klodt and BqlIth vchloe.) 
of th'e Mtild' bhelopcneot 
Board. Ne" DetIlJ. for the 
. jiIl.... "85 •• ' .,. ... 
Aadlted Accouatl. 

(iI) A cop, of tbe Rniew (HIDdI 
.ad Pfl8tb yenlODS) by me 
GonrAmCDt OD the workJaa, 
of , tho Mb1erIJ Dmlopmat 

(ri II .'''81 (HkMlt ... S. ... b~··' 
" ""101M I1ldWJDI ieUoDi for 

delay tD 1.,iOl the papers men­
tloacd at (I) abote. 
, ......... ,.". Set No. Lt. 
l11l/I7) 

~. (, ...... C) Rat... 1981 • 
, A •••• I Report ••• RnN. _ .aa. world •• 
. .f Natto_1 s.ref, CHDC:U. Bo.ba, for 
1,.· ............ , f~ de,la, f •• a,l .. 

dat.e .. ,ef' 

THE MINISTBR O'P STATE Of THe 
MINISTRY Of LABouR. (SURI fl.A. 
SANONA) : I beI.to .., 011 tbe Table-

tl) A·cop, of tbe Bmi".tJo6 (Amend. 
meat) aula. 1981 (Hindi aDd 
BalHsh veal .... ) Publisbed in 

. NotificatloD No.. G. S .. R. III (E) 
in 0 •• tee of India dated sbe 24tb 
Pebruary, J 987 .ddfr IeCtiOD 44 
01 tbe Bmiaralioo Act. 1983. 
:J;r.a hi L ..... ,.,. Stt !'lo. L1' .. 

'M) 
(2) Si) A copy or tbo Annual Re. 

port (Hindi and E08Jilb 
venioos) of Ibe National 
Sa.relY Council. Bombay, for 
tbe Year 1"5·16 .Jona with " 
Audited A.o" .. 

(Ii) A copy or the R.eview (Hindi 
aDd Eaa1iab verslOD.) b, tbo 
Government on tbe woakioJ 
of tile Hatlonal a.tetl 
Couocll. Bombay, (or the 
,ear 198'·86. 

(,) A .tatemeot (Hiodl ·aoel EoaUab 
venioDI) Ibowlbl reasons lor 
delay io .,.. till _ra meDIi­
ODed It (2) above. 

. ,.... .. Ltl,...,. lIN 'Mo. LT. ' 
3871117J . 

A .... I Report .11 I,"", ....... orkla • 
., ............... Co •• 'lte. lor 1915." 
• .. tilt •••• "r '.f., .• ""itl .beI. ,.,.H 

TUB MINJSt.BR 0' STATS IN THB 
MINJSTRY. Of URBAN DIVILOPMlMr 



" ~, 

3~ \~Ttt' t.ttl · 

(9" DALIla 'SINOH): I boa to la, 
on ·ttie· T.'1t t • ' 

(I) (I) A cop, of tbe Aooual RePoit 
(Hilldi 1M "tmal11h ,votaiOOI) 
Of rhe IbJabai Samadbl 
C()mmlttee fer tbe ,ear 1985. 
85 itDq witb ":udfted 
A=ouatl. 

(ii) A. llalOmaU (Hindi and 
BoaIlsb vmioDl) teprdiD, 
R.eview by tbet Oov'~rnmcnt 
00 tie wedl., ., 'tie 
Rajabtlt lamadltl ec.mittee 
for t .. year 191'·86 .. 

(2) A .latcmeat (Hindi aDd Boalisb 
yersions) lbo"lol reakMI for 
delay in layiDl tbe papers IDea- . 
tioned at (I) above. 

IPlaCt" fa Lib .. ,. See No. LT. 
~/tr7] . 

St.tements .lto.ln. .dJ_ take. ., 
GOyerDlDtDt oa warlo •••••• ra.~a .. pro­
mites aDd .aden-tln.s al,eD by". 

(J). ·''''.1 litt No •• 11I~ 
...... iIMd1t •• "s 
IPlHef I., Llttta17~ a. No. 
LI-3IM/87) 

(6) 'StateabciDt No. )c-­
TltJrd,,1oo 1983 

, ,tPl • .t~I. tla .. iii ... r'. See No. LT __ l.r) 

(1) ltallme. M.o. IX-- , 
PODttb ,.,..i08, It.5 
Ie ••• I. L"nlJ. Ste No. 
LT .3186/17] . 

(8) StatlllicGt No. VI-
,I!!rtb ~iODt 1986 
I,'*e4I. 1, ... ,. See No. 
LT.~817J'11 

(9) 8,atetMIit No. 81-
Sixth Seatioft. IS86 

, ( ..... ' .. 1An.,.~ Ste No.' 
LT·3881187J 

(10) Srat6alelat kO.I-
Seffotb sc.ioo. t 987 
(PJaJ;A" •. Llb,rar1. See No .. 
LT. '/171' 

Eiehlb 
Lot 

Sabha 

MI.I,ter. darlD, 'arlo ••• _10111 of Lok Rntt .... lite trorklo. 01 aol Abo •• 1 
S.bba 

Reports of Keral. Air. '''.lItfe. Corpo-
THE MIN!STER OF stATB 1M Tal! r.t .... Lfti. , .......... I •• HI •• dial 

MINISrttY 'OP 'AItLIAMBM'rA.Y Pre'. ANro-ladustrln Corpotatfolt Ltd. 
AFFAUlS (SH,RIMATJ SHeiLA DIItIHJt) t SlaI.I. lor 19~5-" .Dd two Itatemtats for 
I bet to IIY oa tM fible t'" ~ "dela1 fil ... ,baa ~laele papert etc. etc. 
statemeDU (Iii,ndi .1Id • .,... ...... _) 
sbo1rin. the actioa tlbIt bt , .. EkWtrjt* tHe M'rtemlt OF ST A tt! 1M THB 
ment oft •• rtout .... I'UoII.. ... ..... ' , DBPAR tME!CT <iF AOk~ULTURB 
undertakiogs aiven by tbe Min,.ten doriq AND COOPEllATION IN THB MINISTRY 
the various ICSsioOl or LOt Sabba : OP AOittcuLTltltb (SHit YOOENDRA 

MAtWAWA): Sir. i bel '0 say 00 ~be 
(I) Statemeat Nt. XX-Niofb Tabli : 

Segion. 1982 
~I.e.d ,. Llbnr,. See N.. (1) A copy 'eacb or the fol.lowilll 

T.aa./11) paper' tlhi1dl aba BotU,b venioos) 
(2) StaMmeat No. XXI- utlder .... lou 6191\ of tbe Com-

EleveDtb SesslOD. 1983 ' .... Aat 1956 : 

~~;:l,.,t'· .. rr. Set ,~. , BeVcbtll Ca) 0) It ...... "by tbo Govern-
LOk Bit 00 tbe work ina of 

(3) Statemeot No. X1X­
Politt_nlb SebJoo, 1* 
(Piacef "1A.nl'~ .... , N.~ 
LT·_I"'] 

(4) Stateroeat NC). XIV­
Pifteeatls ' .. 100. ,J 984 , .. 
(Pia" I. Llbrarr. See No. 
L T.3113/87J . 

.\ • 

tab. ... c'dtaJa Aaro .. lndua· 
,', ttw. Corporation Limi-

tea fot tbe ,OIr 1983-84. 

(il) ADD .. l Report of tbe 
'Dr... ' Aaro--Indust·rlcs 
CorPoration Limited for 
.. ,.r 1983·84 aJou, 
,will Audited Aecouotl 



, t 
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/Iii." . • "8.,. bllmllnd, /tw d I'tIIItl 33i 

(b) (i) 

Md die COGHDeD,ta of tbI 
Comptroller aDd Auditor 
0 ... 1 tberlO •• 
(Placed I. Ulnl7 .. Se. 
No. LT·3I9OJ87) 

~ 

Review by ,be Govero-
moot 00 tbe workioa or 
the Himachal Pradesh 
Alto-Industries Corpo­
ration Limited. Sbimla, 
for the ~ar 1985-86. 

(U) Annual Report or tbe 
Himachal Pradesb AlfO-

. lodultriea Corporation 
Limited. Sbtmla. for the 
year 1985·86 alool witb 
Audited Account. ao4 
the comments of tbe 
Comptroller and Auditor 
General tbereoo. 
fPlated I. Llbrar,. see 
No. L T ·3191/87) 

(2) Two statement. (Hindt' aDd Eoalisb 
versions) sbowina reasont lor 
delay in lay Ins tbe papen IDeO­
Ciooed at (I) above. 
(Placed I. Library. See No. LT-
3890/87J 

(3) A copy each of rbe followi08 pa~rI 
(Hindi aDd English venioOl) under 
lub-lCCtion (1) of 8cGCiOD 619A 
of tbe CompaDies Act. 19S6 : 

(a) (i) A statement re .. rdi.,. 
Review by tbe Oovem­
ment on tbe workiD' of 
the Goa Meat Com­
plex Limited for tbe 
year 1983·84. 

(U) ADOual Report of the 
Goa Meat Complel 
Limited for the yea, 
1983 .. 84 Ilonl v. ita 
t\~dited Accounts aad 
tbe comments of tbe 
Comptroller and Audi­
tor General tbereon. 
(Plated •• Llbrar,. See 
No. LT -3191/17] 

(0, •• ). 19'6-81 

01 tbe Goa Meat COQ1-
plex Limited for sbe 
year 1984-8'. 

(U) AnDaal Report of tbo 
Qoa Moat Complex 
Um ilrd lor tbe ,.tar 
1984·85 Ii0DI witb 
Auaited Accou"otJ and 
tbe cornolCot. of tbo 
Comptroller and Auditor 
General thereon. 

(4) The Ilatemonts (Hi04i and EOllisb 
"n1oaa) abowin, r"IOOI (or 
delay ill 1&,... tbe papers men. 
tjonod at (3) above. 

(PI.ted 10 Libra,.,.. See No. LT. 
_3/81) 

SUPPLEMENTARY DEMANDS 'OR 
GRANTS (OE,NERAL). 1986·87 

12.10 larl. 

(En.rIlMJ 
~ 

THE MINISTER OF STAlE IN THB 
DEPARTMENT OP EXPENDITURe IN 
THE MINISTR.'Y OF FINANCE (SHRI B K. 
OADHVI): I bel 10 preseot a .'atement 
(HipeSi and &,Uab veniona) Ibowio, tbe 
Supplemeotar1 Demaada for Grants ill 
,.pcct of abe Budaec (Geaeral) for 1986 .. 87. 

MR. SPEAKER: Mr. KoJaodaivelu. we 
are aoioa tot diacuu Sri Lanka and tbis can­
Dot be tak. up II an Adjournment MotioD. 

IIlItI P. KOLANOAIVELU (Ooblcbcfti­
paiaYlm): There WII I maul" air attack 
aDd bomb blastin. ''ICO 00 templn and 
bo~plt.J.. So many deaths bave taken 
place, Sir. It II • Vety aedou. matter. You 
baH already promised tbat it would be 
C1kea ap_ . 

,. MR.. SP~AKEIt: We will dilcuu ft. 
(b) (I) A statemeDt reptdinl DO problem. I .. "red you, you were in 

~eview by the Govero-. tbe Cqmmittce mect'OI IUd we will djacu,. 
moDt 08 the "orkia. .t. 



SHill P. ItOLAMDA1VSLU: TbiI ,: II . beeD 'otrered to us and eva amoftllt tbo.. · 
• ve.ry aerioUllilua1.ioo. __ bon who wo,o crJ1Jcal. J could seDse a 1trOO. 1I04ercurteat of .ympath,. under-

. . 

,Mll. SPBAKBR.: Did I .. ,.., It' ' allodial .Ad IUppot't. ' 

We .,roe witb 1011. 

[Trall,lallon] 

MR.. SPEAKER : You ml, IlY. aotiee; 
I will ICC. 

{ £",11$"] 

PROP. MADHU DANDAVATB 
(Raj pur): Sball I place the proceedinp 
00 Ib, Table of tbe Ho"" ~ir' 

MR.. SPEAKER: No Sir. 1t 'I al· 
ready tbere. It was in respoose to ADlaI 
DaUa. 

(llll~ ""ptiofts)·· 

THB MINISfSR OF PARLIAMENTAR.Y 
AffAIRS AND MINISTER Of FOOD 
ANt) CIVIL SUPPLIES (SHRI H.K L. 
BHAOAT): 1 do,,', know why Mr. Madhu 
Daudavale. in spite of your repeated ('uUol 
S.,. should continue .poakio,. I bope 
notbiol is loiol on record. 

MR. SPEAKER: No, No. Without 
my perrnission Dothin. loel 00 record •. 

11.11 bra. 

R~ILW,AY BUDOET. 1987·88-GENBRAL 
D ISCUSSI ON -Colftd. 

[Englisll) 

MR. SPEAKER: Tbe House wUI DOW 

take up further Ie_raJ diSCUSjion on the 
Budaet (Rail_a)',) ror 1987·88. Mr. 
Madbavrao Sciodia to repl,. 

THE MINISTER Of STATS OP THB 
MINISTRY Of RA'ILWAYS (SHRI 
MADHI\VRAO SCINDIA): Mr. Sptaker 
Sir: At «be very out:.t I whb to tbank 
the Hon. MemMrs ror their aelltraUy wry 
positive response. We are I,.tl, entbused 
hy the words or encOulI.ement Iblt bave 

• ·Not recorded. 

w. •• tbo Railway. feel (ruly priiileaed 
to be the ,recipieots of IUeb IeDtiment.· from 
.n ,Id. 01 the HODle. You caD be lett 
IIItlre4 tbat tbou,b tbe Railways, due to 
tbe . eiro·rtl put ,ID by the aail",.y Ilaff. blve 
performed well thit year; we would be tbe 
8r.t to actoowled,e tbat we ,till bave a 
1001 Ion a way to 10. We full, rcalise lhe 
enormit, of our tut, but ~Jtb your cODti­
Duel tupport. I am sure tbal we will 
overcome an 'be cban.natl tbat corne before 
UI and estabUsb a RaiJwaya that tbe country 
caD be troly proud of. 

I would like to pneraUy cover certain 
poiOh raised by tbo Hon. Members, tbouah 
most individual points I will certainly answet; .. 
but I think J would answer after due exami­
nation of tbose point. and I would be 
writin. to tacb individual Member on tbo 
points fbat bave been riised. 

Shri Kri.boa Iyt'r made a· very .trona 
plea for a artater allocation to tbe l\aiJw8,Ys' 
u far as their plan funds are coocetned. 
I ,featly appreciate tbe sentiments of the 
HOD. Membel;, This was reittrartd by 
•• rioul other Members who participated in 
tbe Railway Budlt' discussion. At tbe same 
time ",bat I did Dot understand is how Sbri 
Kri.bna l)'er could 68Y tbat not enouah bas 
bec-n done 10 look after long-term inttltsts 
of tbe Railways.. I have stresstd time led 
time I.ain tbat. due fo tbe limited resources 
tbat are _avillble to us-inspite of tbe best 
etrorts of tbe Plannina ComJpission and tbe 
Pln.nee Mfnf.t,y~ft have bad. to prioritise 
our obJettives. Within tbole prioritits the 
,reate,t importance bas been liven 10 the 
jUlie or rthabiUtafion and modernis,aticn. 

10 raet. if tbere is. sUabt disappoint­
wnt amooast most ICctioDS about tbe allo­
cation to new Jincs it is because in tile 
order of priority new Jiries in our scheme 
or thin .. come little lower down~ I do fed 
tbat .t i. eSlential tbat witbin the limited 
resource. we have let us fblt rc babilitate and 
modernise t~e system tbat alreldy taisl' 
berore npardiDI iQ a meaoiolful maDDer. 
I do Dot IIY that all txpaosloo 8bould celse 

, . 



. ISbn Mfdba"raO: Sc;IDdJ.l 

. ,,, fac!.· ~ .. ".~ .,. 1M ·lrst 
priority II to rebab... .. ...... 
It is . because or thia dlat In tbo tint two 
,.,., of .-. ~'.Il .... ,I ..... ,. per 
ceot .11 .peat .". *'- _ .~: , .. .,1. 
"ec·~~ioa., wor.... ..... • .... 
te1eoAol1)Q)Qp~fo. aa4 _b ... MI. 

~, fir. d,lQ'l.Ji I ckJ ~t tP, .... _ WWl'. it 
seq,t,re4 IQI Q'W Jio. UDIot .... "lv •• 
will "avo to Wai, ~dl ",. _'1'.. __ b 

- or't •• ,stCIR tau _en CDQJ .... , r .... Itd. 
. Bqt 100P.ite or lhit !be •• I~'iaI\ to .. U.s 

Ilu ,one up fr.om about RL 100 CIa,.. •• t yea, \0 a.. 147 c:,or. this J~r. ltA-..:b 
•• 25 per cent· or ,he to •• 1 '~D r..,. "'vo 
beeo spent on track rtG.at 33 '* .. ,a 
rotlinlltock aDd tbe balance makio, up 14 
per ~.I _as "CO spent OQ wQfubops, 
",_11. "lc...ootDQ)u.~adoDl 8041 ~. 
ti~. 

SOl1)C Members both iOlide tbe Ho~ 
and outside tile House have been t.J'i~1 
about an annuaJ taraet of S,OOO kilometres 
for trac:k rthewal. I do not know where­
from tlley mln"ed to ICI' IhcfC o,or.. 00, 
taract for the Seventh Pla~ il bet~.O 
19,000 to 20.QOO kiJomoues QI tlac~ reGewII. 
An boo. Membe( said tb'_' we arc IUlt 
takinl into ac:coqot tbe new rtaiop io tbi. 
track renewal p .. oaraD'm,~ Tbis ia DOt a 
fact. .l e 'ace a ba~kJoa of 20.000 kill a.Qd 
~Qd~r o.ur pr(),ralQDle 1}'e will be wipiol out 
tlai. back-'", by 1995. It i, • ten ye.a, pi.,. 
Eve" year on 80 aver.,e tbe (eD,,,,,) will 

-be 4000 to 4500 Inn and or ttlia at)oqt 
2300 kID will be DOW r'siOIl (my YCir widl' 
about ~tOOO to 2.200 kru baf$loa 
to bo w~P'd out. Tbl, ar,nouats to almost 
4.' per cent 01 tbo toJaJ trac~ kUometrl. 
whicb will be reo,wtd eVI'Y yC'af. I, I, • 
massive .moont and even tbe ba~klOl 01 
track renewal bas come dowD frOll1 
19,900 km ~ to 16,'00 km. at tbe end 01 lbe 
current year. We are pr~jD' "cotdinl 
to the programme. In ~ 1985·86 .piO$' • 
taract of 3,200 km. we re~ed 3,578 tnt. 
We will meet tbe taratt 0' 3,800 km" tbJ.. 
yoar and our tatpt rQr the next three ,,.,. 
wnl be 4,200 km. whicb amount. '9 
20,000 km. in tl1e five ye,' perl~. 

As rar as roUina stock It CODCerpqi 
lome boo. Memberl polated out thlt'roll'. ' 
ttoct baa beeD ai.eo 0,,1, RI. 630 oro .... 
tbis ,ear u opposed '0 about as. 9" orortl 

"" ... 
. , .... )'Clf,' ~ n .... tItJs doeI appear 10 the 

docul.DCDII, but tbe flOt , . ., tbe matter Ja that 
tho oatlr. moaty ."bleb will be raised 
........ ......... 0111 .. .. ".t betteViiop 
of R,. 303 ~tOra "aad tbe .e4ufty capital 01 
at. 50 eror", or ,he ladian RailwaYi. 
PiDance Corporation. tbo cntire at.' 350 
crorel will be allocated '0 roIUnl:ltock. So, 
in fact, tbe roUina-•• oc:k 811ocatioo b.. lone 
• to .","t RI. 910 emr., (630-t 3'0) .a 
oppoeed to 956 last year. . 

Some bonourable Menlber. or tbe 
OppositiOD meoCiohed fha I the pace of • __ hit__ .at ..... atisfactory. Sir. we 
a.v. ... , ... 10 _""trtry about 3,400 louIe 
kilometre • ." &be eQd of tbJ Seventb Plao 
and approximately another six to seven 
ahQus.pd b, '1M year 2000. In ,be Ora' 
year QI lhe $cv(Dtb P·lan. we electrified 
461 kilometres I~. in 1985 .. 86. 10 Ibe 
comot year (86 .. 87J we will be eltCtri(ytoa 
560 km. Oor t.rlft ror next year (87 .. 88) 
II 610 kqt. apd in the fast two ),e"rs or tbe 
PI-. •• l\'oUld be electrJf),iol a tot.. or 
,.",( 10 .,1. ~uQdred kilometres ptr annum 
wb~~ m'~et up 3,400. Tbit win work out 
to .0 .ver.le or 660 km. per )'ear in the 
Se~eotb Ptao as rar as electrification is 
concerned whlcb comparts-I am sure­
bonour.bJe Member. would admit-very 
'.vou.bly .... inat the Si"tb Plan annual 
pe,fortnance of 304 km.. and tbe annual 
averaae in tbe Janat. period of 97 km. 

We bave also Initiated several other 
InCIlures to brina in the latest "atale 01 8rt" 
tecbnololY. I would not like 10 repeat those 
, .... -.uec J ba ... ,.itC'r"'~d thtm .5e"qal 
times in tbe Baa .. . 

One booourable Member-I think, it 
"I' 'Mr. KrJahDa I,er-asked what was the 
paed .'. aU orlho Indian aaUway. financo 
Corpqra,hHI. Sir. we bad Iwo choit. 
btfore •• Silber we caD 10 in for a limittd 
market borrowi",. at a .JiabUy enhanced 
race 0' iDterest or we curtan the size of our 
rIMa.. U ... had CQ,taUed tho .in of 'Our 
Pit... dOftIQ.pra,.. .nd modernisation 01 
the I.,..D RaU".,. would bav~ Iu(ferrd. 
n.,fore, 1ft belie", tblt ,be RaUways ar. 
MQ)awrefd)' viable. we bave tak'D up tbi. 
....... with. ,tiah.,), enhaDCCd r.te of 
IO_real. We ato eoayiDced fbat we would 
lie able to commercially juetity 'bo 
operatioal. 



Some bOllOW"abJe W4mbu ot tbe 
Opposition bave C&UcJ ·tbe projoclcd surplus 
of R!. 69 crores Cor tbe next year as an 
ardBcial IUf1)lus, Itav·iaa bien .. aaaaed 
throuah lei •• ,I£ocaUou (or DO. lin.. ror 
gaule coover.loQt. for eleotdflqation. track 
renewals aDd varioul other WOtt., J lhlak 
there i. a vert' bis coafu,ioo bere. 10 ra". 
one bODoW'ablc Mldlber .lao moationcd 
this outside &he Hous., is • ,~I'IOO wbo 
alway. believed bad a 'lory 1001.'1 kl\owlodao 
of the w~rk;oa of the Indiaa Railway." I 
am q\litc surprised bJW iC OIJDAt from him 
because tboH Plan w~rk. are 6(1'1oced Cro,m 
elI" •• \ ."bieb i, outtido tbe coDYCDtiona' 
interna t reJOurcet or the RailwlYs. tbe 
ti'l()catiI)05 to the~e works are. therefore. 
new i~ve~tm.:nts and do not como into tbe 
picture wbile d4picti."1 tho e&foi .... watkinj 
e~!'lenSe5 and tbe Iurptut wb1Cb. therefore, 
r(.'~uUs. Th:y a,re two totally d:O'erent 
head!. One i. plan bead. aad tbe other i. 
your ,wl)rk:ing expenses and cbe ItOSS receipts 
\\Ihicb .'ort oot yOUf • ."ktt or your 
deficits. I feel thii CODfuaiotl 'sbould be 
cleared in tbe mind. of lomo honourable 
Members. 

Some hooourable Memben have made 
mention about the operatioa ratio. The 
op~r atintt ratio on tbe railway s)'sum is tho 
ratio of the \\'orldna expenses to tbo total 
trunk ea.rninp, It would be a VCt)' simplo 
o,:.~rcise fO irnprove this operating ratio. If 
one was to simply depress one's dppreciatioo 
r.;s-~rve fund co~tributi()o I wou1d lik.e to 
p,)int out that beeaun of tbe future Jonl­
teim interests o·r the raHways. tbe deprecia-

I ti'lf\ rCCjerve fund contribution bas lone up 
very \,cry considuably. Shri Madhu 
D.lndavale. I.he honourable Cormer Railway 
Mini~ter, it sittio. bert. I would like to 
menti"o that he knows very wen that 
s'IrpJuses can .b~ maoaged very easily if 
cer:.tin beads ate neglected. 

Some I't'01'te bave mentioned tba·t there 
: \\'l~ R sutp'u, in 1918·19 aDd 1979·80. J 

~()uh1 Itke t') very "'.fly ·poilU out hCI' 
that the DRP COMfibutiolt 10 mo.e "ear' 

1 worked out to only 2.9 per coat of the 
caritat .. at. charae. It is because'of this tbat 

. the internal. resource "Deration of t. 
. kai1ways ha. ..ffefed. ..~ of '~t" 
~vnrious accumulat.. ar. like &be 
b3cklog io track reneWs1t aad variou' atber· 

'rrogrammea. AI apmst tltat we .... iD 
~87.88 providlnl 11.1 pet oeDt or tbe 

capital.at.charge. J would ju~r Uke to sbow 
bere that if we had .provided 2-9 per ceo', 
or tbe capital-at.t'harge, aI' \\'11 dODe 
between It77 and 1980. as opposed to' 
11 7 per ceo'. our surplus would not 'have 
worked out to R!. 69 crorts, but it would 
have worked out to Rs. 1084 crOTes. 
A1ttroatively. Jf tbe boo. Minister of 
Railways at that time. 1977 .. 8,0, had "rovid. 
e4 for 11.7 per cent and not 2.9 per cent, 
be would have ended ~uP in the first year or 
bit adminidration with a d~ficit or R4i. 29S 
crores. in 1918 .. 79 a defidt or Rs. 406 
crorcs anJ in 1979-80 he would have ended 
up with a deficit or R 1. '08 crore!. It i" 
Ycry simple. J ( one depresses this allocation 
to D.:precialioo Reserve Fund, whicll is so 
e&Sential Cor the future health of the 
Railways. one can show a very very great 
surptu~. We have gone upto 11.7 per cent 
00 tb~ clpifal .. at·:harge, yet we have shown 
• surplus of ks. 69 crares. This is wbat Is 
rdevant. If we were to d("press thIs DRF 
contribution, immediately our operating 
ratio would come down SImilarly. operating 
ratio would be very quickly -improved upon 
if we were to ababdon our policy of tariff 
restraint. If wo have co raise tbe tariff's. 
jmm,diately our gross receipts would 10 up 
and we would b: able to show a much better 
operatiog redo. 

The be~t efficien~y indicator. 81 I hav~ 
always pointed out, is oet toone kUometrea 
per W810n per day, taken along with the 
entire eomprohen&ive package of DRF 
contribution. taritT polic), and aU tbe$c sor •• 
of f.ctors wbicb really contrjbute (0 tbo 
ultimate oporatiol rado. 

The effICiency Indicator, NTKM per' 
wagon per day wbich in 19,17-8U avcralc4 
betwoeD 970 and lOOO-in tbe fiAt year. 
lbat h ~977-78 it was J045 and in tbe 
Jut year, it wei .9.72'-bas jumped from 
in 84-85 IJSO to 1296 in 1985 .. S6 and in the 
curreGt -deven months; up to 'be end of 
February Ibis ),Clr, his seeo a furtblJr tlie 

to 1.;50 plus. Surely this is a fairly 
llealtlaY atato of dairs, 

We ha-ve ,lao to ab50rb a large part of 
tbe r.is. in lcput costs..J Mve already 
indicated in mf $pcCGb ~af 1M co.polit, 
index or., i.Dput cos .. iD 1-986·87 t .. compar«4 
to 1970-71-J91()"71 is .. base y~r-", 
rieeo, ,., 570. the a",a" rate ,for r,ei,bt JJa4 
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riMO to only 433 aocl tbo averaae rate 
realised per paSlea~or" kilometre bas riseo to 
ooly 304. It is 45 per cent lower tbat tho 
i8d~x fOI input costs. So. a ~ertain am )unt 
bas boeQ abJorb;d tbroUID operational 
ellcieocy and treater productivity. 10 fact, 
io tbe first two yean of the 7 tb Plan. input 
costs bave 1000 up by 1 j per cent and fare 
aDd tarifFt bave loae up by oaly e"bt per 
ceDt. A~ much at five per cent bat been 
absorbed by better productivity wbicb works 
out to a total absorptioD or 38 per cent of 
tho increased input costs through better 
productivity. 

I would also like to mention tbat durin. 
tbo last two yoars. there bas been no tarift" 
loerea.e for the bulk of railway pasgenprs. 
S«:ood cla~s ordiftary and montbly season 
tickets OD the suburban railways were 
nei·ber r.i~ed in 1986-87 nor have tbey 
been raised For 1987 .. 8&. 

, Operatinl ratio can al~o be improved 
upon il one W4' to cut indirect subsidies 
liven for pls~nler tr .lve' and ror essential 
commoditie. and uneconomic lines whicb 
amount to Rs. 1 )00 crores. 

If we look at (he rai'way~ (rom. 
commercial anile. in tb.lt ca~e,' the 
railways mu,t be liven credit ror tbe social 
obli,ationt tbat they fulfil. BtC"8uie. if 
tbey were to b, a complete1y commercial 
oraanilalion. they would immediately bike 
tbe taritT to see tbat they at lea~u cover the 
costs. BtU we do not do that So.' jf 
you are loiDI to look at it commercia11y, the 
credit for Rs. 1300 crores mU!lt ~ liven 
to tbe Railways and if that credit is 
livea. there is an immediate roll dO.d 
to under 80 per cent. The operating 
ratio comes strail"t down to under, 80 per 
cent due to this one sinlte factor alone. 

PROP. N.O. R.ANOA (Quolur) But 
tbat bas Dot been our tradition. 

'i 

SHRI MADHAVRAO SCINDIA: I 
am layin, "at. But I am also just laying 

, tbat if ,00 waat to take a commercial 
view t if 10U are taking a commercial 
analysll. tbeD you rnu~t t'ake th.t into 
account. I IUD' Dot u,lol tbat .,. should 
feorea. tb., tariff. I know our lOCI •• 
obUptloDl •• d ~1 ,dutl" toward, tho 

poorer 'and weaker sectiofts of lociety 
aad we will cootinue to fu'61 them. 

Certain mentioD bas .tso Men made 
or. tbe detrerrcd dividend liability. Thil 
deferred divjdfDd liability i. lomcthina 
whicb we hive Inherited in tbe ScveD~b 
Plan. But I would Uk. to mentioo, tbat 
a. tbe bcaioDIOI of Ibo Seventb Plan it 

.I'ood at Ra. 545.16 crorel and becaull 
of tbe Iurplu peer •• ed- l.,t ytar. (bt. 
hal bpeo reduced by R.8. ! 16 crOft. and 
bas come down DOW to RI. 428.44 eroles. 
So. there baa been I decrease in lbit 
amount and it i. 10 inherited amount 
f,om tbe certain earlier Administra. 
tioo,_ 

A poiD' ha, been made tb., certain 
Railway. are makin. ,relttr losses than 
otbers. I tbiok tbat the RailWllYI cannot 
be confined to ltate boundarie,. The 
railwa,. have to be looked at 81 an 
orpnisation whicb truly serve. national 
iateresfs. Thcrero~. it bas to be looked 
,a' from an all·Jodja·polnt or view. Apart 
from tbat. ceUaio railways are traditionally 
mnre ra,ssen.lcr"oriented than rrteght­
oriented and because of the subsidies that 
we aive to palsenaer traffic. thole Railways 
are bound to produce adverse ftn:lntial 
rClults. Tbey can only be cro~s .. subsidisea 
by these Railways which Ire predominanlly 
freiaht oriented. Therefore. I do not 
think lhat each Rai ....... )'s· financial 
.J)e(formance cao be looked upon iodi\'iduaJly 
because or the ditrerinl natures or t8ch 

• zonal Railways. . 

There WI. talk of nt.ltct of certain 
areas. Alain the same tbinl is applica ble. 
t would implore bon. member. Dot to 
merely look at tbe Railways from the view 
point o( a particular Stat.. I do realise tbat 

~ tbe demands are very .reat. J . myself am a 
Member- of Parlfament repreteotin. a 
conatilutl1CJ aDd J know tbe preuures that 
come upon one and I do undentand 'hat It 
is very necesSlry to put four demand. and 
make the voice or your constituents beard. 
But I would, at tbe same... time, like to 
Itre'l tbls fact that the RaU •• ys arf y aU. I 

India ora.o •• tion and we bave to look at 
operational eftkien.<I:~.nd rrquirem.tt'ttl· so 
tbat w. serYe tbe ecoDOmic intereste or tbe 
entire country.. • wb.. At .bc same 
time wo thoul" 1110 keep in mind tbtl' 



certain backward "11001 bay, to bo IiDke4. 
There II • certaia weilb, ... wbieb baa to be 
liven to tbem. 10 flct. our bOD. Prime 
MiDister bas very ~1ear1, said Cbat speciaU, 
lor ru·ouOJ areas. we ... ould keep their 
interests jD mind wtaeo DOW ranway Jioes 
arc installed. ADd in tbat COD,cxt. I would 
like 10 mcodoo .••.• I> 

aDd Nasal. ad Government. resolvo fbe 
dilpute OD fore.t Jand. we wiU certainly 10 

It lull .pe-ed abead OD tbe Amaudi .. Tull IiDe 
allO. 

SHRI ,(JOY BISWAS: What .bout 
tbe Dew I ioe 1 

SHRI MADHA VRAO SCINDIA: 
PROF. N.O. RANOA: What about These are aU new linea which arc under 

Nor lb .. Sa,tern R~ioD ? . conllrw;tion. If you are talkiol about tho 

SHal AJOY BISWAS (Tripur. West): 
10 tbe case of N\lrtb·Ba,ter Relion, you 
ba vc Dot done lba t. 

.. ( /nlerruptlolf') 

SHRI MADHAVRAO SCINDIA: I 
have belud you. Will you kit me 6Disb? I 
am comioa to tl'.& oal,. 

( Inle.."upIIOllJ) 

MR. S,PEAKER : Have patience, 

SHkl MADHA VIlAO SCINDIA: 
Keepina this overall factor in mind that 
tbe Railways ate aD aU·Jodia orp4isation 
and lelve all-Iod'. iOlClrcal., but tbat at tbo 
same time certain wei, laIe bu to be livCD 
to the rar·ft~DI arcas. oapecian, bcauac or 
the direc:tioos liveD to us by the Prime 
Mloister. I would like to meotio4 tbat 'be 
North East Fn'ntier Railw.,. wbkh coven 
tht: Nortb.Eastern Rrgion of tbis countryJ 
have been liven an allocation lbis year of 
Rs. 17 crorn wb'ch il aD ioc:rea84.:t oycr last 
~ ear by 27 per cent. J would abo liko 10 
mention Ibat an tbe Ii" lioe. tbat we ato 
workin,'oo in tbe Nortb·East .rea io N.P. 
Railway are taracted 10 be completed wilbio 
the Seventh Plio period: tbouab we ar'e 
bavioa a problem 00 ODe line. Wo are 
baving a problem in tbo Armluri·Tuli line 
and tbe allocation to Ibat particular Itoe i. 
k~Pt at a very low hure becaute. 
ullfortuutcly tbe Governments of Allam 
and Nalalaad could not make up their 
mind,. Tbere II a bia di;P\lte ,oiDI OD about 
the forest land. Uatil ,hat di,pule is 
resolved and until lbo two OovernmcDtl 
come to lome _,rcemeot Ina" live VI • ,rcco 
siena 1, we caanot really 10 abead on tbe 
Amguri·'Tuti line. Tberefor", tbe.re is DO 

point ill liviDI aD al1ocadoo wbich ia aolna 
to lapse. J. would jUlt lite to auure tbe 
bon. Member tblt, tho mOlDCDt lb. 'A .. D1 

Dibruaarb liDO ••• 

(In terfllp tions) 

DR. .. DA TT A SAMANT (Bombay 
Soutb ecotral) : for completing tbese lines. 
Rs. 2000 crores are required. With tbis 
.peed. it will take IS years, .. 

(iI,'e rrupt ions) 

SHRI MADHAVRAO SCINDIA: I 
tbink Dr. Samant. you bave Dot paid 
atteolion Co wbat I bid earlier said. 

MR. SPEA!,CER: for tbat linc, wo 
require money. Witbout mooey. can you 
do it? 

(filler ,upl i D..IIS) 

DR. OATt'A SJ\MANT,: When tbe sum 
required ia Rs. 2000 crores, tbe money 
allocated is Rs. 140 crores. It 'A" ill tako 
J S years to' complete it. 

MR. SPEAl\.ER: Where to get 
mooey? 

SHRI MADHAVRAO SCINDIA: We 
bave also leatDt arithmetic Dr. Samaot. 

• (/nlelrupt/OIII) Sir .• be is not prepared to 
liaten to what J have said earlier. I have 
Hid. there i. a shoreale of resources. Wo 
are a'yiDa priority to the modernisation 
rebabtJitatioD. t here is 00 pOint in expand: 
iOI a system at tho risk of .hc collapsc of 
tbe entire 11~tem. We bave to restore tbo 
prescot system to IOod btalth and I do feel 
tbat it wilt take five'to lix year. for tbi. 
track reoewal and for tbo elettrificatiOD to . 
complete and ~ftcr tbat, we can "think of 
tbe meaoiolful expansion of new lints. I 
am Dot lIyiol that I am satittied .... by tbe 
allocations ror tbe new liotl. but within 'the 
resource CODitralOt. There it DO other 
cboiee before us. ", 

. (1""".,,10111) , 
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PROF. MADH,U DA'NDAVATB: Tho 

qaea&ioo il eve., if it taM' ,15 Ylln, lae II' 
the YOUDI Minister ••• 

... 
MR. SPEAKER : It tID he dODO. 

SHRI MADHAVRAO SCINOIA: 
SOme bon. Members reterred to the aecurity 
of passeoaet'S. Dot from tbe point of vkw 
of accidents, but from tile point of vicw of 
tbeir own person and tbeir belou,tDII. We 
arc doing our ~t in this regard. I do 
realise that there is still a very grea' scope 
of improvement required in this particular 
area. We ba\te to work in cloae co-opera­
tioo and collaboration witb the respective 
State Governments because law and order 
is a State subject. I would not like tbe 
bOD. Member. 10l feci lhat I am divesting' 
myself entirely of tbis reaponaibility and 
banding over the, bab, entirely to the 
State Governments, 1 am only statiol •. U a 
matter of fact, tbat law and order is a 
subject of tbe State Governments, but we 
do realise tbat we also have certainly got a, 
very important role to pJay in tbis repfd 
and we are doing our be'St in tbe ciran".­
tances, but there iJ 'fer,,· areat scope for 
improvement. ODe of the measures Cbat 
we bave andert.ken is Cbat and even 
it used to be very difBcult to file aD fIR. 
if an incident took pla~ 00 tbe traio. Ooe 
bad to 10 to tbo next Station aDd ., .. -oW 
from tbe train and tben file .0 FIR. by 
whicb time. the traiD used to leave. So, 
we have now brought in a new proforma 
which caD be fillcd up 00 tbe train itself 
aDd l( that is not available. we bave allo 
accepted that tbe passenger can loci", an 
FIR on a ruoning train with eitber the 
conductor or tbe guard or tbe T.T. 00 a 
plain piece of paper aDd it is tbe respoosi. 
bility not of the passeoger to act down at 

. the next Station and ladlc tbe PIR. but 
once he bas banded it to ooe o( the funsina 
crew, eitber the conductor or tbe TT. it is 
the respoDsibility of tbe Railway staff to 
aee tbat tbat PI It is lodled at tbe DCxt 
Statioo. A part trom this, an hoD. 
Member bad also mendontd' about the 
provision or liabls and hooter on OUr 
pa9lelfaer coacbes. This i, an exce1Jent 
luuestiOn, but .1 would lito to ifttorm tbe 
bon. Member tbat we ba'ft already tateo it 
up. I bad iSI~ed instructions about three 
or rour montlls .10 tbat overy Dew coacta 
wbicb will be prod\ad io ICF IbouJd ,bavo 

• "'1 Jar. liab'. wbkb ,will corne OP, if 
tbo alarm Qbaia is pulled. Tbia liabt will 
be piKed OD tbe ext.rior or ,he coacb. 

t2.38 brl . 

(Ma. DErUY\' SPEAKER I" the ellalr) 

Apart from that, we are al,o making 
certain cbanles ib tbe Chlppct vJllve, which, 
used to be very easily approachej. We are 
puttiaa the clappet va.lve in such a place, 
that it cabOol be olanuaUy optra'cd fcom 
outside.. This used to t.a\.~se a lot of 
problems. People used to stop tbe train. 
IDd do some buraJary or tbeft, aod then 
eKape. We have DOW chanaed tbe, de'ligo 
of tbe I clappet valvo: 10 all tbe old 
coach", a. far as hoote:r. ",hl aDd placket 
valve are conctrted. it wiU take I period of 
2 to 3 years to modiry tb~tn. This will be 
however Ifaod'rd equipment on all the new 
coacbes. We are also reviewina the reduc .. 
tion of alarm cbaio point'. but 8' I said, it 
is loina to be tbe 6tandatd equipnllnt cn 
new COlC~'; but as fir 8. old coacbet are 
cooce,Otd, it wnl take 2 to 3 yean. 

I bad ateotioOCG in my budld speech 
about lbe CUtbiOD"~ too. ADd an hon. 
Member said: 'You are Joio. to cake J 
,oan jUlt 10 fit cUibioOI,,· But che point is 
that tcday, we bave 40,000 coaches on the 
rail ... , 'Jstcm. If you are loiol to put 

'culbioDs GO thOle coaches. YOU eannot 
whlldraw III 'M 40.000 coacbe.. because 
,..sePICf::MlVica bave '0 be c:acertd to. 
So, our PfOlramme it tbat every time fl 

coacb GOmes i'o for periodic oVefblul. it 
will tboo be fitted with tbe. cu~bion.. D oJ 
tbe entire Oeet wUI be overhauled in t,breo 

, yc&h. 

• Hon. Members bad talked about 
tickodeu travol, aDd laid IbMe tk;l;e(lc~q 
cravel bad. lODe UP. Tbere is ala in a 

,: .Iiabt gonfy.ioo be.... Tbe Dun,abct of 
tioketJtu traveller. apprcbeaded has ,one 
UPi but it doc, Dot DtCeSJa,dl1 mean that 
lick.tIeu travel baa lODe u.p. We have 
iocttased our cbecka rro·m 2.64 lakb, in 
19&4·85 to 3.29 lakha 10 J98S·86· Persons 
detected weot up frem 43.7 lakbs '0 ~O 49 

lakbs; aDd tbe amouot realized from 
R ... 8.84 erole. to Ill. JO.8 croros. This 
,ear. in t.lle Ilr~t CJ or 10' months. I thtnk 
al. 10 ctor. baVI, already been realized 
from tiekoU" tra vol. TIle I,UR. wis 



,car are bound to be .ao tmprovealeOt 00 

last year. ' 

Some hOD. Membert bave atated tbat 
tbere has been an iocrta,e fD tho 10... I.". 
In damage claims.. I would Uk. to ....... 
the Houte to jlJdge tbis particular ftlure 
tbus : tbe amouot of 'colOpeosatioO paid iD 
claims cases should be jud,ed as a percent .. 
ate of tbe nett &mo ... ' of COOJt)OOSIlioa 
paid to tbt gross camin... If out .roiDIl '0 up.. tbo claims are booed to 10 up, '0. 
certain extent. But if you take &bis uP .... 
as a percentale of amount or c:olllpeQl8tioa 
paid to SfOSS I.rnioa'. it WII 0,68 ill 
J98:1 ... 8 i; and in 1985-86 it bas come 4Qwa 
to O.~9, 'Yhicb is an improyc:ment of 15". 
Aiain. more improvement Is required ip tbia 
area also. 

Me. Ramoow\Ua talked about aivioa 
nlore iml>orl4oce to the movement or food~ 
Irains. The point is well takeD. It is 
certainly our endeavour to ICC tbat tbe 
movenl~nt of foodgraio. is more efficiently 
done. especially to beJp Mr. Dbaaat io bis 
distribution system; out J would like to 
mendon tbat our laraet this year, in 1986..,7 
was 22. mi~Hoo I..>AOes, lad up'o tbe end of 
February, if!. in 1.1 monlhs, we bave 
already carried nearly 26 miUi?o tODD •• 

The tarle' Wat 22 mIllion CODOCS. aDd io 
eleveo months we bave carried 26 million 
toones. 

I'ROF. ttfAOIiU DANDAVATE: Let 
nol aU the r~,r"ins be JDonopolize4 by 
Mr. Dhalat. 

THE M1NISTER OF PAR1.JAME'NT ... 
ARY AfFAtRS AND MINISTER OF 
fOOD AND C)VJL SUPPLIES (SHRI 
H.K.L. BHAGAT) : I am OD diet. 

SHRI MADHAVRAO SCINDIA:, I 
would li.-.c to Inform Mr. Ramoowalia tbat 
from our performaote of tile lalt eleven" 
months. I fee) tbat we are poiled 10 ..,..,.,.. 
tho tlfFt by about. 30%. Ita tbe .It 
montb. "ie moved another recora amooat. 
1 think we witl ,0 up by )()'J(.. bat hit point 
is "'en taken and I tbank laim for bavilll 
drawn our atten'ion to it. 

A lot or people .. lked about individual 
trains and individual balll in their various 
afeu: 1 tblnk I 1 wUl deal with them 
throuab a IIUer to ... boa. Member; ad 

if be requires fU\lber clarifications, 'J win 
•• tainly be very happy to mcct b,ijD alMl 
dJacuu the ba.uo. 

IroadJy, I am very rappy 'to aODOUOCO 

iD tbe How.e that the RajdbaDi Exp;ess 
from HOffrab wiU be aU1ViD& now in Delbi 
before 10 A.M. A DUPlb~r of Members 
"GID Weal Bengal bad raised tbis point, 
v-lz. tbat it wa. very dii&uh for tbem to 
reach Dl!lhi ;0 time for the work-ina bours. 
We aro Itartina off one' hour eat lier from 
Calcutta, aDd we will be aUlvioa approxi­
mately one bour eallier ill New Delhi. Tbll 
woulJ, I think, ensure tbe presence of tbe 
bOD. Membent from West Benlal. e~pcciany 
tbe members of the OpPosition from We&t 
Denial, so that they can raise fortber pOints 
a,aiolt tbe Railwa), s, well in time. 

AN "ON. ~'EMBER : Tbe 6U8Pstioo 
IS tbat it .hould reacb after Zero Hour. " 

SHRI MADAN PANDEY (Gorakhpur): 
What about the timio,s of VaisbaJi Express ? 
(interruptions) 

SHR) ~tADHAVRAO SCfNDIA : 
Hon. members Sbri Vitdhi ChaDd Jain. 
Sbri Cbiotamavi J,na and Sbri Balkavi 

. Bain;&i had also talked about an increase 
of diesel engines on tbe MG and DO 
scctions. I have already awotio,'ied ahat 
$0 fir new investments in MG was some­
wbat Dtll(c~d because the argument was 
tllat eventually thi. was soing to become 
DO; 10 let us wait for tbat. BUI I do not 
coviSIiC a conversioD so soon and I fetl 
tbat it is biKb tim,~ that we put more money 
a.nd pay more ,atttOl;on fo our' MO. We 
bave 80t a tcport which is beiol upto dated; 
within a few montbs 1 he repOJ t will be 
rcady and we are goins to make a compte­
heolive plan for greater inves1ment and 
ft_wal aud modernisation of 'be exfstina 
MG &)lItem. I' would like ~ men'iOb .re 
tbat we are iotrcducina a new train between 
Bikaner and 'Pbulcra and a dirttt ~ervtco 
between> Ahmedabad and BikaGer aDd 
racbedulina of Barme.r· A&l" Fort EXPlC:'S 

to more convenient and faster lioliDls. a. 
was $ullcsted by some bOD. members from 
'Rajasthan. 

Sbri k.K.Ra' bad, also talked about 
certaio areas of Eastern U.P. Prom )'st 
April we,will b. providloa a direct .... ,k:t 



(Sbrl Mldbav,rao StiDdia) 
botWeeD Allababad aDd Chbapr. wbidl wid 
4XMlDOct tbe four major cities north of (be 
Gaaaoa. viz. AUabilbad. Varanali. BaHia 
aod ebbapra. TimiD" of 31 UP Inter­
Cit1 Espross, rUDOiDl between 'Ballia and 
Varauaai "Ia Mau an beiDa adjusted ill 
order to provide cODnection wilb 284 Do •. 
paacDFr traiD comins from Sbabpoj and 
Azamaarb Itde. Similar connection is allO 
provided be&WeeD 32 Do. aDd 281 Do" at 
Mau to coable tbo paascDI¢l's comioa ff\)m 
Varaoasi ~dc &0 10 towards Azamprb and 
~babaaoj. 

Additional trains are also proposed to 
be introduced io Blbar belweeo Fo, bcsaauj 
aDd Sabatsa and betwceo Banlnaukbi and 
Sabaraa. But tbis does Dot deal wnh aU 
the trains. The otber points an: also to ~ 
examioed. But wbat was .immcdiaf.ely 
available and could be immediately look-cd 
at. I bave talked about lbat. As fell' as 
otbor aUllestions arc concerned. we WIll 

certainly keep tbom in mind and we will 
certainly examine abem. 

A Dumber of boo. members bad talked 
about restoration of trains. . Now 1 thlok 
all members of tbe House understand tbat 
why we bad Co cancel various - trains. It 
was from tbe poiot of view of lbe operation· 
al requirement. but I am very bappy to 
mcotion to tbe bon. members lbat ... e arc 
definhcly loina to reslOle tbe trains as aud 
wben the .ituadon permits; and to \be 
immediate (uture FJyiol Mail and Dtbradun 
Express are beiDa restored from lbt! 15,b of 
Marcb. No. 131/132 Nizamuddin­
Mana,alore Express. 509/510 Avadb Assam 
Express w ill be restored by 20tb of tblS 

montb. We arc also joins 10 restore 
Tirwoala Express, Howrah- Ddbj JaDara 
Bx.preu between Delbi aad Mughaharai aDd 
two pairs of Metre Gause trains in 
Abmedabad :.lfca. (lnterruplion~) . Tbese 
trains are Dot permaDently cancelled; we 
will (ctore them. . 

) would a,ain like to thank all tbe boo. 
members for tbe ,cry ~ide cDtOUul.emeot 
they bave ,iveo. (lnrerruptions) 

SHRI P. KOLANDAIVBLU: J am 
lOrry for tbo Interruption. 

MR.. DEPUTY SPEAKBR: Will the 
bOIl. MiDis"r lilteD to ),ou 7 

(lnl.,' up II (J"iJ 

~ 

GeM,., Jj Jscli3s/on ,d I 

MR. DEPUTY SPEAKER: Jr every­
body is buvina a arievaqce and if evcr)body 
wan'. to lei c;lari·fi~tioQ. tbeD tbere wili be 
DO eod to it. He bal alreaay mentioned 
tbat be will wrhe to you all. Tbis is DOC 

• Qucati'ODl aDd aoswera sessioQ" J CIDDO' 
allow. 

(I nlc:frllplloIf' ) 

SHRI MAllHAVRAO SCJNDIA: Wo 
fully realise tbe vital rolo tbat tbe JUdUlO 
Railways have to play ,f '~e (COOODl), of 
tbi' COUDU)' i$ to de~el(lp. (J~/eflupllon.$) 
No. pltaK. J "'ill ,alk 10 )'OU ~pitralely. 
Don', worry about it. 1 waU be talkUl& 10 
you. 

(Interrupt iORJ' 

SH.Rl P. KOLAN DAIVE.LU: You 
introduced a new S4;bemc in tbe CO" shariOI 
for MRGC. First of all. are you COD5U1UDI 

the Stdte Governments firil ? 

SMRl MADliAVRAO scaNDIA: 1 
have already glveo aD uUlhoc aJ far IS 
cOllsotlium approach i.t concerned. 1 have 
already oUlllucd tbe parameter or tht. 
p~Uicular $Cberne. 1 will ccrulloly dlSCUM 
with tbe boo. 1J1colbe if be ba, any olbt.-r 
poiot to nlake. 

SHRI P. KOLANDAIVElU: lie hal 
conlplelcly ne,lectcd Sou,b iD tbe budjCl. 

SHRI BHAGWAT JHA AZAD 
(Bba&alpur): No Soutb-Nor\b hete. 

StlRf MADHAVRAO SCINDIA: We 
fully realiiC the ~llal role that the Indian 
Rallw8)5 have to play in the: development 
of out CCODonlY. Uadcr our Prime 
Minister':; lcadcr~h;p we are det~rmin(d &0,' 

su(."Cc:ed io fulfiJl;n, tbe aspirations of the 
people of India. 

Yfte RaHllay family. tbe railway .tufY 
bav. put tbeir aboulucr to the I,,~k. Our i, 
a vast orpnisatioo which c:riss·crosses tbo 
sub·contjnent.. We can. therefore. al .• be 
Prime Minisler bas. repeatedly poinced out 
to us, bi:ing such a vast orlanilation, tr'ulY 
have an impact on the development. we can 
epitomise modern ttcbnoloaicaJ proarcl'. 
but at tbe same time w, can also rem. fo 
an imP4?rt8nt symbol of national unity aDd 
intearation. We unite, in our ebmrace. 
India both venically aDd borizontall,. 10' 

, ~ 
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our trains travel people r,.om "the dizzy 
beiahtl of tbe Himalayas to. tbe warm 
waters or the Indian Ocean, rrom the 
scor ... ·bin. desert sand, of Rajasthan to the 
fOUNts and hills of Arunachal Pradesb. 
Assam and Naaatand. OUf cO.mpatlmcntl 
'rccoanise no rcaion. DO" rcliaron and' no 
caste. In our compartments mix tbe Imam 
and" the Purohit. the Priest and Ib" 
Granthi and 910 merl:e momeotarily iOfO 

Tagort"s ideal India wbere tbe world is not 
being broken uD into (ra(tments by national 
domestie walls. It is the same picture oT 
unit)' (hat the Prime ~t inister is strlvillg to . 
ensure an over the country and with ycur 
continued support. bon. Mtmben l I would 
like to assure )'ou. that we win continue to 
contribute our mite to 'his na don buiJdina 
ex~rci,e both ill action and in sprit. 

I would ()n<'c asain thank aU the hon. 
Members (or their encouragement given to 
us. 

(/"'t"",llon.') 

AN HON. ME"'1BER : I would Jike 
to know the rationale behind providing' 
ei~ht hun~red crores to Guna .. Etawab Jloc .... 
(/nltr,uptlo1Ps) 

MR. DEPUTY SPEAKER: We take 
up malten under Rute 377 noW. 

12.50 br •. 

MATTERS UNDER RULE 377 

r 1"rnn.flution) 

<I) Demand for an 81robol bOlf:d indu.try 
in Kballlabad tthan of 818ft district 

In Ultar Pradtlh 

DR. CHANDRA SHEKIIAR tRI .. 
PA 1'HI (KhaHlabad) Mr. Deputy 
Spelk.er. Sir, ea.sttrn Uttar Pt'adesb is still 
the most backward aDd ntgtecttd arta in 
the country. Lakhs of unemployed young­
men 'ate the acute prohJem of livelihood. 
In trrm~ of industry. Sasti district is the 
most backward district in Uttar Pradesh. 
Thtre Are a large number of au .. t min~ 
in distrkt Das', and In its a('joini"l 'distric(s 
of Oorakhpur. Deorla. Gonda. Despite 
the availability 'or larae quantiti. of 
molasses from these SUaaf mills, it is Dot 

~(lioa utilised properly. As a result of it if 
aoes waste, 91hich caD 'otherwise be usrd to 
set up aJcobol based industries in tbis area. 
It would. on tbe oDe hand. result in tbe 
reduction of impor t 'or various chemicals 
and laviD& in tbe Corcian excbanae beiq 
spcot on .it and 00 the otber band. it will 
provide avenues or employmtDt to 
thousands of people in eastern Uttar 
Pradesh thereby solving their problem of 
Ii vel ihood. r~ 

Tbcufore, I urge tbe Goveromtnt that 
aD alcohol based industry be set up io tho 
Kbalilabad tehsil of Basti district in Uttar 
Pradesh so that tbe unemploled persons of 
th.: alta can. get empJo)'mcnt and their 
acute problem of starvation is solved. 

{Translal/on] 

(Ii) Necehary ,fuad. needed for 
Dh.ullgaaga Hydro-electric ProJf'~t 

10 Pitboragarh district of Uttar 
Pr"de,b 

SHRf HARISH RAWAT (Almora): 
Mr. Dtputy Speaker, Sir, in tbe I)hboragarb 
district of UUar Pradesh. the survey work 
regarding the first pbase o( Dhauliaanp 
Hydro-Electricity project was completed 
about 2 years aao but in spite of uDtirin, 
dTor1s of the senior cvtflCers of the ~,H.P.C,. 
the M in;strf is t10t clearing the project. 
wheTca.S nccesStlry allocations have beeD 
made for other projects whose survey 
has been c()m"let~d. 

I would, therefore, request tbe hOD. 
Mini!.ter to rroyide necessary funds io tho 
~ear J 987· 88 for the construction of Ibit 
pr<'ject. 

(iH) Nt'td t. ('onstrutt a ',parate road 
for chll alr,ort at Kutch 

SHRIMATl USHA THAKKAR 
(KUfCl.): Mr. Qeputy Speaker.,Sir. I want 
to submit that my constituency Kutch Js , 
berder atea. acd I am raisin, a sensitive 
iS$ue concerninl this area with the hope 
tbat a solution will be ~round tbereto. 
There i! an airport in Kutcb .. Bhuj. Tbe 
Derence airport as 'well ai the civil .'rport 
ttre both at tbe same place. From the security 
an_Ie it is essential that '. passel1lera do nOi 
take tbelr veblcles inside the airport 
complex. The vehicles have to be parked 

1, 
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outside the gafe due to which the people Ire 
put to a lot· of iDconvenieo~. 10 case a 

,fii,bt is delayed, tbe people baye to ket~ 
their taxis waiting outside for hours. M.ny 
people of my area m'ke business trips to 
fortiaa countries. They often take tbeir 
family alool which adds to their troubles. 
Hence. through you, I would request you 
to provide for a separalt entrance for the 
civil airport 50 tbat tbey are n<>t baraued. 

{English1 

(It) Nefcl'to stop the propo.ed, abllilol of 
ForeigD DeparrmeDI of S'tate Ba,.k or 
. India frolD Calcutta to 'Boat"., 

SHRI AJOY BI5WAS (Tripura West) : 
Since inception. tbe wor'k of Destina aDd 
Cover Operation was conducted ccotraUy' 
from For:ign Department of State Bank or 
I"die. Overseas Branch., Calcutta with 
elieieOCY aod diligence. The Foreian 
Depar,ment or the State Bank of India. 
Calcutta is equipped with the most modern 
telecommunication facilities ioclu4lna 
INDONEt Ll~k. Recent)y. a micro-
pr~ssor oomputer has aho been installed 
ia the said Foreigo D::partment of tbe 
Bank 10 increase its efficiency and effective­
ness. Strangely. the management of State 
Ba.nk of ladia bave been trying to sbift tbis 
department to .Bombay for some reason or 
other alongt;ide its efforts of modernisation 
of Calcutta Office after spendios bUlo 
funds. The only plea given by the 
management, f9r such move or shifting tbis 
department to bombay is telecommunication 
diffi~ullies in Calcutta. Instead 01 
luamenting tele .. 4jystem of Calcutta. ''{UMber. 
tbe authorities are try loa to . resort to til. 
short .. cut of shifting the offi.:e to B~mb.y. 
This is another example of dTart.s to under­
mine tbe importance of Cakuua II. city. 
10 the pa,t ,the c1ty, was .d~p,jved or 
roreign airline5, a prOl)er telephone system, 
investment in tngincerin,l industries, 
denuding the city from its Bge.oId tailoriftJ 
Industry, to record a few. J( the plan of 
the manage,nent is materialised, then the 
existence of the city of Calcutta as I prime 
one will be at stake,. 

'I. therefore, urle upon the Oovernment 
to mak.e a statement in tae Hou~e c1arifylol 
the Government"s position and also eOlur. 
tbat such move by the management' cJoea 
Dot materialise. 
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(y) Demlnd tor' ~ '.klua oecelt." 
..... r~. to tarb t.be ,etlyatlea of 

IDlIlflfa •• 10 NorCh .. EI.tera Sta.e. 

SHRI S.M. OURADDI (Bijapur) : Sir. 
the evidence of Chine,., arm. assistance and 
trafninl to losuraents operatin. in Nortb .. 
Bntem Sta tel ha, bten caus}n. serious 
col!c:rn to tbe Governmcot. 

There bas been spurt iD \I;olent' activity 
in tbae States arter a period of camparativtJ 
calm. Some or the arms captured from 
tbc rebela bave Chinese markinas. Tbe 
iDsuraeDlS aro reportedly using Burme~ 
Ielritoty lor re· Irouping and ror transit 
to Cbic. for obtaiDina wC3pons' " and 
ma~rial help. 

Tbil i •• very serioul mSU~r and some 
foreiln counl,ies are hdpioa tbe insurgent' 
(0 create disorder. Seron. action i! needed 
on tbe part of tbe Union Government to 
deal firmly with them. orherwi~e it will 
create disorder in die .me way as in 
Puajab. 

I appeal to tbe hon. Mini~tet to take 
Meetsar)' measures tn tbis rcr.ard urge-ntly. 

(fl) Need to proylde more fund, to met't 
.lIe .UllaUoa caused by drought In 
Gajant, parUc.lart, Cbhota Udaipur 

SHRI AMARSfNH Rr\rnAWA 
(Cbhota U4a\pUt) : Sir, 'want 10 5uhmit 
tbat on account of i03deQuate rainrall 
GUjarat is in the grip of drou.ht and t~ 
situation is acute in the Adivasi areas. 

My Lok Sabba constituenc.y of Chhota 
Ud.;p~r i. also facing s(vere drought' 
condiuons. Hence. daily-bread. d. ink ;nl 
warer end animal fodder are in short fluppJy. 
I would, tbtftfore, ,«,quest fhat the ~nttal 
Government daould aUoca.e mOA'C (unds 
for 01,. coMtituency and l'eUcf' work sbould 
be .o.rt.k~ at the ea. Jiest. The 
Tch,l1s which fa" undtr my Con~tituency 
are a. ,0110", : 

CbMtI Udaipur 

NllwacJl 

Kay., 
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Knlt.ada 

Sao Kbeda 

Pawl Jespur 

Raj Plpda and 

Sinor 

MR. DEPUTY SPEAKER : We 
adjourn for lunch. and win reaasemblc at 
twO pm. 

13.00 hR. 

Tile Loll Sabha adtoar •• ' for I •• eta 
1111 Foorteea of tb. Clock. 

The Lot S.bb. fe-.... D'bled .ner L •• rIa 
at I is Dlinute. pall F().rteea 01 t.e 

Clock. 

IMR. DEPUTY SPEAKB,R 111 'M Choir) 

GENERAL BUOOET, 1987 .. 88-
GENERAL DISCUSSION 

AND 
DEMANDS FOR EXCESS 
GRANTS (GENERAL), 

1984·8' 

rE,,~lIlhJ 

MR. DEPUTY SPEAKER: Now. wt 
wiU take up Ittms 1'105. 10 aod 11 U~ted In 
the Bu~ineu ror the day. that I., General 
Discm~sioD on the Budaee (General) for 
1987·88 and Discussion and Votfna on the 
Demands for Excen Oreott (General) in 
respect of tbe Budget (Gtnera)) for J984 .. 85. 
Now, Shrimati Dandavace to speak. 

PROF. MADHU DANDAVATS 
(Rajapur) : Sit, Sbri or Sbrimati .•. 

MR. DE.PUTY SPEAKER: ) am eorr),. 
Shri Daodavate. 

PROP. MADHU DANDAVATB: Oft 
the ·ba"i~ of your slip, can you _"OW my 
wife to be • Member of tbr. Howe' 

MR •. DEPUTY SPEAKER: Because 
whenever tbe 8udatt i. discussed. you are 
mentlooinJ about lb, bof._'oJd wife. Tblt 

Ie wby.,'. 

(111/~'''lIPtID.'' ) 

PIlOP. MAD'HU DANDAVATE: Mr, 
DepUty Speaker. Sir. I would have been 
txtreml, happy if tbe Finance MiDilter . 
• bo pre&eDted tbe Budget to thil House was 
actuan, preaeut in tbe House wbtn tbo 
Budltt 4lacuaaku. are initiated • 

.~ AN BON. MEMBER: Ho is comio,. 

MR. DEPUTY SPEAKER: He wa. 
tbere. I tbink be may come. 

PROF. MADHU DANDAVATE : Yet. 
be mip't come s·t tbe end or my Ip_eech on 
ebe ltudaet. Sir, witb a few days left (or 
the presentation of the buJ,et, we law a 
chaDle io the portfolio of tbe Financo 
Mtnilter and ao imprenion wa. louaht to be 
created to different sections tbat tbe Prime 
Minister aequirin. tbe portfolio of Fioance 
MiDis~nblp. tbere 'Win be a DeW tbrUlt 
to the economy of tbe count" tbat tbe 
budpt win bave a Dew sease of direction, 
tbere will be • .amp of tbe Prime 
Mini.ter 00 the new Bud'et and probabJy 
tbmuab tbis budaet. tbe very imaae of our 
Ptime Minister will let refined. Now, jf 
we look to tbe BodlCt and its detaiJs t '\¥e 
find tbat aU tbese hopes have been lotally 
beJied. As 1 .. ill come 10 tbe details, I 
will be able be establish Ibat tbe Bud,tt 
I. rudderless, iA loti·.rowtb, it is inflationary 
and thereto" it will be harmful to tbe 
IDtefelts of tbe common man. 

Befo~ I come to tbe detail. of tbe 
Budaet that bas beeD prCltDted for 1987.88 
for the consideration of tbis House, it. 
conventions aDd traditions, I would like 
to point out to you, Sir, that .(fer the 
attalament of independence, for a few 
years, the sanctit, of the '\Budpt WI. 111ways 
maintained. Important Mtmbel'l of tho 
Unloo CabInet always felt and publicJy 
e .. p ...... d tbat feelina that wbato\cr 
resource mobilisation bas to take place 
In tbe Boaod., year. it sbould merel)' take 
piece 00 the occasion .. of tbe preseatatioft 
of tbe Bud"" and not It ditferent interval. . 
of time 'hroePout the finaneial ,elr. Sir. 
I am IOn'J to state .tb.,t tf yoo look at tbe 
rxperleace of the last few budaets, you will 
Bad fblt tbe .DClty of tbe bodlet has been 
",,,,,, an.-i1lila"d. .8 tbe ,ear • 983-B1-
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tbe pre-budget resource mobilisation was 
of tbe order or R9. 1270 crores. And the 
new levies tbet accrued through tbe budaet 
of 1983-84 were only Rs. 71 (; CfOres. I.n 
1-985",,86, before ,be budaet. resources 
mobilisatioo wal Rs. 1225 crore. aD':! 
tbr6uab tbe budaet the new resource wa~ 
Rs. 431 C 'f'nrea. In respect or 1986-87, ,lut 
,.r'. bud .01, prIor to tbe preseDtatioD of 
1be budget. tbe Government bad already 
mopp_,:j up Ri. 1800 crore! and then 
Cbrouall tho budget, ~s. 488 cr~rest and 
now io respect of the now dynamic Finance 
Minister who bas presented a new budaet, 
prior to tbat budlet I,n 1987, the r,source 

JDobilisatiOD was Rs. 1718 crofts, aDd 
in tbe bud.et papen tbe DC'll levies are 
R.I. 322 crotes. 

Sir. there is a method in madness. The 
Governmeot wants 10 ,ive an impression to 

tbe country that the bud,"t wbich they 
actually present is a very soft bud Ie I, putl 
less burden on tbe people and Dot much of 
concessions to tlao afftlJcnt clasltS. That g 
tbe optical illusion 1b lt tbey want to 
create lbrouab 1bcir budgets. Not only 
tbat. There is one more convention tbat 
is IOulht to be introduced. Sir. ( do not 
.a,t 10 discuss wbethfr any ruliog is 
livon by the autbority, bu'. S!r, on tbe 
last occa,ioo. in tbe lase' budget,' just 
three days were lert for tbe presentation of 
'be budget and 42 Noti6:atioDs were laid on 

, the floor of the House Aod you know, Sir. 
wben tbose papers are laid, at tbat particular 
moment we do not kOON what is in store 
for U~. Wben some of us 10 to the 
Library and try to find out the position. we 
teathe that those notift~atiool meant mote 
co Dc .. ioDl to abe .muent 00 luxury loods. 
L •• t lime there were 42 lucb Notiikations. 
Tbere wa, a privilole motion. The Public 
Accounts Commruee took Dote or this. 
There ·are Members of the Public Account. 
Committee . be're irrespective or tbeir 
politica' party." wbo have ao identical 
approacb. Sir. a prfvileae motion was moved 
in tbis Houle b, myself. Sometimes I 
feet tbat J bave become a professioDal 
mover of priviJele motion. Sir, III the 
btber House al,o it was moved. In tbe 

,. 
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prescnt.alion, loytbi.DI tbat actually brl. 
about Cb.D~1 10 tbe revenue Iho,uJd not 
be dODe ",beD only a lew day. are left for 
tbe presentation of the budaet. or course. 
in our own House--l do not want to 
criticise our S~.ker. he slid 'DOW thero i. 
DO breach of privilt"le.' but tbe 'act I. 
tbat notifications were laid. And, Sir .. . 
even tbls time. ont, three day. prior to 
tbe presentation of tbe budact. on 2Stb 
tbere were noai6caUons laid on tbe Table 
of tbis very HOUle where certain CUltom. 

, cObcnsionl were" ,raoted. That could'­
have been done tbrouab tbe budlet, but 
tbat bat 00& betD doDe' .. 

Sir. wbat about tbe inflationary pressure 
or this particular budlet 7 There is. 
1001 story 01 tbe loft.tionary pressure ~r 
our budlet. 10 .he 1986-87 bud,ca tbe 
oriainaUy estimated dfficil finaneioa was or 
the order of a" 36S0 crores, and now wben 
tbo Prime Mioist-er, tbe FiD*n(e Minister, 
presented tbe bodaet. be revised it to R •. 
82? S crores. He is. man who makes 
records like the areat crickeeer Gav.skat. 
There is .21 per cent increase in the 
estimated deficit Boaotin, and fe-member, 
Sir, this is tbe revised etttmate. the 8Cluah. 
aro yet 10 come .'ler the fiaancial year i. 
complete. And wbal about 1987 .. 88? 
Tbe estimated deficit presented by 'he Prime 
Minister is at. 5688 croret. Lalt lime 
when tbe e ,·limlte was R!. 3650 crores. 
it became Rt. 821S crOftS not in terms or 
actuals, but in terms of revised estimate, 
"r.obab.y it ma)' 80 atill futther. it bas 
bappened every time. ADd tben, as 8 

result or .bat, whar do we find '1 

AN HON. MEMBER : Fourth Pay 
Comminion report. 

PROF. MADHU DANI)AVATE: 
Wby do you take Pay Commission reporc? 
Even J "ill teU you what bit happeoed 
before tbat. 

When the 1001· term fiacal policy 
dO\:ument was laid on tbe Ta hie of the 
HoUle, the former Finance Minister bad 
.aid abat in tbe eotire 7th Plan. period, tbe 
estimated deficit finanelna w()uld be of RI. 
14.000 crora for an flve yea,. in tbe 7Jb 
Five Year. Plan. Thi. Oovernment is 
wry eBicfent in com~letin8 tbe taraet 

other Hou~ tbe Praidinl Autborit,. an 
old ecoDomflt, laid that locb a DOti6catioD 
should DOt bo laid on (be Table of tbe 
lloUlfra lew da,. prior ·to ,be bod'at 

, berote time. So. as '.r as tb, d('ficit 
" S'_ocin, 01 RI. 14.000 cror. is co,,"raed, 
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tbey are DOt prepared to wait for 5 
year.. 10 lbe6e two Bud,e" itself. tbey 
bave reacbed ,tbe terset or 1.1. 14,000 
crores. ' 

AN HON. MEMBER: More tbaD 
Rs. 14.COO crORI. 

PROF. MADHU DANOAVATB: Yea, .. 
morc .baD Rs. 14,000 crores. You are 
fiabt. Your matMOlI'iea it better tban 
miae. 

What wiJl be the impact or deficit 
financinl? I do concede, there arc experts 
who have debated tbis. Tbere are both 
sides or tbe picture. There is a poiDt 
of view, and there is aho" some substance 
in that point of view. that d~pite cbe 
deficit finaneiol. jf tbe productive acti· 
vities are au,menltd 00 • very hiah seak, 
it is P~)S\lble to neutralise and at leut 
contain the effecc of d(fi·cit financ:ioB. 
Professor. or Economica are siuiog here. 
I am only a poor etudent of PbYS1CS. 

Jt.tR. DEPUT'Y SPEAKER : That ia 
wby you are apcakinl mOle on P..cooomics t 

MADHU DANDAVAl'E : 
Now, I ha,,'e to speak on Economics. 
When I move a priviltsc motion, I speak 
on ",ivilt,e. Wben I speak on Budltt, J 
'peak 00 Economk:l. 

As rar as contlin;ns tbe ioft.ationary 
eff~... is concerned, on one side, tMre is 
an increase in tho money supply and on 
the other side. there is production in the 
country. If a balance betwceo tbe IWO is 
maintained, it i. an accepted flet that it is 
pOS$ible to contain the inflationary effect. 
But. Sir. It is ,possible p.rovided Ibfre is a 
balance between tbe productivity of the 
country aDd .Iso tbe inftUionary pressure 
of tbe economy. Now, the otber day I 
was 1i5tenina to the dilC'UISioD by tbo 
expert •• after I weDt from tbe House. 

abe inftatiol)8ry preSIDIO cre~ttd by thia 
ddkit BaaDei.,.. because 10% of 'tbe 
espeodituto will be devclopmc9taJ expendi­
ture and 33% of tbe ~xpeDditute will bo 
Don-developmental expcoditupc.")f ,tbit 
is tbe structure of our "'txpendilurc in 
tbe budaet, iD lbat case, how do JOU 
expect to neutralise .be impact of tbis 
ddJc:it finaoc;na. wbicb ia already created ? 
Tbertforc, I personally feel. I am more 
in a,reement with Dr. P.R. Brahm.nandan 
wbo has .ai4. • I will not be surprised if 
in' the cominl )'~ar, tbe inftation rcache. a 
figure wbicb will be a double diait fi,ure" ~ 
And in aU probability it may be so. I am 
Dot a prC'pbet 0/ doom at all. 1 waot 'be 
economy to prosper. I will be too t.appy 
if we arc falsified. BUI tbe misfortune of 
,be opposition is, unforlunately. we do DOt 
prove Co be wro,,;'; UDrort~au:ly some of 
the disaster conclusions, which we dra" 
are proved to be corrC\,t. 

SBRI V.N. GAOGIL (Puoe): Bxcept 
in the eJections. 

PROF. MADHU DANDAVATE : 10 
cJec'ioD'. Wf depend morc 00 quality than 

-quantity. 

Tberefcfe, 85 far as lbis aspect i, con­
cerned. tbis is allo to be . takoD note of. 

Thtn, look at tbe structure of taxatioD 
and levy. Sir, the moment Sbri VisbwaD8tb 
Pratap Sinab bas laid on tbe Table of tbe 
House tbe long-term fiSC'al policy, takiOl a 
Jon.· term perspective, he bad already 
indicated the sense or dbectioD of tbis 
Oovtrnment. He lave an assurance to 
the effluent class in 'he C()UoHy., tbo 
direct tales \\ bicb are mainl), paid by tho 
.ffluent,s' in tbe society w~1l be frolcD. Tho 
deficit tinaocina in fhe 7th Plan \\ ill be of 
tbe order of RI. 14,000 clorcs. NoiW. or 
course, it is loioa to 10 up vety clearl,. 
EveD a.sumina 'bat, tbat particu'ar ea-I. 
matt is vcry corrrct, once you IJ Y to (cera 
tbe structure of 'be direct t8~CS io tho 

SHItl ABDUL OHAFOOR (Siwao): country, wbat i, tbe only fiscal altern.tite 
that i. ~ef't to the GovernmeDt-iDere8. Yau arc also an expert. 

PROP. MADHU DANDAVATB : I 
was not an expert. For two seconds. I 
just intercepted. juu like I, raile a poiot 
of order. 

the administered '" prices. reduce tho suitti-
dics, tax tbe IXlOf aDd see to it tbat 
resources are mobiliSed moro 'from tbe 
common ptople Ind Dot from the 8 moent 
sections or tbe '1l~W amocot sections or tb. 

i' : socitt1. That was the cheap alternative 
Sir. 00 tbat ~iQq,:,JD~"",. ~!at. ',. ,.~t, •• ~.~r. ~~~,! tbtrelon. it.. ia GO 

said. Ult II dialoult to CODlilD tho impact of lurpdao. · 
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Out of. lev1, of Rs. 322 erora tbat bu 

~o imp~ dud.,.. tbo Budp' for 
1987-8$. we fiod tlat Ill.' 85 crores onl, 
come tbrou.b dir~ tuatioa and the rat 
of it Rs. 237 crores from taxCI whicb 
are Dot the direet taxes. 10 addition to 

,: tbat, consider the trick lbat bl. alread, 
been pla~ by Government-by impOIina 
on tbe common people. burdeo or Ri. 
1,718 crorea, even before tbe' pt"eseatadoD 
of tbe Budaet. Tbit is tbe tra,ed), or 
tbe CouDtry. Tbis is tbo trqedy of tbe 
structure or JeviC. lbat arc 'made. 

1 will tome to the trade lAP- I 
referred to it 00 a Dumber of occaaiOOl. 
Already DOW trade gap is RI. 8,73S crores. 
Our Prime MJoi.'er Mid "Fortunately it i. 
RI. 1,000 cr\)rCI lea than luI ycar" • 
When I was a teacher. three was a .&udeQt 
of mine. He laid • 'Sit ,I have made 
tremeudoua proarell.. Formerly. I used 
to fail by setdnt ooly 10% markl. This 
time I have faited by seniD, 8% mark •• 
But fa,jlute, ,n dabl Itt , 

EveD Prime Minister. I am bappy to 
say, is Dot sati$~ with tbis trade aap. 

, He even iodicated tbat") am DOt bappy 
tbat trade pp i. 1.1. 8, 73' cr~ra." 

SHRI MURLI DEORA (Bomba, 
Soulb): You failed as a tcac.bor. That i. 
• complimeot. 

PROf. MADHU DANDAVATE: 
Tbat is wby I came bete. I could Dot do 
aoythioa in tbe University. Let me tlke 
up 8 job .wbieb Is very easy_ . 

I 

,SSRI MURLI DEORA: Jt i. aU 
ri~t •. 

PROF. M.ADIIU DANDAVATB: I 
~couJd not" be. bUlillftl maD like you. I 
~ld oOt be • teacher. Therefore, let me 
. come to Parliament. 

MR. DEPU1Y SPEAKSR. : BUIlD .. • 
meo are comtDa over berea 

PROF. MADHU DANDAVATE: A 
, ve.., liberal perlon i. prhl4itll over tbe 

HOUle, I 1m 1b,lc to let adeqeate time for 
my view~. 

SHltI D1MElB OOSWAMI (Gnl' 

~ ,.. \\~ , 
GfftIl'l (G, •. ). ,1984.-'S 3$) 

~ ... ~: Yo-Iof tb4t film Itars ".ve beeD 
broUlbt "to I)9lltiqs. . 

PROP. MADHU DANDAVATE: As 
far .. Ibb trado taP it· concerned, 
tbere is also anotbor aalient feature. Let UI 

Dot be complacent' tbat actually tbo last 
trade lap is reduced by Rs. J.OOO Clore •• 
ActuaJ1, io tbe bucro.tional Market. Ib.e 
prica of oil have aone down. Therefore, 
tbou," tbe quaDtum of aClual imporl baa 
DOt cbaoltd apprec;iably. because of these 
particular cbaolea, we find tbat trade lap 
doel Dot appear to be .a it was last time. 
aut it is bia eoouab. 

1laere are iDterestio. remarks that are 
made by tbe Prime Minister. 1 do not 
blame him. 10 ODe of the Stmioars 00 .'. 

00 Scieocc aod recbn9101Y, be talked 
about Import IUbatilutioo IDd in tbat 
Seminar be said : 

UJ bave came to the con" JU~iOD 
that lbOUlh KIf·reUancc is. laudable 
objective, if tbe manufacture 01 import 
substitution becomea vcry costly in tbe 
couotly. It is better to liberalhe tbe 
inlport.u 

Let it be re~)jlCd, whac win happen it 
foreip exchanlC is frittered aWaIt what 
wiD bappeD 10 tbo iocrfuin, trade pp. 

Tbe other day. wbUe replyina to oDe 
of tho qUOltioollrom aD boo. MCQlber from 
TcJup ecaam. be said : 

.fNo doubt. Our position wu 
veil 'bad as fu AI tbe forci,an cxcblop 
r.lVII are r;oDCCrncd. But J have 
alll.ely atated in my' Budael spee~b 
that abc iocreue ia tbo' export i. of 
tbe order of 17% and tbe import II 
or ~ order of 1"", 

be -.14. but I eon~tc4 it " 1.4%, it i • 
1.4%-

"and II reault of tha', tbe poai­
tiOD baa improYed." 

Thea I remioded him that I'ill tbe 
trade pp to_liDuet to be R.a. .' 8,735 
crore. and. ,tbcrelo, •• it cootinuca to be 
• dIrtIt to ,be ecoaom, of tbe couDtr,. " 
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10 ltd. ~~t, ~... ~ &o~, up 
the problem 9r ". co,& _""loa w"~h· 
is totally ~ed ia out ~Dto. Tbi. 
is'. land of Oaodhl. 01 COMIIi;, &M oJd' 
ono wboo I am rof.rina 10 bim... ~ clo' 
not want '0 tako ao ou~ vicw. 
Even OaQdhiji bee said '·tbe t~UCI of 
production that luaesaed ,"__S¥C8. win 
uoderlo research aDd ioaovatloD.·· He .aid 
tbat, Now, wo are lOiOl to .aeour.ae 
t be capital loocls. TAw, ..... ocod4d for 
cxrtain iodu,tdes. Tbcre is ODe partkular 
aspect for wbkb lbe p'dm~ ""tcr bas 
groat altrKtioo. H. is • areat COIPPUlCrial. 
He Ilkcl computeriJatioo. He it • modern 
man. The youoa mao want. 10 eater tbe 
21st century at early a. pou,ible. All of 
us w,U have to live for 1.3 Jean more. 
\Ve will automatically 1aocl 1.010 tbc 211t 
century. We will Dol have to do aD)'tbiDl 
o)ore. BeiDa \he ,oUllI Primo Miaiat.cr, be 
wantl to reacb tbe 211t CCOIUf)' '1 cady •• 
possible whb tbe bel, of .utom."'" Ylitb 
the help of computed.doG, .ilb \Do ,"Ip 
of modernisation aDd u)tra·modemiaatioo. 
J am Dot ... inst. modclDiudoD. Bu.' tbeD 
in tbis partkular budact a vcry in_aUDa 
provilion bu beeQ ma4c. Lc, us tty 10 

undtutand tbat that pfovisioD will lead 10 

what typ~ or tccboolOIJ iD tbe country. 
You wall find tb.t ror ,&carooic lOb· 
asstmbJies. tbo import d.uty baa bten 
reduced Crom 3~ per cca' to ISO per "ot. 
308 per ~n. to 150 per CCGt, .~b • biB 
faIL The elecuOD~ lub·....,bJJes wUJ be 
brouabt bere. Y' .... , Iban we do ber.? 
\V c will oDI~ .&"lOlblo 'bcm taero. 

SURI DINESI! GOSWAMI (Guwa· 
hari): Screw·driver tocboolOl)'. 

PROP. MADHU DANDAVATS : 
Economist. call il II tcrcw-drivcr tChaD­
hJSY. Por Uao tb •• time _boD I beu4 Uai, 
word. I tbouabl it WI.. CllicaUlre. But 
rea lIy it was called lCtew-driwr tecbao· 
leg)' because all tbat i. .... ita 1UCIl. 
tecbnolou II tbat ,ou set tbo IUb­

compoocot. from oUIIlde aod all .... ' you 
ha ve to do IodlacoOUl" II to provide Ive 
screw-driver. aDd ... emblt tblle compo­
nents. So, you ar. able 10 bave buildin, 
up of your tccboolOU. T'bia la the ..-ew. 
driver tecbnolOlY tb.. tbI OOUDtry fa 
t ryina to build to &bo. name 01 Mlf· 
reUance. Por &bat. Import dutl baa boca 
brouabt dow. from 108 per ... to 1$0 

per ceot. There i, ., lealt inccotivo to 
sOlIIl-scala iodustries; medium-sctlo 
industries aad tbe cottale industries. Later 
O.a. .beo I come to tb., topsy-turvy 
priorities io ibis budlct. I will try to 
poiot out bow 10 textiles which COD~st 01 
cot.... indu.,ry. powerJooms and allO 
or,aoiaed mills. bow drastically, tbe cut 
that ~I been brousbt about-I will come 
to lb.t particular aspect at a later 
ItIF· 

Let me rer~t to tbe Defence. I will ta.ke 
tbis. opportunity 10 clarify my &land. It II 
witb tbe best of intention. tbe other day 

, dUrloa tbe Qdcltion Hour • .on the foreian 
cxc:baolC w beD I joined bands, I joined 
tbe debate aod Ibked· tbe Prime 'MiDister 
t,bat even wben the trade gap is of the 
order of more tban Rs. 8COO crores, is It 
DOL a fact tbat unfortunately eyeD 40 )'cara 

afler independence', we bave to import, 00 
a ¥cry large 6Cde. even the sl)pbisticated 
wcapODI in tbis country. In his usual 
fervour. be laid : '1 request tbe boo. 
Member not to talk on tbe basis of mit· 
information.' In fact, tbe reply was based 
on mis .. information. It was clarified 
later 00. He furtber gave me an advi~ : 
-Do Dot '.ry to subvert India '5 Defence'. 
AU of us here.. \\ bether wc. belolla to tbi, 
lide or to tbat side, in patril~li~m, W:C are 
aecood to DOtlC. In patriotj~ fervour, lilY 
patriolic (ccUns and emoti; ns Uliabl Dot 
be hi,bcr ,tban that of 'be .)rinlc Mioiltcr. 
But I can .,sure this: on the question of 
Dcfoocc. 00 freedom and ..joteglilY of lhe 
country. it we are not ahead of tbe Prilllc 
Mioiatct. we are atleast on par with lbe 
Prime Mioisler. We will not laa behind 
10)' ooe in this Bouse as far as 10dia'. 
inttlrhy anq D~f .. Dce is concclooJ. Primo 
Minister-sbip might belona to Mr. R';iv 
Oa,odbi. But tbe nation beJou,. to UI 

aiL That il tbe fcelina witb . \\ b:c~ we 
ape.~. All that we WI,nt is I hi~: We do 
D,ot~' aD)' umbrella. a. far •• Dctca,co 
II ~DCCrD.d. Tomolrow_ eyen if a &bpI 
COlDes for Pakistan and it 8cQ~r&t~ bcqb. 
even if we are rCQuir,d to ,0 into ~ lbat, 
Ia a mao of nuclear physics let me II, 
tbis. Tho -day we bad the PQkltau,,, 
implOlioD, it was a very 'wonderful wort 
done by OUf Indian scientists, batl ott to 
thcin-I wrote my article on tbat; We 
bayO al,eady lot By. D~lcar sOterKiltl in 
dllI oouatr1. W. baw lkeacI, IaI4 tIlo 
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experiment of· nuclear explosion aDd 
Implosion for peaceful purpOlel. As. • 

. ," Itodeot 01 nuglear phYSics. let me tell 100-
wbether you 10 in for divcraioo of nuclear 

.' coerlY ror peacef,,1 purposes or for tho 
manufacture of tbe atom·bomb-lbat the 
Iilltial five to I1x pr~ ltartiaa froID 

"the separation of uranium isotopes aro 
quite common to both tbe proc:ease.. You 
reacb a partiallar stapf a lillit more jump 
and you 80 to., tbe Duclear weapons. That 
Is exactly the prOiress as t.r as tbis field 

, I • concerned. 

Tomorroweven if we are required to 
cboose tbis option. we will Dot like to 
eboose the option or the United Statts 
of America or any other IUpe'f power, wo 
will Uke 10 stand on our own kl'. That 
is wbat I meant by sayiol tblt today 
unfortunately our self-reliance in sopbis­
ticated weapoos is oeltiaible. tbeterorc 
heavy imports from outside 'be country 
are tbere and tbat is wby oui import 
'bill. laos up; as a result or that actua1Jy 
~ra4e gap increases. That aspect allo i. 
to be takeD DOle of. 

The question of import of defeocc 
equi.pmeDt is also linked with our rorc'ip 
potiey. I am proud tbat we arc a noo­
atiped country. We sbr)utd never be 
towed down by any Iupe·r power in tbe 
world. The, arc interested io 'seeiol tbat 

. we do not have 1000 oe;pbourly relation-
abtp with our Dci,bbours. But '" ha'vo aD 
iDhn-Clt'io sceioa' that we blve 1000 

. oeiabbourly relationship. Wben we ar. 
, able to solve tbe problems of our countrY 

round tbe table; we should be able to 
IOlve tbe prob1e'1D8 with tbe neiahboura 

. round tbe tahle. Therefore. I do staftd 
tor lood oei,bbourJy relatioD,t:ajp. Someone 
IDay I8Y that 'bit is pro tbit and tbit i. 
pro thai. But fer the defence of tbe 
couotry and ror tbe developmental activity 
of ,be eouotry. we cannot aft'ord to frlCter 
away our resour~ by tunial our policy 
In such a way. For 1000 oeilbbourl, 
relationship. we mUlt try 0v' best. I am 
glad tbat tbe IODcral 'cetiol of tbil House 
is that we want 100d ociabbourty rel.tiOD­
aldp. 

even clurina tbe Banaladc.b war our' Plime 
MiDi.t.,. bad said It that timc_":_that 910 
bave the .rmiet, but ou.r army is not 10 
marcb OD Ibe ftootlen or tbe cou~tl) 
to conquer olbe,.. it II 10 dere.nd tbe 
freedom and iDle,rit), of India. That il 
tbe role or lodfan deronce forces and that 
il tbe approach tbat we bave lot .. 

Tberefore, il w. tr, to .make con.­
C'iOUfI, better ooiabbilutly relationship. it 
miaht be tbat tbe defence 'expenditure of 
both Pakistan and India mi,bt corne down 
and in Iba' ease a different aituation may 
..rise. 

Sir, I would like to say so(oetbiog 
about tbe inferest payments. last year 
"heD Shri Vbbwaoatb Prlt.p Siogb 
preseoted bis budlC't. 1 was' Jislrniog to 
tbe comments by • number of experts. 
One of the experts was Pr~r. Oandekar 
from tbe ScoOol of Economics of Poona. 
He .aid in one of bi. comments tbat when 
be look' at tbe tremendous repa),ment tbat 
we have to make (or tfw, loans that we 
have borrOWed, sometimes be leels Chat we 
almost borr~w Co repa,. 

Today what is the position? Accordio. 
to tbe bud,ct documents. Ibt interest on 
borro'ft'inas 'will be Rs. 106~O crorcs. 
Unfortunately even Ibo repayment instal­
ment on IMP loan it due tbis year and as 
a result or th.I you will find that it takes 
aU lbe borrowin&s. Then. the total 
repayment in foreian ex~hanlle will be to 
Ibe tUDe or 22% of OJr export carnin,s. 
If 22% of 'be export earning" or tbe 
country io terms or (oreilo tx:..:banac Ife 
loina to be frittered aw4,Y for repayment. 
how caD we staod 00 our at,. 1 That is 
tbe rea.OQ wby I am a Itrona protagonist 
01 public sector. Of COUI'Ie. U a sodaUst 
also I am a Ilrool pro .... oni't of' public , 
lICtor. But tbe public lOCtor concept bal 
to be diaD .... 

It il. fact. Tbe Prime Minister him· 
self bal aid In hil budpt speech tbat he 
wilt preparo a wbite paper on public loctor. 
He feels that aometbina i. "'fOT'lI. Morc 
lurplul GUI"t to be geoerat.d. Why il it 
Dca .. ..,'? 10 a prl,ate ICc\or tb, surplus 
II 8uided by tbe profit motive. In a public 
leCtor if more IUrplUICI are ,Ollcrated: Bvea when we build our armies. I am 

.. ",d tIaat OUt DefctlCe Mloi .. baa .. lei+- , dae,_ caD bo pou •• beck to further , .. ftpan· 
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1100 or the pub'ic lCCt~r or the, caa be 
diverted to dey( Iopmental aDd well.rt 
activity of tbe country. 

I am ,lad tbat tbere' is. poup wbicb 
i. run by very Interetttd pe1'IODI wbo ar. 
interested 10 public sector. aut ODe of 'be 
problem. of our pubUc lector it 'M maooer 
in ",bleb it ia run. I WaDt • prof.stem.HI­
ed mana&OmfDt in lbe public lector. When 
I say profr,.ionaliscd maDlltment. it il 
proresllooalised man •• uaent witb • 
commltmtnt to the philosophy or lbe 
public secror. There are man, people 'who 
publicly support the publk: IK'tor aad 
privately support tbe private sector. Such 
men who have no commitmmt to \l'e 
philosophy of Iho public acetor tbey caD 
never Itncrote lurptUI in the public lector. 

Sir, a J'rolessor of Allahabad bas 
written 8 tbe~i. 011 the workin, of tbe 
public corporations in India. He .,. 
wben be "eot to Ibe maUler or • public 
corporation that man Mid, "Do ,OU tbink 
in this wretched countr, public lector .'ill 
every work? J wUI sbow you abat my 
public sector fails wilhin one year.·' He 
ask.ed him," .. Are )'OU Ippointed to ctllUf. 

that )lour puhlic IC'Ctor rail. as earl, a. 
po~.ib'e 1'" Now Ibis mao ha. DO pbilosopb, 
in the rublic sector at .U. Whom do we 
put in the public sector' or course, lOme 

of therm are '0"ltI5. Probably tbey '"1 
that ketping the public ~ctor toplea Is one 
of the Wa)9 to modtrnbina tbe public 
~rctor. But lee me ask 'be question tbat 
when sC'me pc"ople are put as bt.d. of tbe 
public te<:(or 'bey mu,t bave tbe ,undtr­
sfandi". and k.now* how or industry. It 
fnrmtr ICS cftket. ,od lAS officen- Wilb, 
of course. due rt,peet to my collc.,De 
Shri H,M. Patel who wal not ooly a. civil 
strvtnt hat also .n ~Iptrt In CCODrmic 
mat ('etS--tue put io·charae of runoin, tbe 
public settor indu'tty. tbey 1I.Dow vel)' well 
nhout Kalldall and dar, are wODdrrruU, wtll 
8hout Sbakestxarc wbich il ,at tbe tip of 
their &"lJCn. ",bot do tbty know a, far •• 
industry runnin, It COIK'CfDed. So ,OU 

m',~st ha" persoD! who h... profeuioDa,li •• 
ed un('. standina of funDin, 'l\e public 
~,\ C'or aDd at '1he 18~e time tdcolC"Ik:.' 
c( mrnhme~t to"-tbe pbiJoloPV of tbe public 
St'C1or. If that is c,tOM the public' lector 
wi II generate more lurplu5ft' Rod If yoa 
lenerate more Iurplus .. 'tom ttae ,..Ie: 
6OCtor the borrowi",. will eo' do.. ..d to 

that ,.tODt tbe repaymentl.. weD at tIM 
trade .. p .111 let reduced to a areat 

, attot. 
Now I wiD COlIM to . tbe Questloa 01 

priori'in. (InterrUptions) Take, for iD­
• .. ace. the qUCllioD of priorities. ID • 
pJuDtd economic del elopmeot tbere 1a. 
DothAn, more important tbln priorities. 
The planDfn io all partl 01 tbe world have 
,iveD tbe bi&bc" priority to prj~rity IDd ira 
our country where 10 per ceot of tbe popu­
lation CODltal,s or the aariculludl" delibera. 
tely we bave laid that agriculture aDd rural 
dovelopment wilt acquire tbe bi'-t 
priorit, in tbe country. J t i. DOt for 
DOtbiDI that we have accepted tbat priority. 
We have also a~pted amallseale industrieS. 
infra-structural activities, etc. These .ro 
all important. Sir. I will jOlt read out bow 
tbe .nocatioDl havo beeD cbaoaed. Tt.e 
are tbe CeDt.ral outlay for MiDi5trin. 'Ltt 
us first take Aaric.ulture. ID 1986·87 the 
budlet outlay was RI. 484 c:rorea wberea 
io 1987-8. it is ooly Ils. 469 crores. Now 
what about fertiliseR about whicb we dis­
coucd in tbe morning today. IncidtOllU, 
I may lay ,.hen tbe oew Minister wa. 
..,iDg that tbtre is alut or fcttiUltrl but 
rtmcmber wby il it that ",ben tbtre i. alur 
of fertiliser. (bey are remaioina idle in tbe 
aodowos. It il because tbe purchasial 
power of the ldSl80 bas lone down. I alll 

aJad tbat the rormtr Minister for Ald· 
culture lot up and tried to indicate as to 
bow only industries tried to act tbe bcncfltt 
and tbe kissaol are nOl able to get the 
beneSt ""ben the question of subsidy coma. 
As far at fertilisers are concerned iu 1986 .. 87 
tht: outla)' _as fts. 934 crOfCS aDd in 1981. 
88 it came dOVID to Rs. 926 erores. Now 
I come to non--coovtntional caerlY. In a 
chvelopin. count"; like ours non-cocwa­
tional tnerRY is 8. important as .conventional 
elK rlY "nd btle wbat do we find. Lut 
year iD 1986-87 tbe out1., wu &1. 124 
croret and thi' ~t.r it came dOWD to 
Rs. 100 crOfel. As rtprds luduitrial 
d .. eJol'metlt in 198~· 87 tbe outlay wal 
Rs. 382 croft, and in 1.981-88 it ('ame 
dowa to at. 314 crofes. A" rar as textil .. 
are concerned last ) ear it .a. R.. J 9Q 
crorn and ID 1987·88,11 il R'I. 99 CfOJ'''' 
.TMre is IUeb a bil fe.U from Its. 190 crortl 
to R5~' 99 CforeL AI rqards IUrf'ace 
tra.port in 1986 .. 87 the outlay W81 R •• 
10'. crores and in 1981-88 it came dO"A to 
as. 942 oro,.. No doubt apparentl, lor 
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B.anways, it is a sUsbt inert.so. Now 
iDerease from Rs. 2,67S croles to Ra. 
2.980 crotts. But, Sir. let me warn this 
House that 'in tbis country wo bave 61.000 
route kilometres of railways. 11.000 traios 
roD lWcry day.. Wben wo are aittina bere 
." every particular poiDt of time, one crote 
of p.,stnlers-subufban aDd 000-

"iUburban passenger.-ale traveJJiaa 
-a~c1 eight lakbs of tOftoes of 
freiallt is beina carried by tbe Railways 
tbtou,bout tbe country. Si" huae II lbe 
Industry. tbe huge is tbe infrastructure of 
'\be railways and for that only Rs. 2,980 
. crores t 

Sir, more than 20,000 kilometres of tbe 
"'11 of tbe Indjan Rai Iways require prima". 
ftIIe,!al, tbat is, if tbey are "bot renewed. 
eath ontJ or them is likely to undtrao 
multiple 1~8c.ore-tbr~lt Co safety IDd 
tbreat also to productivity. You wHI find 
'laat ·tbe old assets renewal alto less and at 
'. result of tbat the infr.ttructural atfocadoftl 
... Dot quite adequate. 

Sir, tbere are cerlain indiscriminate 
.)Joc.tioal. You have ruoa tbe bell twice. 
I will very briefly, within a few minutes, 
'ouch two points. ,That's all. Sir, in • 
planned economjc development. I am one 
amona those who beHeve lb. t the Planninl 
Commission bas a very important role to 
pia,.. Whether in Government and 
wbetber in tbe Opposition, I bave never 
ridiculed the Planning Commission because 
varioul ministries 10 on makiol various 
,demands but the resources of the country 
.... to be properly coordinated. and it is the 
PlaDDil't1 Commission that must do it. It 

';: 

it tbe p.annina Commission that bas to do 
It. tet up the priorities and make aliocadoM 
_ordinal,. But a new pbenOmtDOn bll 
developed in tbe country : DoliticaUlatioD of 
alloeetioDs. 

Sir, I do Dot win, to attdbute 8., 
lDOIiYe. But on the eve or tbe impeodiol 
electiOh •• tbe Prime Minister or tbe country 
IfNs to K ashm ir. He announces io Jammu 
nd Kashmir Rs. 1000 crort!. He'lOel to 
.nIt BMlat; be anD(\uncea at. I JJ(J7 crorts. 
He goes to naryan.; he annoo~1 R •. 
40ft crorci. He ,ocs to Kef.I.; b • 
• .,oouncet RI. 45 croret .•. (lnter,.ptlons)" •• 
Sir, let bitD shout. I will sive ope mofO 

If}tOrestina 11l0Itratl08. EveD after tbe 
Mltotam ellctloill dat. we" araouuced. 
tbe Prime MIDister PI for eJection 
ca~palp aDd t.lIa them t,ba' DeW allocations 
were formed, .... 60 eror. 01 rupe.. J 
wltl HO\to it .... t tbey are Increased from 
lls. 60 crorel to RI. 90 crores. Sir. I am 
extremely ,lad that ODCI • Chief BI~cttOll 
Commillioocr in this country 'bowed tbe 
IUtI to woe • public Itatement •• yrDI tbat 
aU tbe election oorlDl tbat are made in 
t.bi. country, are also applicable Co tb_ 
Prime M IDist,r 0( the country. Once the 
dates 01 tbe elections are announced. no 
coaceuions CAD be laDounctd 80d no 
allocations can be accouoced. That is bow 
Iftdisctimiqat •• , tbe anDouocement' are 
lakin, place. 

In. plaooed econotnic deveJop"1\tot 
witbout tbe clearance from tbe Plaoninl 
Cornmillion. if we 10 on spendinl Jake that, 
lben will be eM. and anarchy in tbe 
countr, an4. tberelore. tbat bas to be 
."olded. Therefore. in tbe Ijabt ,.r aU this 
analy.i., I bne come to a conclusion that 
as far al 1987-88 Bud_t t. Concerned. it 
will be • bud,et that will be 
anti ... arowtb. It will be. budget 
that will be ruelllo,·· Inftation. It will be 
• budaet tbat w1JJ b" iocreuifl8 and 
aalmeotiol the unemployment. It will 
increase the poverty in the country and it 
will hl:rm the common man in the country. 
Thererore. ) am totally opposed to this 
direction1". and rudderkls budlet tho this 
been preseated by tho Prime Minh.tcr of the 
coODtry. 

Tbank you lor tbe IiberalisaUoo or timt, 
Sir. 

SHRI V. N. OADOIL (Pune) : Sir, 
unlike my frkncl, Prof. Dlnd.vate. I do not 
propa. to a"II,. tbe Budeet in Iny 
pa"leaD way. I propoee to utiliso this 
occatloo to ha.. • look at the IndiaD 
economy without iDvot\'iOI, 81 far 88 

poe.lble, aOJ part, or partiuo cODsidera­
tions. hl tn1 bum&1e Yie". this it bow 
,,,. liscttftioe of • debate on Budget sboDId 
be • 

1 

The ao" .. 1 Bad ... II Ihee • coma in 
• aeDtenoe.. When It Is properly located in a 
proper pllce, Ie Ilvn" JOu &be meaninl IDd 
tbe coateat. T""'ore. 'be te_t Of tlais 



,. '0.,.. "" f " .• '~.'. "HALOUMA It, '._ '(IA.I'A) 
" lind D.lllllltds IlIr Exc." 

.Ddatt mUlt be read fO'IM, ~otelter .. 
wiod fII· chl.,e tbat M,r. aajW 'O.odhi .... 
brouaht liD",' be toot 0..... .t tho , .... , ... 
Minilter. H. hal brouabt I ,.,.,...111' 
approach aod a frcab mInd to tCOGomic 
tbiokiDI of tho CabiDet nd t,be ecooomic 
proceuea ot OOYerDfDCDt. ft .. cbarIe 10'" 

. attack'.,. the Trealu.., 'ed t))o ,Tra...,' ._dl .. ·.. Tru*. .,is.... fira' caault, 
.ia _It ·""'itlOuJ ....... e· •• " . tbe 
.,ioil. ofte. 'eel. ,DO compunotion . 
about alosaialevor queations that are 
be,ond _",.' 

m, view wu a relt necellity of the time... Tbeo, 
(Inlllrruptiolls) 10 tbo abteoce of luch aD 
outlook what would" have· hapl'Coed &0 
Jndia i.e ~t illustrated b, wbat bappeoed 
to Bngland. J have .,Ieeted Soa'aQCJ lor 
tttia purpose because moat of our .,ltan 
or administration. patJilmeotary. Oovera­
ment and particullrty Dnancial prOQDllel 
are modelled on tbo WestmiDlst,.r model. 
I bave a Itudy bere wbich baa vety ab!, 
analysed wbat happened io Bn,llnd wboa 
sucb aD approlcb wa, continued. I would 
like to quote it io ,. IiUlo det.iI because 
J ,apprcband tbat aometb\na aimit.r 1. 
IikeJy to happen or would bave bappened if 
Mr. Rajiv Gandbi bad not brousbt oartaia' 
chanles.. This author I8Y. tbat tbe .. _ 
Bud_. there bas become 'rite •• roood au 
alter' and 'aD, economic Mount Sinai'. 
furtber : 

"rhe CbaD~lor of tbe . Exchequer 
emerges' fro"\'\ II Downin, Street boldin, 
alort ror press and television bis 'amed 
red despatch blK. contaloin, 'Rudlec 
Secret", 

The Budget 'shrouded 10 secrce,' i. 
·unveiled .... as a fait accomplle. respec­
tive to neitber benefit Dor tbe 
opportunity to prior eXlmination or 
constructive comment'. 

Tho .proposal. ar. bod,e-podae of 
aeneralizations. 'nlbbinl .boulder. witb 
a minute't rcform or administrative 
machioery.-.,· 

.. The BUt's publication precipitates' 
multitudinous amendments. whicb 
tumble out liko Icmmioll. 10 1976,' 
9CO amfD .Jmentl pUIJued their 'a,..l, 
$uicidaJ pa(b 10 that (b, leDlth of time 
theoroti"lIy avallabte for each was 
mcasur.bl. lImo" 10 lecoads-. 

In tbo Pi.ace Bill Sunina C_. 
mitteetbtre ronows a miniature CSebate. 
'ftoth !fdet arr.Dle tbemelves In _ ad· 
verlal')' relad_bi,p with t~ Oppost~ 

"The USI of war loa 011 'all 
tbrou.b tbe ailht. witb m_Mrs 
brio"na tbeir bed. ioto tbe corridors.' 
ncb tide ute. 'lleeplet1lless to MiDI 
preMU" on tbe other. and practical 
dctllUi escape ever,ODO in their 
e&baustion. For aIleer melodra1l1l.tlc 
.nUnea and subsequent cbaos. loeb 
proc:edura could scarcely be excelled.' 
10 order to (orce through its prop_Is 
tbe Government win "telescope clausCi 
deaUol witb tecbanicalities... and fill 
the schedule1 to bUfltina J)Oiot. 
Bventually t tbo BUI reacbes tbe Statue 
Book witb all it, errors and loopholes. 
to await real-Ufe illustrations or tbe 
errors it incorporates ..• 

"Durine t hi' whole weary. yet far 
too Ulty prccecI"" there Us boco too 
lim. oppDI'tUalt, lot outside ·_perts­
lawyen. 8QX)uotaotJ, industr~alists-to 
live the benefit of their advice, either 
00 the broad economic measures or tbe 
practicalk, of ope ... Ung tbe more 
detailed provisions. Befor. tbe Bill is 
published. titey bave no chance or beiDl 
beard and aftor tbe BiU is publisbed. ' 
there it scarcely time to heed tbeir • advico." ' 

TWa is what precisel, hap.,... in India. 
000 inuer.doD ia enOQlb .oct J will Dot 
read tbe fOlt. Prof. Madhu Dud.vate 

. talked about favouriOi certain companies. 
Look at what b.ppeaa here? I quote 
.. atD--

.. It. ComPan, whicb tauocbcd" 
Qt. pr,oJect in tbe year of ·1965 aDd 
complcled at the end or. 970 WGuld 
bave lo dcat ~th tour cbaoaea In 
lta.utOrY ,raots and aUowaDCel 
for pla. Qd rnacblaefy, two eba.,.. 
In Ind11,trlll build I." aUowances. two 

\ ChaD,q 10 ftlionl' pol ic:iel. three ria_ 
IG ~u~. tax, tour cia.... io proll" 

"I 
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. and corpora tiOD tax, 10 tbe area 01 
prices aDd income policies, tbey would 
have to deal with tbe Prices Act . of 
1965, tbe Prices and Incomes Acts of 
1966, 1967 and 1968 fonowed by tbe 
abolitioD of all controls io 1970 !~' 

Now, if Ibis il tbe kind of atmosphere 
ahat i. created. bowen tbe l)'Stem work? 
Tbcrcfore, the Lona Term Piscal Policy 
aod all tbe chances tpal bave been 
brouabt about Are in tbe riabt direction. 

But more ba sica 11 " I would like to 
analyse this Bud&et in the. context of our 
Post-Independence economic development. 
Durin. tbe British relime, tbree develop· 
UlCnts took place. Aariculture became 
commerciaJised, industry became urbaniud 
and 'political power became centralised. 
Tbis urbanisation of industry, i»mmercia­
U"tioo of aariculture and centraliaation of 
political power created aD economic vested 
ioterost. with its headquarter, in metro­
politan CitlCl aDd its alliances and 
alignments amool the rural rich. They 
exploited tbe masses and tbe middle clais 
or lodia. Therefore. tho first task tbat 
Paodit lawabar Lal. Nehru addressed 
bimselr to was a task of bow to reduce or 
remove tbis distortion in tbe IDdiao economy 
and bow to streogtbeo tbe weak. and weaken 
tbe slronl And tbe, answer . or c.be 
instrument tbat he lave was plaoninl and 
public sector. We continued .hit policy. 
But by 1980, tbe picture changed. Anotber 
distortion came in witb which we are all 
familiar. Public sector became practically 
unaccountable, private sector became 
unanswerable and there ha ve been bote 
losses of public sector, pataneJ economy. 
black. market and all tbe rest. The time 
bad come to chanle thi. and to attack tbis­
new distortion. And tbat is where I .. y 
tbe ro1e-iodeed almost a bistorical role­
II played by thi. budlet. Tbis. bud,et is 
ao attempt to remove this distortion. You 
rna, misinterpret it as pro-rich and all 
that. But a. I look 8t it in tbe back.round 
or Po.t·lodependence economic development 
of tbis COUll try • tbit' i. 8 very effective 
.• ttemp·t to removo tbe distortions' wbich 
.bave t .• kea. place in tbe .. · latt tbir Iy 
".r •• 

.' ,OU ask me to describe tbis budget I~ 
Qoe "qte~, " wo~1I4 141 that '$ ~. 

, .. 

hiatoricaJ in tbla 11080 ,bat Sbri Rlji, 
Oandbi baa creativel,. updat~d Plodit 
Nobru's economic pbilosophy. That is bow 
I would put it. , " 

SHRI AMAL DATTA (Diamond 
HarbOUr) : Combine it with Mabatma 
QIDdbi Ilso. 

SHRI V.N. OADOJL: There'ore Sir, 
J do not propose to look at it (rom the 
poiot of view of this seCdoD or that sub­
~lause or thi, provision or tba' provision. 
I waDt to look at tbe budget 00. broader 
backafoul1d and 00. laraer canvas. And 
tbat is how, I would describe ,tii~ ytat·s·· 
Budget. 

Now. Sir. after Ibis new outlook tbat 
baa tome. we must also remenlber that tbe 
task of any Finanat Miniller is nor easy. 
It is laid. for example. tbat if he give. no 
concession, be is too much of aD Economist 
to be a ,ood pOlitician and if be aives a 
lot, be is too rnucb of a politician to be , 
incharae or tbe Dational economy. He 
cl'onor bave complete break witb the pa'l'. 
He hal t) live with tbe pret!Dt and he has 
to anticipate tbe future eccnomic trends 
which are difficuh to predict. Tbe \\'hole 
difficulty was very well summarised by one 
of the very succe$dul Chancellors 
Herold MacMillan and this is what he 
said : 

-'There are too many unknowns 
and too many ya~iables·'. 

Then, I am told tbat some of our 
statistics are rtady too late to be useful. 

PRO~. MADHU DANDAVATE 
Variables or finance Mini.ter ! 

SHRI V.N. OADOIL: We are always 
'1 it were, look ina up at a train in lasf 
)'ear', time table. This is tbe situation of 
a Finance Minister. There(ore, within 
these coo.traiots IDd parametres, let us 
broadly try (0 see, what tbe Prime Minister 
b •• tried fO do~ 

Tb~ first tbio,. he bid made it clear is 
tbe oltloo'. ,.nd Ibis Go,ernment's 
commitment to the public sector. planniog ..,4 socialism. Tbere are people wbo fay. 
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tbi. II Dot IOcialile. that Glc;aauro i. ~ot 
lOCi.Ust. I do Dot taow wbac tbey mean 
aDd I am Dot loiDI to define tlbat 
loeialism iJ. I have booa a' Lawyer for 
25 years aDd professor for , yean.. You 
know, wbat bappeD co tbese poopl.. wbea 
tboy Itart d~8oia. terms_ 1 remember. 
Wllelt I was practisiol io Bombay Hisb 
Court, a supn;.ao. ,rower filed. wric 
petition undor tbo Sales Tax Act and tbe 
question rot consideradoD was, wbat i. tho 
meaoiDlof tbe te/m vqet.abJo io tbe Sales 
Tax Act? It came up berore two distioauir.h. 
cd judaes or tbe Bombay Hflb Court. A 
Dumber 'of Jaw),cn 00 tbis .ide and a 
D~ll'Iber of lawyen 00 lb.at aide, argued 
and araucd for lbree weeki. Autboritia 
were quoted. Precedent.' wero cited. 
Diet ionariel wcre quoted. After three 
weeks or elaborated .r,ument, two 
distlnlui~bed judaes of 'be Bombay Hiab 
Couft, ,olcmnly declared tbat luprcane il 
a v~aetabJe. This il "bat happens to tbe 
Lawyer. wb(n tbey .tart ddioioa aod witb 
due af)olog~ to Pror. Daodavate. usually 
I tell you what happeD! to Plo(e.or., when 
they start dcfinina. I remember a story of 
Ilegcl's, the (;lIru or Karl Marx. One of 
bis students fcll in love. He went to Heael 
and said. ·'1 have fallco in Jove, but I do 
DOl know wbat love il.·· Hete1 wal .fter 
an a 'Professor aad be said. ·'younamao. I 
,ell, you it varies. I'tell you what love 
is.·' He said, "'ove it tbe ideal'ty of' tbe 
reality or tbe ioftnitt.1 malportion of tbe 
absoluto totality or the infinite bei",". 
What i. the mean ina ? I do Dot koow. 
This is what happens to you. Therefore. 
I will oot define wblt socialism il. We 
have made it clear 10 the Prime Minister'. 
speech and ellewhere. removal of 
disp"lrlie1 •.• 

PROF. MADHU DANDAVATB : 
Hon. Gad.njl. ,ban J .l~e you an 
interettio. ~xamplo rrom the Judiciary 1 

StiRI V.N. GADGJ.L: Provided tbe 
Chair lareea DOt to intJud. it in my 
time. 

PROF. MA1)HU bANDAVATB: One 
ju(fao said that someone fell dowD. He 
described the pbenomenon b, •• yiol tbat 
maot

, ycrticality· bal traoaformed Into 
horizootlUty tbroulb. tbe IDltnamoD,.lil1 of 
the force of aravity I 

MR. DBPUTY SPBAKB& : You are 

tbe Physics Profellor. That J. wby. )'00 

are tollina. " 
.. 

SHill V.N •. OADGIL·: I "can add a 
Dumber of them. bur we bave no timo, 
Pro,.,or. By lOCialiam., wbat we under­
staad is tbe ~moval of disparities, rair 
opport ugitle, for all, ptaonio. aod: public 
sector. Tbat bal beeD mado' very clear in 
tbis Budaet. 

Than apin. if I look to tb& Budget and 
searcb for one tbilJl, aDd J aearcbed . for 
tbe Bolden tbread, the lolden thread that 
ruOl throu8b this Budget and weaves this 
Budaet. is development. Tbo whole 
insistence em",hasis is on development. I 
will not 80 into tbe detailed provision' of 
various concessioDs which are liven in 
taxation. excise aDd impf)rt dotlel and 10 

00. Various other Industries have beeD 

15.00 larl. 

liven cnocesdoos. Tbat is the· wbolo 
object and purpo$C. ) can 10 00 rcadiOi 
the list. It. it already tbere. in tbe Budaet. 
I oeed Dot. 

The whole tbrult of tbe Bud,et II 
de.elopmeot: more development, more 
In'Vcltment, more work, more camina'. 
more fI.vlop-tbat is tbe pattern. And. 
therefore, empbasis ia rilbtly liveD 00 
development. Sixty-three per ernt, two­
thirds of tbe t_ .. ts of this PtsD, bave 
bten Icbieved in tbe first tbrce ytal'l­
never be,fore achieved, a uoique acbievement, 
of which cveryooe should be proud. Tbis 
is tbe plus patt~ro. 

Then 818'n you will see increased 
allotments to IRDP, to Education lod 
various otber tbinls-too mao)' to eaume­
raCe. If you ,0 throUlb aU tbis. y('U .­

tbe real antl-powr" flavour of tbis ' Budlet. 
I e. .hen you 10 tbtbulb all tbil. patti­
cularl, Increased Investment aod allotmeot 
10 IflOP and Education .. ; • 

Then. priority II liveD to Houslna. 
Now, mOlt 01 UI tblak tbat bouato, at 
best will increase· employment. But let 

'us Dot Cotae' that it hal been found b, 
various ,tadi .. Chat wltb iIDProYe~ bouliol. 
productivity of the worker . also lucre.a 
anel. .. therefore. .. bousiDi fs DOt to be 
looked at metely II • pro'i.~A vI "'.ltcr . 



:, ":j'i "d,li . ..,tIp" j~..,.~ 
tUuI D.mtMtls I", Ex""" . 

. l*bl1 V~N. GMleiQ 
aDd 001, a. aD ecooomic. activit", bit' ODe 
... win ......... lo,..t. ,It it abo 

"... aed~i" "biR, w ... · i__ prCMlaGti-. ". ._, \. 

. " .. "1~ _iD. . for tke. cocnn:loa man he 
, baa liveD .~ wbOlC r~l QI ' attic .. 00 wbicb 

cooc:ealODt baVI beeo liveD :. footwoar. soap. 
wooUea 'abriea. tubes. bio .. ,.. etc. a04 
.all tho Rlt~1 aeed, aot read tbe lill. 
". _pleto 1i,t ... ivea. Almost 000 caD 

calculate It: as 1000· a. you act UP. 
wbat 10U do; aad what is lbe tall tblD. ,00 do at ·ailbt.. and '.hat .ro 1.bo tb .... 
you "quire every de,. You .,01 tin4 
that 01) almosc everY'biOl ·tbat you 
require for daily ... coece.iODl 

, ~1'O be. .iveD. J •. tbis a~t tor tbe commoa 
~D 1 .. II th •• pro-rich bb4act , 

Tbeo be baa aivea cooceuioGl on com­
paten. aDd 00 dcvcJopmeot 01 etectTOOica. 
With my c~perieoco in Dc(coc:c Production 
and ComlDUokadool- Prot. Daodavato 
will apft if J .a, tbil-1 cao ..rel, .. y 
Ibat Wiless electronics faduatf1 develops 
'¥OI',. quickly in this country, you cadot 

• f. u I .m. ooocuued aad wbieb 
btlaks • ae"'l"Oulht~ il ita coactttioDi he 
.. aftea 'or oar forest we.ttb. ' 

P.t die bIoeIt or Prof .. Daltdavl". tb • 
... ..ciailit btMlaet was iotroduced by'Mr • 
Y., Dal • .., of rbt LaNtIf Paety. 00 
.... lIItbt.,. wrote tbll. ,& i. OIl ,..ea 5' ud fib of tid. boot : 

"I bave lOt more sltlsraotfoD 
from 8Iteeil'lll to lubtcribe '£20 mittiool 
OYer' five ,.ru. for (or .. try develupmeo,t 
tbaa from an, osher apcodituro 1 baove 
aalhotiud ,lnee I caw. to tbe Treasur,. 
Tbia me .. twice as .ltCb in tbe nest 
e,. ,ear. It wu SpeDt by the forestry 
C __ isaioa .. lb. "'bole of tbe twent)' 
yean before tbe Wlr. "Tbia iI • 
IOCialill iovutmeut., iA land aDd YGUO, 
..... 01 1ftII' loo.-'f\JOI valu.. Il.taI 
PftIC'ka) SociaHtm.·· 

011 .,... 60, be sa". 8. roll ... , 

"Treel .rc tbo most cl .. 1t society. 
my Ijlcat frioads. 71MUl1 Socialbt 
Crees." 

baM \Jetter commuoptiOOI and betlcr You want lOCi.nam in the buJ,et, bcre It II 
defence production. TIler.forc. r .... tI' ia tile forest. I do Dot want to brio, to • 

. CODCeIlioQl bavo been ai9io for this plntllD .pirit and answer, one by one tbe i"-" aod lor computers.. 000 is .1moat crUJc:'sm. But very briefty the ftrst criticism 
temPled to lA" ir J "!ay IA1 10, thai be bal fbat "al made by certain . peopl. is about 
liven CODCeIIioos from computen to fOOtwear. deficit ftnaociol. I do not .:I~tim to be an 
It is .t.ost bead to fooL B"1'1 upICt 11 economist eJl)ert, alcbou.h I ba ppen to 
tabla inlC) c::ofllide,ratioo; aDd., tbercfore, have studied in tbe (.mau. London School 
it canoe' be uid tbat it it pro-ricll or of BcooomICi. But I do claim with my 
pro-_'ite and all tbat kiod 01 tbiDa. littl. too.led" that deficit financing 

.. becomee daqeroUi only wbeD Ie leads to 
Then there il tbe H.tioo.' Commi"'oa ' Iocr .. ill moneta.., luppl, uOICCClmpanitd 

OD Labour. 1IIeUures fot bao4icapped by increaae in otber .oodl. Now. let U!II 

aDd tb. blind, volan .... ' retirement, ad see both tbe sida. If Prof. Dand.vate 
"adoUl otber meuurea mcoliooOd II tbe ... die 1.81. lIur. be will 6nd-1 1m not 

.. Baclact. Th.. abow fhat coaceuioos IoiaI iot. ~a.. . .... ivifll tbe; ftaurt-:­
have befD livea to make the lir. . tblt ·'0 _be... ,.0 aontb' tbe increue '0 
01 tbe week. little more bearable; mODe, lopply bal beea tbe lIDaneat. 'This 
aod that ... 10 II. step in tho rlabt h on Obe I14e, Ora the otber Ildl, you 
directioD. So .. ope bas t. haw & broad h • ..., '.rp Wcr It oct of foodaraios 
view, aDd Dot quote para"apbs. lob· . wbicb bas beeD buUt up. Theo ,. per 
a..... MMt ..,.,.... Nt II .rOGl. aent OIIlJ d .til, ...... ri.l clpacity is 
nat ·11Id of t_ C8D be.... J ·.111, ,utilized altlaouab the rate of .row,b bas 
'~_d, ' .... to tbat •• rMt Ia, ..... it heeD 8 per cent. Tbererore. both In the 
lead. "to. TIfe rfeb '*'0 I1ro ftot bleD .. ~ttUI'l aDd 10 'Dduatty there i. enough 

..f tplted,," ODe can -. ,bat tIIoIe wIIo .10 10 luppl, an, toenail In demaad coate .. 
'10 five-ltar botela aad ao ''''0Id have quellt upoD' deficit ·flolocina-tbertfore I 
be!tD made', to CODlrt_C. ~ore. ' Bat :tbe do Dot see ,a lreat daD.er of tbis kind of 
... ........ upeoC' ... ot .... .. ...... .wt.; aa.., . ,,1tId1al ,. to pbeDomtnll 
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i.64Iiob. Tho aeeoDd cdtidlal .. about ..... a raiat recollection. If I am ri&ht, It· is 
saclalism to WbIob I .'to atready IDaae ' _11otI lie c..trot of TiIIs~ Cans aad Kep 
• refere1lGe. t 'Dted Dot refer to It •• IIl. CJiJ6w. H ..... fib ibis: . 

~ TbirdlYt I mutt ., "ery frankl, witbout 
loiol to a part_II matter that tbcre It 
ODe: .,peet wblch to me I •• little disturb I ... 
and lbat is as. Iludeot of CCODomlct I 
liod lbat deficit is DOW inerealm; ewer die 
last .veo ytan both on revenue account 
and capitll accounl; DOW· it hat come to 
Rs. 7000 crore.; tbat ) reel is. 4il."rbinl 
factor aDd proper care, I 1m lUre. tb. 
Prime Minister and tbe Finance Miolltcr. 
will tako. (In"rruptloas) They bave 
already said tbat. Tho lecoo4 i. tho 
increase In Doo-esseotial expeoditure to 
wbich also be bad made a referonce tbat uo­
leu it is properly curbed, there is. d • ..,.. 
tbat it miaht Icad to lOme uaavoidablo 
fe,,,lt. ' 

TbCQ ,be tbird wb1cb bo hal 1Dellti0ae4 
in par. 77 is about the IetJaI owaer.bo fa 
tbe real owner aad one wbo ia DOt the real 
owocr. (lnl~rr"pliolU) Tbis is die 1Moo 
of ,be F'naoce Ministry', Dotl6caaio. and 
orders. Both.1 a lawyer aod a Itudoat of 
CCODOnlQ I Ood it Uule dit1ic;ul, 101M'" 

to understand "t" it meao... Y® r_d 
it 20 titl101 aod you do DOl toow wbat it 
is about •. 

And everyday you act io tbe Supreme 
Court hbra,y or aD), other Ubrary 8Umbcr 
notificatioos aDd tbe lao,uap is 1UCb­
Sir. I will not embarrau tbe Fioaace 
Mioi.'ry ofticiaJa by Quoti", one of dleir 
prod,ucla. but I will quote a 10m "om 
Enlland. It it one of &em' 'Whicb baYe 
fallen from tbe Brhi.b FialDCe Miaituy aod 
it rcads liko t,hil : 

"In the Nu'. (uaarofmcn toaber 
tban ',fOUDdnuts) Order. tbe apraaioa 
"'luts' ,ban bayO rert~ to IUCb Dut, 
other tban .roQodnut1. al would bat 
for tbl, ameodmeot order DOt QualiCy 
.s .. DQts {UDfroundl (Olber tbID 
afouodDDu) by '''100 of tbolt 'bOIq 
duts (un,roood)." 

SHRI 'MURLI DBORA: hi. ",m 10 
underaroun4 1 /I 

II-

SHill V.M. OADGIL ~, Whit It ...... 
I do DOt 'know. tbfs" a Dotl8ctltlOCl .rr.m 
the Brltilb P_DOI Mlo_. '" GtbIr oai I 

~tM Con ... 1 of Tiot, Cael' aDd 
Ke .. Order •• '42 A. at' amended by 
die ,C.trol of rlGI, Ca_ ad Kess 
Order lN1. etc. 0fC •• Is IMrcity furtber 
ameacled by IQbleitutilll lub .. cl.ute <8> 
ia Section 6 of IV of Schedule ·VJIJ, 
and the Order wiU be known .. tbe 

I' 

Control of TiJas. Canl aad Kelt 
Order." 

A, IQCb .,0 older bas been issued ' ProbabJy 
JOU will fiDeI it iD llobSOQ's book, "Juatkc 
.1)(1 t\dlDiwIIr.livo Law"·. Probably it ii 
quoted dlero. 

The Prime Ministor ia Paraarapb 71 
fllbtl, poiotcd out ••• (Interruptiolls) 

PROP. MADHU DANDAVATB: He 
bal dr."D a parallel between tbe two 
Finance Minister •• 

'Hal V .. N. GADOIL: Therefore, tois 
.. ODe upeOl.... wlUdl has to be Jooked 
ialo, i. lite way tbe orden a,re ..... tbe "PAIl' that is aod, tbe mlaimum 
lIIat il expected ia thaI • c:ommoo 
maD mUSl know what be is NP,poeed 
not to do aDd wbat be is supposed 
to do. Ir be docs Dot know wllat be is 
supposcd to do. bow caD )'ou punish bim ?' 
Tb •• e ba_ ~1It ,aDd "81 times 
in the Doti6catioos, 1 find tbat luc:b ordtn 
bno bolD iaaaed. '"', 

Sir •• I ... 41. at the ,outset. I w,loled to 
lake a btoad view ud 1 fee. that tbo DeW 

ca. •• the DeW MmOlpbere that_ bas been 
cnate4 it a k.iDd .f atmo5pbere ,.e wal 
OCceMary in tbe praeat .1 ... _ of lodie. 
I do not claim _,tbiDI mucb. But fre­
queat., \ Ute mlny af you, I move about io 
tills pea, aatioa. vlaJtilJa quiet villain -I'ud 
orotfded clfi •• meetiDa peopte."of an clUIC' 
IUd' of peIIG .. toaa. ". ' .. ioa J Itt' I, a 
fedtaa Of • 111'. ,of. "roD.." quiel people 

, trooDcI l1li •• 'Wbo to bot realise tbo tre. 
1IIIt'lC1oaI wily \bat 1be,' bave amoo"t 'them. 
It I. tWo.. TIley do aot SOIptCt tile kiDd of 
creatlvenaa that they pGIIIa. Given the 
will, ·ud tile 'COIDJDOD .oocJ that we aft bear 
to --VII, I am .prettJ coaB4ont tbat we 
caD create • _let, of whtch men shlJJ '\:Ie 
'alad' .. ~ -aaloa " .. be pro~ 
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Sir, tbe economy bas takeo oft'. Tbe 
economy bas taken oft' aod we bave tbe riall t 

pilot. Ri,ht pilot who ba,s taken off aDd we 
want to 10 towards tbis I.ociety througb tbis 
Budget. If I m,\y . use tbe language of avia­
tion. tbrough tbis Blldaet be is Biking for 
C)ur clearance, for the speed. beight aDd tbe 
direction. Let us tell, him in tho lao8ua,e 
of ~ivil Aviation. uRoacr llt with our tbumb, 
up ! 

PROP. MADHU DANDAVATB : Par­
Iiameat is tbe Radar I 

SHRI M.Y. 'GHORPADB (Raichur): 
" Mr. Deputy Speaker. Sir, I bave heard with 

interest tbe speecbes made on ,be Budget 
, from the Opposition as w~1I as from tbis 

aide. I would like to say at tbe outset itself 
that t.be Primo MiDister in preseoting bis 
Budget this year bas ensured continuity and 
also dev:loped on tbe policies and pro­
grammes of llwabarlal Nehru and Indira 
Gandhi in the context of a. changing India. 
He bas done so in spite of several cons­
traints aod diffi:ulties of a growing situ :ation. 
Tbe Blldg.et. io short, could be said to be a 

. clear cammitment on the part of tbe Prime 
Minister and the Government to fully pro­
tect tbe tempo of developmeot witb social 
justice. 

IS.l6 hrl. 

(SHRI SHARAD DJOH~ In Ihe Chair) 

ProfeSClor Dandavate wa,. I think, some­
what unfair in characterisina the Bud,ct as 
anti-~rowth. Everybody knc-ws that the 
Budget is anythiag but anti·srowlb 
becauac tbere are so many "indicatorJ 
which clearly indicate tbe growth tbal is 
takiDI place in this country. 

Briet1y. it is a malte.r of areat &at"r~cti~Q 
tbat for tbe Orst time in tbe 'plaDoiol hilt,or), 
of tbis couot'ry, in tbe firat throe ye~u. ,of 
tbe Plan, 63% of tbe Plao bas been IGhieved, 
five per ceot growth rate bas be~n achieved. 
PtOr_ Dandavate knows tbat 3.S per cent 
was once desCribed as tbe Hindu growtb 
rate meaniol tbereby tbat tbis country will, 
never be able Co ~t08S the 3,5 per cent 
arowth rate level. But tbe natioD. uoder tbe 
leadersbip of tbe Prime Minister has 
demoDstrated tbat the Indian growth rate 
. ,aD be djs'i~tI)' hi,ber aDd jf ..Is today live 

I' 

per ce.t and eauld evon be moro. Tbo 
in~ustr.al .rowtb rato, or co~rse. is eiaht per 
cent wbicb. as tbe Primo Minister, pointed 
out bad Dot takea place for tbe pa.st tWOD'Y 
ye.rs. Some is tbo case with cO.3I, powor 

".oJ rai1~ays .. But what is more .joterestil1l 
is the food production. In spite or tbree bad 
monsoons, it is likely to cross tbe 
ISO million mark, However. I. must say lbat 
tbe national etbos and the work'> aad 
management culture in this country will 
ha vo to keep pace to 50staiD this growth 
and to see that tho beneftrs of development 

. roacb tbe poore1t of the poor. J think tbat 
is tbe ch,.Ucnge bcroro tbe Dation. 

A~ricultur:. as we all knllw, is the key 
to development, is tbe key to c'1lploymcnt. 
is the key to putting purzha,ing power in 
the bands of the poor man. .It is true that 
toJay tbe ~ricultural growth fate is two 
per cent. but tbe trend is lood. It is two 
per ceot becau.e of bad monsoons. Three to 
four per cent growth rate hal been envi,aged. 
3.5 per cent growth rate ha(j been achieved 
in a,riculture (or several years parlly by 
inctfa~e in productivity and partly. by 
increase in land under cultivation. and 
I bave no doubt that in the ycars to come 
say in the nCllt de.:ade, t~ nafion ba! 'the 
capacity to maintain the 3 S per cent growth 
rate takjol the 1000 and tbe bad ),e8rs 
toaetber. 

Irrilation is tbe key to~ the maintenance 
of tbe agricultural arow(h rate. Jf is a ,'naUer 
of sati$(action that the Planning Commissi\)o 
taraeted thirteen million btClares to be 
added to irrigation. Here I would like to 
make a sugge,stion that the time bal come 
to allow tho Central It.ctor to entcr the field 
of irrigation. Take, fOf instance. Karnataka. 
Tho Upper Krishna Project is there which Is 
vital for tbe N"rtb Karnata ka reaion which 
is constantly drOuBht-prone. I do not know 

f " 

b.ow many years it will take and wbether it 
will be completed at all at tbe rate at wbicb 

. tbe State Oovernment is bandliog it. There­
, roro. I tbiok tbere il a ,ood case for luch 

ke, projects' 10 be taken Into the Central 
tecto.;'. It will give tbe nation a chance to 
demonstrate bow to reduce tbe gap between 
tbe ,irrigation potential and irriladoo utiU., .. 
lion. 10 Upper Krishna a mas.lve 

"Ilrplrammo or. oilseed. production can be 
taken up_ Jf tbe Centre can 80 ioto leoer ... 
dOD ,,01 power. J do DO' ItO "by it aboyld 

WI ... ' , ~' 
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~ot now at tbis juncture of India-, 4tv~Jop. , 
ment 10 into irri.ation in order to .ft,Ulrd 
tbe,arowtb rate in rood aDd Aaricuhure. 

• 
Power-.. we all know. 31" of the 

public sector outlay il 00 power to achieve 
J 2" ,eaeration increase .,e" ,ear. It is a 
mauer or satisfaction that i'D aU these years, 
taken toae.ber, 4 lakhs of villaPl be" been 
electrified aDd 6S Jakh pump sell bave beeD 
installed. 

prosramme hal iocreased in tbe last few 
)'ean and from one milJioD toones in 
1985·16 to about 2 million tonnes in 1986 .. 87 
and to about 3 million tooDea tbil ,ear. I . 
believe a biller' .t(1) up il poslibJe. Wo 
have the ",ood forlune of baviol 24 miliioD 
tODnes in O\lr IOdoWD wbicb is tbe bilPSt 
au.rantce, asai.ost starvaUQD and unemploy­
ment in tbe country. But for tbis also tbere . 
",ill have to _ a better type of co-ordina-
tion between tbe Cenlre. tbe State and tbe 
lac,.1 level. J 

Tbo Nation will welcome ,the vc\')' 
It II abo very Y1tal to save forests. In 

tbis counlry we are 100ioi 1 .. 3 millioD 
bectares of forest per year. The forelt 
c.over has lone down r .. om 30% to 10%. It 
is fO·f this reason tbat tbe Prime Mioiller 
bas laid pointed emphasis on ,,'asteland 
dev·elopment and this is a programme wbicb 
is of areat national significancc. I entirety 
agree with the earli':f speakers in their 
en1phasis on non-conventional ener,y. 

Reaardina inputs and credit for •• ricul­
ture. J may ,.y that unless iD'tit~:p,jonal 

structural chanaea are undertaken in the 
country. it w(Juld be very difficult for 
delivery "y~tem to function satisfactorily. It 
is no u,e sa)ina it is • State or local subj-ect. 
I lhink it may nOI be inap{,ropriate to set 
up a National Comn'ltssion co see that tbe 
necessary structural chaoges at the Iro~s 
root level are made in ('HdC-f to dC'liver the 
inputs and tbe C',redit aud all other facilities 
required for agriculture. 

• importAnt Ilatement made by the Prime 
Minister to ttt up a NatioDal ComnlissioD' 
on Agriculture Labour. I bope tbe Com· 
miSsion will takc a comprehensive view aod < 

pronounce 00 bow to live fuUer employment 
and Ire8~,er purchasing po,,'er which is the 
ley to developawot iD this country and how 
to provide esseotials lake food. fuel, clothing, 
ahelter and sk,ills. This I cOnsider ver)' 
essential.at tbe below poverty line level. 
Therefore. tbe Eiabtb Plan win have to be 
more employment oritnted. more skin 

Employment is a crux of all deveJcp .. 
menlo The Plann;n. Commission bas 
calculated that 39 additional labou~. force 
will come up durin. tbe Plan. It ba, al.o 
said tb'at 40 million standard persons il the 
employment potential in tbe Pian·. I feel that 
with the back JOR. the country .'ill havo to 
provide new jobs ror at least one crore of 
reople every ytar. Of this one erore. ofaly 
10% can he absorbed io tbe o.llanised 
~ector. 70% ba \Ie to be absorbed in 
agriculture In\! tbe remainin, 20% in tbe 
tertiary and other HeIOfS. Therefore. 
generation of sktll. wil" have to assume very 
great importance and J hope tllat the new 
education policy will pay ac.keuate a,ttention " 
to it. 

Food for work (or tbe u.nemployed; J 
feel a massive rood for work prOafamme is 
not OD!Y desirable but Po.lble. It is a 
mattor or ntlsractioa tbat tho food for work 

. orient.td and win have to place mucb 
sreater emphasis OD the sopply of cuen.ial 
cOD\moditics '0 people be,ow the poverty 
liut. Now t Sir, having said lbat, 1 will come 
to sonlC financial 8SptC(S of the Budset. 
Prof. Madbu Dandavaft, has meDtion~d 8S 
to bow sbe defICit in 1986· 87 was of the 
order of Rs. 8285 crores. It i, of the order 
of Rs. 12S0 crorel if one takes it 8S the net 
RBI credit. But this deficit of Rs. 7250 is 
because 'bere was an increase of 8S much 8S 

R.s. 3600 crores on Dtft.nce interCt't services 
and subsidies. We aU kOQW how it baa 
bappened. But the important thins is t~e 
statement rr .• de by th~ Prime Minister. He 

:~itY! 

says io his Budget speech tbat Uthe deficit 
is high and I do not like it. I 'have decided 
that the deficit in the budpet e.stimate· for 
1987-88 sball Dot be c;x.ceedC'd". I think 
tbis is., the sinalc most important statement 
made by the, Prime t._iioister in bis speech ' 
and it is a v~ry bold and cateaorical state­
meot for any Prime Minister to make in any 
I"8rt or 'be \"orJd. So far as the deficit in 
1987·88 is concerned, it 19 certainly lewer 
than io 1986·81. It il"·ool, Rs. 5688 <:rores 
and it itt all tbe more cr~itable that the 
deficit is onl, RI. 5688 crOfes becau~e in 
1981·88' the expenditure on Defence interest 
services and subsidies has apin increased 
ti1 Rs. "7'1 crores; 01 tbis, tbe Dcrcpe. 
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tlnd D,mada for Excel' 

(Shri W .. Y. Obor,._. 
incroa .. aloDl '. a .. 231. trOt" and _ 
Prof. Mactbu Daada.a.. ......w....,." 
waotl to comp ...... GO Defence •• It 
protects the pia. TIlo' ~lel' is Ibat ID apite 
of·tbe 4efeoce afOllditure ·aoiaa "'. tbt 
dOftaIt fa om, B.s. 5618 OI'ONI .weh lito .. 
tbat die '*t bu beets dODl under die 
cttcumltaDCCt. 

ratio it aot ........ k .I&ould be depped 8, ... _ '" .' .. , •• 2 ,per oeD' 10 tbal the 
tax Q'Of .. tie '"' tlp'to 20 ,ptr QCDt by &lie 
eDCj or tho Seveatb Plan.' Direct aod 
iad1reot tal ratle alto .-cis 10 be corrected. 

" 

80 'a, .. tile ..,...Itan II CODCer .... 
... Pd.. "' •• teI lti_1I baa laid that 
.... aitulloa .... mea • dtofOuab laiD, 
.._ 01 OUt tQHdi~ policy. Mere 

, Sir, J allO .. M to mate die poiDt ,Me ICretellilll tb. lurface will Dot do." 
tbis is 10 areer tbe CooltaJ .... 01· 
Rs. 24,622 crores and after traosrerri08 t~ 
resOtlfete to the Stat. of tbe order of 
as. 22.1$0 crore,. I want to ...... tIli1 
point be ••• 1be S,II'" Ihould kDOW tIaaC 
Rs. 23,25-0 crotCl-alfJ)Olt .. amacIa u t. 
'Ceotral Plaa-it .""eued to them lact 
therefor. tho Ccatre bel • ....,.1' 
performed the respoatibilft, 01 maiotaiei. 
tile tempo 01 deveJOPCDCQt DOl oaly at dle 
CODtral lew' but also at the "ftl or t.bI 
State uDder a "" di1llcult fin ... 1 
aitualioD. 

So far II pay ..... In 00II0tfMd. IQ 
.... tioa would Jle tbat &biro ebOQlcl be 
a diacussion ud • .,&t108l1 ____ 
ardved at bot ... o ,... Ceotro .ad tbe 
Slatet' beCauae 'wbat tbo Ceot.. 4011 
detinitelY baS ID otfect ae the S •• " lewl aocl 
tbe St •.• ea also Ihould bt prepared to ba .. 
such a dlalOl'Je and cooseosul wlHcb tbe, 
could use to coat,io Ibis kiDd of iocr .... 
which i. described •• B08· piau expenditure. 
Interest. bas lone up by Its. 1000 eror .. and 
the ne, market borrowioll .1.0 ban 10M 
up by RS9 1000 crol'Cl. that ii, 'rOlD 
Rs. S300 erorea to RI. 6300 crore~. This it 
aD indication that tbis mechanitm 01 

. development by interoal boffowloa oeedi to 
be watched aDd the borrowin, win ... ve to 
b: .matched witb tbe mannet in wbkh thoee 
fundi are utilisfd. 

Now I woul,f'Uk,e to nler ,wry brldly to 
the problem of Revenue deficit. 

.. 

s. far .. tile public dctor is concuoed, 
.... at.cwtrllil. I •• urp ..... I would only ay 

• t ... t it it Imporqot to ."'Ufe t bat tbe 
i ...... ift .. ,pJua comes throuah improve-
mea. la productivity aDd reductio. in 
coati. 

Ii,.' I -oalel COD,fatulale tho Primo 
Miltllter for tbo ,.cps bo baJ takeD to curb 
CCMJspicUOOl ~ptl.oo .". ineenli,vo to 
IIY)DP. bousiq. pa,rticut.rl, rural dev~lop. 
meDt.IRDP led edueatioa. 

Finally. In two mi.)utcs. I would like to 
n'tIke tbe poiDt that all tbis is possible if 
Itructural cbloac to rural administration is 
undertaken. District and block. level plaooin. 
aDd lmplomeotatioo i. yea to take firm roots. 
A coostilutiooal provision fot a 3-tier 
.,.tem sbould be cODsidertd by Parliament. 
A floaoce COOlrnission to devolve fundi 
from .tate to tbe diatrict should also be 
considered by Parliament. Decentralisation 
lbould result io Ireater efficiency and in 
ltIMolaa COI,uauJon. Famit, welfare lor 
bealtla aDd fl!ter reductioo or population 
arowtb tal" II allo ver)' important. We 
l.bcMdd Dev .... ro,... that ullll population 
,rowtb rate is recluced~ 00 amooal or 
development i. Uk,}), to be adequate. 

Fiaall,. tbe OnJS or tbe matter i. tbat 
the It.adar," of liviD' 10 DO CouDt.ry can be 
iaereaeed without lliaber productivity lad 
there are DO short·cult to it. A. .be Prime 
Mialster aaid. ,be whole nad.o -will have hl 
Itt lovol\'Od i'D Ibtl eifo,t aDd we mu.t be 
mladfol or tbe bt'le va'.' or tbe couotryJ 
.. whltlftr we do. . 

( ,.".",/011 •• ] 

Sir, '.be It"vea .. DeBeit. tbe problem 
is there. This de&it of a.. 71)3 0'01. III 
1986 .. 87 and R.I. 674~ oro .... ia 1987·'8" it 
<;au.iOI some bud .. '..., ,robf.mt. Tbe &a 
GOP ratio wbicb wu 16" by Ibt end of 
tile SiJttb Plan went up to. 17.'''" io 191' .. 16 
.nd apectcd to 10 up. to 18% b)' the.ad 01 
the Se'NOtb Plan. I would .. tileat. Sir. tbat 
t1tis t per Q'CD$ i~"... jA -. ~ QI)~ 

Sal,. D.P .. YADAVA (Moaabyr) : Mr .. 
. CIa:I""". ",_ ar.I~I1"'"" to _011. frof, 
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Dandavatc. it ltC!ms that ,he Ooftl'Dmat 
of this country hal don. DOtbiol. Sbd 

. Dandavate had also beea in tbe Govern. 
ment for two yean aDd if tbere had DOC 
been <lelicit Budlet io both the . yean, I 
would bay •• Breed with ",bat be bu laid 
today and would hal''' opposed the de6cit 
Budaet. But deficit ftllaociaa ",at tbere 
even at tbat time and is also .,revailiol 
now. It impUe. tbat tbe .,stem of deficit 
financiol has beeD tbfa.re from -tbe very 
be&ioing thollah in vlryiol del,ecl. 

If we wnnt to know tbe Budget io tbe 
real sen st. tben we mUlt firlt know II to 
what are tbo intentions bebind it. Tbe 
Bud&et has been presented wllb tbe inten­
tion of ensurin. aUround dcvtlopmeot aDd 
collective welfare wbicb pror. Daoda va to 
call~ Socialism. We canoot see 8Oybody 
in dh.trcss-either )'00 or ourseJvCl. We 
have 10 wort unitedly. The opposition 
which it very'enthusiastic about tbe uplift­
ment o( the poor at present should k.indt, 
read rarasral'h number (S8). (S9) and (60) 
in \\Jhicla the development of the rural areu 
bas been mentiont'd.. Prof. Olndavate. do 
you not want our rural areu to develop? 
or course t you want it. You ~nt runl 

furlher mentiOllcd tbat the Itrti)iser unit at 
PaJ.d~p bas already 6t~lted production 
lb. year~ . There it • probability tbat Dext 
,elr tbe ferti~iser 'ac:lorin at Vijaypur aad 
Aoo1 .. with a capacit)' of 72 Jakb .opnea 
eacb. may also .tart production. II i. a 
mllettoDe in the pr0lft.. 01 the nation. 
Our approacb II clear itl reprd to ·irrigation 
aDd fertiliser.. J do Dot waot. to recouot 
panwlle detailslbout tbe project. ~h;cb 
bave been accorded priority. But I muat ,I 

ask wbclbtr you Wlllt tbat the soaps used­
by the poor people should . become expeo­
tive? If it ." •• your desire tbat peeples' 
soap ,bould be cheapcr and tbe ci,arette. 
to be dc.arer, then this Budlet il aU rjabt .. 
If )'ou want tba, tbe plastic itt'ml sbould 
cost leu fot the ~fit of the poor t tbeD 
tbis Budget provides for tbat as welt Wbo 
.ro the consumen df coJd.drinks? It i. 
Dot (or everybody. It 18 consumed by 
only those people io cities wbo sit in posb 
mtrauDta to pall tbelr time. For the 
people work;", 10 tho farms it is lood 
eDOu,b if tbey are able to set • alass or 
'Bel Sbtrbet' durin. summer. Hence, it 
wa. essential fo impose tax on cold 
drinks, 

dc-velCtpmcnt: Bul 40 order to .• neviate 80 per cent of women in tbis countt)' 
poverty, agricultural development is essen- require at least 2 or .. rairs of cotton 
tial. 1f.1 ask )'OU wbether you waot sareel durina their wedding and taxes' have 
agricultural development. you would Dot been levied 00 that. Weddina cOttOD 
certainly r("ply in the affirmative. It i, sarees have become Chtaper aDd it d,* 
ess~f1tial to provide for fertilizers and not matter if silk sarees become mOle 
irrigation facilities (or our _.ricultufe to txpensive. 
prosper. We are not maaicfan,; we can 
neither rroduc~ fertilizen by malic oor PROP. MADHU DANDAVATE : 
t.lfovide wattr ft'f inflation in tbe same ".y. Maniait' bave been lived .. 
In Part-A, Para .. 6Q of the Budget sptecb. 
it has been mentioned that Irri.ation and 
fertilizers are the two most important meaDS 
of increl~inl agricultural productiol. wbich 
bave been aiven due empb.sla 10 our 
programmes. In the field of irritation, 
bilh ptiority has been liven to tbe compte.., 
tion of the on"aotn. proJect' and to 
reduction ·of the liP between irrlption 
potentia' and outl'ut. .Again. 70 lakb 
tonnes or fertili,ers will be prodoced iu tbe 
current year when 1a.t ,ear', production 
was onty abour 57 lakhs toones. I mean 
to lay that ffrailiaer eroductiOD will be 
lncrta~ed by 13 lak'b tonn.. io the period 
of one year. Is it not In achievement , 
If it is not In achicvemeGt, thea ma, Ood 
wave tbose lelder. wbo are not capable or. 
liviD, • 4ireqtioD to· dle co,Dt..,_ .Jl ia 

I 

SHRI D.P. YADAVA : Ie hardly matten 
If tobacco, ciprettn. T. V., (oreilO trips, 
8ve Itar botelt btcome more expensiv.e• 
It would not acrcc:t the people of tbi. 
country. But they certain'y want shoes 
tube.IIIM, exercise books. realsten . to ~ 
cheaper. Hence, cbe Hon. Prim~ Minister 
bat not dODe any wron, in tbis rtprd. 
Howcver, the fup4atMDtal -question wbicb 
arilfl II I' to what is tbe inteotioD bebifttl 
Budaet and ",hat i.· it. directions? W. i, 
are makin,' do\,clopment 10 alriculture. 
rural .reu au in tbe field o( irrilitioD. 
Ther. it 10 IMrtate or fertiliser ·anywbere 
la' tbe country. We abObld be .,roud of 
tbe fact that there is 00 'black martetiol of 
fertiU ... today ~ . There Is DO abort •• e . of 
."'*"o .. II, well. Soap, kerOJtoo,.,· rnattb 
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I, ., ({#fI'" .."t, J"S1'!'N 
and D'mtMdllor EXCISI 

, IIbri D.P,·,Vada •• ) '. 
betS.' 04· salt are' the"'l0 .... or iii .. 
I 'bne ~ • member 'of this IGpit Houte 
Ibr tbe Itt" 11 ytatS exCC1'~ tOt~· Or two· 

, ,... .,1 Dtlld.vatt, I taM bee" with 
fOo li.- 1911. nil HOose witnesaed 
aPr.flout ICe:" _Ilea salt, mtlc:b ~bo •• 
.ocI' tenHise,"'" tn ibort sapply bot I' • 
r •• " or our fertlt'ltf poHcy. we baft DOl 

)>> Old)' beeOIM' eeIf.luf.ftelent In fqard to 
fortlli ... bat sometimtl it __ that ' • 
• re sut1tldl. Howm, - ,houle! 80t 
eutad! tile production by bmmdnl cmnpll· 

1,eoL We have a buffer aloct of fertniSe" 
to the tunc of 24 to %5 milfioa' tODGa. W. 
wut that we sboald keep a buffer stack of 
!O to 35 mUtton toonet to 'be used .. beD 
tbe tDOOIOOO fail. If we Ire lelf .. sutficffat 
to «be mt.rter or toodtn1ns• 'fie haft to bo 
thankful to tbe ltadmbtp for itl They 
ate talk,,,, of transfer or tec"nolol1- The 
teCbbolOlY .bleb ,bey haft liven us ba. 
ditectly beoeftted tbe 'arlDer. EfY'ons bay. 
been made to utilise that tecllDOloay fot lb. 
benefit of tbe poor and fie shoold COftvty 

. our tblab t9 tbe leadership for it. What 
is tbe problebl of vUlaaet at praeot 1 

,DR. A.K. PA TEL (MebuOl): We 
60uld be thukful to ,be Sarmert. 

. SHlt D.P. VA-DAVit.: J am talkina 
of ,me farmers. We should be rbaDkrul to 
tho farmers. Tho (armers caD Irow crops 
bot tbey canDot arrange fertilise". We 
than have to formulate some policy to 
preduct f.til....... F.t.d .. win ha" to 
be let up fot' pro4uciol fertilllCR and (or 
tbis some policy -",ill bave to be formulated. 
W •• houkl be 'Ilank tol to tbe •• ",,1_ of 
ferlUisen.. We are alread, tba'okful to the 
lannu, of thil couotry .becau.. tbey wort 
... CO ,ren' crops. Why people .UlI 
..... Ibri "_bar Leiji 1 Whta Sbti 
..... r IAIji .1. t&tcted to Ihit Heuse. he 
.. '. 'time .. Ioi..... ptomot_ I.I.TI and 
csla labOrator_ He paid his atteoCioa 
to IDA. tbe ,oeu8", .11 .. l1Ifticiftlt in the 
.... r 01 I roe, .... ' ... feniliMrt- fie 

'PIDPM k... how tile .... " it MIt 
..... ,1 ,,'"' iD tit. fIIJ)tCt. W. .,. 
If1loIto b\liW • MW aociItY tased 00 tN 
ICIOlMiIdc pate.." and " .... ,tmeat. or ... 
..... ' .. aleo Ice", ia .ind. W •. , .... 

" IItOt :,_" defcadtt "Ii" ... 'Dletbu 
....... &now dllpoadcDcy to ONft;OmI 

' .... ,. W ....... """ Ult ..... of tit 

people al1be .. 0&17 aDd' .tld. ,.poaeJbUitJ 
of booM •• tile morale'" GOt Ife only 
.,. fM luI .. party .. '.. tIM oppoaitJon' 
parties ... well. We abou1d .11 tlle, people 
about .he achiowmenll w~iob the country 
..... .... W ....... ako appr1ae them 
1Iboot, o. faDa... tillaR oppoee the bad 
tit ... chat are ...,.oiDl ID tile count.., 
OIl 1M time forum wkb ,ou. hi It II 
_ • aoacl tI,ill tba. JOG _lIInle "tbe 
lIaea1conlinll belor •• Iae peopa.. 

The main .im of our JeadelJbip i. 
mode-fO tcchootoay and dynamism. 
W. are underlakioa development Tbf 
concept of our future il socialist patb and 
lCieotifit outlook atad tbe picture is elfl, 
before \II. Tbt maio tblol wbleb our 
lead.llhip has Jiven us it tbe faith in 
people', power. The crus 01 this BudSCI 
Is I faith in IMOPlo'. powrr. Unleu a 
coordinated prop.mme 'is formulalcd for 
tbe people an.c! the peop'e work to.tther 
DOthinl "ill happeD. The taxation pro: 
pOIIl, io the Budael amount 10 o9ly Rs. 
514 crorea. If tbe 80 erore people of tbe 
fOuntry c~tribule ball or their daUy W'se. 
we c.n cUlly collect RI. St4 ttora. W • 
• b,?uJd not break. 1be witJ or tbe ptoJ)\e 
otherwise we cannot build cb. country. You 
"ill have to play an active ,o~ in tbe 
buUdio, of the nation .. 

NOfl. ) will COf\~ 10 •• riculturt. This 
aDd otber alliet.i is,ues bave been dtscutted 
at Jenath" Tbo acetiD. up or tbe commission 
for alticuhulal1abouren is a DeW and bold 
step. We ,lve aueotioD tow.rd, one and 
a balf to two erOf. people lo ahe ot,aaiSfd 
lector. We increase their salaria and let 
up Pay Commiuioos .for tbem every "\'to 
to eiabt ,ears. Tbe '.nata Party had allo 
done nocbilll io tbtb two to two and aD 
balf year rule for tile 20 (fOre aaricultural 
labourers, who are makina botb end. me,' 
with areat difficulty. It Shri Jlajiv Oaodbi 
baa propoltd tbe 5eftina up of I commiflioo 
lOt l.rkultur.1 labouren. it it I DCW 

approach. , Thit show. tb., be is clear Ibout 
lUI,pl. 
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I will DOW npre .. my views 00 tho my thaok. to tbe Pri_ Mioister lor 
cbeck OD w.steful n~ure. It 'ba .. 'lM:e. brioaioa forward a dynamic, eoeialh.tio ... 
_pow • .! by the P,kDO,.Mtailtft' "10. 11tcte • ,row,b ,.oricD.Md B,~aet. It II ...... 
is a poor priest fil tile 'HOUle. I &11 .,.... ~i •• ' •. dbcctJOQ "04 .W.f 'ball 
this 'In jest. We want·... ..., ... ' (.01_ 'bit A Jrcctioo. ~ _Ii I,)~Y.", 

expendltGre sbould be ebeck. but What JOU .,uld Ilk Head, SalJjb to ~ooper.te 
),our Oovernmeat .. dofoa ia tt.".. .. ,.. . "J,tJl US AQd,.beo Use poQr pr., IOC. tbOf •• 
In the state from "btre I cttme, there It 'tbey Mould DoJ "'r •• aMm. . . 
bunaliftl io the bank. about wbida ,OU .... 

raise ma1'ten here. Our poor priest. PRPf. N~DQU DANDAV~J'B : I 
Poojiu)'jl, b,d orpniKd loa. mdal to \YQJ,lld .dvis' bim oot to print ._e 8. ... -'_ 
provide loaos t·o teo to twerM, .ho""'" 4oqum,eot .I.~.. . 
people. If ,OU ask 'ao, "IMO, who ... 
taken 'a loan In the 1080 mola; wbetbtr be 1&,1""1 
had to .lw bribe .8 ..... for takina 
loan, De OM will adaUi ,Ie.. It bribe bid 
been takeo ',om aoateo ... 1M oould baM 
definitely saW 10. ""i Jaaar .... oa 'oojur 
bas iot.roduced • Dew Idleme called 10 •• 
meta. I cia 'I, wida •• boriC, tbat he .. 
an honeat man. He introduced ........... 
whb sincerity and dedication for tbo poor 
but it was the Chief MioJefer 01 tHl State 
who launched • Yi N&:ati"" COlD.,." 
a,ainst bim «bro.... tbe boot ·with the 
titl. ··LotJo me'. (or whOM beGefit ,.. It 
ts a Illrio. example of ....... ul qpeacJkuN. 
Thero 1I '. pbotol,apb abo ia "it. You CIII 
lee its plp!"r. When I _.eeI . ,doter 
abott' .'he Pf'loe of fbis tIook ••• (l"t"rruptu,IM) 
Mt. Chairmae. lir, I reoeived &hie book io. 
paper cover. 011 .bicb it WI. -fittlD , ....... 

compliment" from Ramkrilboa Ht,de." 
Shti 'Ram Krishna Heade it the Cbicf 
Minister of Klrn •• aka. Probably, be is 
the President of tbe State lanat. p,rty also. 
Maybe someone chc i& ,be Prnident of the 
State Janala Part,. But I received tbh 
book and a booklet 00. paper b .. 'rom 
bim .. 

Whell I,.sked a pdo.tcr wbal could bI: 
she QOtt of priOJiD, a bouad. Orlt c1t,SI 
IOldeo. al,WDiD1UID .. zed book. bt to~ .,,, 
• t'~r eumioinl ,it ,bat ,iU c_ .cou)" not ... 
ICII '.baa Rs. "to R.I. 56. So • ~"~ 
bal been publiabed by «be ebief MiDkter 

SHRI M.R. SAIKIA (Nowlona): Mr. 
p.~ ..... Sir·: Tbo budpt iQ'tedu~ by 
tbo PriQae M .... wbo is alI9 J.bo FilllWCO 
Ujpillu :tJae OIlier day is -0 in~U""" 
" ....... ,ptj-peqpl, bud.,. . 

We ~. ~ tbat I~ ,s.pecl$ DI tbe 
w:ono.~ __ don is pla,.cd "p ..,d IOIiIW 
.at.er :~.'" .,.ayc:d -'OQ. F,.. _t--. .. ''*' .,.it fin .... Oy" ~bo 
7 ... , • ." Pli'iod ., .. iQdkated u Jla. 14000 
~~. ,a"t in tbo 6..., .0· ,eats of ',,­
",ao period liM", viz, lS\85-86.oct 1'~ 
.~. "DCII!I,' B..a. 14.Se;, ~f9la. 1.' 
"v,.Io ,up.yep f~ be • .., .be" .. 
..II "- .. tor .&,oaJ adclidoo. 

Sir. we bave seen that io tbe budaet 
1M 19&$ .. $6. QI'_1 401icit was 
jedic, ..... , R.I. 3,)66 ClPl'P ,but * ' .auaJ 
.'cit ,_t u;p .0 as. .656S p:.... i, bu .....,1, joubkd. ~. ,in &.tAe f:UJ'IlOt 1.­
• 986.." tbo orilJow de'Pcil ... ~fJmo_' 
.. 11,. ~100 ,flO"; b4ll '* baa Qf)W ~ 
... t_ aa. 8300 crota,. TJacJG JlctidJI 
•• Jtt ~4Ile ~~.r"r'" ....... 

'. ,.INa" it ... .beelt ~ 
eut tbe. ja wiq¥tvr". ,,0,,"', iOfil,w ... 
.... .. ,ad ~ ... ~.... ,,_.., .• 
•• ro ....... I ~~ u,.".. Mar 
... , • ., " "' ... Mif;et ." l~. 1I01r 
ba. It bappened' As a fesult of ,'" .-
commoo people or tbe COU.olry are 
Mtfcdl,. "'_ AI.qa .,.,. .rAk .... ta: .., .. .. t'" .. ,~' .... ~ 
... ....., il'!80t ~I ~, .., .. 

, to:r.. thl. iBIaU~. Tbe, ,h_ ·to ,.,. 
• ••• UWI1lIlMdal •• 

bclORliaa .IQ , .. tl 'ali". ,·sad We... to 
opp .. '.'" aU~t. of.S~ k •••• 
PooJaq. T .... iI oocbbll rtIW' Ip .. 
book. Tbe cuttloll of .11 papel1 have 
been quoted in this b\)ok. It la an ...... ' 
of wasteful eapendifure. If lhi. Is ,he WI, 
bow the Jana" Part, check. exira valance. 
ooly Ood cae Mlp" Beron ,tbrowi,_ 
ItoMS at otben. tlley .boatel .. wbttber Ju 1'.,48 b.~aettour Pr'_' ~iQ"" 
tbey are oot llvina 10 • a'" bOUle. M' ~",ttl.t '''~, bu. I"~cit ~ll1."bt 

tlu'o\Itb lDu. I 110.., lib. to. ~OQ), AI, ,..., ~WW. ,~. "'0 "'p,r,d ,dtt 
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House aod the people of tbe couotry tbat 
hill limit .UI DOt exceed. Buc Ibit is a 

· ~'ous bope:: What is our 'past c~pericoce' 
Ollr pious bopes bave been 'belied. Tbefe­
fote. tho Government·. atatemcmt ca~ 
'bardl, be taken at ita 'face value because 
tIlere is DO ~ootistont ctTorta 00 tbe part of 
it to keep ~bc' Jimiis of deficit fioaociol. 
Had there been control, tho infl.tlon would 
Dot bave takOD place. Actually tbo dcftcit 
fioaocioa tbat bu been 'ntimlttd lor ,be 
ycan 198's·86 and 1986-87, hu DOI,fly 
doubled. 

Oar primary concern I •. more proouctioD 
and more employment. We shall bavc to 
build ,up capital &SKIts. But wbero are 
tbe effort. to build up tho capital assets' 
10 tbe' budaet thrre is a mention of exemp­
tion on import duty. exci. duty. Wbat 
far 7 Por importlna c:ompooeotl and 
machinery wbicb is assembled within tbe 
country. Will it help in buildhll up 
capital .Ssetl in our count.1')' for more 
p~doction and for moro employmeot' 
This Is dODC at wbMe cost 1 Js it DOl at 
the cost' or indiaenous maoufatturer. Of 
capital IObds '1 Therefore,) say tbat DO 

provision bas been made in tbe budpt for 
b~aldio8 up capital assestl. ' 

Sir. the commOD people, the .. lalied 
people expected fdjcf froAl tbo budlet.. 10 
tbe 1ast year~. bodlet proper relief bad 
'been liven to tbe la 'aried people but tbat 
was neuuaUsed by riN in prices. So, cbe 
actoal relief wa Dot there. This year .Iso 
they expected tbat tbcre will be a soft 
budlet for them but the tax exemption 
limit has not been raised. 1. it Dot 
iDCOOIlstettt with tbe policy ltatement of 
our fiscal policy because.. per tbe pol~ 
IUaement of· the fiscal policy tbe e.emptioD 
limit .hould ao up alonl with tbe rise 
fn prien. Tbil is DOt tbero iD tbe pmeat 
budpt. 

Apia, Sir t what we aee is- tbat 10 per 
cent or pacre' deftlopmenl expenditure 
and 32-33 per ceot of Doo-productive 
expenditure are loint beyond coolrol. 
Will it Dot adversel, affect peopl.· liviq 
aDd lead to furtb., ittftatioD ia, tbe 
.market? MOflvet', I would lik~ to sa, 
that GoverDment is 801Dl1~ maiot_io tbe 
ilc;k IDd.tr1 1>1 aatioullaJDI tbe .~k 

ualta. Wbat we have ICeD is tbat owneR 
of ..abe ~ uaits are divertina their funda 
for· e.tabliabloa DCW jodoatr-ics aDd tbey are 
."lectinl tbe oJd Ooel _Dd declarins tbem 
lick and Oov.eroment i'lOi08 to take-over 
such aick voit... ThiI sbould be stopped. 

. JDstead 01 mllotaiDioa lick iodo,tliea tbe 
Government should atare Dew units and 
reemploy those people wbo are tbrown out 
of employment from the sick units. 
GovernmeDt' should Dot maintain tbo 
'uvea' at tho coat or -bAve DotS'. 

Apia io tbo budpt tbere is DO mentioD 
about tbe public .raO'Jport. The conlmOD 
mao ia dependant 00 public lran'port. 
Therefore, J tbink, additional, lunds should 
be made available for public transport '0 
lb.t the c:ommoQ poople of the country 
.. , It t nUe'-

TheD .... In. Sir, lhero ia bike in excise 
duty io respect of coloor. whi(o aDd black 
TV. Wbo are the per.ool who purcbase 
these TV,? They arc tbe common people. 
Tbesc people like to ba., TV but the 
prices are ,oiol up tberc.by tbey bave been 
deprived of Icquirioa educa don tbrouab 
TV. So. indirectly you aro takins the 
common people. Tb~rerore,. I wall say c.\.\s 
budaet it al:' intlAtiona.ry budlCt. 

Apia tbe bud8ct will Qot Ct'Calc any 
impact 00 tbe industry. Though tbtre are 
IO~ e:u:mptioos by way of! import duty. 
eK1lO duty, etc. even tben it wlU not 
provide aoy impelUl to tbe industrialisll. 
Apia tbouab common people will not be 
taxed throu.h direct taxes they are ,olna 
to be ,wed througb indirect 'IXes because 
ta" imposed 00 commodities used by the 
common people lbat tlX burdrn will be 
sbifted from tbe man'lf.cturers 10 tbo 
consumen. Thererore, tbit budlce is aD 
.Inftatlooary ODe. 

La'lTeber. 1.1 DO proviJJon' in tbe 
budltt lor removiol economic imballllCel. 
With tbeae w~ I conclude my .peecb~ 

f .. 

16,,00 'rl. 
• t 

SHRI Y.Sf MAHAJAN (Jallaon) · Mr 
Cbairmao, Si,- I fiao to .upport this BUdaet 
lor 1987 .. 88 ,laced before tbe Hou .. by tho 
Prime Minis'H_ I 1m broadly in .... . 
witb tho h ..... cmenl 

lpete el by our bonourable 
Membon OD tbJI aide •• reaanta tbe 
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Budget. J WI' \lcry much. touched by"" 
'rercrc~ to tbo vicwt of Dr. Delton b, oar 
maio speaker, Mr. aad,il, Dr.. Delton 
bappened Co be my teacbcr tor PubliG 
Fioaacc in tho LoodoD School of 
Ecooomia. 

Sir. tbe budlet ..... to ttrcnltMa tbe 
sinews o( our economic development. tbat 
is, savinp. Tbe rate of IIvioll in our 
couDtry is fairly biah. Tbouab It bad beea 
in.;rcasin. afadually over tbo ,art, It ••• 
necessary to still furtber ioc:re.se the ,ate 
of savio .. because of tho raourcea 
cruncb 'which we bave been facinl ror 
some time in tbis coun.try. It wat 
ne4-"essary to ensure further economic 
development ;n the uear ruCute. Sir. the 
idea of launcbin, a scheme Hied 00 the 
principle of net savioll i. welcome aad wil1, 
I am lUte, live considerable result •• 

16.01 hr •• 

(SlIRIMATI BASA VARAJESW ARt IIr lhe ellai,) 

The Budlet loteosi6ea our .tragl. 
against poverty. The elimiQatioD o( poverty 
and tho buildina of a ItrODa Klf"reliant 
and inJtpendmt economy ue tbe 
principal obj:ctives or our econom,. Tho 
budget proposals. Madam, sbould be 
considered in tbe cootext of tbe Sevootb 
Five Year Plao and tbe ccooomic prOlI'Cll 
we ha ve made duriol the last year. If )'OU 

look at it mere"y at • set of taaadoe 
proposals or a let of relief aiveo to 
industries. tben we act a distorted Y'iow of 
reality. Tbo budcot _treet. tbe etODomic 
development or tt)e wbole societ,. It 
affects all tho dtlr~rent ecooomic .roupa 
in society. Bacb ,roup looks at it from 
its own point of view. You are Dot .It .. 10 
look at tbe bud.t In a proper pcnpectiwe. 
This bas been fCsponslble for ,be different 
criticisms ."bleb have been pasted qainat 
it ift our couotl'1. Soma call It a budlet 
without direction. Some •• , It II dle 
bureaucrats' veoleaoce. Some people '1, 
it is aaainst Irowtb aad 4ftel~. All 
these criticisms are _rOOl becauso ,bey are 
not loakiOl at tbe bodlet a. • ltap 10 
the realisation of tbe Seveatb Five Vear 
Phln. That is tbe way we .bould look at 
it. 

Sir. tbi' relr we bad to race ID OD­
favourable "moDIOOD for me tblrd,ear hl 
IUCCOUIoD. 217 'dls,rio" m 20 Sta. aDd 

UnIOD' Territories were·aBected by drouabt 
cooditioOl aod 353 lakb btctares of crop 
land arca tva. damaaed. But stU) roodaraiol 
productioD fa tspec,ed to be mOle tban 

: wbat it was lalt ,car. Today our .tocks 
of Cood.raiDI aro al tbe biaber Jevel' of 
23.5 milUoo tooDe.. This sbow.' tbat our 
•• ratCO of 'Id~ltural deveJ"pmtnt bas 
boeo sOund. It bal imparted ta it a 
Mara of resilience wbicb bas eoabled UI 
to act over drouaht conditions "Cor three 
,eal'l in successiOD. Sfr, this il tbe moat 
acid tcst of the lOuodnell of our asricul .. 
tural policy. The budaet reivforces this policy. 
It sa,. we are committed to providing remu­
'oerative pdca . aDd Iocreased availability 
01 water. power. ICed •• fcrtiliacn and credits 
to our farmer .. Our farmers. farm· to technG­
IoIl1ts .oct tcientiata have done a very good 
Job. Sir. the Primo ~iiDilter strikes a 
Iympat bet.ic chord io our beartl when bo .. ,. w. are prou(t 9f tbem. 

Sir, tbe bud,ct seeks to spread the 
Green Revolution to new areas and 
remove tbo imbalancc in productioQ of 
difl'ereat crops. ' ~ 

AN HON. MEMBER·: In publje sector 
allo. 

:. 

SHill Y.S.. MAHAJAN : Yes, I am 
comioa to lhit afterwards. I am stin with 
.... iculture whi~b is basic. With thi.s end 
in yJew, it lay. empbasis on the imple­
mentation of important programo,es, sucb 
... .peeiet rice production prosramme, 
national oJlJeeda project, national pulses 
devclopmmt project. Though we bave 
coaccotratcd on intensive farmina. we havo 
Dot nealected dr, farminl on wbich seventy 
per ce.at of our r.rmen depend. Dry 
f.rmina provides forty per cent of our 
pulles aad u a result of tho research whicb 
baa beeo ,oinl on fo.r tbe last thi.rt, 
yean-the r_arch wbicb belao in Bijapur 
dittrlct tbao 10 Bomb., State w. havo 
Improved tbe metbod of cultivation of dry 
r.rmiDl aDd I am .ure W~ win cooliDue 
with tbls prolr.lllmc mort viIOl'ou.ly. 

Tbe Industry Which represents tbe 
ICCODd lea or our economy bas rcsistorccl 
• Jrowtb rate of oytr elabt per ceot per 
.ODam over tbe tat . throe years. This is 
Iccordiaa to tho DCW indox D~mber of' 
Industrial productioli wbich reflects tbo 
OOIDJOIItloD of' Iad.try botter than tIM 
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,old 000 wilb 197~ at the ::ba~ ,y,:a.r. 1 he 
Dew iad .. eutnbot tak~ iQto accou~ tbo 
DCW aWl-rifo iAdusllies wbkb b.v~. come ·'-lP 
r.Cently aDd the small ~1o sector wbich 
.,.. become d),oamio. ' '. the alm or tbe Bu.~t i. tb eQcouraa~ 
e~omies of scalo in prod¥ction. inlrody~ 
modern tocboology aDd Ireater COfll"~tiIiOD 
.to iocreale production, reduce costs I aDd 
Jmprovo quality so that we can fa.:e 
c:ompttitioo in . the iotc:rnaci(4)al Dlarket 
wit~b confidence i.n . the fttld of manufacture 
,in tbe IOlla run. 

It is tlte punuit· of thi. poiie)' whicb bas 
resulted 'ift ,tbe 'tti8ber .to .. b nrte dm'io. the 
11st three yean: ·ro· ad4itioD, we' bfte tried 
to reduco tbe procedural impediments 
remove· obsolete 'and ... exatioUl 'confrols an. 
empbntse capacity utilizat'ioo. The fruits of 
tbose measures wfll be realised in tbe fleer 
IQhno withio tbe next two Qr three years 
when' investment intention. and approvab 
pt translated ioto actual plan to aod actual 
plaots' yield iot'reas:d production." 

Taxation p,oposals in tbe Budget have 
'Protided s.,ecia' sOE)port to capital go~. 
industry which is the base of our industrhrl 
luperstru~ture. Tb~ tarjff rcgime for capital 
.,oods wiH be restructurtd aad rationalised. 
The tariff r,atet for import or senecal 
machinery and project imports are beina 
equalised. The present 'rate di5crirnioate 
agaimt mQdernization of existing units and 
'ravour sickness. Seventeen major iodu,tries 
stand (0 lain s.ubseanriarty lor reliefs In 
import or excise dutics worth about Ils."600 
crores. These industries include cement, 
textile. capital ,Ioods, food products, leather, 
aluminium, drugs, automobiles, electroniol 
a,oa others. 

Tbouab we bave empbatised· the media. 
and lafle scale industries, _e bave Dot 
Dcrlected .mall scale industries and cotta_ 
industries, wbich is the tiny sector. Tbeae 
branches of 'industries. with a liven amOUGt 

of cap"taJ. provide employment to a 18raer 
Dumber or people. It ia these industries 
which are spearbeadiog the industrializaUon 0' our countryside. The wheels of industry 
must move in every viUaae and 40 every 
street and' ooly, tben 11 would be possible to 
raise the standard of livin, of ~ur people to 
a coDsiderable cxtcat. 

\r 
, • I, 

I ,. 

Now, I come to tho lubjt'Ct which bu' 
btea disco,sed aad cornmeo't"d upon by tbe 
Mtmbers from the opposition, aamel, 
dtticlt ftnantin. and tbe possibiti·,y o( ris' la 
the price le·",et. 10 spite or a tremendous 
illCrea'c of Rs. 1564 cror~. io tbe net tax 
revedbe as cotnpar~d wJtb tbe Bud ... 
"timale. lb.c c.u.rront year is e~ectc,d to· 
cIO.c' w.hb a !arae uncovered bud.etar, 
ddicit or RI. 8258.,roret. Tbis was due to • 
let. of uppteced.ote.d circum,s.«ances sucb .a 
tbe unavoid,blc iocre.se in dcfcnte expendi. 
ture. an ioere.se irllposed 00 us by tbo 
policies of out J,lei&t&bour a~d tbeir .f,iend. 
.ac:,rost tilt .oa. Tbe stcond factor is a.bc 
replacement or bank crrdit to tbe Food 
Corporation of India by aovtroment loan. 
10 tbe extent of R~. 1200 crores. Really 
speakiol. tbis is not an C'xpenditure. I bo~ 
Mr. Flnance Minister, YOll wilt agree with 
me. It is money locked up in tbe lood 
stocks. If we I",wer tbe rood stOcks. tho 
money is reaHged and it can be used. But 
loweling the food stocks would reduce rood 
'eeeUtlti of the nation and we cannot do 
that. 

Tbirdly, there is tbe burden of RI. lS00 
crores Imposed by lae acceptance or tho 
recommendationa of tbe Fourth Pay 
Commission. 

Thea, tbero bas been' iucrease in I he plan 
eXJ)Cnditure by Rs. 1937 crores on vita I 
item. such al telecommunications, rllitwa,l. 
atomtc eOffgy. petrol and others. Finally 
Madam, tberc' it laraer assI\tancc to the 
States atJ\1Cted by n~lof.l calamities to the 
eX'lent of R,. 490 croret. Here, I ma, 
point out that my State Mabarashtra b •• 
'been lulerin, due to 4rou,hl to much sO 

" rblt 'in my district people are 8uft'eriol (rom 
scai'eity or wa1er. Government ia speod'n.l 

, hQ~redl of Cf:ores 00 atd and assistaoel, 
b'ut die centra' aid fo our State has been 
very Im,n .. J 'bope the hon. finaoce'Mini1ter 
win coolider I)'1Dpatbetica11y ,be demand or 
the Oovernment of M.ab.r.,bttl r or 'arter 
m01ll"m. 

Tbe year 198' .... i. also .,eeacd to ... 
whh en unce.n ... ddcil of 1.1. H88 croft. 
which is 'ildibndy Jewer tbaa the tldoIt 
,for tbe curreftt ,c"U. 

Mlldam. tblt fiscal' poiUJoD bal al_ ' 
rise to .pecu1ations and fean that It would 

, 'cad to I.QOIfUO ID ldlatiopary PI ...... wkb 
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tbe UlUa'.CQotrqtMnCtS .1,,,, ,ric ... ~Tbo ... the·' ,1 •••• t.6, I;,R.r.F!· Deftll4tpment 
Prim. Mini,ter is .... ro of thl. war ... To P'.~lt i._.maWd to ~,"e .t..6&&d 
be forewarned II to -,..fore-....... Me .. 3.2 mnljo.\ .... I.d.18l~.i.,'.,tl IPS'" 
therefore .. id : '. _ o«orts aro also beiril made' to improve 

'--rho delok i, bilb .. ·1 de DOt ft'. ft- . I ba". decided til .. till .. defldl 
1ft tbe bodIet .dmtA • . ' far 1.'-1. 
.baU Dot be ,hceedtd,." 

OMldlttooa or' .runt lahout to waich our 
Member. ,00 thi. "·de have rorened. Those 
PfOlranllnes r."seot tbe core or our direct 
effort. to abolish poverty. The inereasin, 
streu 00 thtm wUI have deftnlte impact OD 

pov.:rty. The proposals tor reducio. the 
This is • cateaorical ltalomcnt aDd we cq pticea of 44 ·commodUiea of commoD 
rely upon it. lie haa further fWOPOled to consumption amona common mel) will also 
tlke ItCPS to tnsure t"at }oteraaJ reso.,oe . provide relief to the .reduction or poverty. 
aeneracioD by abe putJUc .e:tor ~tl will ' T~e&~ c~mmod'itie. include, ~P'. skimmed 
reach the 11racted level. There .,1,1 be. milk, milk po'vder .. refined od, Itltionery. 
Cabinet Committee to tontrol ·public etc, "and blended fabrics-sareet. I am 
expenditure. I am coothleat tbat Goverb- sute. every bous~wire will tbank tbe Prime 
ment will control public cJlpaodilure and Mioister for me·tina these sarees available at 
keep a strict watcb 00 monetary ""fOlio. rtalonable r)flees. 
and rise i.n prices. 

Furtb.r I waot to .Y tblt &bit deficit is 
a cballenge to UI to mobU" larae rGiourees 
through Iocr ... in productivitY and m·ore· 
pr(lducth)ft ,and tbereby oout.ralito II tbe 
deficit. Tbis it an urpnt oeccuity aDd 'it 
is quite witbio our power to &cbit·vI it. 

Tbt. year we be'l, an .atraordinaril, 
large deficit in our bud.lot. But &tilt, the 
rise in prices bas not be·eo· mote lb. J) 6 or 7 
per cent. Similarly. next ytar if we can rise 
production snab~ly more than S p~r cent. it 
would be possible to neutralise tbe 
ioHationary pa1ential of the deficit. 

J am sure Mr. Finance Mioister, tbo 
pCtlpie of tbis country will rise to tbe 
occasion and face tbe c.hallenae wblcb you 
ha\'c posed. Ol.lr iDa tbe last t.o year$. 
GoveromcH"t has sharpened its fOCUi on 
poverty alleviation. The eUmlnation or 
poverty is the principal objective of our 
economic poli-cy 4 The bud.et ha, made a 
record allocation or a,. 20S0 crates tor 
rural dcve'opmant, schemes. ~i. marks a 
substantial step IIp from tbe total Sixth 
Plao expenditure of RI. 30)6 Clore.. Tho 
allocation of Rs. 480 crotts ror th, NRf!P. 
will create about 271 millloo .. ma·bcf.,s, or 
~oloyment .. Similarly, allocation or .lts. 72.S 
Crofes for Rural L'Dc.tlelS Brnp'loyO\cnt 
O~a~aDtee Prol'.01_I, likely to _tat~ 
156 mUlioD mandan . of .enIpt",_..t. The 

> schemes or utlHtfn. torplu, roocftNhtt '.ror 
..., creatlna . additional JobI wm 'be' "cOadd~! 

So I\lso ,,-,e Dr., ..... "_·P~.m .. 
, , " ""'-1 

Housing has been livtD a blither 
priority in the Bedaet. O.oe mUllon bouses 
will be built under f'be Indira Awa. Vojana 
'or (be Scbeduled Castes and Scbedultd 
Tribes. 

Certain incentives for income tax payers­
bay. been aQDOUnced io respect of 10801 

takeD from apeci6ed institutions. There i. 
also a' proposal to set up • National 
Hoosiol BlOk witb aD equity capi •• 1 of 
RI. 100 c:rorea. I am aUf 0, the propoaall 
made for bousira win benefit miUiODJ of 
people in this couotry. Madam, I am of rbe 
opinion that bou,ing sbould have been put 
as the Fourth mllin objective or out the 
Seventh Five Year Plan. The first- tbtee 
objectives are food. emplo,)ment and 
productivity. ItousiDS should be given the 
same priority as the first three" However .. 

.our Oovernment bas liven a very higb 
priority to it in this Budget and I hope tbis 
prolramme witl be pursued wIth vigour. All 
io 81~. Madam, the B.udpt streoltben!1" tbe 
sinews of our ~velo~eot •. I.e. savin,. It is 
.rowth ... orientod. It. develups our ,basic 
iDdustries. It seoks to improve our balance 
or payments and it focusses our aUenlipn Oil 

the poverty .Ueviatioq prograrnmea. It 'takes 
all these c~sideratiQns int" account. I am 
lure the Hua.et will promoto tbO. Welfare of 
tbe people. 

( r'Q/UJllllollj 

SHal BALKA VI BA-IRAGI (Mandslu.r}: 
M'~,am Cb •• rmoo" . .' . 
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.', ";SMRt RAM SINOH ,YADAV : What 
hf.tGg1~} ":1 (fIIOIo who'~ ha'YO' rcoouoced tho 
world} bate to·;oo:·.lt"· tilt Buctaot , 

.. , 

SHB.I BALKA VI BAIRAOI: Wo .re 
bairaai witb family respoosibiUtiea. 

. Madam Chairman. I am prescot ben to 
aupport the B",daet. I am thankrul to you 
for liviDI me tilDO to speak. 

THB MINisTER OF STATE IN THE 
DEPARTMENT OF EXPBNDITURE IN 
THE MINISTRY· OF PINANCB (SHill 
B.K.. OADHVI) : It is ,ood tbat 
a bairagi also ba. become raMi. 

SURI BALKAVI BAIIlAOI: 
Tbere are a Dumber of 
characteristics in tbi. BudlOl.. One 
characteristic is tbat when discussion was 
initiated on tbe Railway Budlet. 1 bad 
pointed out tbat there were bardly 5 10 , 
Members in tbe House wbo were opposed 
to tbe Budaet. And now wileD wo are 
disc.ssiog tbe A anual Budaet of tbi, 
country which i! tbe maio Budltt of tbe 
country •..• 

SHIU MOOL CHAND DAGA: Wbat 
a poet has to do witb the Budpt' 

SUR I BALKAVI BAIRAOI : Thit II. 
matter 9tbicb Shri Mool Cband would DOt 

understand. 

I was sayiDI tbat "ben we were discus­
si0 8 the Rlilway BU~let. only S to (; OPPOI.''' 
tion members were present aDd DOW when we 
are discussing tbe Oeoeral Budaet. not only 
the enti're country, but also the whole world 
is watching our reaction to tho Budget. 
K.eeping in view all tbese tblo... we find 
that io tbi. vast and aUlust HJuse. oo)y one· 
member of the oppolition is present. Thil 
indicates the outlook or our opposition to­
wards tbe Budfet and tbe .riOUl­
ness witb wbich they take it. The 
other day also I was telling 
and would like to say today also tbat wbeD 
tbe opposition bas no poiot to make, tbey 
start saying it outside tbat tbe budaet bad 
disappointed them. Madam Cbalrman. 
should we briol a Budlet whicb would be ' 
pleasiog to the Opposition '1 It il a limpJe 
tbing that if tbit Budget has d;lsPI'ointed 
tbe opposi: ion, we arc b,ppy tbat we 
brouabt such a Budget. II is • matter of 
pleasure and I am .happy to ,Ive this 
iDfo~matiOD. 

BerOn I come to my polot, tbis is .~ 
tbird Budaet dart.,. Shri RajiY Gandhi'. 
terlb aod bil firtl Budaet fa bis capacity •• 
tbe Ploaoce M iailter. Tbtre wUI be two 
mort budaetl durio. bit term and tbea 
acmer.) election. wc·uld be beld. This Budget 
bu ctarifted • Dumber of point.. Tbere waf 

, a lot or .peculation about tbe Budget before 
its present.tIOG. But tbe Bud.et set at rest 
.n the mi"liviop 01 tbe people. wbicb 
anno,ed tbe oppo.idoD I. tbey bad no poiDt 
.pial' at e BudlC't. Tbey were annoyed to 
auc" aD eltent abat tbey started a8yin, a lot 
of basektl tbiap. I mUlt say that this is 
tbe ftrA occ:asioo when tbere Wf. no 
tenaioo tn the ·lDarket. wbether it was of tbe 
vila..e. the city or the town? I Jive in a 
town. I am just returoi1'l1 from tbe town. 
Tbere bas been DO ten sign in the town 
markets even .rCef tbe Budget. The farmers 
are (eeJioa assQred and working in their 
field.. One or tbe specialitie. or this Budget 
i. that it has received popular support. As 
reprds staUstics, tbey ate deceptive, 81 was 
poioted out by me tarlier also in the Bouse. 
We neither waDt to run chi. country throuah 
.tati'Sti~, nor do we want to mi~lead the 
country. Tbis is tbe Budget or • Govern­
meat wbicb translated its commitments into 
reatity and it. achievements did not remain 
00 paper ooly but were evident io the fields. 

I want to tbank the bon. Finance 
Minister and tbe Prime Minister that bt did 
oot toucb tbe rarmer in tbis Budget. The 
opposition had beld gentral meetings and 
rallies In wbich it used Co be said that there 
would be more taxation on tbe farmers and 
f.rmers were exhorted. to hold rallies 82ainst 
it. Tbertupoo. the 'armen asked tbem to 
provide transport for bolding .he raUit •• 
The oPPOIition leaders sugesled to Ibem 10 

use their trecto'l. But the farmer. repli(d 
tbaa the tractors bad bern purchastd durin, 
Conare •• reaime and how could lbty oppose" 
the very relime durin, which tbey purcha\ed 
tbe tractor.. J would like fO 'thank our 
Finance Minister and others wbo prepared 
the bud_t and who did not put lOY burden 
on the farmer. There i. ItUI a I~tion here r 
.bleb wants the farmer to be taxed. I 
would bumbly IUbmit that ewn now tho 
'.rmer need, .ubsidy tor survival and any " 
attempt to Impose any tax 00 him, w ill be 
... lIlst bll interett aDd tbat or tbe 'country 
.. well. Wo would like to tbank Shri Rajiv 
Gaadbi tllat be did Dot disturb tbe farmer. 
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Wby' The rMlOD II that tbe farmer hal 
enhanced \bo prettiae of Cbe couotrY. 

I was de1iahted .beD the Prim . MiDi,tet 
10 his capacity at ,be Fin.DOe Minllttt' 
onquired why . bave we not beta able to 
increase 8,ricultural production durin. thO 
past 3 years. We mU1t ponderwby thero 
Is no increase in aaricuhural production in 
spite or the cpeans and marketlol facility 
being provided by ua. I. lb. nature or lOme 
other person responsible ror ttlia? I "'00141 
,bumbly submit that the. Prime Minister. who 
in bis capadty 81 the Finance Ministu' and 
tbe Prime MinIster il aware of tbil fact aod 
can ad(llit it in tbe Heuse, bu full ri.bt to 
elpou,e the cause of tbe farmers in tbe 
Hou,e and be did It with tb, decorum due 
to his office. We ooD.ratul.te bim on 
behalf \)f the f~rm'rs, 1 wotlld make a 
S'Jbmi l'iio;) to b;," Ol b!balf or tbe· fumen 
nilt thi. h the group "b\cb bas DO'for 
b:trayeJ him. It made DO diff~r~nce to bim 
wb,ther it uined or not. or tbe t01M were 
n()t given in tim~. or th' p;Jw~r rates w:re 
high or th~ tHnlo did nO! cooperate with 
bim H~ b l' produced so much fOl~lraln 
tb It the c\luntry is in .. po.,ition not only to 
me t its OW) reql.lirem !nt but at~,,) to supply 
fl.lOd\lrailli to other countritH. Whlt is our 
trea M!f}l with th,~ group whicb bu produ;ett 
~o mu:.h 1 0 H Finlnc¢ Minister is sittioJ 
here and Ustenlnlt. 

\Vhat is ,be attitude of our banks 
toward \ tn!m 1 If some industrialist aoes 
to a b lok a!c:r incurring a Joss of Rs. 200 
crorts, the bank mlnt'Ser not only very 
p.)litc-ly \\el=ome~ him bill also offers tea. 
111 sp'te of the Filet that he incurred a 10:;5 of 
R., 200 cmre~. be is welcomed and pro .. 
vided h.!!p, On the contrary, if the farmer. 
who "nlade 'thb. country setf .. sufficient by 
producing 1 S crore tonn~. of foodgrains. 
\'i~iU a bank, tbe "blnk mllllger would ask 
bim to come day a{te.f tomorrow at 9 A.M. 
You bl.YC to chanle tbis attitude. If you 
are not able to respect tbe farmers and 
~ontinu! ro welcome those persons who are 
enemies or tbo farmer., who play with tbe 
honour and \he pnostiae of tbe country, then 
througb you, t would like to urae , tbe entire 
country and tbe Prime Minister of India to 
aet oflLht machinery right because tbis 
attitude "would not be tolerated 10 tbe 
country. The farmer should be bonoured 
1\"t because be fined your lodowos by 
&tartin, from a scratch and ~vtr eat'110 to 

you wltb a belllog bowl. He has 'started 
from ICfltcb. 1;btteforc) I would requCll 
you to have a loft corner lor' tbe farmer 
If be i. aftiicted'both by the natural cal.: 
mittet as ~eJl at tbe administration. tbeG 
Shri G.dbvi. it will not be tolerated. The 
Government must cOme to tbe assistance 0( 

Ibe farmer where nature raus bim. 

I would make a' submissioQ on behalf of 
tbe farmers. I do not find an, guarantee 
for tbe same in the Budget. Therefore, I 
want to make a submission on behalf or 
the farmers. OUf (armers produce two kindi 
of cropJ-Cl!b crop aad tbe casual 'crop. 
YOll most guarantee a minimum· support 
price for (he cash crop. to the farmer. I 
may lay that you take ao)' one of the cash 
crop' like coriander, garlic, OraQle and say 
tbat tbe price of tbis cash crop will not be 
letS tban this .. I ha.ve firm 'aitb tbat only 
tbe farmer Win be ablo to wipe out the 
entire budget deft:it. He bat lb., macb 
capacity. He produced so mucll that YOU are 
R~uired to pay RJ. soon croros per year 
towards interest becau1C you are not able to 
te11 tbe quantity stored by you, ~ 

You are talking of deficit. The deficit i. 
?O( d.ue to tbe farmer. I( tbe~ is deficit, 
It mfgbt b.: due to lome clerk. offi~r or 
some leader. The deficit is oot due to tbe 
farmer. Plene let mo avail (If this 
opportunity to speak, 

AN HON, MEMBER: The poot also 
III 'gbt be one of the causes of deficit 

SARI BALKAVI BAIRAGI: Ycs, tb~ 
poet might also be a reaSOD. He b 
produced foodgrains pUlting in bard Jabou

U 

Tberefore. I would make a request to or. 
t 

• y u 
o pay more atteotlon towards the rarme 

B b 
. r. 

ut t e ctrtumstances are against him. He 
produces sugarcao~ but be is not suro 
whetber he would get the price of bi. 
produce. He produces larlic. I would sa 
to the finance Minister that if be cano~ 
make an a~no~ocemen' i~" the Parliament, 
Jet bim make It by tbe roadside that th 
support price of a partK:uJar cash crop , sa e 
coriander. or garlic will be filed this fYe Y , 
It would be sufficient to sustain UI.' If )=~ 
fix a support price tor any cash crop the 
farmer wiIJ not let yo~ dowo. • 

I woUld like to make 00. mo . 
,,,bn\iss'oo. It ,ave mt 'lDQCb' plcas"r:' 
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... 
_lIeD Sbrl°'Rajlv Gandbl, lpoatlna CD the 
education policy, d,,,oted' QODsi4erab1e 

. aUCDtiooyto·.bo 111,.1 _,cas. He said tb-t 
tlse best taloot or tlte cQuntry WU' iu tbo 
Yilta,e' bot we cOuld DOt tap tbat 
taJeot becau~ \be. educatioD faclUties 
arc DOt aVlflable tbero. It 
pl_ed \II tha'. bas p_i4 .&tcottoa to 
tlao vin~. Tlacr. lie '.S lakh "Ulape 
to tbis CQUDtry aad it i. a I~t task to pi, 
attention to t'_m. We all admit it you 
~nD.Pt mana .. tbis country throuab otber 
means. You can run tbe country oDly if 
)'09 _fa the aoodwill of tbe viUa~. 

ltIIt DOW Ibri Mabejaa VIP tPe8kiaa 
OIl 1M iadustry. He is a prominent 
ICODGlRist of our (OLlDtry and we cannot 
o~efrule a,n,tbiD. he say.. But I will cite 
• very small examplo. You may kindly 
IODvey our problema to the Prime Minist.r 
\lIocause be i. also tbe Fia.nee M ioister and 
woutd p.oba"" reply to the debate on tbe 
Budaet. This ,ear be bal ,lYeo R·lief 00 
cemont. Be II aivlD, a coneession 01 
RI. SO per t0800. furtber, be is making 
• difl'erea..::e of 15 per cent in the levy 
cement. You have JiveD • IOod rener. 
Bot I woulcl like to ask tbe Finance Minister 
why it would be ttfc:etive from 1-4-1986? 
Wbile t.1kina or tbe S:veotb Plln, why 
do y08 ~ot do so for tbe entire plao 
period? Why do ycu not s'art it (rem 
1-4 .. 1985. You bave Jet down tbose who 
had already obtained tt.e licer.ccs and 
atarted the production also. But you are 
rewarding tbose persons who obtained the 
licences but withheld tbe production for 
one year and Itarled it mucb laler. How 
rar is it justified., I bope you will 
reconsider It. It is a matter of Rs.. J 4. t S 
or 20 crom ooly but it will be a big rclief 
10 the industries and .bey will start 
productioa also, otherwise they will ~ 
awaitina cooccdloQ after obtaining Hecnce. 
and would atart production o,nly if 
concessions are announced, Therefore, I 
leel tbat you sbould reconsider it. 

I am very much Ifalefu) to you that in 
the rural arca •• you wiJJ construct lakhs 01 
lao.sos for Harijans aod Adivasil as bu 
been .tated by Sbri Mahajan. You bl"e 
to lay more stress 00 it because this number 
will fall short. You ma, please underline 

, ... prio~j.'. uoderUn'" bf .Sllrl ~,b'Jan~ 

'\ 

0twIt, .. (G, •• ), 1,,4·" .. 
...... It .. DO.... ,.n _po ..... t ma·tter 
tban rood~ A·bIrd Ilk. to rotum to iti 
nest .fter waoderiol in tho sky. 'Y ou 
... ,. al .. tbiok tbat _ .... of aaelt" .... t... far ... , aecdoa 01 the lociety 
wblda batlaeca .",tecl lor eeaturiCL W. 
lIIould , .. iok ia tbit 4iirect1oa. 

,II.U Q8D~'" w:leb GIll paiac. I caD 
__ r. Jaourt if yoU liYO 1110 a. 
.... rtuai., to IPNk 00 dlil Bod_ becau&e 
It i.. ,004 dooumcmt (1.""I"I"pllolll). I 
can daeribe tbit ill poet", but in that 
alse, tbe back bo8cbe,. .,UI hcwe to move 
fOlMJd. beeaoee otberwise it will be in­
el"ectiw. I wo\tld Uke to po.iet out. 
Ibo.aeomio. JlI abe "Rudie'. It is not a 
.. ttet of .. tisflCUoa to me.. I am ratsina 
it becaUle it is the talk or the town. Thi. 
,.r you. did Dot 18ako "ny cbanlle in 
inc:OfIIe tax ror: tho private sector. Wf4 
are "",,"'ul to ,ou but we bad a feel ina 
"at this exomp'ion limit will be raised 
to as .. 10.000 or lS ,000 (rom R.t.. J 8,000. 

The peo~le bad biah bapes 0 Q tbis 
~ouot and they listooed to abc Radio and 
TclevisioQ with rapt atteotioo 00 that day. 
Tboy tlaQualst lilac IU least tbe middle 
income ,roup would Ict 5Gmr. relief in the 
personal income ta.x.. if be permits. ,"e can 
soUle .bis IDaCtel ia a few hour. l8y 10 or 
20 hours or within three to rour days. II 
will Qot take days or month, t()&etber to 
resolve it. Besides, I would also urge him 
to let tbe ,hOD. Prime Minister know 
about it. He sbould be aware of what is 
bein. discussed in abe streets, particularly 
amonK those who have become prosperOUI 
during the last 35 years and want 
tbis relief. Ir it is possible to rai,e this 
income tax limit from the existif'1 slab or 
RI. 18.000 to RB. 2',000. It would be 
better. Arter an what is tbo contribution 
of penona' income ,ax towards the total 
tax realisation. If you have a Jook at 
tbe Budaet, you will be surprised to know 
tbat it does not account for more than 
one and ball per cent of' the total tax 
collection. Tbe Government 'ails to 
understand tbat in realilina this one aod 
a balf pet etot of tax by way Or personal 
income tax. it i. encouraaJol generation or 
black money to tbe tUnc" of RI. ,37 tooo 
ero,res. If tbe Government' does not 
realise tbis one IDd a ba If per cent. 
prob~~lf t~ cotifO b'ac~ mono), ~n bO 
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converted into wbite moue,. But what 
will the countIJ do wllb suc:b a llUIO 
amount of w'llite money" Sometimes it 
crN.tet pro&1oms lad probabl)' tile Govern .. 
ment miabt bave fou.nd 1Ol'D. o,bcr •• , 

. out. . By r~aJi.iDI this ODe and • balf per 
cent. tbe Ooverllllleot is aeneraUnl ainet)' 
oilbl aod hair ., .... ceot black money. If 
the Governmeot doe. not think it worth 
coDsiderioLJt sbould at least raise tho 
exemption limit . of persoDal iacome tax 
from the existiol as. 18,000 to ·RB. 25,000, 
Tbi. would enablo tboac persgo .. who arO' 
iD tbeir early (ordes, 1.,. of Rajiv Gandhi-, 
age. and who have worked for tho proare8. 
aod development of Ibil counsry 804 bav. 
become self feliaul, to' bellcYe Ibat tho 
P,ime Maoister hat done aemelbina for 
tbem also. Wo are .rat.eful 10 ,be 
Government for Mvioa presented .ucla. 
weU (bouaht of Budlet. Kiadl, COD", 
our conaratu'atiool (0 tbe HOD. Plime 
Mioister. He was kind cmout" '0 load me 
bis eaf for a .noment wben 1 interrupted 
him durin, his Bu.t speecb. J Itad tboa 
laid: 

If a.nylbinl aGea wrott. with tbe couou, 
at this mO.rMnt. people will not eu .... either 
Oaodbi, Nehru or PI tel. Nt tbey will 
comptaio to tbe P .... oce Min_ef, to UI aad 
Sbri Madhu Da04avato. 1 .. of tbe 
firm opinion (haC if .. all a cut it 10 be 
dTected, we aboukl do it in Oapencli&8'e. 
The eceaomilC' are _rBioa _ abo.. prioe 
rise. I would urac tbe Oovernment to fa .. 
this cha'~eDle with all its ml.ht aod state 
c,tqoricall, thlt prkta witl not rise an, 
more and .'e1'8"y a .. ,. tbe tteopJ. of .hit 
eeunC·fY in this .... r .. 

With theae word., I GOttItItt.late '1M 
Gove,ameot for preaeatina • well tltoutht 
of INdpt and welcome tIM "'0 er .­
Prime MiDietcr 10 atWoa. Majer "Mtilt ,. 
the PfOI'enive eoeialistic peliciea eo 
wbicb tlte Cool'" Pert, is· oetntRkt«t. 

StlR1 ItItM ItNGR YAI7AV (AMv)' : 
Madem Cb .. ·...,. • ..,. I ,tie ti ...". .. 1'" 
1987 .. 88 8\ldtet ,10,"*,1 •. 

Renown'" etODOml .. · of tbe .'at 
Jndl •• Kaufllya. tal' Iptl, remarked i1l hi' 
book 'ArtbDllutr.· ttl., if die ImItcet·dI 

income of a State art tapped for develop­
meot, tbe State caa prOlre8s tremendously. . 
Slrtdblrly, tba ·Iud.t! pl'opOSllla play .tl 
idiport41lt rtile ib at'itfJ a new dtru.t . to ,fit 
ecoaoftllc: polIcies and tbbrctiy acc:et'fa. 
lllt' ~roaress of,. cbUdtry. tbe OppMHkm 
bl~ ~b' au'ltsttna .'me and a.lfUI ·to 
impose tal 011 Ibose wbo can aft'ord to"." 
tbese taxes. Ses1dcsJ 8ua~stlbDs bdve 1(1.0 
been made to impose tax Od tbose .bo 
lpend Javi~lfly. I ctlnaraflilate the ~()a. 
Prime Minister for livin, a ne", ditett101l 
and a DeW thrust to the budget prol'o'''' 
by i'mpoaina tlxes OD tbe .fdrtnten·tibded 
ptOJ1to. Ttl bas been Irdp~ 
on their lavish sp~tl6in.a.·A 
aalkm btu .. of fhi. Bud~t is expenditure 
t.lI. 10 D11 opinion.' realisilll tax 'rOlD 
tll<Me who can atrord to sta, io five star 
betels and spend lavisbly.. ia an importee' 
step ia baildinl a socialistic s~iety. If 
tilt I, tnlcd, on tbose. wbo cae afI'<>ted .. · 
motorcar f tf'nel by ca.r and OW8 hale 
alSe'ts.. I f~I' we are workinl to tbe 
directioJJ of creatin, a aoclalift.ic .. itly. 
If rhe hoD. Prftnc M joister has levied t •• 
011 tbGR who own teJevisiee .cts and aptacI 
RI. 10 to RI. ,0 on ciprettel, I tmDt 
theN can be no b .. dget' more d,eamio 
than this. I dare say, we baye thoUlitt 
for lbe Irlt time in this direction. It it 
aGed lblt tax baa beeo levied on thOle 
chitto. .,be spett4 'avisbl,-far i& excttII 
of.. otdiaary citieen-aod who '"" 
P'O .. d 0·( ca'Ji~ them.tles elite. Thil 
~lctdot onl, help io edtlina to tbe 
..... .,.. ,iaript. bat aho CGDlribute 
~t"""Y te .b. Coaeolidated' Paad of 
India. TIIIIII a pratscwortlty atep. 

Tho Mtmttets beloaal·q te the OPfJelUiOl 
nve triej to critic. ttle BucJtet. bUt I AIel 
the, dtd let' ,.,. aollttftJlfiCftt tOWardS die' 
econott.tc ~ 8ftd tttb bnic fjtilMiM. 
of tbe Ihfdaet. Our 'HOD. Prime Mi6Mer. 
.trtte ",.CfftI· I" Se.elYfla Pift Ytlr PI. 
before... altf... hat reaofvcd that .. 
.fnWl IM'OvNe r ... ftftd _"oynreut to tM 
~pM ad 'ltt)iUld also ibcreast I)fOchIOtift,. 
1II~se.. Oft .... "»'.,1 pdDC~. Ate' 
tllm IDytuMeRrM M tiy 'meelftMs ie t .. 
Batf~t .ft1adMeVe tire·", ·ttree tJtinciptts f 
KaTI MlI'tX' b" .~ff: in -DaIs Kapnal' flat 
'~cd i. tb. ~ of an correuc_~'" 
), toO watt, to ItrenatMn rile currtnty « 

\ .Q aatllDb, fl.~t ef all' yow wJ·D fta ve t6 efWI' 
ad unrakcf t(t eacl .ild IV., atillD· at, 
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" 
[Sbri Ram SiDlb Yadav J 
tlie 'nation tbat be will act his daily bread 
aDd livelihood eyeD in a crisia aDd tbere wUI 
be peaeo and security in the country. 
Keepioa io view tbese tbree tbiais, our 
Ptime Minister bas assured the citizen. in 
tbe Budlet that we bave abundant bulTer 
food stock in tbo country and it is sufficient 
to meet any eventuality .risioe out of war, 
drouaht or any otber crisis in tbe country. 
Now uDder tbe leadersbip uf the Prime 
Mioister, there is DO likelihood of a situa­
tion where"we may have to imporc food­
graiDs under P,L. 480 or from any otber 
country" Now it is not loins to be so. 

Tho concessions liven to the farmers, 
tbe allocations made in the Budget to 
idctease irrigation facilities, increased 

, electricity generation. would go. 1001 way 
id achieving tbo. tarlct of 4 per ceot growth 
rate in the foodgrains production envisaged 
in tho Seventh Plan. It is a ract that we 
were able to acbieve the growtb rate of otle 
per cent only in tbe matter of rood,raio. 
doring tbe first two years of Seventh Five 
Year Plan and we were Dot able to achieve 
the target of 4 per cent but there are 
special reasons for tbis. Wo find that 
tbere was famioe and failure or monsoon 
itt major parts of tbe country duriog tbe 
lal' two years but in spite of tbat. our 
a8ricultural production rose from 1 to I.S 
per ceot in tbe cotJntry. It is indicative of 
the' fact: that the growth rate in the 
c6untry'is OD the increaso even to-day in 
spite of the fact tbat we arc facing adverse 
cfrcumstances. On the' one bind, ao 
assurance was given to the 70 crore popu­
lation of the country that tbey would get 
fC)Od, on the otber hand. it wu also said 
tbat requisite technology and tbe equipment 
bewa used in tbe we,tern countries would 
be made available to tbe people in the 
cpu,,*ry 80 tbat tbey may make proaresl. 
To-day tbe growth rate in the international 
fioki is quite blab. Our Prime Minister 
paid atteotioD in this direction aod he let 
a .. ew record by mattins an allocation of 
Ra. 800 crores in lhe field of educatioo. At 
tile same time, assurances were liven in tbo 
bud let to promote techAicat e4ucation and 
tecbnology. Bes id~1 it in tbe matter of 
idlport of computer. or production of com ... 
p.ters within the oountry. preference will be 
awen to tbe companies or tradrca cDlased in 
,U·field •. , wbi~b is VOl')' much easeotial. 

,. ,Gr""1 (Gen.), 1984-.8 $ 408, 

Now, you miabt have read tbat OUf army. 
whicb carrted " OQt war exeroises in tbo 
Rajasthan Stctor, io tbe PuoJab Sector, haa 
made Ule or computers tbere and it is tbo 
first devclopiol country ~bore computer 
baa been put to us.e in tbe army. How 
did il bappen? It hapgencd due to tho 
ctrort 01 tbe" Prime Minister, and his 
farsightedness. He bas a scientific temper 
which be Wants to spread in lbe country. 
'e is tbe result of tbe same tbing that as 
compared to tbe other countries. we are 
alucbina fast abead in computer education. 

Madam. I would also like to stress· that 
tbe foremost re~~iremeDt for a country. 
which waots to develop, 10 incrtase pro­
duction, to I\lake progress is fhat there 
sbould be 'political stabili,y ill it. This 
tbinl can be brought about by a 
leader wbo bas soc perception, Jdeology 
aftd a clear cut philosophy. To·day' we 
are bappy to note tbat the ideology of our 
country bal been clearly reHectcd in this 
Budget. We have adopted a sOcialis.tic 
and egalitarian society. Our ideology is to 
take tbe proleteriat class aheud. Our 
country has matched ahead wjlb this 
ideology and it ;s marching ahead furtber. 
Tbi! ideololY was given by Mahatnla 
Gandhi, by Pt. Jawahar Lal Nehru, by 
Sbrimati Indira Gandhi, to th19 country .. 
This is tbe reason tbat efforts have been 
made to confine tbe Budget to OUr ideology. 
We bave· been ItrusgHol (or the Jast 
hundred years for this very ideology and 
tbe people of cbi. Couotry made sacrifices 
for it. 

All tbe Plaos implemented in tbe 
country so far are reflected in the BUdget. I 
would like to say tbat tbe maio fhrust of 
this Budget is to increase production on tbe 
one band and to ensure the security of the 
country OD tbe other 10 that no foreigD 
power dare cast an evil eye on tbi. COuDtry. 
Whenever tbere is r>eace io a COUDtry. it 
makes prOlr~s. It also achieves the 
ability to increase production. TO-day we 
are bappy tbat our country has been 
capable enough in 'aU tbese , aspects un4er 
tbe leadership of our Prime Minister. Our 
army and jawaos arc capable of 'meeting 
dOy challenge from any of tbe foreiln 
powers., and or cnsurina peace within the 
country. Tbis is tbe reaSOD that are~ter 
aDcation bal been made lor the army io 



409 Gen. JJud,~" j9Bl-" PHALGUNA li. 1908 (8~kA) 
lind Demands for Exc.S$ 

tbis Budaet. - Oat, tbat 'finance Minister 
i. cpMidcred successfUl who makes iDvel'­
meot kc.pio8 io view tbo requireaM1lta 
of the couotry.. AlIocatioD bu been made 
io tbis Bodaet for the requirement wbicb 
is mOit clSCotlal for tbo country to.day. 
To-day. tbe !;ouotry requires investment 
for its dcfoncc. education and for ie. 
downtrodden class. Wo foel it tbat tbe 
problem or bread. clothe. and bou5iol for 
tbe downtrodJcn sbould be solved. Never 
before bad so mucb allocation been made 
fur solving tbese problems as bas bccn 
nlade in tbis a'Jdaet. We had biab 
eJpectatioDS from bi.n in reprd to tbese 
tbinas. 

O~r Prhnc Minister bal placed tbo 
substance of our ecoDomic, locial aod 
political philosophy before tbe people or 
this country throuab this Budsot. 

Means ba vc also been provided in the 
Budge' to take concrete steps (or tbe 
e,ecution or these tbiop. Nuw it becomes 
our duty to" lend support to bim. 

With cbese words I lupport tbis Budlct 
and thank you. 

(&"llsll1 

SHRtMATI SUKHBUNS KAUR 
(GurdJ.pur): MJdam.' riae to support 
the l1udget fot 1981-88. Tbe boo. Prime 
Minister blS allotted sufficient (uods ror 
giving maximum relief to ',be poor and tbe 
weaker eections or tbe society for imple. 
ment .. uion of various pro8tammes for tbo 
reml)val of pover,y. We find from tbe 
Budiet that a sunl of RI. 1205 crores has 
bl'!cn set apart for tile RL.BOP and other 
programmes and it is clear tbat tbe 
Government i. earoO'St in implemeotinl 
varioui schemes (or the beneHt of tbe poor. 
For E.JucatioD also there is a marked 
increase io allocation. It bas been increased 
from' Rs. 352 croret,lat )·ear to Ill. 800 
crores for tbis year and as tbo boo. Ptimo 
Minister bas nid EducatioD il ODe of tbe 
most important weapon. (or tbe removal of 
pO\lcrty amona tbe rural people. 

.. 
Madam. J would like to ... , tbat there 

is no doubt tbat tbere il DO doubt that tbo 
intentions of ,be Oovornment aro YeI'J 
good, tbe conceptioD' are excelioDt, but 
tbero is a lot to be dODO a. far II iQlPIe .. 

meDtatioD II concerned. And I am takina 
up education particulatly because this i. 
000 area where I do fiod tbat a lot has to 
be done for acbieviD, tbo 80a'. I bay, 
aeon in my State-I come from Punjab -
and a part of Dellii, I do Dot know 
about otber States, that a lot or nlooey is 
apent in tbc buildinJ', (utnii ure. ,salaries 
ete. for a scbool, aDd they are c.aJkiog about 
tbese specially" in rural areas where the 
prf)fJrainmes for s(;bools are most esscn!ial. 
A acbool is built up and children arc 
supposed to attend tbe school. But un­
fortunately what bappens ia tbat tho. 
teacbers are missioa, tbey just give an 
appliaation and go away. And regatding 
tbo standard of educadon, when a p.:rSOD 
comes to me aDd says tbat -I Wdot employ­
meat, I am M.uric passed'. I ask him to 
spell the word 'Matrie', he cannot spell 
tbe word 'Mallie'. And tbat i. very 
unfortunate WbtD we are saending 8UCfl. 

buge amounts of money for this programme 
and wben tbe Prime Minister has parti­
cularly said that tbis is a very iml10rtant 
weapon for tbe removal of poverty because 
if a penoo is educated. he win definitely 
be able to earn somethiog and find a job. 
10 tbe lame schools I have found that 
tbere was a case whicb was brought to me 
recently, in that a cbild bas been promoted 
to the Vltb class and when I asked her to 
write, sbe could Dot even write ABC. 
Why I am saying all this is tbat chis is such 
an important area for tbe development of 
tbis couotry and yet, we are not paying 
tbat much of attootioD to seeiog how much 
tbis is beina implemented. 

Secondly, Maiam. I would like to say 
tbat regarding tbe facilities that· are being 
provided for tbe agricultural industry. the 
farmer is the backbone of Ibis country and 
it hal been, said time and again, and I am 
8lad and I CODaratuJate the Prime Mhdster 
tbat agricultural iocome is Dot bclog taxed 
because •• a is very tiahtly said that as it is 
we havo only J 81 acres of Jand for a family 
aad what tbe farmer actualty gcts out of 
tbtt I. Dot mucb. And I do congratulato 
tbe Prime Minister for Dot taxing this 
aaricuhural income . 

Madam. Rs. "370 crores bave beeD 
allocated for rural water supply. Tlli! 
aaain is very very important for us and the. 
Prime Minister'. policy sbows tbat it is in 
tbo iDtorcst or tho poor people. But io. m1 
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State I would r.eque8t the Fioance Minister 
that more money should be aiven for this 
particular thinB because we have some &emi­
billy areas and driokiD' ,. wattr is stin not 10 
abundance io those areas. 

ptovided in ,out polioi •• reacb :.lus ,001 
people. la 'tltll pmtftee'iOD. I' tblnk Ibd, I 
am Iurt. on .. , 'bon. Members will ...... 
,nth th. Ihef ,00 abould atYf1 a report to 

,Padkdnfnl in every .ession a bout how 
man, complaints b. ¥t Men received and 
wbat 'action hal been taken against otBcera 

For rural electrification also there have wbo do such 'bines. 10 tblt the poor 
been more allocatioos aDd we believe tbat people would set tbe mooey or assistanco 
'villages are 80inl "to be electrified, but the r which is ftlt'ant for tbem. 
supply or electricity is not enough. For 
this.' in our State specially we arc conling up 
with more pr(,)ject~ for power and the Prhne 
Mjuister bad promised to expedite the 
Thein D.lm. J request the finance Minister 
to please allocate more funds. The Punjab 

, Government is Dot in a position to get funds 
b:!C8use of th~ conditions in the SCate.. So. 
I sUlgest that tbe Thein Dam be taken over 
by tbe Centre and fuod, provided for the 
completipD of the Thein Dlm 8S early as 
possible. 

t would also like to brina to your 
notice-as Bairagiji said, and I second his 
suggestion. that the salaried etass people 
wero expecting that you would live them 
some relief and the income- tax exemption 
limit of Rs. 18000 would be raised to at 
least Rs. 21000 or Ra. 25000. Tbi~ is the 
(eeliol of our people and'it is our duty to 
brioa it to your notice. So, I do bope that 
tbis win be conveyed to tbe Prime Minister 
and you will look ioto it. 

Special prOYisioOl have been made for 
tbe development C)f tbe poor and tbe land­
Jess people. but I would like to, bring to 
your notice that in spite or tbe lood 
iot~otjons of. the Government and tbe lood 
policy. tbere are poor people who are Dot 
gouing tbe benefit which they are supposed 
to &et, And tbe Prime M intslet bimsel' 
baa said that we lose a lot in transCer of 
tb~8e fuodl. It is one of these re,aSOOI 

that I 5Uaaest that, instead of giviDg sub­
aldies to tbe farmera, we sbould consider 
something else. It is becausc this is an 
area where tbere is scope for corruption. 
because people reel tbat subsidy is some­
tbing that he does not bave to return .ad 
tberefore other persons also, the offu::er. 
who are dealiag with it can sb&re a part of 
it. So. instead of aiYina subsidy, we sbouJd 
live iolereat·free loans and .. allo cDlure the 
assistance by which these loan. or tbe 
PlOD" or Ibo boaclh whicb ,011 have 

I would Uke to say cbat acneraUy txtra 
funds ~hould be jiven to Punjab. The 
Prime MiBistcr has said tbat tbe amount ia 
bliDl p'rovideJ for rnodernhalion of teKtUe 
industry. We sb"uld be aractrul to him 
for thit. Again, the&e funds should be 
used proper'y and it is for the c,oncerned 
M ioislrY to ensure tbat tlM'se funds are 
used proper Iy. 

I think. Dotbiol can be really achieved. 
DO matter whaC W'C"produce, jf we do Dot 

give attention to family planning. Punjab 
b., been doing very well in tbis area aDd 
slilll think. we need more funds to be 
prov,ided in tbis arca. 

Regarding flood contr'oJs, you have 
allocated more funds tban that of last year. 
But, as I said. prevention is better tban 
cure. These funds sbould be Jiv~o fo tbo 
Slates in time so that tbe work can be 
uodertaken. Now It is tbe time thac these 
fund. sbould be released as soon as posjiblo 
because by tbo time yo \.I release money. 
O",)ods have .'ready destro),ed (be crops 
aDd tho States claim more nloney in 'be 
form of compensation rather tban for 
prevention of floods. 

M.dam Cbairmao. J weuld I'ke to 
briDe one more item to tbe notice of tbe 
boo. Minister. The people have beeD 
tal'kioa about it. Tbe idea was to Dlllke 
the income-1n simpter. But wid a tbe 
iotroducti ... ltJ of tbe system or deduction of 
iacome·,tlx It source ~Dder sectioo J94(.). 
people 810 01 tire opiDlOlt tat tba. is loiaa 
to' create I lot or problema beeaun the,re t. 
a.m'to be • lot of work aed f!acb alice 
has 10 keep ex rra people for Ibis wOI'k. 
Ultimately that is loin, to incur extra 
e"peodl 'ore in e.ny place and then finaUy 
people wlU be aoiDl to the Income-tax 
Department for refund •• ' This yoar. yOU 
miabt act a Jot of money but there would 
alto bI a lot .1 ... paper "Otk Inti' 
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haraumtGt to ·tb. people. I -would be 
.,..101 if Ibat· II ••• 6 ,.... lato ft • 

.. 
Thank you.' Madam Cbalrmn. for 

"villi tbis opportunity 1.4 I lo'!port tbe 
Bud.t. 

SHItI MAHABlR PR.ASAD ,. YADAV 
(Madbtpura) : Thank yoa, Madam Chair­
maD. Wben I riM to apeak. )'ou are fouod 
in tbe Chair. 

Madam, I support lbi,. BJldaet.. Because. 
it is balanced. It is tompcred with broad 
vision. 

SURI ANAL DATTA: Wi'" • 
RI. 8,000 crores detkit. it i, not balanced at 
all. 

SHRI MAHABIR PRASAD YADAV: 
It is forward-Iookin& budle' and it i. .Iso 
for the poor. 

Madam Cbairman. is tbere any count" 
on thi, earth which il racina so man, 
difficulties-inter nal and Qternal-and has 
ma\1e w much growtb aod proareu. No 
country OD eartb hal done it except ours ? 

17.00 hr •• 

Some may say that United States of 
America is progfe-slin,. Some may say 
USSR is progres~inl. But the population 
in those countrte. is Vt"ry much lesJ. 
USSR i.s having 84 Jakh square mUes or 
territory but it ha. lot • population or 
about 27 Cfl')rtS only. USA's population 
is also more or lC'ss the ,ame but it has lot 
a territory or about 37 lakh square miles. 
India bas (tot I2i bkb square anile, or 
territory but it has lot 7' C1"ora of 
population. 

Tbere Is no country on tbi, earth which 
ba~ such a btg population to be supported 
and which has 10 many ordeals to face 
with neighbourinl countries like In tbe 
nortb Cblna, in tbe West Pakistan. in the 
Routb Sri L.nka and In the easJ. Ban.l.desb. 
Even Nepal II 8om~tlmts sivlns a plncb or , 
troublo to India. No country 00 eartb tl 
havin. 10 many renaioul l'robttm~. pro­
blem of"'i:tbri Masjid. problem of terrnTists 
and in spite or all tbese problem" IndIa Is 
makln. proarea and It bl. reatatered 
Browt". ~. 

I bave ,reat optimitm for tbis count" 
al'. tb1I BIldp.t • 

Del.t I bave 80t lome pessimism on 
,ccouot of some political parties. That 
may be tbis party or tbal party. I sbould 
Pot name it. But. tbey are -creatiD, so 
mucb oulaaDCC 10 tbe cou.ntry that tbe 
developmeot of tbe country would be jeopat· 
dised. 

I will tell you wbat has bappened in 
Rohtas Industry in Bibar. About 30.000 
people were 8ettina tbeir live) ibood by mean. 
of lhat Industry and one political party Sive 
tbe sl08ao : ' 

.fjI. 

··Rog1tupall Rogltav Raja Ram, 
Poora Paisa Aadlta gaona'" 

Do you think tbat tbe country win pros­
per? In this situation? Do you think 
that the couotry will have progress aod 
'srowth' 30.000 people are in 'be streets 
and on the roads and tbey are not havin. 
their livelihood. 

One 1eader of the OppositiorJ party 
went to the interior of lbe State of Bibar. 
He told t he people -there "Land to tbe 
tilJers" and thousaods or people came and 
looted the standioa crop of • gram, wheat 
and khasarf and Rnher. The same leader 
went to Patoa and told the Chief Minister 
that law and order is fallina in that part or 
the country and be is not taking care of 
the law and order problem and that .geouine 
land-owners were being evicted ! 

Under such a situation, do you think 
tbat the country can be optimistic about 
development? I bave my doubts. 

TheJ speak of deficit financing. . Dc. ficjt 
ftoancinl is necessary .ben the couotr·y is 
developioa.. It may be an evil but it is 
necessary. Economist K,eyntS said that 
deficit financing is necessary for a developing 
country and I do Dot bave pe~inlism on 
that account. 

But I have pessimism on aceount of tbe 
negative attitude of the Opposition parties. 
Criticism is not bad. The criticism should be 
constructive. It Ihcutd be beJpfuJ. It 
should be. positive .·nd witbo.ut prt'j u dice. 
But negative critici~m will not do. I want 
tbat our defects should be pointed out. TMY 
.bould not indulp witta D~a1ive .ttiludcs. 
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Now, I want to tell lometbiD, about 
Bihar. This budget is very aoed. But tbe 
cases of Bibar have been ncalected Iiko. 
anything, Most important projects and p!aDs 
bavd not beeo taken into. conslderauon. 

. Kosi barrage and embankment are bavina 
their eJpiry of lire. I have brouabt this to 
tbe notico" of tbe lrriaation Mioister. That 
Kosi barrage and the K.osi embaokment will 
not survive if tbe, problean of siltatiQD and 
silting is 1I0t taken notice or. But I am not 
getting the proper aUentioD of the itriaatioo 
Mini,ter. Bibar canDOl be like Puojab. The 
people of Bihar are very peaceful. They 
are supporting tbe Prim. Minister like 
anything- But tbey cannot have Thien Dan. 

. and lntelf31 Coa~b P"ctory like Puojlb. Tho 
peot>le of Bihar are peaceful I Wl0t tbat 
the Prime Minister and tbe Government 
should take into consideration the most 
importAot plan! and projects of Bihar. Tbe 
State or Bibar is very very rich but tbe 
poorest people live tbtre. Bihar is tbe 
ricbest State in India and tbe poore!t people 
are Hying tbere on account of the fact that 
Bihar is not attractina the aUentioo of the 
Prime Minister and tbe Government. 

You fake tbe case of Bibar in tbe matter 
of dams. If a dam Is not constructed in tbe 
Upperstream of Kosi river, the Kosi project 
will fail. I request, through you Madam. 
tbat the Government should take into 
immediate consideration tbe dam for the 
Kosi project. 

Another point of importance ror Bihar 
is that the dbtinct Purnia, Katibar, Sabana 
and Madhipura tbe people of tbat area bave 
to move 200 k[JlS~ for reachinl a place like 
Nirmalli. 00 account of tbe simple fact tbat 
if a road cum rail-bridae is Dot constructed, 
the people of tbose districts will have to come 
to tbo other side or ~he river by takina a 
round about way. 

Bibar is the next Stat~ to U.P. in terms 
or popul~u'ton. According to 1981 census, 
U ,P. bas got a popula~ion or 11 .cror~s. 
Bihar bas 80t a population of somethlog like 
7 crores. Bihar bas lOt' ~nly 9 Universities. 
\) P. bas got 22 univeBiti.:s. Even in 
education. Bihar is laRiol bebind. B~t tbe 
Government of India is Dot takiDg notice or 

, tbis. You win appreciate, If you bave lone 
'hro,ugb tbe rfcsidf;ntial AddrCl.~ that more 

or 1_ about 13 States are having cultural 
ceol" •. 1 have aeeo tbe PresideaCial Address. 
Cultural centres have heeD established in 
about 13 Sratea. But Blbac which is De,t to 
U P. it il GOt hlvina a "cultural ceotre'. Pc:r­
baps, U_P. ba. lot two cultural centres. But . 
Bibar II bavin. Dot • alolle 000. Bven in 
aman mattera, Bibar is beiol neslected. I bave 
told you bero.,. tbat people of Bibar cannot 
take cOOtels in tbeir hands.. But we have 
limply to make appe~1 to tbe good hearths 
or tbo Ministers and tbe Prime Minister. 

~ 

Last but Dot tbo 1Gastt I come to tbe 
charp of tbe opposition that agriculture is 
lalliol behind. It is Dot a ract. AKricuUur~ 
is improviol, indu,try ia improving and in 
,very'way it ia improving We see writina on 
the waU tbat tbe con1umption of petrol an~ 
diesel have reached tbe tarlet of year 1990 
in tbe )"ar 1985. I am not loing to the 
figure!. But we tee that even in the Harijan 
Tol. tbero i, consumption or coconut oil 
and they wear lood dresses. Tbey have 
radio" Icooters, motor-cycles. cars, jtep,. 
tracton aDd everytbioa. 

Somo people who are propheh or doom. 
rrom tbe year 1950 have been telling that 
India is 10iDI to doom.' But India is 
progressing by and larlc. I t is not loiol to 
doom; it is loin, to progresl and it will 
prOiress. 

I simply request tbe Prime M oilter sod 
the Government through you Madam, to 
keep in mind tbe ca~1 of Bihar. I am not 
living you the fuJI figures. Bihar is having 
literacy to the elltcot of 34% at present. 
whereas Kerala is havina the literacy of 95%. 
I repeal tbat Bihar is tbe richest Strlle where 
tbe poorest people' live. With tbese words, I 
tbank you Madam. 

[TrQIJ"atlon} 

DR. O.S. RAlHANS (Jbanjharpur): 
Madam Cbairm.n, in my opinion. after 
independence never before such a blJanced 
aDd good b~daet had ~n prepared a, hal 
been prepared tbis time. There is no luch 
example. You may take tbe field of 
81riculture, export. education, the poverty 
alleviation pro.ramme. tbe housiag. An 
tbeso points bave been' touched" in tbe 
Budlet. The Prime Minister, While presenting 
tbe budaet, had rc~aUed the word. of 
,andit J"wabar Lat NehrQ uttered ~.y bi~ 
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many )leara 110 wIlUe presebtiDI the Btldad. 
He bad said that _Us.. Wli tb,' ,beet 
onchor of our ,cooot., and we cannot live i, 
up. While qUOtitl, Shri Nehru, l\iji\'j1 had 
said that it was 'that very idtolO1Y aDd 
wQrd! which were stillluidiol tbem. 

I t Is • mattor of areal satisfaction ,. 
aU or us that the economic cooditiOD of .. 
count,ry is very sound and it it tbe '.SOD 
why our critics wbetlwr within the House or 
outside or in the mediI, do nOi hive tIDY 
poiDt 8gaipst us. 

Our COUDtry It CODIt,IDtIy "Ircbfna 
ahead on tbe path of prOlre... All of us 
shoutd &bare ilS proareu and .. must ensure 
that there is no let up itS the PfoareIL 

\\'bile tltpreuing my views about tbe 
problem, I want to draw your atte..uioD ' 
t owa rds a few pointl. 

In my view. tbe mOlt important thin. II 
that the Government has laid more stress OD 

ploviding housing facUities to the people. 
1 he ytft r 1987 is hein, observed as 'home 
(or tbe homelcss' ycar by the United NatioDS 
Organisation. No other cOUDtry or the 
world bas liven 10 mucb priority or paid 
80 much attention on boudnl facility IS has 
been done by the Oovefomeot of lodia. 

All accept it tbat bread, clothes and 
sheltc,r are the three basic requirements of 
every Individual. The problem of brt~d 
has been solved in our country. Today 
we have a huge roodlrains .ttXk wbicb we 
c()utd not, even tbink or some yean 
back. It is a misracle tbat today we bave 
sllch a huge r QOd,rains stock witb us. After 
the announcement of the new textile policy 
la!:lt year, our Government has endeavoured 
to fulfil tho ~axi!Dum clothing requlre­
mer-ts or tbe 1ftople. The tbird priority 
iSt Ibererort. tbe housing facUity, 

Crores of people in our coantry still 
shh'er durin. (be nisbt In wieter under tbo 
sky. They bave I never seeD. tbouaht' Of 
imagined or a roof over tbeir bead. TheSe 
peoplo sJ)eod '"eir nlehts durin. severe 
winter under tbe open sky aDd dud". 
summer, th~y apend their time 10 tho 
shadow of trees. They come to thcr cities 
in search ~f Job aDd liYO io ,lulIls," D9t : 
under a roof but on the paYemonta. 
Thercroro ... bat ClD be,' ataUtr or In"" 

_dafactioD 'ban tbe bousin. arranaemCat 
m •• for fbe weaker section 0( tbe loci.,. 1 

A rO\loludaur, challle baa bna brouabt 
about in the country. The most importaot 
aspect of 1M 'B .. d8et presented by Shri 
Rtjiy Gt.dbi Ii &he 'florl. w,hicb bave be'D 
made to solve file hoUJill1 problem. 

The bou.siOl problem bu becomo. 
burnio. problem ia our COUD' ry. Pd," 
ageocies. Go¥erDmeot _DCi. aDd 
cooperative aacocics are activo in sqlviog 
this problem. All the tbree ,_seacies have 
fo ....... d ItJa pIotr .... for Ibis, 0UJ1'0Se. 
Sbri Raji" Gandhi bal lI\ade 80 allocatioo 
Rs. JOO croJ'el and bas s.us' Uea. aD Apex 
Budaet wiD be forniulated to aoJvc t,1Ie 

17.18 In. , 
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bousin. problem or tbe middle class and tbe 
people io tbe fi( ed income ,roup aod tbe 
State Governmellts wilt also contribute 
towards it. Ie is a very ,00<1 proposal but 
the main question is of the proper 
ill'p1ementation of these boutins acbemel. 
But we have to ensure tbat tbe matttfS may 
not ta~e tbe coune of the cooperat~ve 
societie& wbicb were entrusted witb the 
worlt of providing housing, facilities to the 
poor but wbicb turned out to be dens of 
corrupdoD. 

AI reptd. aariculture, tbousb we hive 
made tremendous proaress. yet we bave to 
do mucb more iD tbis field. A big part 
of our country. particularly Nortbern 
Bibar, remains inuqdated for 5 to 6 montb 
e'try year. It is aD alluvial soil aDd very 
fertile. If we construct dams acrosa l) tbe 
rivers io Nepal and prevent floods. we can' 
have maximum Isricullural production (rom 
that laod. 

Mr. Deputy Speaker, Sir, at present we 
have very 800d relations wilh Nepal. Nepal 
i. endowed witb Datur.' resources whlcb 
even the A rib countries do Dot h.ve. 'It· 
has a perenoiellource of encrp whf~h does 
n~! r~~ire rene\N8:1. The, m.ust be Diade 
awate of tbl. natural reSO\lr\iel from whlcb 
power Cln ~ leoera~cd whicb wouJd "', 
~Deflt not (01)' ~e~'1 ' ,but India" ~J$o. 'It 
we coDatruct , dam. o~ tbe rivera "in 
Ne'pal all~ ,eDerate power, we can btiDl 
areOD revolutloa in ,be eotire Norther,' 
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lodia. W ~ should take tbis matter very 
aeriously. N~N it ii tin" when we should 
ta'e up tbis matter with N~pal Oovernment 
and try 10 generate more and morc power. 
Whatever progress we havo achieved'in tbe 
field 0' aariculture. may be nullified if 
mOO'OODS fail continuously· (or 2 to 4 
years. Tberefore, we must bave some 
p~rmanftt arranaemeot of inial tion and 
power aeneration. W~ can make use of 
power in the tubewtUs also. 

Wbeo we look at our industrial arowtb. 
we reel disappointed. Oor babits are (a'st 

changiog wbetber duo to radio or television, 
Today we see advertisements on 
television_ Tho television facility had 
reacbed our vitiates. We have tremendous 
potentialities. We can set up Biro-based 
Industries like food processing indu1try 10 
our villages and can provide quality 
products at reasonable prices to our 
consumers. 10 these industries lakhs or 
people will get employment and they need 
not 10 anywhere in sear~b of job. We can 
let up tbese Food Processing Industries 
with small investment. If we seriously 
think ovtr this proposal, we shall be able 
to export a large Quantity of products of 
these food proces'iing uni ts (0 other 
couetries also. We need to think over it 
seriously. 

I would also like to say somethiog 
about our exports. The Government has 
done a lot and is stUI doing to increase 
our exports. Though our exports have 
congiderably increased during the last S to 
6 month,. yet if we look at the (lconomy of 
lome f)f the Far Eastern countries. we shan 
find that once there was a export ho~m in 
these countries but DOW, it may be Japan, 
Korea or Taiwan, their export! are gradually 
decli~ing. It is true that we have earDed 
foreign exchange by exporting garments but 
it does not have 8 lasting potential. Our 
traditional export of jute bas also dwindled. 
Therefore, caD we not do somethiog to 
revive it ? 

There was time when, our country wa. 
leading in engineering exports all o\'er the 
wod J and WJ were advancir.1 fact in tbls 
field. But now our eDlineerioa exports' 
bave declined considerably durio. tbe last 
2 t~ 3 fean. Nobodf, caD find. t_QIt with 
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our tecbnolo8)f or tbo' quality of our 
enainecriol lood.. Ev.co tben there · mUlt . 
be sometbiol wrona wbich is a'dvetsely 
affect ina our exports. ., requires some 
belp. 

So many thiolS are saId about the 
Public Sector. Had the Public Sector 80t 

been there, the state of our COUDtry would 
bave been quite different. Our country 
would have been qUite different. Our country 
would have been lagina behind by SO yean. 
It has p'layed a vital rolc in providiDI 
infrastructure. I would also like to say 
one more thina. As 1 bave already said 
corruption bas become a wide_pread 
pbe00t11COOn amooa tbo executives of tbe 
Public' Sector. Recently. property wortb 
lakhs of rupees was seiz~d in a raid 
conducted aD the house of the chairman of 
tbe Cement Corporation. You will be 
aw~ struck by tbe living standard of tho 
Chairman and Directors or all the Public 
Sector Undertakiol9. The Corporations 
of tbe Public Sector arc running at a JOSJ 

every )'ear but their offiecr. are living like 
emperors. We should do sOO1ething in this 
regard and set an example before (be 
public. I would say about that bureaucrats 
tbat tb~y are Dot fuUy committed. J do 
not say that bureaucrats should be 
committed to tbe Congress Parry. but I 
would say that they should be committed 
·to the socialistic pattern and to the people. 
Today bureaucrats bav~ one point 
programme. They alre I eading a lavi\h life 
which no other section or the' society can 
lead. The executive body of a' public 
sector undertaking is appointed for a tenure 
of five years and we expect some g(\od 
re,ults from them.. You &hould al"!point 
I A.S. officers for a tenure of five years 
and fix a tarlet for chem and if the officer 
achieves that t!rget. he sboul4 be prf'moled. 
otherwi~e some other person should be 
appointed in his place. The matter 
requires to be considered io depth and if 
you do not do that, progress in the country 
will not be' possible. Some secretaries have 
told me that me tbat they do convey the 
dirtctives of tbe Ministers to the junior 
staff' but tbey do not move tho iitca. They 
have such a powerful of,anisation that \\'0 

cannot take any action aaainst them. We 
may raise tbis -issue a number of times in 
tbe Parliament or outsido ahe .Parliament, 
l;l~t Qothina. bapp,os, So Jog .8 tbo 
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proper implemcDla'i")D or tbese tblop it . matlor tbat tbo CoQJtOll GO~l'IU1tebt baa 
Dot done, notbiol caD be acbieyed. If J boon 10 powor fOf • 1001 petiod or timo. 
apeak 00 corruptloa, it will take a· .. 100<1 W 0 are faci.na .plca ty or problems as bas 
deal of time. II it oeceuary to provide ~ beeo mentioned by tbose who lpoko before 
five peons to aD J .A.S. officer 'I Hal mo. 1 do Dot waDt to 10' ioto those points 
anybody,· tried to fiod out tbe roaSOD wby . but I m~t .ubtnit tbat rbo chaUeoles wbicb 
only tbe Ion olao I.A.S. oftlcer becomes we are faciol whilo marcbio; ahead i,. 
an I.A.S. officer? We. sbould thiak over point whicb rcquh'cs to be cODsiClcred. 
it .itb a cool mimi. We Ibould' tbint 
wbat can be Gone for tbo welfaro of tho 
peoplo.· Tbe o.;ooomic , development of tbc 
country is not possible as lonl as we do DOt 
fix tbe tcnuro our bur_ucrato. 

A bUle expenditure bas been .pent· on 
education, but it i. our ex~rience .bat 
today tbe condition of oducation in bur 
rural areas is wont. Halr of tbe schools 
are without teachers. And where 1 or 2 
leacbers are a vail~ble. they remain' absent 
from the .!chools for 6 to 8 moncbs in a 
year. Su';::h 8 huse amount i's being spent 
00 edu.:ation. Tberefore, it must be 
ellsured thai tbe people Ict the 
benefit of education also. What I mean to 
say is that tbe implementation of these 
programme, should be lucb tbat tbe 
benefit tbereof may reach tbe beneficia­
ries. 

SHRI LAL VIJAY PRATAP SINOH 
(Sargl.lja): Mr. Dtputy Speaker, Sir, 'tbe 
Budget presented by the Finance Minister 
is not only practical and timely but it also 
liYes clear-cut direction. 

You know tbat tbe developmeot work 
bas ~en loiol 00 in our country for quite 
a long time and wbatever progrtss we bave 
made durln& the last 30 to 40 years ia 
before us. It i. true that we have made 
considerable progress but it ia equally true 
that we have yot to cover a looa 
d iltancc. I t will be wrOOI to bdive tbat 
we will have an round developmeDt of tbe 
country by leavinl tbo work of natioD 
building to a linllo individual or a coterie. 
The natioD can be built ooly when all tbe 
people or «be country commit themselves to 
tbis a'iaotic task and dedicate ib~.elyea 
to developiol It. The entire country is 
enRaged in development work at present. 
Apin, you aro aware tbat the proseDt 
Budlet bal sranted miD)' <:on,*,lool. It 
is a very Rood Budlet aDd if w" compare 
it with tbe earlier Budaets w. would find 

. tbat it ~ a vort aood budact. 11 ia aDotb.r 

Yau caD see tbat our country ia 
pfoaressiol in ever) way. We are develop­
in, in tbe fiel4 of IktOtnic enerlY, induttry,. 
education, .,rjculture and so .~D. But 
un(ortuoatdy, tbcre i. also a sectioD of 
our populatioo wbich il dra,aiol us 
backwards. So ibis situatioo bas to be 
seriousl, and properly coDsidered. OUf 
ecoOL'my can prosper not only by ,raotioa 
facilities to tbe people but also ·by makiq 
them self-reliant. From this point of 
view, ia the Budget presented by tbe boo. 
Prime Minister. Rs. 800 crores have been 
earmarked for education which would help 
in raising tbe love I of education and 
development. This in itself il a lreat 
a~bievemcDt. You may be aware' that we 
followed tbe traditional system of 
educatioo in our country. which bad been 
quite succcssrul~ But in order to streamline 
it and enable it co cope with the future 
requirement, tbe bon. Primo Minister bal 
proposed a very 800d plan wbicb iocludes 
tbe settinl up of Navoda-ya Scbools. 
'Operation Black Board· S~bcme and tbe 
openin, of technical scbools. I think it is 
80 effective step. 

So far 88 tbe public sector is Coocerned, 
I am alao of tbe opinion Ibat it plays a 
vety liaoificaot role aDd perbaps it wiU Dot 
be wroD~ to sa)' tbat tbe economy of tbtl 
country is dependent upon it. You also 
know that several units were ruonin, at a 
Joss previously but tbo admioistration 
hair undertaken the task . of Itreamlininl 
their functioniog aDd bas made efforts to 
make them viablG.. Tile results are before 
,ou. Tbere are some Public. Sector Units 
whicb bave improved substantially and 11'0 
playing a significant ro'lo in tbo economy oT 
tbe country but there are lome units wboso 
performance bal been shameful lad we 
sball have to think about them afresb. 

Mr. Deputy Speakor, Sir, IOU a.r. 
aware tbat in the present aituation,. it is 
Dot enOulb to work fet the. sake ' of work, 
Qot,. It, is· i~port~Dt tO~1 tba~' '",ere. J, ,om, . 
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, ISbrt: La" ViJ*, Pratlp _bl 
~uDtabnitj 'tor what eyer we do and "It 
mu't be 4'one wiib dedication and· bOllelf,. 
• tbe cutrfDt 'Iit~at ioo it' i. 1."0 importaat 
tbac tbo otlJer.. whetber he '- io I.A.S. ,or 
• Mao"IOI Director of Poblic S'ectot ~tt 
or a CbairQl&o a ~liyato Sector" brm. 
Ibould be mado aecou'f)tabJo. II bas to be 
provM b1 hi. petformance tbat aood 
wott Is 'bela, done.. Un*, 'prodacti.it,' 
II liD·ke4 witb 'acooJlotabiHty' eur CO'IDtry 
cannot mlke proarcSI. I w.at bumbly to 
submit to the bon. Prime Minist. & tbat 
under the circ.m,t.,oCfJS everyone lDU$t be 
entrusted with full rCIponsibilily. Wbaf­
"dr may be tbe level aOd the stat.I or the 

; emplo~ee. be Ibou14 " be made fully 
~Iib" f. his work .. 

Likewise, I .1I.at to submit • .man 
point reprdiol my own State aDd my 
CoDStltueecy. You are .ware tbat Sarp.ia 
It • ra'cber undeveloped and backward 
ooDltihtcncy in Madb,a Pradesh. It. 10,' of 
fbi,. are stitl to be dG'oe tberc. Our 
'leaden. particularly n.e State leaders. have 
made allnificant efforts to briDa the people 

'of tbat area to Ute maiostream, but 1 woukl 
·ttu .. "', requ.t tbat it is DBt eDOUlb to 
,blako seyer,*, facilitiel a'failablo 10 tMm, 
to pMYide cheap roodlraios -04 cloth, 
bat the most important ooed is to eoablo 
'the people to ltecotOo stlf .. reU8IIt. If tbe 
'uoemttto,ed art livoe OIDp4oy~nt tben. it 
woo1.d be an pporC8Dt acb;,vemoot ill ttao 
preaent situation. , 

The bon. Prima MiDflter bas made 
"" leVetal important provlsiool about wbich 1 

'~puld not fike to mention ·beeaose it would 
~ a tepetitioo Of wbat has already been 

-tneDtiooed before 1 started lpe.1d... J do 
Dot want to'repeat tbe lame point. but I 
\vould tike to aCid that under tlle preMQt 
circumst.Dcs. ,it is Indeed Oft aceHetrt 
"!utlpt and t roIly believe tba, It would 
,belp In' tbe prolrfts or om e6tlmr,. Tblak 

'You', 
DR. CHANDRA SHBKHAI. 

TRIPATRI (lCba IUa bad) : Mr. J)ep&t, 
Speaker, Sir, In . rqard to the' Badtet-I 
want to submif •. tbat howsoever mucb we 
may praiso It. it wilt Dot be eoouah.· I can 
claim ebat in this Ifadget all J)rOvilioOl bave 
been dde ror proVidlul· maximum faolli._ 
10' tVtt1 .... ~el7 Stew. eYe" ole. of 

~ led .for r.isiaa tbeir .taodard or 
liVlD8. Mewever,' I "oald liko to draw 
,oW' atteDtioD to 3-4 w.., III1lJftcaut ,.ea. · . 

Ie t'el8rd to the much· dlscQssed deficit 
fiDlacil'll. I waot to .. bmit tbat thouab il il 
tree llla,t It i .... ot.,1 fQf abo devclopina 
countrio. to r .. 1 to deficit Budaet or 
cle6cit financial for increasina tbo purchasina 
power of t_ir people, yet there 
tIIoutd be a limit CO it. Jf tbe de6cit 
is Dot cootrolled. tben production of IOods 
aad services will not bo proportionate to tbe 

. elpooditurt wbich would result in inflation, 
fitiog prices and it m~y destroy tbe whole 
couo(ry. Hcnco ir someone advises tbe 
GoveromODt OQ tbe basia of his theoretical. 
koowledae or as boioS an economist tbat 
deficit 8u4set abould be eDcouraged. it 
would Dot be appropria tee Goods and 
service, must keep pace with tbe money 
aupply made tbrouab. tbe budset; only then 
tbe eCOQ.3mY of our country would be 
baJaoced aDd our price level would be 
ltabilbod and we: would be able to pr~.l\~ide 
reliet to OQr people aDd make our country 
prosper. I am bappy that tbe bon. Prime 
Mioister bas made a oourageous declartltion 
about improviol tbe functioning of tbe 
Public Uodert_inll and rcduci.Da many 
uDnecessary expeodihlres •• d tbat a whU. 
p.r woukt be p ... bli~bcd regard.ioa their 
ooatrlbUl.ieo and exlent of utility to tbe 
society. It bas been a laudable step. We 
all welcome it 00 tbe floor or the HOUle. 

Sir. I would like to draw your attention 
to a secood importaat p.>iot. Our Finance 
Minister 'bas from timo to time tried to .' remove rllional imbalance.. Somet imn 
al'l«atioul baft beeD made for .be develop­
DleDt of ,tbe detert areas 01 Rajasthan 
lGmeCimel far tbe improvement of .be ju,~ 
mUll of Beep! aDd IOmttl·mes allocations 
..... ' been made to iolve the problems or a 
pankalar State. But more tbln oae fourth 
lite. of our coODtry remains inundated 
dud ..... the 4· 5 months of t~o raioy sealOD 
led It iI . k,DOWD a. Cachar. No separate 
PfO'riIfoo bal tteeu made for the Cachar 
area. Je outsbeH, for lix mODlbi in '·e )'.f 
crores of people lobabldDI tbe Cacbar area 
remain confined to their bouaes 'because tbe 
INa is flooded. Their'cbildren are not able 
to ,0 to 1CbooIa. pa,ticnt8 cannot be takeD 
to botpkala a04 .. atla. COGUDoditiu caDDot 
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, be .\)oUlht r,(lID lito· mar1M4. 'Iult • you 
'~1aave KJ up tM H'iU DeveJoplDeM ..... !for 
,·the clevelopm en.t Or·· _ MI· .... .. 
formulalod ce'taio scbe ... ,or , .... , ..... 
ment of lbo dOl.r·t areaa of IUjai..... • 
DevelQPlDoot Board .boaW ._.~ tin .. ..s 
lepanto allocatktD Ill" ror it 10 dIat .. ' 
people make faster .,ro,re... I tbl_ dIeM 
i. no scope for tbe Imp~t of ..wr 
Jot in tbis Budpt. 

Sir. the pace of industrialisatioD in this 
country should be accelerated.. I. tbis 
~ooocction. tbe Oo-fCromODa keeps providtol 
ioccotivet 'rom time 10 time. SbOUIb 
attention baa beeo paid in tbe .. apt for 
speedy CJ.pansiOD of our. iaflUitNa. T .. or 
tbree .,peaker. wbo spote beloN miD ioelud. 
in, Dr. Rajbaol made 'heir lu"mWloa to 
rc~ard to tbe bUTeaucraey. I wan' to tu1NDlt 

,tbal effect ive schemes are formu·taced btIt 
t.hese bureaucrats put hindr·aacel at tbe 
implementation leVel wbilc their bendill ace 
to reach the beneficiadel. Tbey iodu1ao in 
dishonest means and. do Dot aUow the 
benefits of tbe schemel to reacb the 
beneficiaries. I cao otJer leveral examples 
in tbis reaard but I do not want to wato 
tbe p.recioUi lime of tbe House. Thore are 
certain obstacles in tbe path 0( industrialisa­
tion. firat, whenever an entreproneur. 
reaardle" of whetbor be wanla to let up • 
larle scalo or a small scale unit, approaebll 
the Mlnistry with a project. tlw Minht1')' 
makes bim ruo from pin.r to ~st 
unnecesurity for 3-4 years before isauina a 
licence to him. Tbo situation reach.. a 

. polot where the cost of tbe project incr .... 
two to three limes and tbe iDdUtttiaUs' livc. 
up the idea of ,ettina up tbat ioduilry. I 
would requtlt tbat tbe Ministry and tbe . 
Government ahould jnsist tbat tbere should 
be a. time limit witblu Whicb the llceoce 
Ibould be i.sued to' tbe ioduatrialiat. The 
industrialist, who wao" to lOt .·fIO • ., 
ioduttry" sbould be 'issued licence withiD two 
or three montbs of hi. makiq tbe applica­
tion subject to .. MfiJliol at, ..... ....ire-:· 
menta.. If b. cIocs Dot fulfil.. 00Ddid .. , 
be should Dot be iliuM tbo lioIaoo. u.... 
necessary delay causea blackaDOl 10·dIe 
process of iodu8triallsatioD. 

I woytd a"o like to point Out tllat ._ 
fto.acial inltit'otlObI aDd· fhe "atlel 
in,Ututionl tat .. conlklera-bl. 'inle In provld­

.. iOI ·10.... Tbe· Got ...... aouJd- , ... 

tbe fiolocial .Iostitutions &0 Itroftde ·10801 to . 
t.IaOIO wile WIJ "'. ~adjtioDl wilbin &bo 
.~.... 10 tile. tbe 08trepl9ae.,8 • 
... • aat ., '* up ."'''ioI., .. .,. do .0 
"tN ..... , diIioaIw. 

i w~14 liiG. to ,..,at CIt." qrJcultural 
-=cor aIIo .... uaetlM aaalcullUriata aooouot 
tor IIlr.. loureh or our fQOoomy. ., .. am 
hapPy tbat tbe' production bas increased j 0 

every 6cld. We bave become sclf·suffi,ient 
ill ~he lDaUer ., fo.d .... io, bot I would say 
lb., die productioo of ..... t il loioa down 
IUcccuiv • ., for .. las' two to three yoarl. 
Mort .... SO per ceDI of our oilseed 
rc..wcllJlC8t it 1IlC1 tbroup imports. I am 
.P" 1Mt tbe boa. Primo Minister bat­
cakCD dfcc:ttvo .teps to increase tbe produc· 
tioo ., lUlU .ad baa saved for~ilD exc_Dle . 
by cuedaa dowD tbe import of cclible oils. 
Tile Oo~uoment b. taken commendable 
...",",to make tb. oou.t.., self-sufficient in 
't be leW of oilseed, and IU_. 

Similarl" lIle cooc_on graoted i" tbe 
c.pita' Gaia Tax ulkier Housioa will help in 
Uae 1""1 C'OOI~uctioo of bouleS. Tbe 
OoverlllbeDt .... aomptoll stoVe. bot platC'S 
etc. &olD a.ciIe duC)' tbus li¥ina roWef to tbe 
CtOteI of YiDaecll. Tbe exemption whicb 
baa beeo If&otod II • pllaiaewordly stop. 

I wouklliko 10 .. , (bat ttao provwOD of 
levybaa 1S per ceot import duty OD the 
fcrtili.r plaota in this Budlet docs not.teem 
&0 be ~r" Bve. today we'· are Dot sclf. 
... Ioot 'ia &lae ield ,of fertililora Md by ..,.,15 per eeat import duty. the cost of 
... to he lOt up by tbe IDdi.a entrepreneurs 
.W be acIcled i8 tbe c:ost or tbe fertilisers 
aDd oltim.,tely tile 'pric. of fertilisen will 
Incrcuc wbi~b canool be termed as' proper. 
'J would requat tb. Prime ·Mioistef tbat for 
.. Waa die CGUDur seIf.lUt1icient to the 
, ... 4 '" r.uu.... an ·GOYUDlDOGt »bould 
.......... d .. '. 

SHRI B..I. ~KH"HAR (Sitaeatbi): 
Nr,. Deputy Speaker. Sir. t~ stepa lakeD. in 
tid •• adae" wbicb' hal bela preS«lted by 
die PiDaace Miatster, wiU speed u.p tbe 
develop*,-t MId &ber. will be aU round 
........ 'Almost all tbe apeakef. ,)lavo 
etDpUslMd tbat '" Ibowd ameliorate tbe 
CODdltiOD of farmers aDd. lot of di ..... 
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bas laken place :OD bow to improve tbe Jot 
1)f tbe foarmcrs. I would also like that the 
lot of farmers sbould be' improved and tbe 
farmers sbould be liveD special statuI in tbe 
society.. Shri Balkavi Bairaai has said a 
Jot in bis "Speecb tbat the farmers arci blck· 
ward aDd it is for the progress 0' the 
locier, tbat special attention may be paid 
towards them. 

I would particularly deal with 
irritation. I would draw the attention of 
tbe Finance Minister towards the projects 
farmulated for Bibar from which I bave 

·been elected. The boo. Minister ... bo is 
sining here inay note it. Wbat' is the 
situation in Bibar at pres:DI? Tbc;rc was a 
time when Bibar was prosperous in every 
respect and the nortb Bibar was' known as 
the granary of rice. But DOW tbe tond ition 
has cbanaed. We have tried our level best 
to control tbe floods and provide irrigation 
facilities and we have spent a lot of money 
on it in recent years. Tbe Government has 
made anocation therefor in this Budget also. 
But what is the situation? The prete-Dt 
situation is that due to oOD-completion of 
the Oaodak: project, Bllmati projeOl and 
some otbor major project', we have not been 
abJe to control the floods. 

Major projects were 'started to control 
tbe floods and to provide irritation facilities. 
Although IS years have elapsed, yet no 
headway bas been made in tbe implementa­
tion of tbese projects. Had those project.s 
not been taken in hand and had the farmers 
been lefc to their fate,. tbe C'Ollditions would 
have been much berter ar.d agricuttural 
production would have been morc 
profitable. .. 

Now. I would like to deal with the 
present sttuation, particularly the Bagroati 
project. The Bagmati river passes tbrough 
my constituency Sitanlarbi. About Rs. 125 
crores have beeo. &vent on tbe Baamati 
project to~ date. But wbat have we ·.chieved 
from it? About J 25 to J SO a(:ret of Jand 
bal been locked up in the construction of 
fence or in the construction of canal. But 
neither tbe feoce has betn completed Dot 

tbe canal. Su(;h a larled area of I,and has 
become a wasto land. . No cultivation is 
lakinl .. place there. It bas turned ioto a 
dClOrt. 

Now periodieal mODitoriol of tboao 
,projects w •• undertakto.. OD which buae 
investments had been made. It proved "to 
be. wasta,e of money.. The people are 
concerned about it... When we visit our 
conan-lucnc,_ "'0 aee aU thcae thins,. Wo 
jUlt spend money and every year budle'. 
are also pres.eoted. We· realise taxes also 
from tbe peoplo. In whatever form' we 
realise money {rom the people. but we must 
spend it judiciously 

JD~'O" region L· Y .. 4 rorolula. ,S follow­
ed.. Whatever fuods Brc sranted b)l tbe 
Government under this allocation. they are 
misappr(.)priated by four categories (\f 
p(ople. This is laid particularly;n respect 
of I his Baama. i project. The Oovcrnnleot 
have ~p~ot about Rs. 125 c'rorcs 00 tbe 
Balmati proje~i but· nothing has been 
achieved. There the entire I"nd has been 
conver ted into dts~rt. 

All tbe majvc projech to be taken up 
should be complcted whhin a speCified 
time. Ooly thea tbe expendllute or tbe 
Government will be fruitful and lh~ fd.nncrs 
'will be: benefited. If we do not diJ this, 
tbe (arrners will Dot b.: b~~ndHed. Wneo­
ever BuJgets ar\! presented. (axes worth 
crores of rupees are levied. If that money 
is not ~pent properly, we cannot get rellef 
frt)m it. If the Government wants lbat 
Bagmati project should be comp~eted in 
time. it should take Nepal Governm:nt 
'into coofiden~e. In Cl~e th" Nepalese 
Government ~onstru:ts its own barrage 
and reservoir. it will rclea'ie Weller at will. 
10 Ciue no waler is· released, tbe entire 
prestigious projlo.-cr wiU go W.t5tc_ Wo 
would like .be Oov:rnmeot to PlY attf~n'i{'n 
towards it and consult the Nep~1 Govern ... 
ment about this ,}roject and to im,)lement it 
as a time bound project. 

.',('. Watb these worda, I support tbe 
Budget. 

. SHRI MANOJ PANDBY (8eUiab).: 
Mr. Deputy Sp.=aker. Sir. I rise to support 
tbo Budltt for 1987·88 presented by tho 
bon. Prime Minister. 

It is a matter of aratificltion tbat tbi, 
Budlct has proved that bow much our boo. 
Prime MiDi~tet il aliv~ 10· ,be interest. or 
larmers and workers Uviol in t. rar tluoa 

· villaac.. Tilia Budaot reflect. It G1.rtf-



~29 Gen,. Blldget, 1987-" PHALOUNA 18. Jf08 (SAKA) GrlllUs (Gtn.~. 19,84"" 430 
and De.mandN IOf Excess 

We bave been discu •• ipl, tbi. lubj~t 

for many dals. Bef.orc Ibis a number /Oof 
Mcrnbers have allo said durinl discus.ioa 
that the most acufe problem relates to tbe 
asricultural labourer. in tbe "iHales. Un", 
fortunately, tho Dumber or agricultural . 
labourers Is on tho increase. Sir, I would 
also aay that a survey of Villilges shou1d be 
conducted. We aU know that the number 
of farmers is decrea~ing in tbe village aod 
the number or landless labourers is Increas­
ing. TtJe person wbo is enlaB~d .t ao 
agricultural labourer with the farmers also 
used to bave SOlnc land 20, 15 or 30 years 
back. He was called a farmer then. But 
now a Ihualion has come when he bas DO 

land and his entire land tlas been sold out; 
he is now wOl'kicl as ao agricultural 
labourtr with a farmtr to earn his liveli­
hood. In lhis way th.e number of agri. 
cultural labourers is increasing. It is a 
matter of concern for all or us. The Hon. 
Prime Minis'(lr ha, proposed to 'set up a 
B()ard. taking into c(,nsider&tion this situa· 
tjun. .e is a very pOl)d step and we all 
sreat'Y commend it. This situation is 
affecting the economy of the country adver­
sely. We always discuss how to improve 
the lot or 'he farmer. Unlen he has money 
with bin1, it does not make any dlfferencc 
whether we produce (oodgrains three times 
more. We cannot appreciate a situation 
where the godowns are stocked with food­
grains but the farmer bas no purchasinl 
power. Sir, for this reaSOD, the boo. 
Prime Minbtt-r has made an allocation or 
Rs. J 250 cr'ores in the plan outlay under 
the anti·poverty prt'grammes this ye'ar 8150. 

This iii aver)' prai,eYlorthy st~p because it· 
increases the pa)ing capacity o( our village 
workers and they can also· purchase items 
of their daily need fronl the nlarket. 

Sir. anotbtr thin,. which is vcry impor· 
tant t is that we aU .... now that out or tbe 
population of 75 10 76 crores, about 56 
crore constit,ute farmers and agricultural 
labourers who Jive in the far flung viUa8~s. 
We have not providtd them tbe facilities 88 

batve been provided to the .,eople living in 
the citie~" The ~uppl, (~f d(jnki.na water is 
the first priority. The bOD. Pri·me Mini~tC'.r 
he~ made adequate alloc."ltion in «be plan 
for f')roviding drinking water in ibe viIlBg~. 
One can live \\Iitbout food for 10, 7 or 5 
days accordina to one's capacity but one 
c~nnol live without water.. Sir, water •• a 

very important item. The Ooveroment bas 
made sufficient allocation in the Bud,et for 
tbe &upp.ly of warer in the villages. I wel­
come ire 

Tbe most important queltiQD relates to 
bousina in the vinag.. We all know this 
aod Shri Balkavi Bairaai, who is silting 
bere. has dwdl 00. tbis problem io a vtry 
beautiful W;lY. Every family wants to 
have a bouse of its own. tho sianifioaDce of 
wbich has been cutlined in our. Puranas. 
Takio, this into . considerat~on. the 
Qovernment h~ye formulated lodira Awaas 
Yojana. I also very much ,,!aise oor hon. 
Prinl" Minister for this aDd convey my 
thanks to him. 

[English) 

MR. DEPUTY SPEAKER : Let him 
finish. There :lre many Members who have 
to speak. 

I allow you two minutes morc. Pleaso 
conclude. 

SIIRIMATI SHEILA DIKSHIT: The 
hon. Member ma'Y be allowed to completo 
his spercb. 

• 
( Trtll"ltltlon) 

SHRI MANOJ PANDEY: 1 was 
speaking about bousing. 

( [llterrllplions) 

SHRI BALKAVI BAIRAGI: By the 
tinle you finish, the House may be 
adjournrd. 

18.00 brs. 

SBRI MANOJ PANDEY: Housing is 
.8 requirement for which the people look to 
the Government for its ,fulfiiulent. The 
housing scbt.·me announced by tbe boo. 
Prime ~inis:er is praiseworthy. So far as 
the farmers are concerned. I would ]ike to 
draw Ihe attention of the bon. Finance 
Minister tvward. their problems.· The first 
thiolt which is' necessary for (be firmer is 
m(chanisatioo. The present era is 8n era 01 
mecbanisation for our fa.rmeis and imp Ie- . 
ments "lay an ir;rlportant role in it. Better 
fertiLisors and ,eeds aloDo c.onQt iD~fCaso, 
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t,he yield unless (here, is mech~DisatJon' in 
farmin.. )f we want to brina mecbanisation 
in thC-'8sricuitural front. we will bave to do 

. sometbin& for implements. Tbere is net"- to 
bring about relaxation in tbe taxation. Tbil 
is also one or tbe r.ason. ror tho iocr.le 
iD the price. of tractor.. J am t,'kinl of a 
midd'le class farmer.. It is tbe cluty of. 
middle class farmer to buy a tractor and 
increase bis yield. But wben be buys a 
tractor, be bas to pay blab interest 00 tbe 
loan talt,en from tbe bank. The 'ioterest OD 

tbe 1080 is 10 biab tbat be e~perieDea 
areat diftlc'olty in repa,in, ft. Also, the 
compound interest is 10 hfgb tbat It wort. 
out to RI.' 2.5 per bundred. When you waDt 

to promote mechanisatioD, you sJlouJd't 
least forelo tbo compound ioterat. II 
interest ia cbaraed 00 tbe pri~,jpa,l. it s,bo",1d 
at least be Qot more tban tho priodpal 
amount. The 'armcr should be liveD tbis 
much facUit.y. If be is unable to l'C'pay tbe 
loan in oDe year. two years or three yea,s 
due to natur.I caJamities like floods or 
drougbt. compound interest should Dot be 
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bow 8101'0' and more land can bo m*de 
cultlvabfe. Its importanc. bas "'nefeased to 
a areat extent. We must bear in mind the 
fac. tbat out of 330 million btcta re land in 
India, 17$ million bectare is wasteland or 
barleD land DQd notblnl grows OD it. Only 
140 mUIJOll bectare land· cultivable. 

(.,11",) 

MR. DePUTY SPEAKER: You can 
.peak 08 the Demands 'for the Ministry of 
ApkuU.ure when it is taken up for discus­
siOQ iD ..,is House.' 

(Troll8lt1110ll1 

SHlU MANOJ PANDEY: There are a 
ft~ or pOiD.1S and I have come well 
prepared. 

[Evll'''1 

MR. DEPUTY SPEAKER: J accept 
everytbio. that you say is VCt)' important. I 
never disput~ tb.l. 

cbaraed OD the Joan taken by bim. Only [Tran.r/oliolll 
simple interest sbould be Ch.lled I ... d loan 
should be provided to the farmcn" SHRI MA.NO) PANDEY: Dry Jand 
accordingly. (Interruptions) fanaiDl is very important. There are a 

[English] 

nulJlber or subjects related to it which 
lbot;ald be dilCoued here. Tbe hon. "'embers 
will .... ee with me tbat it ha,~' a significant 

MR. DBP'U'TY SPi!AKEJl : J am beariDa OR tbe economy of tbe country. We 
living maximum ten miaa.a to ,..;b boo. "OW 1'1 million tonne loodarains which is 
Member. You have already taken ten ltatic for ,be last three ynrs. On bow 
minutes. 

[ 'l'rQn,1 at/oil 1 

SHRI MANO) PANDEY: Only eiaht 
minutes have passed. There are a number 
of points relating to tbe farmers. Tho' bOD. 

Minister of Agriculture is ,inin, here. 

{EngJI$b] " " 
MR. DEPUTY SPEAKER.: He wnt 

take Dote of your points. 

[TI ow/at 10"] 

mucll Jaad we "row 1.5.1 million tonne 
foq""aiD.? Thil il a point 00 which we 
Ibould ponder. A t present. crops are .rowe ooty 00 50 million hectares of land 
whicb bas an assured irrilation and about 
70 million hectares are under dry land 
farmiol. Tbe importance of dry land farming 
bal iaercased theee days and our bon. 
Prime M ini.ter has aonounced 8 specia I 
proarama:e for it. A substantial sum has 
been '"ocated for this purpose .. Thh is a 
pralsewortby step In' we wboleheartedly 
p .. ;" tbe 'rime Miaister (or it. We are 
IrowtD. I~I mUUon tOBne food.rains on 
50 mil"oa beet ..... of land and It is static 

SHRI MANOJ PANDEY: "aD, Iaon. fot tile la'I thr. yean. This is a matter of 
Member. have aheady spoken on dry I.ad C01'lCem. In the next 13 years our popuJa .. 
rarmin,. The bon~ Prime MjDister hat lioD will Jncrease to 100 crores. The fond-
understood its importaDce. Wbeo we tbJDk l1'IiDl requiremeot of 100 crorc population 
of the interest of tbe C.rmer. we should.. ., ... be. 268 million toon"_ Will we be able 
llow we ~aD make 'til land ·alOfC l .. tile • .,.. • c'" llIee' ebe lareet or 268 rnilUoll tonpe. of 
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"oodltalna on 60 minion bectarea of land' 11.08 .r .. 
Thil -is an Importlnt questi~n and a Dry n. Lok Sobhtllh,n ad}ou,ntJd IJlI Elev~n 
La",d Fermin, Board baa been let up for it D/IIH Clock 0,. Tuelllay. Mardi 10, 
aDd otber tbin •• bave been doDO in reaard /981/ Plul/Iuna 19. 1908 (Sak,,> 
to tbis. Sir. you have livOD me time aDd I 
1m th.nkful 101 it. 

'!'" 

• 

~----------------------------~----------~----------------
Cbo\Jdll." M\ld",D K~draJ t.faujpur. Pelbf.5', 




